[LIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF OCTOBER 2025
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REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
n MS. NEELOFERICENTRAL [301, EXTENSIONJEXECUTION PETITION [EX COMM 477/2025 06.10.2025 UDAM DAS VS AJAY MOTORSMAYANK GOEL|9999340256 IMNGLAWOFFICE@ [04.10.2025
IABIDA PERVEE! IBLOCK, TIY [PVT. LTD. IGMAIL.COM
[DISTRICT JUDG! [HAZARI COURTS.
(COMMERCIAL [DELHI
ICOURT)-01
1301, EXTENSIONJRECOVERY ICS COMM-1067/2025 06.10.2025 [UNION BANK OF INDIA VSDEEPA GUPTA (9312292558 IMNGLAWOFFICE@ [04.10.2025
[BLOCK, TIY IMEENAL BAJPAYEE IGMAIL.COM
[HAZARI COURTS
[DELHI
1301, EXTENSIONJEXECUTION PETITION [EX COMM 480/2025 08.10.2025 INEERAJ AGGARWAL VS M.C.D.  [PANKAJ ROY[9811070396 IPANKAJKOTRA034 [06.10.2025
[BLOCK, TIY [KOTRA (@GMAIL.COM
[HAZARI COURTS.
[DELHI
1301, EXTENSIONJPETITION U/S-9 OFOMP(I) COMM- 941/2025  [08.10.2025 IDCB BANK LTD. VS IDARISHANISH BHOLA (9811452022 IANISH_BHOLA17@ [06.10.2025
[BLOCK, TISARBITRATION & CONCILIATION] INURDDIN [YAHOO.COM
I[HAZARI COURTSJACT,1996
[DELHI
01, EXTENSIONPETITION U/S-9 OFOMP(I) COMM- 942/2025 [08.10.2025 IDCB BANK LTD. VS JULFANANISH BHOLA (9811452022 IANISH_BHOLA17@ [06.10.2025
[BLOCK, TISARBITRATION & CONCILIATION] IKAMIL [YAHOO.COM
[HAZARI COURTSJACT,1996
IDELHI
1301, EXTENSIONJPETITION U/S-9 OHOMP(I) COMM- 943/2025 [08.10.2025 IDCB BANK LTD. VS SANJAYANISH BHOLA (9811452022 JANISH_BHOLA17@ [06.10.2025
IBLOCK, TISARBITRATION & CONCILIATION] [KUMAR [YAHOO.COM
[HAZARI COURTSJACT,1996
[DELHI
1301, EXTENSIONJRECOVERY ICS COMM-1074/2025 08.10.2025 INDIN BANK VS VAISHALI JAIN |ARUN KUMARJ9312400295 [MNGLAWOFFICE@ [06.10.2025
IBLOCK, TIY ISHUKLA IGMAIL.COM
[HAZARI COURTS
IDELHI
[301, EXTENSIONJEXECUTION PETITION [EX COMM 483/2025 09.10.2025 [PADAMSHREE CREATIONS PVT.HEMANT 10810857495 [HEMANTKCHATUR [08.10.2025
[BLOCK, TIY [LTD. VS SHEETAL SAREES & ORS. [KUMAR [VEDI@GMAIL.COM
[HAZARI COURTS ICHATURVEDI
IDELHI
1301, EXTENSIONJRECOVERY ICS COMM-1081/2025 09.10.2025 IM/S SARDARI LAL & COMPANY VSANIL SETHI (0811109342 IMNGLAWOFFICE@ [08.10.2025
IBLOCK, TIY /S YFC PROJECTS PVT. LTD. IGMAIL.COM
[HAZARI COURTS
[DELHI
1301, EXTENSIONJEXECUTION PETITION [EX COMM 498/2025 15.10.2025 TPIN JAIN VS CHARVI AGARWAL [NITIN ARORA 9818189667 [NITIN.ARORA465@ [14.10.2025
IBLOCK, TIY IGMAIL.COM
[HAZARI COURTS
[DELHI
1301, EXTENSIONJEXECUTION PETITION [EX COMM 499/2025 15.10.2025 ISUDAM DAS \'S KAVITAMAYANK GOEL[9999340256 IMNGLAWOFFICE@ [14.10.2025
[BLOCK, TIY ICHAUHAN IGMAIL.COM
[HAZARI COURTS
[DELHI
1301, EXTENSIONJPETITION U/S-9 OHOMP(I) COMM- 997/2025  [15.10.2025 [HDFC BANK LTD. VS SONAM [PARUL BHOLA (9811452022 IANISH_BHOLA17@ f14.10.2025
[BLOCK, TISARBITRATION & CONCILIATION] [YAHOO.COM
I[HAZARI COURTSJACT,1996
[DELHI
01, EXTENSIONJRECOVERY ICS COMM-1104/2025 [16.10.2025 IM/S CQV CORPORATION VS M/S [SANDEEP 10811362403 ISANDEEPGARGANDV15.10.2025
[BLOCK, TIY ISHIVA FURNISHINGS IGARG ICO@GMAIL.COM
[HAZARI COURTS
[DELHI
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1301, EXTENSIONRECOVERY ICS COMM-1110/2025 [17.10.2025 IPREM COLOR CHEM PVT. LTD. VS ARUN KUMAR|9810768996 IARUNYADAV1131@ [16.10.2025
[BLOCK, TIY ISHRI SHANKAR SAHAKARI[YADAV IGMAIL.COM
[HAZARI COURTS. ISAKHAR KARKHANA LTD.
[DELHI

01, EXTENSIONJRECOVERY [CS COMM-1111/2025 17.10.2025 [RAMESH BRIJ LAL SANTANI VSPAWAN 0873938816 IMITTALPKo8@GMA}16.10.2025
[BLOCK, TL IMEGHA GUPTA [KUMAR IL.COM
[HAZARI COURTS MITTAL
[DELHI

01, EXTENSION|PETITION U/S-9 OFOMP(I) COMM- 1017/2025 IANISH_BHOLA17@ [17.10.2025
[BLOCK, TL BITRATION & CONCILIATION| 18.10.2025 [TATA CAPITAL LTD. VS KEPARUL BHOLA 9811452022 [YAHOO.COM
[HAZARI COURTSJACT,1996 [ENGINEERS PVT. LTD.
IDELHI
301, EXTENSION[EXECUTION PETITION [EX COMM 508/2025 18.10.2025 [POONAM AGGARWAL VSRAMAKANT  |9582158748 [VAKILGURU@GMAI}17.10.2025
IBLOCK, TIY VAGDISH ISHUKLA IL.COM
[HAZARI COURTS
[DELHI
1301, EXTENSIONJPETITION U/S-9 OHOMP(I) COMM- 1018/2025 [18.10.2025 [TATA CAPITAL LTD. VS AMITPARUL BHOLA [9811452022 IANISH_BHOLA17@ [17.10.2025
IBLOCK, TISARBITRATION & CONCILIATION] ISHARMA [YAHOO.COM
[HAZARI COURTSJACT,1996
IDELHI
[301, EXTENSIONPETITION U/S-9 OFOMP(I) COMM- 1019/2025 [18.10.2025 [TATA CAPITAL LTD. VSPARUL BHOLA 10811452022 JANISH_BHOLA17@ [17.10.2025
[BLOCK, TISARBITRATION & CONCILIATION| [LAKSHMAN MEENA [YAHOO.COM
[HAZARI COURTSJACT,1996
IDELHI
1301, EXTENSIONJRECOVERY ICS COMM-1114/2025 18.10.2025 IRAJEEV GOEL \'S AVKSACHET (0871273111 IADVOCATESACHET [17.10.2025
IBLOCK, TIY ARKETING PVT. LTD. [SHARMA ISHARMA@GMAIL.C
[HAZARI COURTS IOM
[DELHI
1301, EXTENSION[PETITION U/S-9 OHFOMP(I) COMM- 1049/2025 [27.10.2025 [TATA CAPITAL LTD. VSJANISH BHOLA (9811452022 IANISH_BHOLA17@ [25.10.2025
[BLOCK, TISARBITRATION & CONCILIATION] INARINDER KUMAR [YAHOO.COM
HAZARI COURTSJACT,1996
[DELHI
1301, EXTENSIONJPETITION U/S-9 OFOMP(I) COMM- 1055/2025 [27.10.2025 IDCB BANK LTD. VS JITENDRAANISH BHOLA (9811452022 IANISH_BHOLA17@ [25.10.2025
[BLOCK, TISARBITRATION & CONCILIATION] ISINGH [YAHOO.COM
[HAZARI COURTSJACT,1996
[DELHI
1301, EXTENSIONJPETITION U/S-9 OHOMP(I) COMM- 1056/2025 [27.10.2025 IDCB BANK LTD. VS ABHAY YADAVANISH BHOLA (9811452022 IANISH_BHOLA17@ [25.10.2025
[BLOCK, TISARBITRATION & CONCILIATION] [YAHOO.COM
I[HAZARI COURTSJACT,1996
[DELHI

01, EXTENSIONPETITION U/S-9 OFOMP(I) COMM- 1057/2025 [27.10.2025 IDCB BANK LTD. VS RAJ KUMAR |ANISH BHOLA (9811452022 JANISH_BHOLA17@ [25.10.2025
[BLOCK, TISARBITRATION & CONCILIATION] [YAHOO.COM
IHAZARI COURTSJACT,1996
IDELHI
1301, EXTENSIONJPETITION U/S-9 OHOMP(I) COMM- 1058/2025 [27.10.2025 IDCB BANK LTD. VS ALIM ABBASI |ANISH BHOLA (9811452022 IANISH_BHOLA17@ [25.10.2025
[BLOCK, TISARBITRATION & CONCILIATION] [YAHOO.COM
[HAZARI COURTSJACT,1996
[DELHI
1301, EXTENSIONJPETITION U/S-9 OHOMP(I) COMM- 1059/2025 [27.10.2025 IDCB BANK LTD. VS SAMARANISH BHOLA [9811452022 IANISH_BHOLA17@ [25.10.2025
IBLOCK, TISARBITRATION & CONCILIATION] ICHAUDHARY [YAHOO.COM
[HAZARI COURTSJACT,1996
[DELHI
1301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 920/2025  [04.10.2025 [HDFC BANK LTD VS ESRAR SAIFI |ANISH BHOLA (9811452022 JANISH_BHOLA17@ [27.10.2025
IBLOCK, TI BITRATION & CONCILIATION| [YAHOO.COM
[HAZARI COURTSJACT,1996
IDELHI
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1301, EXTENSIONJPETITION U/S-9 OHOMP(I) COMM- 1060/2025 [28.10.2025 IDCB BANK LTD. VS JITENDRAJANISH BHOLA (9811452022 JANISH_BHOLA17@ [27.10.2025
[BLOCK, TISARBITRATION & CONCILIATION] ISINGH SODHI [YAHOO.COM
[HAZARI COURTSJACT,1996
[DELHI
01, EXTENSIONJMISC. PETITION [MISC DJ-814/2025 0.10.2025 SUDAM DAS VS  KAVITANITIN GOEL (9999340256 IMNGLAWOFFICE@ 9.10.2025
[BLOCK, TIY ICHAUHAN IGMAIL.COM
[HAZARI COURTS
[DELHI
01, EXTENSIONMISC. PETITION IMISC DJ-819/2025 IMNGLAWOFFICE@ [30.10.2025
[BLOCK, TIY IGMAIL.COM
[HAZARI COURTS 131.10.2025 ISUDAM DAS CS AJAY MOTORSNITIN GOEL (9999340256
IDELHI [PVT. LTD.
ISH. RAJESH KUMARICENTRAL (CS (COMM) ICS (COMM)/1064/2025 l04-10-2025 ICANARA BANK VS |GUNJAN KUMAR(P), 19313350568 27.09.2025
IGOEL, DISTRICT] [M/S VEEJAY TRADING]
WUDGE ICO
((COMMERCIAL
ICOURT)-02
ICS (COMM) ICS (COMM)/1069/2025 06-10-2025 IBANK OF INDIA VS [VARUN SHARMA(P), 10811161300 [30.09.2025
IBABU
ICS (COMM) ICS (COMM)/1070/2025 06-10-2025 JARUN KUMAR VS [RAKESH KUMAR(P), 9711771000 27.09.2025
ISAMA PARVEEN
ICS (COMM) ICS (COMM)/1076/2025 08-10-2025 IGANT AB VS ASHOKISHRAVAN BANSAL(P), 10718833632 04.10.2025
IKUMAR
IOMP (I) (COMM) [OMP (I) (COMM)/959/2025 l08-10-2025 IDCB BANK LTD VS |JANISH BHOLA(P), 10811452022 04.10.2025
[SHAH MOHAMMAD
IOMP (I) (COMM) [OMP (I) (COMM)/960/2025 l08-10-2025 IDCB BANK LTD VS |JANISH BHOLA(P), 811452022 04.10.2025
[YOGESH YADAV
IOMP (I) (COMM) [OMP (I) (COMM)/961/2025 08-10-2025 IDCB BANK LTD VS |JANISH BHOLA(P), 10811452022 04.10.2025
IMAHBOOB ALAM
IOMP (I) (COMM) [OMP (I) (COMM)/962/2025 08-10-2025 IDCB BANK LTD VS JANISH BHOLA(P), 10811452022 04.10.2025
INAEEM ALAM
[EX COMM JEXECUTION (COMM)/482/2025 [08-10-2025 IBANK OF BARODA VSIGEETANJALI SHARMA 18447833470 29.09.2025

IAMAN CHAUDHARY
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ICS (COMM) ICS (COMM)/1079/2025 08-10-2025 IBANK OF INDIA VSVARUN SHARMA(P), 19811161300 04.10.2025
IDEEPESH JAIN

ICS (COMM) ICS (COMM)/1084/2025 09-10-2025 [SMT REKHA VS BSESJANANT RAO(P), 187506562223 07.10.2025
[YAMUNA POWER LTD

[EX COMM [EXECUTION (COMM)/484/2025 |09-10-2025 [VIPIN GUPTA VS JANANT RAO(P), 10811070396 06.10.2025
[MUNICIPAL
ICORPORATION OH
IDELHI

ICS (COMM) ICS (COMM)/1087/2025 10-10-2025 JAJAY KUMAR JOSHI [RAMKUMAR SHARMA(P), 811908940 i 06.10.2025
VS ANU JAIN

[EX COMM [EXECUTION (COMM)/487/2025 [10-10-2025 CHIRAG GUPTA VS |RITA SANGHAVI(P), 9653413632 04.10.2025
IGOYAM ENTERPRISES

[EX COMM [EXECUTION (COMM)/491/2025 [13-10-2025 CHIRAG GUPTA VS [RITA SANGHAVI(P), 19653413632 ) 08.10.2025
IMEENAKSHI
[ELECTRICALS

[EX COMM [EXECUTION (COMM)/502/2025 [15-10-2025 [TUSHAR AGGARWAL [RAMAKANT SHUKLA 582158748 13.10.2025
VS JAGDISH

[EX COMM [EX (COMM) AWARD BY ARBj16-10-2025 M/S PRAGATIPANKAJ GUPTA 0811022227 [13.10.2025
ICOMM/53/2025 ICONSTRUCTION
ICONSULTANTS

'S UNION OF INDIA

IOMP (I) (COMM) JOMP (I) (COMM.)/1031/2025 [25-10-2025 [TATA CAPITAL LTD VSANISH BHOLA(P), 811452022 S [16.10.2025
[SHAMSHAD

MP (I) (COMM) [OMP (I) (COMM.)/1032/2025 [25-10-2025 [TATA CAPITAL LTD VSJANISH BHOLA(P), 0811452022 T 16.10.2025
[UMESH CHOUDHARY

IOMP (I) (COMM) [OMP (I) (COMM.)/1033/2025 25-10-2025 [TATA CAPITAL LTD VSANISH BHOLA(P), 10811452022 i 16.10.2025
WITENDRA KUMAR|
[TAK

ICS (COMM) ICS (COMM)/1119/2025 27-10-2025 BANK OF BARODA VSGEETANJALI SHARMA 18447833470 T 15.10.2025
[SHOORVEER SINGH
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IOMP (I) (COMM) [OMP (I) (COMM)/1045/2025 27-10-2025 IDCB BANK LTD VS |JANISH BHOLA(P), 19811452022 24.10.2025
ISALIM NASIM

IOMP (I) (COMM) [OMP (I) (COMM)/1046/2025 27-10-2025 IDCB BANK LTD VS [ANISH BHOLA(P), 10811452022 24.10.2025
ISHUBHAM GOYAL

ICS (COMM) ICS (COMM)/1129/2025 [20-10-2025 [M/S INDIAN FAB ISIDDHANT BANGA 19999369931 15.10.2025
VS M/S AKAL
IDESIGNER PVT LTDj
ICOMPANY AND ORS
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13 MS. DEVENDER 1303, EXTENSION[U/S 9 [OMP (I)COMM/921/2025 04.10.2025 [HDFC BANK LTD. VS NEERJ JANISH BHOLA (9811452022 JANISH_BHOLA17@ [27.09.2025
[KUMAR SHARMA, [BLOCK, TIY [YAHOO.COM
[DISTRICT JUDGE,| [HAZARI COURTS.
ICOMMERCIAL [DELHI
ICOURT-03
03, EXTENSION[U/S 9 [OMP (I)COMM/922/2025  [04.10.2025 [HDFC BANK LTD. VS ANNUANISH BHOLA (9811452022 IANISH_BHOLA17@ [27.09.2025
[BLOCK, TIY IBASANT [YAHOO.COM
[HAZARI COURTS
[DELHI
03, EXTENSIONJU/S 9 IOMP (I)COMM/954/2025  [08.10.2025 IDCB BANK LTD VS HEM SINGH  |ANISH BHOLA [9811452022 IANISH_BHOLA17@ [06.10.2025
[BLOCK, TIY [YAHOO.COM
[HAZARI COURTS
[DELHI
1303, EXTENSION[U/S 9 [OMP (I)COMM/955/2025  [08.10.2025 IDCB BANK LTD VS MOHD TASLIM |ANISH BHOLA (9811452022 JANISH_BHOLA17@ [06.10.2025
IBLOCK, TIS [YAHOO.COM
[HAZARI COURTS
[DELHI
1303, EXTENSION[U/S 9 MP(I)(COMM)/956/2025 [08.10.2025 IDCB BANK LTD VS PANKAJANISH BHOLA (9811452022 IANISH_BHOLA17@ [06.10.2025
[BLOCK, TIY [KUMAR [YAHOO.COM
[HAZARI COURTS
[DELHI
1303, EXTENSION[U/S 9 [OMP(I)(COMM)/ 957/2025 [08.10.2025 IDCB BANK LTD VS KAMAUANISH BHOLA (9811452022 IANISH_BHOLA17@ [06.10.2025
[BLOCK, TIY IKISHOR [YAHOO.COM
[HAZARI COURTS.
[DELHI
1303, EXTENSION[U/S 9 [OMP(I) /COMM/958/2025 [08.10.2025 IDCB BANK LTD VS ANAS ALI IANISH BHOLA (9811452022 IANISH_BHOLA17@ [06.10.2025
IBLOCK, TIS [YAHOO.COM
[HAZARI COURTS
[DELHI
1303, EXTENSIONJEXECUTION [EXE COMM 488/2025 10.10.2025 [RAMESH CHAND BATHEJA VSRAJEEV 0.10.2025
[BLOCK, TIY [KOHINOOR CHEMICAL WORKS  [KAPOOR
[HAZARI COURTS
[DELHI
03, EXTENSION[SUIT FOR RECOVERY ICS COMM 1082/2025 09.10.2025 /S SALASAR TRADING CO VS MSROHAN 8447523211 ICHAMBERSOFAVYU|08.10.2025
[BLOCK, TIY [KANHAIYA TRADING CO JAGGARWAL IKT@GMAIL.COM
[HAZARI COURTS
[DELHI
1303, EXTENSIONSUIT FOR RECOVERY ICS COMM 1090/2025 13.10.2025 [BHANU VERMA VS MUNICIPAISATYENDRA (9811161525 [SKSINGHL16@GMA 10.10.2025
IBLOCK, TIY ICORPORATION OF DELHI & ANR. [KUMAR IL.COM
[HAZARI COURTS. ISINGH
[DELHI
1303, EXTENSION[EXECUTION [EXE COMM 500/2025 [15.10.2025 [TUSHAR AGGARWAL VS RAKESH [RAMAKANT  [9582158748 'AKILGURU@GMAIJ14.10.2025
[BLOCK, TIY [SHUKLA IL.COM
[HAZARI COURTS
[DELHI
1303, EXTENSIONMISCELLANEOUS APPLICATIONMISC DJ/ 787/2025 [15.10.2025 JAHUJA BOOK COMPANY PVT/DIWAS KUMAR/9899959499 [TAMIMQ_3@YAHO [14.10.2025
IBLOCK, TIY ILTD. VS AZAM KHAN 0.CO.IN
[HAZARI COURTS
[DELHI
1303, EXTENSION[U/S 9 MP (I)COMM/998/2025  [15.10.2025 [HDFC BANK LTD. VS RITESHPARUL BHOLA [9811452022 IANISH_BHOLA17@ [14.10.2025
IBLOCK, TIY IRAJPAL [YAHOO.COM
[HAZARI COURTS.
[DELHI
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1303, EXTENSION[U/S 9 [OMP (I)COMM/999/2025  [15.10.2025 [HDFC BANK LTD. VS SHALUPARUL BHOLA [9811452022 IANISH_BHOLA17@ [14.10.2025
[BLOCK, TIY [YADAV [YAHOO.COM
[HAZARI COURTS.
[DELHI
1303, EXTENSION[SUIT FOR RECOVERY °S COMM 1103/2025 16.10.2025 S SATYA PLAST THROUGH ITSMONIKA 10810256667 IADV.KATYAL@GMA |15.10.2025
[BLOCK, TIY [PROP. SH VIJAY MANCHANDA VSKATYAL IL.COM
[HAZARI COURTS MS DINDAYAL INDUSTRIES]
[DELHI ILIMITED
03, EXTENSION[U/S 9 [OMP (I)COMM/1020/2025 [18.10.2025 [TATA CAPITAL LTD. VS JITENDRAPARUL BHOLA (9811452022 IANISH_BHOLA17@ [17.10.2025
[BLOCK, TIY [KUMAR TAK 1486 [YAHOO.COM
[HAZARI COURTS
IDELHI
1303, EXTENSION[U/S 9 MP (I)COMM/1021/2025 [18.10.2025 [TATA CAPITAL LTD. VS KEPARUL BHOLA [9811452022 IANISH_BHOLA17@ [17.10.2025
IBLOCK, TIY [ENGINEERS PVT LTD 1186 [YAHOO.COM
[HAZARI COURTS
[DELHI
1303, EXTENSION[U/S 9 [OMP (I)COMM/1022/2025 [18.10.2025 TATA CAPITAL LTD. VS JYOTIPARUL BHOLA [9811452022 IANISH_BHOLA17@ fi7.10.2025
[BLOCK, TIY ERMA 9244 [YAHOO.COM
[HAZARI COURTS.
[DELHI
1303, EXTENSION[U/S 9 [OMP (I)COMM/1041/2025 [27.10.2025 [TATA CAPITAL LID. VS AJABPARUL BHOLA 0811452022 JANISH_BHOLA17@ [25.10.2025
[BLOCK, TIY ISINGH 5062 [YAHOO.COM
[HAZARI COURTS
[DELHI
1303, EXTENSIONMISCELLANEOUS APPLICATIONMISC DJ/809/2025 29.10.2025 [MS S K EDUCATIONS PVT. LTD. VSROHIT 0810189223 [ROHIT1996VASHIST[]28.10.2025
[BLOCK, TIY IANAND MOHAN MISHRA [VASHIST (@GMAIL.COM
[HAZARI COURTS
IDELHI
1303, EXTENSIONSUIT FOR RECOVERY ICS/COMM/1130/2025 20.10.2025 [TEAMASLA MARKETING PVTNASIR AZIZ 10654426442 INASIRAZIZANDCO [28.10.2025
IBLOCK, TIY LTD. VS M/S GLOBAL EXPORT] IMPANY@GMAIL.CO
[HAZARI COURTS. ICORPORATION THROUGH]| M
[DELHI [PARTNERS
1303, EXTENSION[SUIT FOR RECOVERY ICS/COMM/1135/2025 131.10.2025 [TEAMASLA MARKETING PVT.NASIR AZIZ 0654426442 [NASIRAZIZANDCO [30.10.2025
[BLOCK, TIY LTD. VS M/S D S RETAII [MPANY@GMAIL.CO
[HAZARI COURTS [THROUGH ITS PARTNERS MRS (M
IDELHI [POONAM TANDON AND MR
[TARUN DHIMAN
[MS ANIL KUMARCENTRAL [304 IRECOVERY ICS (COMM)1068/2025 06.10.2025 [LAXMAN KUMAR RAHEJA V/S HI{PRANAY 10810660640 IPRANAY.TRIVEDI@ [7.09.2025
ISISODIA, DISTRICT] [TECH MINERALS [TRIVEDI [YAHOO.CO.IN
PWUDGE,
ICOMMERCIAL
ICOURT-04 304 [EXECUTION [EX (COMM)478/2025 06.10.2025 ISHRI MUKESH SHAH V/S[YOGRAJ 811132049 J[ADVOCATE.YOGRAJ[6.09.2025
INATIONAL INSURANCEGULLAIYA | GULLAIYA@GMAIL)|
ICOMPANY .COM
1304 JARBITRATION IOMP (I)(COMM)-937/2025 [08.10.2025 [DFC FIRST BANK LTD. VS/SH. RAHUL9891009519 ILEXPACIFIC03@GM[23.09.2025
JANCHAL GUPTA [KASHYAP JAIL.COM
1304 JARBITRATION IOMP (I) (COMM)-939/2025 [08.10.2025 [TATA CAPITAL LID. VS. YUGAI[SH.  VIBHORl9971680687 [SUPPORT@ARVLA [03.10.2025
I[KISHORE NAGDA IMATHUR CHAMBERS.CO.IN|
1304 [EXECUTION [EX (COMM)481/2025 08.10.2025 IM/S VISHAL PIPES LIMITED V/STVIKRAM 10990-979-472 IADVOCATEVIKRAM [19.09.2025
/S RAJKOT MACHINERY [KUMAR l433@GMAIL.COM
1304 JARBITRATION MP I COMM/940/2025 08.10.2025 [HDFC BANK LTD V/S ASHISHANISH BHOLA [9811-452-022 IANISH_BHOLA17@ [26.09.2025.
[KUMAR [YAHOO.COM




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
1304 JARBITRATION [OMP (I)(COMM)-972/2025 [09.10.2025 IDCB BANK LTD. VS. ROSHAN ISH. ANISH|9811-452-022 IANISH_BHOLA17@ [04.10.2025
[BHOLA [YAHOO.COM
04 JARBITRATION [OMP I COMM/974/2025 09.10.2025 IDCB BANK LTD V/S SHAHID ALI |ANIS BHOLA (9811452022 IANISH_BHOLA17@ [04.10.2025
[YAHOO.COM
1304 JARBITRATION IOMP I COMM/973/2025 09.10.2025 IDCB BANK LTD V/S SANJAYJANISH BHOLA (9811452022 IANISH_BHOLA17@ [04.10.2025
[KUMAR [YAHOO.COM
04 [ARBITRATION [OMP I COMM/975/2025 _ [09.10.2025 [DCB_ BANK LTD V/S MUKESHANISH BHOLA [9811-452-022 [ANISH_BHOLA17@ }04.10.2025
[KUMAR [YAHOO.COM
1304 IRECOVERY ICS (COMM)1093/2025 [13.10.2025 IBC SANITAN V/S SIMRAN SALUJA [KAPIL KHER [9891-072-729 IANILKHER@GMAIL [06.10.2025
.COM
1304 JARBITRATION [EX(COMM)-494/2025 [13.10.2025 [AXTS BANK LID. VS. RAKESH[SH. MAYANK9873347330 [MAYANK_MAHAJA [04.10.2025
[KUMAR AHAJAN [No5@YAHOO.COM
1304 IRECOVERY ICS (COMM)1097/2025 [15.10.2025 JAKHILESH KHANDELWAL V/§EHRAM VIRI9818-365-011 [VATSAADVOCATE19[16.09.2025
ISANDEEP KUMAR YADAV ATS 78 @GMAIL.COM
1304 IRECOVERY ICS (COMM)1100/2025 [15.10.2025 IKARTIKEY GARG AND ORS V/SPARIKSHIT 10868-873-986 IPMAHIPALO9@GMAJ09.10.2025
[UMANG GUPTA IL.COM
1304 IRECOVERY ICS (COMM)1105/2025 16.10.2025 ISTATE BANK OF INDIA V/SR.N.SINGH 8076-466-594 IADVRNARAYAN @G [22.09.2025
AHINDER SINGH IMAIL.COM
1304 IRECOVERY ICS (COMM)1113/2025 18.10.2025 IM/S SHREE MM ENTERPRISESPANKHI 10811-116-256 IPANKHI27@GMAIL. [16.10.2025
/S SUPER KICKS AND ANR ICOM
04 IMISC. APPLICATION IMISC DJ/801/2025 18.10.2025 IDIMPLE KEDIA V/S HARJEETMOHINDRA  [9971-405-577 IMOHINDRALAWCH [16.10.2025
ISINGH [LAW IAMBERS@GMAIL.C
ICHAMBERS OM
1304 IRECOVERY ICS (COMM)1118/2025 25.10.2025 IM/S RAKESH KUMAR GOEL V/SSATYENDER [9811-116-256 ISKSINGH16 @GMAI [18.10.2025
IMCD [KR SINGH IL.COM
04 [ARBITRATION [OMP I COMM/1039/2025 _ [27.10.2025 [TATA CAPITAL LTD V/S RAMESHANISH BHOLA [9602-163-434 __ |ANISH_BHOLA17@ |16.10.2025
VAT [YAHOO.COM
1304 JARBITRATION IOMP I COMM/1038/2025  [27.10.2025 [TATA CAPITAL LTD V/SAJABANISH BHOLA [9602-163-434 JANISH_BHOLA17@ [16.10.2025
ISINGH [YAHOO.COM
Boa [ARBITRATION [OMP I COMM/1053/2025 _ [27.10.2025 IDCB BANK LTD V/S MOHD IMRAN |ANISH BHOLA [9602-163-434 __|ANISH_BHOLA17@ [24.10.2025
[YAHOO.COM
1304 JARBITRATION IOMP I COMM/1052/2025 27.10.2025 IDCB BANK LTD V/S SHOLOOANISH BHOLA [9602-163-434 IANISH_BHOLA17@ [24.10.2025
IYADAV [YAHOO.COM
1304 IRECOVERY ICS (COMM)1123/2025 28.10.2025 IM/S LAGNI ENTERPRISES V/SMAYANK GOEL[9599-766-668 [MGLAWCHAMBERS [24.10.2025
IM/S ELECTREX INTERNATIONAL (@GMAIL.COM
1304 [EXECUTION [EX (COMM)-514/2025 27.10.2025 IM/S RADIAN TECHNOMAC LTD/SH. DILIP|9810-111-052 IDILIPSINGH@GMAI25.10.2025
S. DHARAM PAL GUPTA ISINGH IL.COM




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

1304 IMISC. APPLICATION [MISC DJ/808/2025 28.10.2025 JAMEET SINGH LONGANI V/SAMEET SINGH [8368-4151-91 IAMEET747@GMAIL.[25.10.2025

ISATPAL BHASIN AND OTHERS ICOM
04 IRECOVERY ICS (COMM)1132/2025 29.10.2025 ISHRI TIRUPATI ENTERPRISES V/SANKIT GUPTA [9717-134-040 IADVOCATE.ANKITG [28.10.2025

JAKSHIT JAIN (@GMAIL.COM

1304 JARBITRATION [OMP I (COMM)/1065/2025 [31.10.2025 [TATA CAPITAL LTD V/S AMITANISH BHOLA [9811-452022 JANISH_BHOLA17@ [16.10.2025
ISHARMA [YAHOO.COM

Bog [RECOVERY ICS (COMM)1139/2025 1.10.2025 ICHAYA EDUCATION PVT LTD V/SGAURAV 9455-160-761 IGAURAVPATEL1829 8.10.2025

[TELEGRAM FZ LLC IPATEL (@GMAIL.COM




ISH. MANOJ KUMAR

[DISTRICT JUDG
((COMMERCIAL
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1305 JARBITRATION [OMP (I) (COMM)/935/2025 [06-10-2025 [HDFC BANK LTD VS AJAY DABAS ANISH 10811452022 IANISHBHOLAL7@V [26-09-2025
[BHOLA(P), JALROO"ONI
1305 IRECOVERY ICS (COMM)/1080/2025 08-10-2025 IRUDRA PRATAP SINGH KAURAV MEHUL 19811959407 - l06-10-2025
S RAJIV MOOLCHANDANI IGUPTA(P), IKUMARDAVENDER
U/\AHOACOM
1305 [EXECUTION [EXECUTION 09-10-2025 ISURYA ROSHNI LIMITED VS [SHRIHAR 10548888420 ISHRIHAR@GMAIL. [06-10-2025
(COMM)/485/2025 OLTAIC POWER PVT LTD [TRIPATHI(P), coM
1305 [EXECUTION [EXCOMM - AWARD BY ARBj17-10-2025 JAXIS BANK LTD VS NAUSHADSHOBHA 0811192158 [SRSHOBHAGUPTA( 103-10-2025
ICOMM/54/2025 ISHAH IGUPTA(P), IC1LGMAIL .COM
1305 [EXECUTION [EXECUTION 09-10-2025 JADITYA GUPTA VS AMIT BAJAJ |[VIPIN 190910808221 [VKUMAR198L@GM [04-10-2025
(COMM)/486/2025 IKUMAR(P), IATL.COM
1305 [EXECUTION [EXCOMM - AWARD BY ARBJ14-10-2025 IMS PARNIKA COMMERCIAL [UDAY SINGH[800971715 [UDAYARBITRATION|09.10.2025
ICOMM/52/2025 [ESTATES PRIVATE LIMITED VS [CHAUHAN 2022@GMAIL.COM
[PUBLIC WORKS DEPARTMENT
IGOVT OF NCT DELHI
1305 JARBITRATION MP (I) (COMM)/1029/2025 [18-10-2025 [TATA CAPITAL LIMITED VS [PARUL 10811452022 IANISHBHOLAL7@V [16-10-2025
[PRADEEP DALAL [BHOLA(P), JAHOO.COM
1305 JARBITRATION MP (I) (COMM)/1028/2025 [18-10-2025 [TATA CAPITAL LIMITED VS [PARUL 10811452022 IANISHBHOLAL7@V [16-10-2025
IGULFAN JAMIL [BHOLA(P), JAHOO.COM
1305 IRECOVERY ICS (COMM)/1133/2025 [30-10-2025 IVIVA BOOKS PRIVATE LIMITED NARENDER  [9811140704 INVASHISHTA(CDG [18-10-2025
S SHIKHAR STATIONERS ANDVASHISHTA(P), IMAIL.COM
ISPORTS
1305 JARBITRATION MP (I) (COMM)/1063/2025|30-10-2025 IDCB BANK LTD VS DARBARAANISH 10811452022 IANISHBHOLAL7@V [24-10-2025
ISINGH [BHOLA(P), JAHOO.COM
1305 IRECOVERY ICS (COMM)/1126/2025 28-10-2025 [TEAMASIA MARKETING PVT LTD [NASIR AZIZ(P),9654426442 [NASIRAZIZANDCOI [18-10-2025
S JJ TRADE LINKS PVT LTD| [NPANY @GNIAIL.CO
[THROUGH ITS DIRECTOR (M
1305 IMISC. APPLICATION IMISC DJ/824/2025 131-10-2025 IRAJDHANI PAPERS CONVERTORSG S 0717211123 IGANGWAR@JURIS p9-10-2025
VS OLYMPIC CARDS LIMITED IGANGWAR(P), [VISTA,IN
1305 JARBITRATION IOMP (I) (COMM)/967/2025 [08-10-2025 [IDFC FIRST BANK LIMITED VS RAHUL 10891009515 ILEXPACIFIC03@GM[23-09-2025
IDEEPAK BHATI [KASHYAP(P), IAIL.COM
1305 JARBITRATION IOMP (I) (COMM)/968/2025 [08-10-2025 IDFC FIRST BANK LIMITED VS RAHUL 10891009515 ILEXPACIFIC03@GM|06-10-2025
IMEERA DALAL [KASHYAP(P), JAIL.COM
1305 JARBITRATION [OMP (I) (COMM)/936/2025 [06-10-2025 [HDFC BANK LTD VS HARDIKANISH 10811452022 IANISHBHOLAL7@V [26-09-2025
IGOPAL MITTAL [BHOLA(P), JALROO"ONI




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
305 [EXECUTION EXECUTION 18-10-2025 JANURAG PARKASH VS BHAVANISUNIL 18860313311 JADVSIIFCTVAHOO. og-10-2025
(COMM)/510/2025 IMARKETING IKUMAR(P), coM
1305 JARBITRATION [OMP (I) (COMM)/1027/2025 [18-10-2025 [TATA CAPITAL LIMITED VS [PARUL 10811452022 IANISHBHOLAL7@V [16-10-2025
ISHREE OM KHURD INDUSTRIESBHOLA(P), JALROO"ONI
[PVT LTD
1305 [EXECUTION [EXCOMM - AWARD BY ARB27-10-2025 ROHIT GARG Vs ANURAGANKIT 10015505737 IAANKITARYA@GMA|15-10-2025
ICOMM/56/2025 [KUMAR SINHA [KUMAR(P), IL.COM
1305 JARBITRATION [OMP (I) (COMM)/1064/2025[30-10-2025 IDCB BANK LTD VS ASARAF SHAHANISH 10811452022 IANISHBHOLAL7@V [24-10-2025
[BHOLA(P), JALROO~ONI




ISH.
IMEENA, DJ COMM-|

6 TIS
ICOURT
[DELHI

RAM LAL

HAZR]I|
CENTRAL|

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICENTRAL }10 ICS (COMM)/1065/2025 ICS (COMM)/1065/2025 06-10-2025 TJAY MEHRA THROUGHSURINDER 811174566 ISNCHOUDHRI@YA [24.09.2025

IATTORNEY VS M/S ATCNATH [HOO.CO.IN
JLOGISTICS SOLUTIONS PVT LTD [CHOUDHRI(P),

Kuio ICS (COMM)/1072/2025 ICS (COMM)/1072/2025 06-10-2025 BM BEARING COMPANY VS [POOJA 8826531091 ILITIGATIONALEGA [29.09.2025
ISHAKUNT ENTERPRISES PVT LTD |GUPTA(P), [L2@GMAIL.COM

k1o ICS (COMM)/1089/2025 ICS (COMM)/1089/2025 13-10-2025 ISTATE BANK OF INDIA VS [SIDDHARTH(P)9643524909 IADV.SIDDHARTH31 [27.09.2025
[KRISHNA VAISHNAV L 1992@GMAIL.COM

30 JOMP (I) (COMM)/996/2025 [OMP (I) (COMM)/996/2025 [14-10-2025 IDCB BANK LTD VS IRSHADANISH 811452022 IANISH_BHOLA17@ [04.10.2025
JAHOOR [BHOLA(P), [YAHOO.COM

k1o IMISC DJ/774/2025 IMISC DJ/774/2025 [13-10-2025 JASHOK KUMAR ROSA VS MSHITENDRA 910290400 INAHATA.COMPANY [04.10.2025
IDABUR INDIA LIMITED [KUMAR (@GMAIL.COM

INAHATA(P),

Kuio °S (COMM)/1094/2025 >S (COMM)/1094 /2025 14-10-2025 K AND C THROUGH ITSJATIN ANAND|9910507208 WATINANANDDWIV [07.10.2025
[PROPRIETOR MOHAMMADDWIVEDI(P), [EDI@GMAIL.COM
IKHURSHEED CHOUDHARY VS J|
K PAPER LTD THROUGH ITS

ANAGING DIRECTOR
k10 ICS (COMM)/1098/2025 ICS (COMM)/1098/2025 15-10-2025 IYOGESH AGGARWAL VS [SATYENDRA [9811161525 [SKSINGH116@GMAI}09.10.2025
UNICIPAL CORPORATION OFKUMAR IL.COM

[DELHI AND ANR ISINGH(P),

k1o JOMP (I) (COMM)/993/2025 [OMP (I) (COMM)/993/2025 [14-10-2025 [HDFC BANK LTD VS  ANILANISH 10811452022 IANISH_BHOLA17@ [10.10.2025
[KUMAR PANDEY [BHOLA(P), [YAHOO.COM

k1o JOMP (1) (COMM)/995/2025 [OMP (I) (COMM)/995/2025 [14-10-2025 [HDFC BANK LTD VS SATISHANISH 10811452022 JANISH_BHOLA17@ [10.10.2025
JANAND [BHOLA(P), [YAHOO.COM

Kuio JOMP (I) (COMM)/994/2025 [OMP (I) (COMM)/994/2025 [14-10-2025 [HDFC BANK LTD VS AKSHAYANISH 0811452022 JANISH_BHOLA17@ [10.10.2025
[BHATI [BHOLA(P), [YAHOO.COM
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CASE NUMBER
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k1o [EXECUTION (COMM)/497/2025 [EXECUTION [15-10-2025 SN ELECTRIC PVT LTD VS [ANANT 312401165 IBHUSHAN_ANANT f13.10.2025
(COMM)/497/2025 [BHAGAT SINGH KANWARIA [BHUSHAN(P), @CAUSAJURE.COM
Kuio ICS (COMM)/1101/2025 ICS (COMM)/1101/2025 16-10-2025 ISHRI DEEPAK BAJAJ TRADING ASANSHIMA 10911569395 [PURIES_1@YAHOO. [10.10.2025
IMESCO TRADERS (INDIA) REGD [PURI ICO.IN
S VISHAL JAIN TRADING AS
IMONIKAS AND CO
k1o JOMP (1) (COMM)/1008/2025 IOMP (I) (COMM)/1008/2025[16-10-2025 [HDFC BANK LTD VS SARITAJANISH 811452022 IANISH_BHOLA17@ [13.10.2025
ISHARMA IBHOLA(P), [YAHOO.COM
uio [EXECUTION (COMM)/512/2025 [EXECUTION [27-10-2025 IDR ALKA KAUL VS NEETA BEDI [ANJU LAL 810430756 [ADVOCATEANJULA [13.10.2025
(COMM)/512/2025 IL@YAHOO.CO.IN
2500 JEXECUTION (COMM)/509/2025 [EXECUTION 18-10-2025 /S MANJEET TRANSPORTNITIN 10899777772 IOFFICE@NITINDDAJ17.10.2025
(COMM)/509/2025 ICOMPANY VS DELHI STATEDAHIYA(P), [HIYA.COM
ICIVIL SUPLIES CORPORATION|
ILTD
Kuio MP (I) (COMM)/1030/2025 MP (I) (COMM)/1030/2025[18-10-2025 [TATA CAPITAL LTD VS KEANISH 10811452022 IANISH_BHOLA17@ [16.10.2025
[ENGINEERS PVT LTD [BHOLA(P), [YAHOO.COM
k10 ICS (COMM)/1120/2025 ICS (COMM)/1120/2025 27-10-2025 ISAROJ BALA SOLE PROPRIETORSATYENDRA [9811161525 [SKSINGH116@GMAI[16.10.2025
JIOF M/S BALAJI ENTERPRISE VS [KUMAR IL.COM
IMUNICIPAL CORPORATION OFSINGH(P),
[DELHI AND ANR
u1o [EXECUTION (COMM)/516/2025 [EXECUTION 28-10-2025 IAMIT GUPTA VS SHIVENDRADHARINI
(COMM)/516/2025 IKUMAR SINGH INDLASS(P),
k1o JOMP (I) (COMM)/1066/2025 [OMP (I) (COMM)/1066/2025[31-10-2025 IDCB BANK LTD VS JITENDRAANISH 0811452022 JANISH_BHOLA17@ [27.10.2025
ISINGH SODHI [BHOLA(P), [YAHOO.COM
k1o JOMP (I) (COMM)/987/2025 [OMP (I) (COMM)/987/2025 [13-10-2025 TATA CAPITAL LIMITED VS [VIBHOR 19971680687 [SUPPORT@ARVLA 4.10.2025
[BANWARI NAGAR IMATHUR(P), [WCHAMBERS.CO.IN|




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
k1o IMISC DJ/791/2025 IMISC DJ/791/2025 [15-10-2025 IM/S SETHI SALES CORPORATION [SH. VIJAY|9599701116 IADVYADAVVIJAY@ [06.10.2025
S M/S RAJA INDUSTRIES [YADAV IGMAIL.COM
[SH. MUKESH|CENTRAL [COURT ROOMICIVIL SUIT ICS(COMM) 1066/2025 06.10.2025 ISHIVAM BANSAL VS PRAKASHATUL SAHI 10873355153 IATULSAHI@LIV.CO [4.09.2025
[KUMAR GUPTA, 1302 IGOWDIAYA M
[DISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07
ICOURT ROOMICIVIL SUIT ICS(COMM) 1073/2025 08.10.2025 [BANK OF BARODA VS FIRDOSHVARUN 0811161300 IADV.VARUNSHARM [04.10.2025
02 [KHATUN [SHARMA IA@GMAIL.COM
ICOURT ROOMICIVIL SUIT [OMP(I) COMM 977/2025 [10.10.2025 [HDFC BANK LTD. VS AFJAL KHAN |ANISH BHOLA (9811452022 JANISH_BHOLA17@ [27.09.2025
1302 [YAHOO.COM
ICOURT ROOMICIVIL SUIT MP(I) COMM 978/2025 10.10.2025 [HDFC BANK LTD. VS ASHISH JANISH BHOLA (9811452022 JANISH_BHOLA17@ [27.09.2025
1302 [YAHOO.COM
[COURT ROOMICIVIL SUIT [OMP(I) COMM 979/2025 10.10.2025 [HDFC BANK LTD. VS RAJNISHANISH BHOLA [9811452022 IANISH_BHOLA17@ [27.09.2025
1302 [KUCHCHAL [YAHOO.COM
[COURT ROOMICIVIL SUIT [OMP(I) COMM 980/2025 10.10.2025 IDCB BANK LTD. VS MOHD. ABBAS |ANISH BHOLA (9811452022 IANISH_BHOLA17@ [27.09.2025
[302 [YAHOO.COM
ICOURT ROOMICIVIL SUIT [OMP(I) COMM 981/2025 10.10.2025 IDCB BANK LTD. VS SATNAMANISH BHOLA (9811452022 IANISH_BHOLA17@ [27.09.2025
1302 IRAJARAM [YAHOO.COM
ICOURT ROOMICIVIL SUIT [OMP(I) COMM 1010/2025 [16.10.2025 [HDFC BANK LTD. VS MOHDJANISH BHOLA (9811452022 IANISH_BHOLA17@ [14.10.2025
1302 IDANISH AKHTAR [YAHOO.COM
ICOURT ROOMICIVIL SUIT [EX. (COMM) 503/2025 [16.10.2025 ISHRI ASHOK SHARMA VS M/S—EWADESH 10899848679 ’S_WADESHBANSAL7 15.10.2025
1302 [[NDOSPIRIT BARS (P) LTD. MAHABIR 13804@GMAIL.COM
[BANSAL
[COURT ROOMICIVIL SUIT [CS(COMM) 1117/2025 25.10.2025 ISAVITA RANI VS NITYARAVI 811213677 IRAVI.K.CHANDHOK}18.10.2025
1302 [ELECTROCONTROLS PVT. LTD. "HANDHOK (@GMAIL.COM
ICOURT ROOMICIVIL SUIT ICS(COMM) 1121/2025 [27.10.2025 IM/S SBC MINERALS PVT. LTD. VSMANU GARG (9999448797 IASHISHCHAUHAN [17.10.2025
02 IMAYUR ASHOK KUMAR MALU (@AKASSOCIATES.O
[RG.IN




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICOURT ROOMICIVIL SUIT [OMP(I)COMM 1040/2025  [27.10.2025 TATA CAPITAL LTD. VS KEANISH BHOLA [9811452022 IANISH_BHOLA17@ fi7.10.2025
1302 [ENGINEERS PVT. LTD. [YAHOO.COM
ICOURT ROOMICIVIL SUIT MP(I)COMM 1042/2025 [27.10.2025 [TATA CAPITAL LTD. VS KEANISH BHOLA (9811452022 IANISH_BHOLA17@ [17.10.2025
1302 [ENGINEERS PVT. LTD. [YAHOO.COM
[COURT ROOMICIVIL SUIT [OMP(I)COMM 1043/2025 [27.10.2025 [TATA CAPITAL LTD. VS KEANISH BHOLA [9811452022 IANISH_BHOLA17@ [17.10.2025
1302 [ENGINEERS PVT. LTD. [YAHOO.COM
8 ISH. SANJEEVICENTRAL [308 IRECOVERY ICS (COMM)/1063/2025 04-10-2025 [PULKIT SABOO Vs UMESH[Bharat Prakash 9268300000 I25-09-2025
[KUMAR ISINGH bharatguDtarkca@g
IMALHOTRA, imail.com
[DISTRICT JUDGE,
ICOMMERCIAL
ICOURT
1308 IMISC. APP. Misc DJ/760/2025 l08-10-2025 JAMIT KASANA AND ORS Vs BANKVVIBHA JAIN(P),[90810723994, j 3-09-2025
F BARODA 10650654202
1308 JU/S 9 OF ARBITRATION ACT IOMP(1)945/2025 08-10-2025 [TATA CAPITAL LIMITED VsVibhor Mathur 9971680687 upport@ar 03-10-2025
IRAMESH CHOUDHARY
308 IMISC. APP. Misc DJ 781/2025 l14-10-2025 ISH BHAWAR LAL RIDAMALJIMUKESH 0811365575 mukesh_aggarwalx25308-10-2025
IMUNOT Vs M/S RDEVISAGGARWAL
[ENGINEERS PRIVATE LTD
1308 IMISC. APP. Misc DJ 784/2025 14-10-2025 INEETA SINGHAL Vs NAV BHARATTARUN 10811184755 ar g -09-2025
[TRADING CO. AND ORS. ISHOKEEN
1308 TRADE MARK ICS (COMM)/1095/2025 14-10-2025 ISURYA ROSHNI LIMITED Vs [SHRIHAR 105488 88420 llegal@boostip.in 7-10-2025
ISAMVIVAAN SURYA INDIA PVTTRIPATHI(P),
ILTD AND ORS
1308 ISUIT FOR PERMANENT ANDICS (COMM) 1099/2025 15-10-2025 IGURCHARANJIT SINGH ANANDNEHA 10811343754 Inr 9-10-2025
IMANDATORY INJUNCTION JAND ANR. Vs MANINDER SINGH [MALHOTRA
08 IMISC. EXECUTION M Ex/724/2025 16-10-2025 IBENJAMIN BENJAMIN AND VATS RAHUL 10899218215 rahulssmalhotra@gm|i0-10-2025
s Govt of NCT of Delhi IMALHOTRA(P),| lail.com
1308 ICS (TRADE MARK) ICS 1109/2025 16-10-2025 IMOTION EDUCATION PRIVATEGAURAV 10455160761 tatvalawllp@gmail.co [i4-10-2025
ILIMITED Vs TELEGRAM FZ LLC[PATEL 8797130013 Im
JAND ANR.



mailto:vardhmanjusnsassoclates@gmail
mailto:support@arvlawchamber.co.in
mailto:mukesh_aggarwalx25a@yahoo.co.in
mailto:tarunshokeenattv@gmail.com

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

1308 JU/S 9 OF ARBITRATION ACT IOMP (I) (COMM.) 1009/2025[16-10-2025 [HDFC BANK LTD. Vs KISHORANISH 10811452022 IANISH BHOLA17@YAHfi3-10-2025
[KUMAR RAM [BHOLA(P),

1308 IRECOVERY ICS (COMM)/1116/2025 18-10-2025 ISTATE BANK OF INDIA Vs [Suchita Dixit(P),[8896932838 lagnihotrisuchita(@g [12-10-2025
IManohar Lal imail.com

08 [U/S 9 OF ARBITRATION ACT IOMP (I) (COMM)/1037/2025 [27-10-2025 [TATA CAPITAL LTD Vs SANTOSH[PARUL 10811452022 IANISH BHOLA17@YAH[16-10-2025

IDEVI [BHOLA(P),

1308 JU/S 9 OF ARBITRATION ACT [OMP (I) (COMM)/1035/2025 [27-10-2025 ITATA CAPITAL LTD Vs CHATPARUL 10811452022 ANISH BHOLA17@YAHE6-10-2025
IMAA CONSTRUCTION PVT LTDBHOLA(P),
5727

1308 JU/S 9 OF ARBITRATION ACT IOMP (I) (COMM)/1036/2025 [27-10-2025 [TATA CAPITAL LTD Vs CHATPARUL 10811452022 IANISH BHOLA17@YAH16-10-2025
IMAA CONSTRUCTION PVT LTD  [BHOLA(P),

1308 [TRADE MARK ICS (COMM)/1124/2025 28-10-2025 [HERO INVESTCORP PVT LTD ANDjastha 10810481016 mail@thelegist.com, [13-10-2025
JANR Vs ASHOK KUMARgharma(P),
'UNKNOWN)

1308 IMISC. APP. Misc DJ 807/2025 28-10-2025 [PUNJAB NATIONAL BANK Vs N RUYOTI KUMAR (9891564465 mjkm.lawyer@gmail. 25-10-2025
[TRADERS lcom

1308 JU/S 9 OF ARBITRATION ACT IOMP (I) (COMM.) 1061/2025 [28-10-2025 IDCB BANK LTD Vs CHARANANISH 10811452022 [ANISH BHOLA17@YAHP4-10-2025
ISINGH [BHOLA(P),

1308 [EXECUTION [Execution (Comm.) 517/2025 [28-10-2025 IM/S KRIPA RAM RAMJI DASS VSSAMEER 011-49402169 contact@innovatusla j08-10-2025
IMr Rakesh Pahuja IABHYANKAR Ain

1308 IRECOVERY ICS (COMM)/1131/2025 [30-10-2025 [TEAMASIA MARKETING PVT LTDNASIR AZIZ(P),9654426442 /Inasirazizandconipanyf1-10-2025
[THROUGH ITS DIRECTOR Vs M/S| 8448839615 @gmail.com
IPDMJ BAGS VILLA THROUGH|
[PARTNERS

08 IMISC. EXECUTION M Ex/760/2025 0-10-2025 JALKA BIST Vs JBC PUBLISHERKuber Giri(P), (9811999978 [18-10-2025

JAND DISTRIBUTOR AND ORS [kubergiri@gmail.com



mailto:BHOLA17@YAHOO.COM
mailto:BHOLA17@YAHOO.COM
mailto:BHOLA17@YAHOO.COM
mailto:BHOLA17@YAHOO.COM
mailto:BHOLA17@YAHOO.COM

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
9 ISH. DEEPAK GARG,CENTRAL [309 IRECOVERY [OMP (I) (COMM.)/923/2025 [04-10-2025 [TATA CAPITAL LTD VS RAMASH. ANISH|9811452022 IANISHBHOLA17@Y [26.09.2025
[DISTRICT JUDGE,| IGRAND CEREMONIAL LLP 2565 [BHOLA JAHOO.COM
[COMMERCIAL
ICOURT-09
1309 IRECOVERY [OMP (I) (COMM.)/924/2025 [04-10-2025 [HDFC BANK LTD VS JATINSH. ANISH[9811452022 IANISHBHOLA17@Y [26.09.2025
ICHAUDHARY [BHOLA IAHOO.COM
09 IRECOVERY [OMP (I) (COMM.)/925/2025 [04-10-2025 [HDFC BANK LID VS AMANSH. ANISH|9811452022 IANISHBHOLA17@Y [26.09.2025
ISHARMA [BHOLA IAHOO.COM
1309 [EXECUTION [EXECUTION 06-10-2025 IMANLIFT INDIA PRIVATE[PARAS JOSHI 10899289733 IPARAS@VERDIENT [30.09.2025
(COMM.)/479/2025 ILIMITED Vs SHAGUN| IA.COM
ICORPORATION
1309 IRECOVERY IOMP (I) (COMM.)/926/2025 [06-10-2025 [TATA CAPITAL LIMITED VS VIBHOR 1071680687 [SUPPORT@ARVLA 103.10.2025
[HANUMANT SINGH MATHUR [WCHAMBER.CO.IN
1309 IRECOVERY IOMP (I) (COMM.)/927/2025 [06-10-2025 [TATA CAPITAL LIMITED VS VIBHOR 1071680687 [SUPPORT@ARVLA 103.10.2025
[RAMDEV JAT MATHUR [WCHAMBER.CO.IN
1309 IRECOVERY MP (I) (COMM.)/928/2025 [06-10-2025 [TATA CAPITAL LIMITED VS KAPILJ VIBHOR 1071680687 [SUPPORT@ARVLA [03.10.2025
ISHARMA IMATHUR [WCHAMBER.CO.IN
1309 IRECOVERY IOMP (I) (COMM.)/944/2025 [08-10-2025 IDCB BANK LTD VS MARUF ALI ISH. ANISHI|9811452022 IANISHBHOLA17@Y [04.10.2025
[BHOLA IJAHOO.COM
1309 IRECOVERY IOMP (I) (COMM.)/946/2025 [08-10-2025 IDCB BANK LTD VS KHATEEBSH. ANISH|9811452022 IANISHBHOLA17@Y [04.10.2025
JAHMAD [BHOLA JAHOO.COM
1309 IRECOVERY MP (I) (COMM.)/947/2025 [08-10-2025 IDCB BANK LTD VS NAHEEM R ISH. ANISH|9811452022 IANISHBHOLA17@Y [04.10.2025
[BHOLA JAHOO.COM
09 IRECOVERY [OMP (I) (COMM.)/949/2025 [08-10-2025 IDCB BANK LTD VS SURENDERSH. ANISH|9811452022 IANISHBHOLA17@Y [04.10.2025
[PAL [BHOLA JAHOO.COM
1309 RECOVERY [OMP (I) (COMM.)/950/2025 [08-10-2025 IDCB BANK LTD VS MR BITTT ISH. ANISH|9811452022 IANISHBHOLA17@Y [04.10.2025
[BHOLA IJAHOO.COM




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
1309 IRECOVERY [OMP (I) (COMM.)/953/2025 [08-10-2025 [KMAP CAPITAL LTD VS PANKAJMS. NITISH[9999334816 I27.09.2025
[KUMAR [PATHANIA
1309 JARBITRATION [MISC DJ/764/2025 09-10-2025 UNEER KHAN AND ANR V¢
ZUBAIR AHMED
09 IRECOVERY [OMP (COMM.)/49/2025 10-10-2025 [RAIL LAND DEVELOPMENT|SH. BHARAT[8447151507 [BHARATMAL2(U.1G 8.10.2025
JAUTHORITY Vs RAILTECHMALHOTRA [MA IL .COM
[INFRAVENTURE PVT LTD
1309 [EXECUTION ICS (COMM)/1092/2025 [13-10-2025 [YOGESH AGGARWAL VSSH.SATYENDR [9811161525 [SLVSINGHLL6@ 109.10.2025
IMUNICIPAL CORPORATION ORA KUMAR| IGMAIL . COM
IDELHI ISINGH
1309 [EXECUTION [EXECUTION 15-10-2025 [POONAM AGGARWAL VS RAKESH [SH. 0582158748 [VAKILGURU@GMAIJ13.10.2025
(COMM.)/501/2025 [RAMAKANT .COM
ISHUKLA
1309 IRECOVERY IOMP (COMM.)/50/2025 16-10-2025 [UNION OF INDIA VS MS ENKAYMS. JOYTI 10716978896 YOTIADVOCATEQ6 [14.10.2025
[ENTERPRISES (@GMAIL.COM
1309 [EXECUTION [EXECUTION 17-10-2025 VIVA BOOKS PRIVATE VS BPRSH. 10811140704 [NVASHISHTA@GM |16.10.2025
(COMM.)/506/2025 [INTERNATIONAL SCHOOL INARENDER IAIL.COM
'ASHISHTA
1309 [EXECUTION [EXECUTION 17-10-2025 ISPP FOOD PRODUCTS PRIVATESH.GOURAV 0811935158 JARORAGOURAV177 f1.10.2025
(COMM.)/507/2025 ILIMITED VS SANJAY KUMARARORA (@GMAIL.COM
[TEKRIWALI
1309 ICOMMERCIAL ICS (COMM)/1112/2025 [17-10-2025 JANKUR WARIKOO VS TELEGRAMISH.  GAURAV|9455160761 IGAURAV12ATE1829 [16.10.2025
[FZ LLC [PATEL (@GMAIL.COM
1309 ICOMMERCIAL ICS (COMM)/1115/2025 18-10-2025 IMS COLORTONE MARKETING P|SH.SANDEEP (9811362403 ISANDECPGARGANDJ16.10.2025
[LTD VS MS SHIVA FURNISHINGS |GARG [EO@GMAIL.COM
09 [EXECUTION [EX.COMM - AWARD BYJ27-10-2025 ISTFT FINANCE PRIVATE LIMITEDSH.YOGESH 9810910048 [17.10.2025
IARB. COMM./55/2025 'S JMD TRADERS ISHARMA
1309 IRECOVERY MP (Dj27-10-2025 IDCB BANK LTD VS MOHD IRSHAD [SH. ANISH|9811452022 IANISHBHOLA17@Y [24.10.2025
(COMM.)/1044/2025 [BHOLA IAHOO.COM




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICOMMERCIAL ICS (COMM)/1122/2025 27-10-2025 [NTEX TECHNOLOGIES INDIASH. 10891396019 IKARMVEER@LEXA [8.10.2025
[LIMITED VS MIS SUPERKRAMVEER [NALVTICO.COM
ISURGICAL THROUGH ITS
[PARTNERS
1309 ICOMMERCIAL ICS (COMM)/1125/2025 28-10-2025 ISTATE BANK OF INDIA VS SOHANJEEWAN 10810099243 WPGADVOCATE(TF) [25.10.2025
ISINGH [PARKASH ICMAIL.COM
IGUPTA
09 ICOMMERCIAL ICS (COMM)/1127/2025 [29-10-2025 ITEAMASIA MARKETING PVI LTDNASIR AZIZ 0654426442 INASIRAZIZANDCO |27.10.2025
[THROUGH ITS DIRECTOR V§ IMPANY@GMAIL.CO
IGURPREET SINGH PROPRIETOR| M

IM/S MEHAR INTERNATIONAL

1309 ICOMMERCIAL ICS (COMM)/1128/2025 [20-10-2025 [TEAMASIA MARKETING PVT LTD|NASIR AZIZ 10654426442 [NASIRAZIZANDCO [7.10.2025
[THORUGH ITS DIRECTOR V§ IMPANY@GMAIL.CO
ICHIRAGH ANIL PARMAR (M

IPROPRIETOR M/S CP FASHIONZ

1309 ICOMMERCIAL ICS (COMM)/1138/2025 131-10-2025 IBANK OF BARODA VS RAJ KUMAR[SH. UMESH|9910568669 IADVUMESHJOSHI@f29.10.2025
OSHI IGMAIL.COM
1o ISH. AJAY PANDEY,CENTRAL [307 ICIVIL IOMP (I) (COMM)/932/2025 [06-10-2025 [HDFC BANK LTD VS ASHOKANISH 10811452022 JANISH_BHOLA17@ [27-09-2025
[DISTRICT JUDGE, [KUMAR [BHOLA(P), [YAHOO.COM
ICOMMERCIAL
ICOURT
1307 ICIVIL MP (I) (COMM)/931/2025 [06-10-2025 [HDFC BANK LTD VS SUNILANISH 10811452022 IANISH_BHOLA17@ [27-09-2025
IGUSAIN IBHOLA(P), [YAHOO.COM
1307 ICIVIL IOMP (1) (COMM)/971/2025 [08-10-2025 IDCB BANK LTD VS MOHAN LAL [ANISH 10811452022 IANISH_BHOLA17@ [06-10-2025
IBHOLA(P), [YAHOO.COM
1307 ICIVIL MP (I) (COMM)/970/2025 [08-10-2025 IDCB BANK LTD VS JAIPAL S/OANISH 10811452022 IANISH_BHOLA17@ [06-10-2025
JOMPARKASH [BHOLA(P), [YAHOO.COM
1307 ICIVIL [EXECUTION [30-10-2025 [IKOTAK MAHINDRA BANK LTD VSPANKAJ 19958732424 IROY.PANKAJ@YAH [09-10-2025
(COMM)/520/2025 AMIT SHARMA AND ANR [KUMAR(P), 00.CO.IN
07 ICIVIL [EXECUTION 13-10-2025 ISH KAMAL JAIN PROP OF M/S 9-10-2025
(COMM)/495/2025 KAMAL TRADING CO VS M/S

[YADAV WHOLESALE AND ORS

1307 ICIVIL ICS (COMM)/1096/2025 14-10-2025 JANIL KUMAR PROP OF M/S AKISATYENDRA [9811161525 ISKSINGHLL6 @GMA [10-10-2025
JAND CO Vs MUNICIPALJKUMAR IL.COM
“ORPORATION OF DELHI [SINGH(P),




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
1307 ICIVIL [OMP (I) (COMM)/991/2025 [13-10-2025 [HDFC BANK LTD \S} OM|PARUL 10811452022 IANISH_BHOLA17@ [10-10-2025
[PRAKASH SINGH [BHOLA(P), [YAHOO.COM
1307 ICIVIL >S (COMM)/1106/2025 [16-10-2025 RAJNISH YADAV VS MUNICIPALSATYAJIT 10555215464 ICINMOYASSOCIATE [13-10-2025
ICORPORATION OF DELHI [KUMAR(P), IS@GMAIL.COM
07 ICIVIL [CS (COMM)/1107/2025 [16-10-2025 [DAYANAND ANGLO-VEDICMILIND o210107303 THEJURALSOLUTION4-10-2025
ICOLLEGE TRUST AND[SRIVASTAVA(P INS@GMAIL.COM
ANAGEMENT  SOCIETY AND),
JANR VS LALA ARJUN DASY|
IMEMORIAL DAV PUBLIC SCHOOL
1307 ICIVIL IARB A (COMM)/7/2025 16-10-2025 IM/S ASHIMARA HOUSINGPRANAY 8828446871 ISMITIVERMA@CVA [15-10-2025
IPRIVATE LIMITED VS LUV SETHI|ICHITALE(P), ISSOCIATES.IN
1307 ICIVIL [EXECUTION 27-10-2025 [LEVI STRAUSS AND CO VS [SHRAVAN 6201970125 [UNITEDMARK@UN [18-10-2025
(COMM)/515/2025 ISALMAN BANSAL(P), ITEDANDUNITED.C
IOM
1307 ICIVIL [OMP (I) (COMM)/1054/2025 [27-10-2025 [IDCB  BANK LTD VS  [ANISH 10811452022 JANISH_BHOLA17@ [25-10-2025
[IDHARMENDRA KUMAR [BHOLA(P), [YAHOO.COM
1307 ICIVIL [EXECUTION [30-10-2025 [PAPPU SETH VS MUNICIPALVIKAS 10810566116 IADVOCATEVIKASS [28-10-2025
(COMM)/521/2025 ICORPORATION OF DELHI ISHARMA(P), [HARMA1@GMAIL.C
OM
1307 ICIVIL IEXECUTION [30-10-2025 IM/S KUNAL ENTERPRISES VS [RAJESH 10810909184 [ZLATHIGARA@YAH [28-10-2025
(COMM)/522/2025 /S KRAFT INTERNATIONAL AND[LATHIGARA(P) 00.CO.IN
RS
1307 ICIVIL ICS (COMM)/1140/2025 [31-10-2025 IBANK OF BARODA VS AKSHAY[UMESH 10910568669 IADVUMESHJOSHI@J30-10-2025
[KUMAR POSHI(P), IGMAIL.COM
1307 ICIVIL IMISC DJ/817/2025 [30-10-2025 IRAJASTHAN MARBLES VS RKYOGESH [30-10-2025
IMETAL ENGINEERING WORKS  |CHHABRA(P),
07 ICIVIL [EXECUTION l13-10-2025 CHIRAG GUPTA VS  DOMBERITA 0953413632 [ADV.RITA.SANGHA [06-10-2025
(COMM)/493/2025 [ELECTRICALS ISANGHAVI(P), [VI@GMAIL.COM
Bo7 ICIVIL [OMP (I) (COMM)/969/2025 [08-10-2025 IDCB BANK LTD VS MOHD ZAHID |ANISH 0811452022 [ANISH_BHOLA17@ Jo6-10-2025
[BHOLA(P), [YAHOO.COM




DISTRICT COURT ROOM CASE TYPE V DATE OFPETITIONER NAME VSADVOC. ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

M/S KANCHAN FASHION PVT LTDSUBHASH 0810459344 b5-10-2025
VS MEENU MAHAJAN




SH. S.S RATHI,|
[DISTRICT ~ JUDGE,
ICOMMERCIAL
ICOURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOC.

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICOURT ROOM 310iCONTEMPT PETITION “ontempt Petition/22/2025 [10-10-2025 IM/S S CHAND AND CO. LTD. VSANJU BAGAI, 811389028 IKUMARRAJESHADV|30.09.2025

JAMIT KUMAR SINGH [RAJESH (@YAHOO.COM
[KUMAR

[COURT ROOM 310(CS (COMM) °S (COMM)/1086/2025 [10-10-2025 BANK OF INDIA VS SUNIJVARUN 0811161300 IADVVARUNSHARM [29.09.2025
IMISHRA [SHARMA IA@GMAIL.COM

ICOURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM.)/986/2025 [10-10-2025 [TATA CAPITAL LIMITED VSARV CHAMBER/9971680687 [SUPPORT@ARVLA 4.10.2025
[DURGA LAL GURJAR OF LAW [WCHAMBERS.CO.IN|

ICOURT ROOM 31000MP (I) (COMM) [OMP (I) (COMM.)/992/2025 [14-10-2025 [HDFC BANK LTD VS PIYUSHANISH BHOLA [10.10.2025
IDEVBRAT

ICOURT ROOM 310(CS (COMM) ICS (COMM)/1102/2025 16-10-2025 AT NARAIN RADHEY SHYAM COSIDDHANT 999369931 [STDDHANTBANGAO 13.10.2025
[PVT LTD VS DAMAN JIT SINGHBANGA 4@GMAIL.COM
IAHLUWALIA

ICOURT ROOM 310[EX (COMM) [EXECUTION 17-10-2025 IM/S BIMAL PAPERS PVT LTD VS 0.10.2025

(COMM.)/505/2025 /S JAYCO SALES

[COURT ROOM 31000MP (1) (COMM) MP (I) (COMM.)/1011/2025 [17-10-2025 IMONEYWISE FINANCIALJRISHABH 8805615212 IRISHABHKAN@GM [15.10.2025
SERVICES PVT. LTD VS APSKANOJIA IAIL.COM
JASSOCIATED

ICOURT ROOM 31000MP (1) (COMM) IOMP (I) (COMM.)/1012/2025[17-10-2025 IMONEYWISE FINANCIALJRISHABH 8805615212 IRISHABHKAN@GM |[15.10.2025
ISERVICES PVT. LTD VS ANKITAKANOJIA |AIL.COM
[[NDUSTRIES AND ORS

SIDDIQUI

ICOURT ROOM 3100MP (I) (COMM) MP (I) (COMM.)/1013/2025[17-10-2025 IDCB BANK LTD VS NAEEM ALAM |ANISH BHOLA 4-10-2025

ICOURT ROOM 31000MP (I) (COMM) MP (I) (COMM.)/1014/2025[17-10-2025 [DCB BANK LTD VS PRIYVARTANISH BHOLA 4-10-2025
ISHARMA

ICOURT ROOM 3100MP (I) (COMM) JOMP (I) (COMM.)/1015/202517-10-2025 [HDFC BANK LTD VS GUDDI DEVI |ANISH BHOLA [26-09-2025

ICOURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM.)/1016/2025[17-10-2025 [HDFC BANK LTD VS IQWANANISH BHOLA [26-09-2025



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICOURT ROOM 310[CS (COMM) ICS (COMM)/1136/2025 31-10-2025 S N ELECTEL PRIVATE LIMITEDANANT 312401165 BHUSHAN_ANANT [13.10.2025
S ALFA DEAL PRIVATE LIMITED [BHUSHAN (@HOTMAIL.COM
ICOURT ROOM 310(CS (COMM) >S (COMM)/1137/2025 31-10-2025 RKL FAB PRIVATE LIMITED VS[ANUJ GUPTA 9999936866 IAGA.JUSTICE@GMA25.10.2025
IMAHALAKSHMI TEXTILES IL.COM
ICOURT ROOM 310(CS (COMM) ICS (COMM)/1083/2025 09-10-2025 ICARATLANE TRADING PRIVATE[SHRAVAN 6201970125 [UNITEDMARK@UN [08.10.2025
ILIMITED VS ASHOK JEWELSBANSAL ITEDANDUNITED.C
[PRIVATE LIMITED IOM
n2 ISH. RAVINDERICENTRAL }o1 ICOUNTER CLAIM I50/2025 06.10.2025 IVALUE CODERS INDIA LLP V/SABHINAV 10818406005 IABHINAV1DHINGR [29.09.2025
|BEDI, DISTRICT] JABC PUBLISERS & DISTRIBUTORSDHINGRA IA@GMAIL.COM
PWUDGE, [PVT LTD
ICOMMERCIAL
ICOURT
ko1 JOMP I COMM 1929/2025 06.10.2025 [HDFC BANK LTD V/S H S LUTHRA |ANISH BHOLA (9811452022 IANISHBHOLA17@Y [26.09.2025
JAOO.COM
Kuo1 JOMP I COMM 1930/2025 06.10.2025 [HDFC BANK LTD V/S DAYA RAM |ANISH BHOLA (9811452022 JANISHBHOLA17@Y [26.09.2025
JAOO.COM
lio1 MP I COMM l034/2024 06.10.2025 [M/S TATA CAPITAL LTD V/SRASHIKA 097168068 [SUPPORT@ARVLA [03.10.2025
ISURENDRA SINGH RATHORE [RANJAN [WCHAMBERS.CO.IN|
ko1 ICS COMM l1075/2025 08.10.2025 IPANKAJ MITTAL V/S UNION OHBHUPESH 0810260246 IBHUPESHNARULA [27.09.2025
[INDIA [NARULA (@GMAIL.COM
uo1 JOMP I COMM 1063/2025 08.10.2025 IDCB BANK LTD V/S VEENA RANIANISH BHOLA (9811452022 IANISHBHOLA17@Y [04.10.2025
IMAINT JAOO.COM
ko1 MP I COMM 1064/2025 08.10.2025 IDCB BANK LTD V/S DHARMPAL |ANISH BHOLA (9811452022 IANISHBHOLA17@Y [04.10.2025
JAOO.COM
ko1 JOMP I COMM [066/2025 08.10.2025 IDCB BANK LTD V/S NAVNEETJANISH BHOLA (9811452022 IANISHBHOLA17@Y [04.10.2025
[KUMAR SHARMA JAOO.COM
ko1 ICS COMM 1085/2025 09.10.2025 ISH. BISHAN SAROOP BHARWAJRAJEEV 8076444374 IADVRAJEEV74@GM 04.10.2025
IPROP. OF GLASS BELTS &KUMAR IAIL.COM
IDIAMOND TOOLS V/S SH. SUSHI[
[UDAR PROP OF S.S. ENTERPRISES
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uo1 ICS COMM 1088/2025 10.10.2025 IBANK OF INDIA V/S RAM AVTAR [VARUN 10811161300 JADV.VARUNSHARM [08.10.2025
ISHARMA IA@GMAIL.COM

ko1 ICS COMM 1091/2025 [13.10.2025 /S SARDARI LAL & COMP.V/SANIL SETHI 10811109342 IASETHIADVOCATE [06.10.2025
IM/S  ASIAN  CONSTRUCTION| (@YAHOO.COM
ICOMPANY

lso1 JOMP T COMM 088/2025 [13.10.2025 [TATA CAPITAL LTD V/S BANWARIANISH BHOLA [9811452022 JANISHBHOLA17@Y }10.10.2025
ILAL GARG IAOO.COM

no1 [EX.COMM 492/2025 [13.10.2025 ICEC-CICI JV & ORS V/S ORIENTAL 109.10.2025
INSURANCE CO. LTD

o1 [EX.COMM l96/2025 14.10.2025 JASGAR  ALI V/S BUSHRAANIL KUMAR9313579493 IADVANILSINGHS88 |25.09.2025
[FOOTWEAR ISINGH (@GMAIL.COM

Kuo1 ICONTEMPT PETITION 24/2025 14.10.2025 PINENDER KUMAR JAIN V/§
IMANOJ TIWARI

Kuo1 MP I COMM 1000/2025 [15.10.2025 [HDFC BANK LTD V/S MAHIKAANISH BHOLA (9811452022 IANISHBHOLA17@Y [13.10.2025
IMANOCHA JAOO.COM

ko1 JOMP I COMM l1001/2025 [15.10.2025 [HDFC BANK LTD V/S KULBIRANISH BHOLA (9811452022 IANISHBHOLA17@Y [13.10.2025
ISINGH PABBY JAOO.COM

uo1 JOMP I COMM l1002/2025 [15.10.2025 [HDFC BANK LTD V/S LAKSHAYJANISH BHOLA (9811452022 IANISHBHOLA17@Y [13.10.2025
[BHUTANI JAOO.COM

ko1 IMISC DJ [794/2025 [17.10.2025 IDELTA AIR FREIGHT PVT LTD V/SMANAV BHALL|9899988310 IMANAVBHALL132@ [14.10.2025
ILARK LABORATORIES IGMAIL.COM

ko1 JOMP I COMM 1023/2025 18.10.2025 [TATA CAPITAL LTD V/S AJAYANISH BHOLA (9811452022 IANISHBHOLA17@Y [16.10.2025
[KUMAR MEENA JAOO.COM

ko1 JOMP I COMM 1024/2025 18.10.2025 [TATA CAPITAL LTD V/S KEANISH BHOLA (9811452022 IANISHBHOLA17@Y 16.10.2025
[ENGINEERS PVT LTD JAOO.COM




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ko1 JOMP I COMM 1025/2025 18.10.2025 [TATA CAPITAL LTD V/S KEANISH BHOLA (9811452022 IANISHBHOLA17@Y [16.10.2025
[ENGINEERS PVT LTD JAOO.COM
ko1 JOMP I COMM 1026/2026 18.10.2025 [TATA CAPITAL LTD V/S KEANISH BHOLA (9811452022 JANISHBHOLA17@Y [16.10.2025
[ENGINEERS PVT LTD JAOO.COM
lso1 JOMP T COMM [i047/2025 [27.10.2025 IDCB BANK LTD V/SJAVED ALI __ |ANISH BHOLA [9811452022 IANISHBHOLA17@Y 4.10.2025
IAOO.COM
no1 JOMP I COMM 1048/2025 27.10.2025 IDCB BANK LTD V/S MOHDANISH BHOLA (9811452022 IANISHBHOLA17@Y [24.10.2025
IRSHAD JAOO.COM
ko1 [EX.COMM I519/2025 28.10.2025 ISARTAJ SINGH V/S RAKSHA IMOHIT BATRA (9811893100 IADV.BATRA@GMAI [25.09.2025
IL.COM
Kuo1 JEX.COMM AWARD BY ARB.COM |57/2025 20.10.2025 IM/S MEDGENOME LABS LTD V/§|iJHRUV WAHI (9810068649 IDHRUV.WAHI@YA [17.10.2025
INEOTECH WORLD PVT LTD [HOO.CO.IN
ko1 ICS COMM 1134/2025 131.10.2025 IVIPIN JAIN V/S M/S VAKILUNITIN ARORA (9818189667 [29.10.205
ICHAND ASHOK KUMAR
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ISH. M.K NAGPAL,

[IDISTRICT  JUDGE,|
ICOMMERCIAL
ICOURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

ICENTRAL |COURT ROOMICIVIL SUIT [OMP (I) (COMM.)/933/2025 [06-10-2025 [HDFC BANK LTD. VS DEEPANISH 811452022 IANISHBHOLA17@Y [06.10.2025
uo2 [KUMAR SINGH [BHOLA(P), JAHOO.COM
ICOURT ROOMICIVIL SUIT °S (COMM)/1071/2025 06-10-2025 [UNION BANK OF INDIA VS NOORIDEEPA GUPTA (9312292559 IADVOCATEDEEPAG [06.10.2025
ko2 IMOHAMMAD [UPTA@GMAIL.COM
ICOURT ROOMICIVIL SUIT [OMP (I) (COMM.)/965/2025 [08-10-2025 IDCB BANK LTD VS RAVENDRAANISH 0811452022 IANISHBHOLA17@Y [08.10.2025
ko2 ISINGH [BHOLA(P), IAHOO.COM
[COURT ROOMICIVIL SUIT ICS (COMM)/1077/2025 08-10-2025 BANK OF INDIA VS BALWANTVARUN 811161300 IADV 8.10.2025
Kuo2 ISINGH ISHARMA 'ARUNSHARMA@G|

[MAIL.COM

ICOURT ROOMICIVIL SUIT ICS (COMM)/1078/2025 08-10-2025 [ONTON BANK OF INDIA VS KARANSANJEEV _ KR| 868089772 ISANJEEV.PANDEY2 [08.10.2025
ko2 ISINGH IPANDEY l010@GMAIL.COM
ICOURT ROOMICIVIL SUIT [OMP (I) (COMM.)/989/2025 [13-10-2025 [TATA CAPITAL LTD. VS PRAMODIPARUL BHOLA (9811452022 IANISHBHOLA17@Y [13.10.2025
uo2 [KUMAR JAHOO.COM
ICOURT ROOMICIVIL SUIT MP (I) (COMM.)/990/2025 [13-10-2025 [HDFC BANK LTD. VS DHARMBIRANISH 10811452022 IANISHBHOLA17@Y [13.10.2025
no2 RAY IBHOLA(P), JAHOO.COM
[COURT ROOMICIVIL SUIT [OMP (Dj15-10-2025 [HDFC BANK LTD VS MOHDANISH 811452022 IANISHBHOLA17@Y [15.10.2025
Kuo2 (COMM.)/1003/2025 JASLAM KHAN IBHOLA(P), JAHOO.COM
ICOURT ROOMICIVIL SUIT MP (Dj15-10-2025 [HDFC BANK LTD VS KAUSHALANISH 10811452022 IANISHBHOLA17@Y [15.10.2025
ko2 (COMM.)/1004/2025 [KUMAR SAHU [BHOLA(P), lAHOO.COM
ICOURT ROOMICIVIL SUIT MP (Dj15-10-2025 [HDFC BANK LTD VS FIRDAUSHANISH 10811452022 IANISHBHOLA17@Y [15.10.2025
ko2 (COMM.)/1005/2025 [KHATOON [BHOLA(P), IAHOO.COM
ICOURT ROOMICIVIL SUIT [OMP (Dft5-10-2025 [HDFC BANK LTD VS BALAVEERANISH 0811452022 IANISHBHOLA17@Y [15.10.2025
o2 (COMM.)/1006/2025 ISINGH [BHOLA(P), JAHOO.COM
ICOURT ROOMICIVIL SUIT MP (Dj15-10-2025 [HDFC BANK LTD VS YASHANKANISH 811452022 IANISHBHOLA17@Y [15.10.2025
ko2 (COMM.)/1007/2025 IPRASHAR [BHOLA(P), IJAHOO.COM




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICOURT ROOMICIVIL SUIT [EXECUTION 16-10-2025 RAKESH KUMAR VS  JUSTIDEEKSHA 0312221851 IRKGCONSULTANT [16.10.2025
uo2 (COMM.)/504/2025 [PROMINE PRIVATE LIMITED IGUPTA (@GMAIL.COM
ICOURT ROOMICIVIL SUIT °S (COMM)/1108/2025 [16-10-2025 CAl  ZHENGHAO VS BHUVIMD. BILAL 10599818688 IM25BILAL@YAHOO J16.10.2025
ko2 [ENTERPRISES ICOM
[COURT ROOMICIVIL SUIT [OMP (Dj25-10-2025 [TATA CAPITAL LTD. VS KEANISH 0811452022 [ANISHBHOLA17@Y [25.10.2025
o2 (COMM.)/1034/2025 [ENGINEERS PVT LTD 1182 [BHOLA(P), JAHOO.COM
[COURT ROOMICIVIL SUIT [OMP (Djz7-10-2025 IDCB BANK LTD. VS NAEEM ALAM |ANISH 811452022 IANISHBHOLA17@Y [27.10.2025
o2 (COMM.)/1050/2025 [BHOLA(P), JAHOO.COM
ICOURT ROOMICIVIL SUIT [OMP (I) (COMM.)/1051/2025[27-10-2025 IDCB BANK LTD VS HAKIMUDDINANISH 811452022 IANISHBHOLA17@Y [27.10.2025
o2 IALLAHBANDA IBHOLA(P), JAHOO.COM
ICOURT ROOMICIVIL SUIT [EXECUTION 28-10-2025 REETA AGGARWAL VS JATINDERSAMEER 10810134864 ISAMEERDIWAN123 [8.10.2025
uo2 (COMM.)/518/2025 IGUPTA [DIWAN (@REDDIFMAIL.CO
(M
ICOURT ROOMICIVIL SUIT [EXECUTION [31-10-2025 TVA BOOKS VS AMIT KUMAR INARENDER [0811140704 [NVASISTHA@GMAI [31.10.2025
o2 (COMM.)/523/2025 'ASISTH IL.COM
[COURT ROOMICIVIL SUIT IMISC. DJ- 820/2025 I31-10-2025 INIKE INNOVATIVE VS BILALSHARWAN 26843455 JUNITEDMARK@UN [31.10.2025
Kuo2 [KHALID ORS. [BANSAL ITEDANDUNITED.C
OM
4 [SH. ASHUTOSHWEST 201 ICS ICS (COMM)/816/2025 04-10-2025 IBANK OF INDIA VS M/S RDNIRMAL 10953128141 [NOT MENTIONED [26-09-2025
[KUMAR, DISTRICT| [EXTN BLOCK IGARRAGE AUTOMOBILESKUMAR(P),
WUDGE [PRIVATE LIMITED AND ORS
(COMMERCIAL
[COURT) [201 ICS ICS (COMM)/817/2025 04-10-2025 [PUNJAB AND SIND BANK VS |GEETANJALI (8285103528 ICONTACT@RANDG [26-09-2025
[EXTN BLOCK IKARANJEET SINGH SIDHU ANDTIWARI(P), I[LAWCHAMBERS.CO
JANR M
201 ICS ICS (COMM)/818/2025 04-10-2025 ISH ROSHAN LAL KALRA VS SHRISHALU 10311210052 IANTRIPATHY517@G [27-09-2025
[EXTN BLOCK [PREM KAPOOR AND ANR [KUMARI(P), [MAIL.COM
[201 ICS ICS (COMM)/819/2025 04-10-2025 ISHRI GANESH TRADINGHARISH 8447732234 IKULDEEPKUMARYV [25-09-2025
[EXTN BLOCK ICOMPANY THROUGH ITS SOLEKUMAR(P), IASHISHT @REDIFF
[PROPRIETOR VS SHIVA TEX FAB| IMAIL.COM
[PVT LIMITED AND ORS
[201 IOMP (I) IOMP (I) (COMM)/1408/2025[04-10-2025 JAXIS BANK LIMITED VS |[AMIT 8860939556 IAMITKUMAR.204@ [25-09-2025
[EXTN BLOCK IRAMBEER SINGH I[KUMAR(P), IREDIFFMAIL.COM
201 IOMP (I) [OMP (I) (COMM)/1409/2025(04-10-2025 JAXIS BANK LIMITED VS HUMA |AMIT 8860939556 IAMITKUMAR.294@ [25-09-2025
[EXTN BLOCK [KUMAR(P), [REDIFFMAIL.COM
201 IOMP (I) IOMP (I) (COMM)/1410/2025 [04-10-2025 JAXIS BANK LIMITED VS DEEPAKAMIT 8860939556 IAMITKUMAR.204@ [25-09-2025
[EXTN BLOCK IRATHORE IKUMAR(P), IREDIFFMAIL.COM
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[MPEX

[KAVITA PROP OF VAISHNOFHARMA(P),

201 IOMP (I) [OMP (I) (COMM)/1411/2025 [04-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [25-09-2025
[EXTN BLOCK ISANCHIT BATRA [KUMAR(P), IREDIFFMAIL.COM
[201 IOMP (I) [OMP (I) (COMM)/1413/2025 [04-10-2025 JAXIS BANK LIMITED VS ASHA [SANJEEV 10717028845 ILITIGATON @SRCSL [24-09-2025
[EXTN BLOCK IDEVI [PATHAK(P), [EGAL.COM
201 IOMP (I) [OMP (I) (COMM)/1414/2025 [04-10-2025 JAXIS BANK LIMITED VS HARPALAMIT 8860939556 IAMITKUMAR.294@ [25-09-2025
[EXTN BLOCK ISINGH I[KUMAR(P), IREDIFFMAIL.COM
[201 IOMP (I) [OMP (I) (COMM)/1438/2025 [06-10-2025 IDFC FIRST BANK LIMITED VS [SANJEEV 10717028845 ILITIGATON @SRCSL 27-09-2025
[EXTN BLOCK IDILPREET SINGH [PATHAK(P), [EGAL.COM
201 IOMP (I) IOMP (I) (COMM)/1439/2025 [06-10-2025 AXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.204@ [25-09-2025
[EXTN BLOCK ISHRWAN SINGH IKUMAR(P), IREDIFFMAIL.COM
[201 IOMP (1) IOMP (I) (COMM)/1435/2025 [06-10-2025 JAXIS BANK LIMITED VS HARSHAMIT 8860939556 IAMITKUMAR.294@ [27-09-2025
[EXTN BLOCK JROAD CARRIER [KUMAR(P), [REDIFFMAIL.COM
201 IOMP (1) IOMP (1) (COMM)/1436/2025 [06-10-2025 JAXIS BANK LIMITED VS QADIR |AMIT 8860939556 IAMITKUMAR.204@ [25-09-2025
[EXTN BLOCK [KUMAR(P), IREDIFFMAIL.COM
201 IOMP (1) IOMP (I) (COMM)/1437/2025 [06-10-2025 JAXIS BANK LIMITED VS GAFFARAMIT 8860939556 IAMITKUMAR.294@ [25-09-2025
[EXTN BLOCK [KHAN [KUMAR(P), IREDIFFMAIL.COM
[201 ICS ICS (COMM)/826/2025 08-10-2025 IM/S PSA POLYMERS PVT LTD VS [RITIK 10999653611 [RLBAJURIST@GMA p5-09-2025
[EXTN BLOCK /S CHETNA ELECTRONICS PVIMALIK(P), IL.COM
ILTD AND ORS
201 MP (I) MP (I) (COMM)/1469/2025[08-10-2025 [DFC FIRST BANK LIMITED VS [SANJEEV 10717028845 ILITIGATON@SRCSI p7-09-2025
[EXTN BLOCK [LALIT KATARIA [PATHAK(P), [EGAL.COM
[201 IOMP (I) IOMP (I) (COMM)/1470/2025 [08-10-2025 [IDFC FIRST BANK LIMITED VS [SANJEEV 19717028845 ILITIGATON@SRCSI p7-09-2025
[EXTN BLOCK [KAPIL JAIN [PATHAK(P), [EGAL.COM
201 ICS ICS (COMM)/825/2025 08-10-2025 IM/S WOODVER COATINGS PVTTAKSH 8800532569 [TAKSH.SURI@OUTLjo1-10-2025
[EXTN BLOCK ILTD VS GAURI SHANKAR ARORASURI(P), IOOK.COM
ISOLE PROPRIETOR OF RAJA|
[PAINTS AND HARDWARE STORE
201 IOMP (I) [OMP (I) (COMM)/1489/2025[09-10-2025 IYES BANK LTD VS RIYAZ BAIG |ADV. LALIT|8130383143 ILALITPANDEYADVAj07-10-2025
[EXTN BLOCK [PANDEY(P), ISSOCIATES@GMAIL)
.COM
201 IOMP (1) IOMP (I) (COMM)/1488/2025 [09-10-2025 YES BANK LTD VS PAWANADV. LALIT|8130383143 ILALITPANDEYADVAj06-10-2025
[EXTN BLOCK [KUMAR IPANDEY(P), ISSOCIATES@GMAILY
.COM
201 IOMP (I) [OMP (I) (COMM)/1490/2025(09-10-2025 IYES BANK LTD VS GAURAVADV. LALIT|8130383143 ILALITPANDEYADVAj07-10-2025
[EXTN BLOCK [HARNEJA IPANDEY(P), ISSOCIATES@GMAIL)|
.COM
201 ICS ICS (COMM)/832/2025 09-10-2025 ISTATE BANK OF INDIA VS RUCHIGOPAL CHAND[9810210832 [VIJAYPRAKASH968 [06-10-2025
[EXTN BLOCK BERAI PROP OF HARI TRADERS [SHARMA(P), l2@GMAIL.COM
[201 ICS ICS (COMM)/833/2025 09-10-2025 IM/S MEMBRANE DECORES PVITARUN 10999199160 IADVTARORASHAR [27-09-2025
[EXTN BLOCK ILTD VS M/S PAHAL SOLAR PVT[SHARMA(P), [MA24 @GMAIL.COM
ILTD
201 ICS ICS (COMM)/831/2025 09-10-2025 ISTATE BANK OF INDIA VS [|GOPAL CHAND|9810210832 [VIJAYPRAKASH968 [06-10-2025
[EXTN BLOCK l2@GMAIL.COM
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201 IOMP (I) IOMP (I) (COMM)/1487/2025 [09-10-2025 JAXIS BANK LIMITED VS ANITA [SANJEEV 10717028845 [LITIGATON@SRCSL |06-10-2025
[EXTN BLOCK [TTVARI [PATHAK(P), [EGAL.COM
201 IOMP (I) [OMP (I) (COMM)/1499/2025 [10-10-2025 ISHRIRAM FINANCE LTD VS [MANOJ 10811133644 IMANOJK.ADV@GM [08-10-2025
[EXTN BLOCK ISHAMEEM AHMED [KUMAR(P), IAIL.COM
201 IOMP (I) IOMP (I) (COMM)/1500/2025 [10-10-2025 ISHRIRAM FINANCE LTD VS [MANOJ 10811133644 IMANOJK.ADV@GM [08-10-2025
[EXTN BLOCK I[LOKESH I[KUMAR(P), IAIL.COM
[201 IOMP (I) [OMP (I) (COMM)/1506/2025 [10-10-2025 IM/S THERMAL ENGINEERS [SANJAM 10711236952 IADV.SANJAMCHAB [06-10-2025
[EXTN BLOCK INSULATORS PVT LTD VS GNCTD|CHABA(P), IA@GMAIL.COM
[THROUGH EXECUTIVE|
[ENGINEER
201 IOMP (I) IOMP (I) (COMM)/1505/2025 [10-10-2025 IM/S THERMAL ENGINEERS ANDISANJAM 10711236952 IADV.SANJAMCHAB [26-09-2025
[EXTN BLOCK INSULATORS PVT LTD VS GNCTD|CHABA(P), IA@GMAIL.COM
[201 IOMP (1) IOMP (I) (COMM)/1501/2025 [10-10-2025 IYES BANK LTD VS SAHIL DAGAR |ADV. LALIT|8130383143 ILALITPANDEYADVAj07-10-2025
[EXTN BLOCK [PANDEY(P), ISSOCIATES@GMAIL)|
.COM
201 IOMP (1) IOMP (I) (COMM)/1502/2025 [10-10-2025 IYES BANK LTD VS RITU GAUR |ADV. LALIT|8130383143 ILALITPANDEYADVA|o7-10-2025
[EXTN BLOCK IPANDEY(P), ISSOCIATES@GMAILY
.COM
201 IOMP (1) IOMP (I) (COMM)/1504/2025 [10-10-2025 IM/S THERMAL ENGINEERS AND[SANJAM 10711236952 IADV.SANJAMCHAB [26-09-2025
[EXTN BLOCK [INSULATORS PVT LTD VS GNCTD|CHABA(P), IA@GMAIL.COM
[201 IOMP (I) IOMP (I) (COMM)/1503/2025 [10-10-2025 IYES BANK LTD VS BHOOP SINGH ADV. LALIT|8130383143 ILALITPANDEYADVAj08-10-2025
[EXTN BLOCK [PANDEY(P), ISSOCIATES@GMAIL)|
.COM
201 ICS ICS (COMM)/839/2025 [13-10-2025 ISHOENIVERS AND ANR VS [FANISH 10811143749 IFANISHJAIN@GMA [07-10-2025
[EXTN BLOCK ICOLUMBUS INTERNATIONALJKUMAR IL.COM
ISHOES PVT LTD DAIN(P),
201 IOMP (1) IOMP (I) (COMM)/1528/2025 [13-10-2025 JAXIS BANK LIMITED VS |[AMIT 8860939556 IAMITKUMAR.294@ [08-10-2025
[EXTN BLOCK ISHUBHAM CONTRACTOR [KUMAR(P), [REDIFFMAIL.COM
201 IOMP (I) IOMP (I) (COMM)/1529/2025 [13-10-2025 JAXIS BANK LIMITED VS PUSA [SANJEEV 10717028845 ILITIGATON@SRCSI j08-10-2025
[EXTN BLOCK RAM [PATHAK(P), [EGAL.COM
201 IOMP (I) [OMP (I) (COMM)/1530/2025 [13-10-2025 JAXIS BANK LIMITED VS NITUAMIT 8860939556 IAMITKUMAR.294@ [06-10-2025
[EXTN BLOCK AMIT [KUMAR(P), [REDIFFMAIL.COM
201 IOMP (1) IOMP (I) (COMM)/1531/2025 [13-10-2025 JAXIS BANK LIMITED VS ([AMIT 8860939556 JAMITKUMAR.294@ [06-10-2025
[EXTN BLOCK IMANJEET SINGH KUNDU IKUMAR(P), IREDIFFMAIL.COM
201 IOMP (I) IOMP (I) (COMM)/1532/2025 [13-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [06-10-2025
[EXTN BLOCK IRANVIJAY DULTA [KUMAR(P), IREDIFFMAIL.COM
201 ICS ICS (COMM)/838/2025 [13-10-2025 IRATI RAM BANSAL VS |ANKUR 10811126091 IANKURSINGHALAD [09-10-2025
[EXTN BLOCK ISHAMBHAR SINGH|SINGHAL(P), [VOCATE@GMAIL.C
ISHEKHAWAT IOM
[201 IOMP (1) IOMP (I) (COMM)/1544/2025 [14-10-2025 JAXIS BANK LIMITED VS VINOD [SANJEEV 10717028845 ILITIGATON@SRCSI [04-10-2025
[EXTN BLOCK [KUMAR [PATHAK(P), [EGAL.COM
201 IOMP (1) IOMP (I) (COMM)/1538/2025 [14-10-2025 IAXIS BANK LIMITED VS [SANJEEV 10717028845 ILITIGATON@SRCSI [10-10-2025
[EXTN BLOCK AHENDRA KUMAR MEENA [PATHAK(P), [EGAL.COM
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201 IOMP (I) IOMP (I) (COMM)/1539/2025 [14-10-2025 AXIS BANK LIMITED VS [SANJEEV 10717028845 ILITIGATON@SRCSI [10-10-2025
[EXTN BLOCK [MUKESH KUMAR SINGH [PATHAK(P), [EGAL.COM
[201 IOMP (I) [OMP (I) (COMM)/1540/2025 [14-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [08-10-2025
[EXTN BLOCK ISURENDER BUILDING MATERIAJKUMAR(P), [REDIFFMAIL.COM
ISUPPLIE
201 ICS ICS (COMM)/840/2025 14-10-2025 IM/S MINT O PACKS PRIVATEVIJAY 10810474034 [VCIJHAANDASSOCIAR9-09-2025
[EXTN BLOCK ILIMITED AND ORS VS CANARAICHANDRA [TES@GMAIL.COM
[BANK AND ANR WHA(P),
[201 IOMP (I) [OMP (I) (COMM)/1545/2025 [14-10-2025 JAXIS BANK LIMITED VS VIKASH [SANJEEV 10717028845 ILITIGATON @SRCSI [04-10-2025
[EXTN BLOCK [YADAV [PATHAK(P), [EGAL.COM
201 IOMP (I) IOMP (I) (COMM)/1541/2025 [14-10-2025 JAXIS BANK LIMITED VS VINOD [SANJEEV 0717028845 ILITIGATON@SRCSI j08-10-2025
[EXTN BLOCK IPATHAK(P), [EGAL.COM
[201 IOMP (1) IOMP (I) (COMM)/1542/2025 [14-10-2025 JAXIS BANK LIMITED VS ANKIT SANJEEV 10717028845 ILITIGATON@SRCSI [04-10-2025
[EXTN BLOCK POHRI [PATHAK(P), [EGAL.COM
201 IOMP (1) IOMP (I) (COMM)/1543/2025 [14-10-2025 JAXIS BANK LIMITED VS [SANJEEV 0717028845 ILITIGATON@SRCSI j04-10-2025
[EXTN BLOCK JATENDRA SO UDAYVEER SINGH [PATHAK(P), [EGAL.COM
201 IOMP (1) IOMP (I) (COMM)/1578/2025 [15-10-2025 JAXIS BANK LIMITED VS PUNAM AMIT 8860939556 IAMITKUMAR.294@ [10-10-2025
[EXTN BLOCK IMEHROTRA [KUMAR(P), IREDIFFMAIL.COM
[201 ICS ICS (COMM)/848/2025 [16-10-2025 IM/S BESTECH ENTERPRISES VS [BHARAT 0711979113 [BHARATGARG.LKA [14-10-2025
[EXTN BLOCK IRAJESH DUA PROPRIETOR OHGARG(P), [NDBG@GMAIL.COM|
IM/S ZOYA ENTERPRISES
201 MP (I) MP (I) (COMM)/1618/2025 [17-10-2025 [[DFC FIRST BANK LTD VS MOHDSANJEEV 10717028845 ILITIGATON@SRCSI [11-10-2025
[EXTN BLOCK [HAMZA ANSARI [PATHAK(P), [EGAL.COM
[201 IOMP (I) IOMP (I) (COMM)/1617/2025 [17-10-2025 IDFC FIRST BANK LTD VS RAJATSANJEEV 19717028845 ILITIGATON@SRCSI [11-10-2025
[EXTN BLOCK IGUPTA AND ANR [PATHAK(P), [EGAL.COM
201 ICS ICS (COMM)/850/2025 17-10-2025 JAMASHI INDUSTRIES PVT LTDNAMANDEEP (9873350565 [NAMANSINGHO0013 [11-10-2025
[EXTN BLOCK THROUGH ITS AUTHORISEDSINGH(P), (@GMAIL.COM
[DIRECTOR SANTOKH DHUNNA
S PARWATI PROPRIETOR OF
201 IOMP (I) [OMP (I) (COMM)/1628/2025 [18-10-2025 IYES BANK LTD VS PARMINDERADV. LALIT|8130383143 ILALITPANDEYADVA}14-10-2025
[EXTN BLOCK ISINGH [PANDEY(P), ISSOCIATES@GMAIL)
.COM
201 IOMP (1) IOMP (I) (COMM)/1629/2025 [18-10-2025 IYES BANK LTD VS TUBBY IMPEXADV. LALIT|8130383143 ILALITPANDEYADVAl14-10-2025
[EXTN BLOCK IPRIVATE LIMITED [PANDEY(P), ISSOCIATES@GMAIL)|
.COM
201 ICS ICS (COMM)/854/2025 18-10-2025 JON CLOUDS GMBH VS MOHDSHRAVAN 6201970125 [UNITEDMARK@UN [16-10-2025
[EXTN BLOCK ISUHAIL [BANSAL(P), ITEDANDUNITED.C
IOM
201 IOMP (1) IOMP (1) (COMM)/1649/2025 [25-10-2025 IYES BANK LTD VS KAILASHADV. LALIT|8130383143 ILALITPANDEYADVAl14-10-2025
[EXTN BLOCK [KUMAR IPANDEY(P), ISSOCIATES@GMAILY
.COM
[201 IOMP (1) IOMP (I) (COMM)/1651/2025 [25-10-2025 [DFC FIRST BANK LIMITED VS [SANJEEV 10717028845 ILITIGATON@SRCSI [13-10-2025
[EXTN BLOCK [PAPPU KUMAR SINGH [PATHAK(P), [EGAL.COM
201 IOMP (1) IOMP (I) (COMM)/1650/2025 [25-10-2025 IYES BANK LTD VS DEEPAK JAIADV. LALIT|8130383143 ILALITPANDEYADVAli4-10-2025
[EXTN BLOCK [BHAGWAN [PANDEY(P), ISSOCIATES@GMAIL)|

.COM
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201 IOMP (I) [OMP (I) (COMM)/1672/2025 [27-10-2025 JAXIS BANK LTD VS  SUNILADV. LALIT|8130383143 ILALITPANDEYADVA}]5-10-2025
[EXTN BLOCK [KUMAR [PANDEY(P), ISSOCIATES@GMAIL)
.COM
201 IOMP (I) [OMP (I) (COMM)/1670/2025 [27-10-2025 [AXIS BANK LIMITED VS RAZIOSANJEEV 10717028845 ILITIGATON@SRCSI p1-10-2025
[EXTN BLOCK [BANO AND ANR [PATHAK(P), [EGAL.COM
201 ICS ICS (COMM)/862/2025 27-10-2025 ISTATE BANK OF INDIA VS PREMMANOJ 10654371856 IADVPANDEYMANO fi5-10-2025
[EXTN BLOCK ISINGH IPANDEY(P), @GMAIL.COM
[201 IOMP (I) [OMP (I) (COMM)/1667/2025 [27-10-2025 JAXIS BANK LTD VS KULWANTADV. LALIT|8130383143 ILALITPANDEYADVA[]25-10-2025
[EXTN BLOCK ICHAGGAR [PANDEY(P), ISSOCIATES@GMAIL)
.COM
201 IOMP (I) [OMP (I) (COMM)/1668/2025 [27-10-2025 JAXIS BANK LIMITED VS PAHARSANJEEV 0717028845 ILITIGATON@SRCSI p1-10-2025
[EXTN BLOCK ISINGH AND ANR IPATHAK(P), [EGAL.COM
[201 IOMP (1) IOMP (I) (COMM)/1669/2025 [27-10-2025 [AXTS BANK LIMITED VS UMESH[SANJEEV 10717028845 ILITIGATON@SRCSI p1-10-2025
[EXTN BLOCK IKUMAR SO BANSHILAL [PATHAK(P), [EGAL.COM
201 IOMP (1) IOMP (I) (COMM)/1671/2025 [27-10-2025 JAXIS BANK LTD VS ASHOKADV. LALIT|8130383143 ILALITPANDEYADVAl17-10-2025
[EXTN BLOCK IKUMAR IPANDEY(P), ISSOCIATES@GMAILY
.COM
201 IOMP (1) IOMP (I) (COMM)/1673/2025 [27-10-2025 JAXIS BANK LTD VS PUSHPAADV. LALIT|8130383143 ILALITPANDEYADVA[]25-10-2025
[EXTN BLOCK [BISTH [PANDEY(P), ISSOCIATES@GMAIL)|
.COM
[201 IOMP (I) IOMP (I) (COMM)/1675/2025 [28-10-2025 JAXIS BANK LTD VS INDRAJEET |ADV. LALIT|8130383143 ILALITPANDEYADVA/6-10-2025
[EXTN BLOCK [PANDEY(P), ISSOCIATES@GMAIL)|
.COM
201 MP (I) MP (I) (COMM)/1702/2025 [30-10-2025 JAXIS BANK LTD VS DIMPLE [SUNITA 10871040589 INDOLEXI.LAW@G pR7-09-2025
[EXTN BLOCK [BANGAR ISINGH(P), [MAIL.COM
201 IOMP (I) IOMP (I) (COMM)/1708/2025 [31-10-2025 ISHRIRAM FINANCE LTD VS [MANOJ 10811133644 [IMANOJK.ADV@GM [30-10-2025
[EXTN BLOCK [FAIZAN [KUMAR(P), IAIL.COM
201 IOMP (I) IOMP (I) (COMM)/1710/2025 [31-10-2025 IYES BANK LTD VS SAPNA SINGHKARTIK 10811250543 ILEGAL@KATYALAS p9-10-2025
[EXTN BLOCK IGAUTAM [KUMAR(P), ISOCIATES.COM
201 IOMP (I) IOMP (I) (COMM)/1707/2025 [31-10-2025 [HDFC BANK LTD VS GAURAV NAVEEN 10350569040 [NAVEENK101A@YA [28-10-2025
[EXTN BLOCK IMANGLA ISHARMA(P), [HOO.COM
201 ICS ICS (COMM)/870/2025 I31-10-2025 ICANARA BANK VS PRIYANKACCHITRA 10212888057 ICHITRAMALHOTRA p8-10-2025
[EXTN BLOCK IBUDHIRAJA PROP M/S PRIYANKAMALHOTRA(P), ISOBTI@GMAIL.CO
ICREATION (M
201 IOMP (I) [OMP (I) (COMM)/1709/2025 [31-10-2025 ISHRIRAM FINANCE LTD VS [MANOJ 10811133644 [MANOJK.ADV@GM [30-10-2025
[EXTN BLOCK IMOHAMMAD JUBER [KUMAR(P), JAIL.COM
5 IMS. PREET]I] ST 209 ICS/(COMM) [770/2025 [12.09.2025 IGARG ROADLINES VS. M/§ﬁ)EEPAK 10899951648 IBANSALASSOCIATE [12.09.2025
IAGARWAL GUPTA, [EXTN BLOCK INEELKANTHAM SYSTEMS PVTBANSAL ISLAWTIME@GMAIL|
[DISTRICT JUDG ILTD .COM
(COMMERCIAL
I[COURT)-02 log JOMP(I)(COMM) 1203/2025 [15.09.2025 JAXIS BANK VS. NEHA SARAF [LALIT PANDEY [8130383143 ILALITPANDEYADV [12.09.2025
[EXTN BLOCK (@GMAIL.COM
209 IOMP(I)(COMM) [1204/2025 [15.09.2025 JAXIS BANK VS. NOORUL HAQ ILALIT PANDEY [8130383143 ILALITPANDEYADV [12.09.2025
[EXTN BLOCK (@GMAIL.COM
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[209 JOMP(I)(COMM) 1205/2025 [15.09.2025 JAXIS BANK VS. MOHD PARVEJ [LALIT PANDEY [8130383143 ILALITPANDEYADV [12.09.2025

[EXTN BLOCK (@GMAIL.COM

[209 JOMP(I)(COMM) 1206/2025 [15.09.2025 JAXIS BANK VS. SABNAM ASRAF  [LALIT PANDEY (8130383143 ILALITPANDEYADV [12.09.2025

[EXTN BLOCK (@GMAIL.COM

[209 JOMP(I)(COMM) 1207/2025 [15.09.2025 JAXIS BANK VS. MANDEEP SINGH [LALIT PANDEY (8130383143 ILALITPANDEYADV [12.09.2025

[EXTN BLOCK (@GMAIL.COM

[209 JOMP(I)(COMM) 1209/2025 [15.09.2025 JAXIS BANK VS. SACHIN KUMAR  [LALIT PANDEY (8130383143 ILALITPANDEYADV [12.09.2025

[EXTN BLOCK (@GMAIL.COM

209 IOMP(I)(COMM) 1210/2025 [15.09.2025 IAXIS BANK VS. MOHDILALIT PANDEY (8130383143 ILALITPANDEYADV [12.09.2025

[EXTN BLOCK IMUSTAQEEM (@GMAIL.COM

[209 JOMP(I)(COMM) 1210/2025 [15.09.2025 JAXIS BANK VS. ANEESH AHMAD [LALIT PANDEY (8130383143 ILALITPANDEYADV [12.09.2025

[EXTN BLOCK (@GMAIL.COM

209 IOMP(I)(COMM) [1211/2025 [15.09.2025 JAXIS BANK VS. DEEPAK NAYAK  [LALIT PANDEY (8130383143 ILALITPANDEYADV [12.09.2025

[EXTN BLOCK (@GMAIL.COM

[209 JOMP(I)(COMM) 1212/2025 [15.09.2025 JAXIS BANK VS. HIMANSHU|LALIT PANDEY (8130383143 ILALITPANDEYADV [12.09.2025

[EXTN BLOCK VERMA (@GMAIL.COM

[209 ICS/(COMM) [775/2025 16.09.2025 IBEST TECH PIPES LLP VS. MFBSHAILENDERR[9999029218 |§HAILNEG11984@G 16.09.2025

[EXTN BLOCK ICEOTECH PVT LTD INEGI IMAIL.COM

209 MP(I)(COMM) 1237/2025 16.09.2025 [HDFC BANK VS. HERAMB ARORA [MANISH 10650810426 IMSVERMACHAMBE [16.09.2025

[EXTN BLOCK ISHANKAR [RS@GMAIL.COM

[209 JOMP(I)(COMM) 1238/2025 [16.09.2025 [HDFC BANK VS. IMAMUDDIN IMANISH 10650810426 IMSVERMACHAMBE [16.09.2025

[EXTN BLOCK ISHANKAR [RS@GMAIL.COM

[209 JOMP(I)(COMM) 1239/2025 [16.09.2025 [HDFC BANK VS. SAROJ KAUSHIK [MANISH 10650810426 IMSVERMACHAMBE [16.09.2025

[EXTN BLOCK ISHANKAR [RS@GMAIL.COM

[209 JOMP(I)(COMM) 1240/2025 16.09.2025 [HDFC BANK VS. CHARAN SINGH [MANISH 10650810426 IMSVERMACHAMBE [16.09.2025

[EXTN BLOCK ISHANKAR [RS@GMAIL.COM

[209 JOMP(I)(COMM) 1241/2025 [16.09.2025 [HDFC BANK VS. BRIJESH MANISH 10650810426 IMSVERMACHAMBE [16.09.2025

[EXTN BLOCK ISHANKAR IRS@GMAIL.COM

[209 IOMP(I)(COMM) 1242/2025 [16.09.2025 [HDFC BANK VS. SUSHIL JHA IMANISH 10650810426 IMSVERMACHAMBE [16.09.2025

[EXTN BLOCK ISHANKAR IRS@GMAIL.COM

209 IOMP(I1)(COMM) 1243/2025 [16.09.2025 [HDFC BANK VS. HIMSHIKHAMANISH 10650810426 IMSVERMACHAMBE [16.09.2025

[EXTN BLOCK ICHOUDHARY ISHANKAR [RS@GMAIL.COM

[209 JOMP(I)(COMM) 1244/2025 [16.09.2025 [HDFC BANK VS. ARVINDERMANISH 10650810426 [MSVERMACHAMBE [16.09.2025

[EXTN BLOCK ISINGH ISHANKAR IRS@GMAIL.COM

209 IOMP(I)(COMM) 1678/2025 28.10.2025 ISHRIRAM FINANCE LTD VSMANOJ 10811133644 IMANOJK.ADV@GM [28.10.2025

[EXTN BLOCK [FAIZAN [KUMAR |AIL.COM
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[209 IOMP(I)(COMM) 1679/2025 28.10.2025 ISHRIRAM FINANCE LTD VSMANOJ 10811133644 IMANOJK.ADV@GM [28.10.2025
[EXTN BLOCK PAVED KHAN [KUMAR |AIL.COM
[209 ICS(COMM) 867/2025 0.10.2025 BANK OF INDIA VS. M/S KAKEAMRENDRA [9910717081 IADVAMRENDRA22 [30.10.2025
[EXTN BLOCK IGENERAL STORE INATH SHUKLA (@GMAIL.COM
[209 JOMP(I)(COMM) 1701/2025 130.10.2025 JAXIS BANK LTD VS. SHUMAILA  [SUNITA SINGH (9871040589 INDOLEXLAW@GM [30.10.2025
[EXTN BLOCK IAIL.COM
og [cS(CoMM) 872/2025 1.10.2025 IMAYUR LAMIFABS INDIA LLP VS RISHABH 7503414900 RSINGHAL3062@G [1.10.2025
[EXTN BLOCK ISHASHI ISINGHAL [MAIL.COM
209 ICS(COMM) 873/2025 131.10.2025 IMOHD. ASIF VS. SHABBIR SAIFI JASPAL SINGH (8368283918 IADVOCATEFAIZKH [31.10.2025
[EXTN BLOCK IAN@GMAIL.COM
[209 JOMP(I)(COMM) 1714/2025 131.10.2025 [HDFC BANK VS. HIMANSHUNAVEEN 10350569040 [NAVEENK101A@YA [31.10.2025
[EXTN BLOCK [RATHI ISHARMA [HOO.COM
209 IOMP(I)(COMM) 1715/2025 131.10.2025 ISHRI RAM FINANCE LTD VSMANOJ 10811133644 IMANOJK.ADV@GM [31.10.2025
[EXTN BLOCK ISABIR ALI [KUMAR JAIL.COM
6 ISH. RAGHUBIRWEST [203 JEXECUTION (COMM.)/344/2025 [09-10-2025 JAQUALITE
ISINGH, DISTRICT] [EXTN BLOCK [INDUSTRIES PRIVATH
WUDGE ILIMITED VS VIKRAM|
((COMMERCIAL ISINGH
[COURT)-03 k203 [EXECUTION (COMM.)/365/2025 [27-10-2025 LFG HARDWARE
[EXTN BLOCK IPRIVATE LIMITED VS§
WAYANTHI SHASH]]|
IKUMAR
203 JEXECUTION (COMM.)/371/2025 [29-10-2025 ICAMPUS ACTIVEWEAR|
[EXTN BLOCK [VS GOPAL BHATIA
203 JOMP (I) (COMM.)/1412/2025 04-10-2025 JAXIS BANK LIMITEDJAMIT KUMAR(P), 18860939556 - INTL
[EXTN BLOCK VS KAYAMUDDIN
IQURESHI
o3 JOMP (I) (COMM.)/1415/2025  [04-10-2025 [AXIS BANK LIMITEDJAMIT KUMAR(P), 8860939556 INIL
[EXTN BLOCK [VS SURENDER SINGH
[203 IOMP (I) (COMM.)/1417/2025 04-10-2025 JAXIS BANK LIMITEDIAMIT KUMAR(P), 18860939556 INIL
[EXTN BLOCK VS SANDEEP
IKHICHAR
[203 JOMP (I) (COMM.)/1418/2025 l04-10-2025 JAXIS BANK LIMITEDIAMIT KUMAR(P), 18860939556 INIL
[EXTN BLOCK S RAHUL KUMA!
IGUPTA
[203 IOMP (I) (COMM.)/1584/2025 [15-10-2025 [TSC FINSERV PRIVAT LIT PANDAY (P) 18130383148 i INIL
[EXTN BLOCK ILIMITED VS CAR CA!
IO BAR SERVICE
IPRIVATE LIMITED
203 JOMP (1) (COMM.)/1585/2025 15-10-2025 [TSC FINSERV PRIVAT LIT PANDAY (P) 18130383148 INIL
[EXTN BLOCK ILIMITED VS CAR CA]
IO BAR  SERVICE
IPRIVATE LIMITED
203 JOMP (I) (COMM.)/1691/2025 28-10-2025 [SHRIRAM  FINANCEMANOJ KUMAR(P), 0811133644 INIL
[EXTN BLOCK ILTD VS MOHAMM.
UBER
203 JOMP (I) (COMM.)/1693/2025 28-10-2025 [SHRIRAM  FINANC! 0OJ KUMAR(P), 811133644 e INIL
[EXTN BLOCK ILTD VS TAUFEEQU!
IALFAAZ KHAN
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[203 IOMP (I) (COMM)/1420/2025 l04-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK [VS NITIN KUMAR
[203 IOMP (I) (COMM)/1423/2025 04-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 [NIL
[EXTN BLOCK VS MADHURI SINGH
[203 IOMP (I) (COMM)/1421/2025 l04-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK 'S ABDUL QADIR
[203 IOMP (I) (COMM)/1422/2025 04-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS DEVENDRA

IKUMAR
203 JOMP (I) (COMM)/1419/2025 l04-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK S NKG|

INFRASTRUCTURE

ILIMITED 35
[203 JOMP (1) (COMM)/1416/2025 04-10-2025 MS THERMALSANJAM CHABA(P),
[EXTN BLOCK [ENGINEERS AND|

[INSULATORS PVT LTD

VS GNCTD
203 JOMP (1) (COMM)/1434/2025 06-10-2025 IAXIS BANK LIMITED [AMIT KUMAR(P), 18860939556 INIL
[EXTN BLOCK VS SANJEEV KUMAR
[203 JOMP (1) (COMM)/1433/2025 06-10-2025 IDFC FIRST BANK|SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK ILIMITED VS TALIB|

IKAISH MOHHAMAD
[203 IOMP (I) (COMM)/1432/2025 06-10-2025 [DFC FIRST BANK|SANJEEV PATHAK(P), 19717028845 [NTL
[EXTN BLOCK ILIMITED VS KAMAL

[HASAN
[203 ICS (COMM)/823/2025 08-10-2025 INIKE INNOVATE CV |SHRAVAN BANSAL(P), 16201970125 25-09-2025
[EXTN BLOCK [VS ASHOK KUMAR
[203 JIOMP (I) (COMM)/1467/2025 08-10-2025 [DFC FIRST BANK|SANJEEV PATHAK(P), 19717028845 [NIL
[EXTN BLOCK ILIMITED VS SAHIL

IKARMAKAR
[203 IOMP (I) (COMM)/1466/2025 l08-10-2025 IDFC FIRST BANKSANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK ILIMITED VS ADITYA

IBANSAL
o3 [EXECUTION (COMM)/343/2025 [09-10-2025 JABS INDIA PVT LID [SIDDHARTH KR SINGH(P),
[EXTN BLOCK VS AB(Q

INFOSYSYTEMS PVT|

ILTD
[203 JIOMP (I) (COMM)/1479/2025 09-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK S ASHUTOSH]

[NARAYAN SINGH
[203 IOMP (I) (COMM)/1478/2025 09-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK 'S RAMMURTI
203 JOMP (1) (COMM)/1477/2025 09-10-2025 [YES BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK IRINKI RAM NIWAS
[203 JOMP (I) (COMM)/1476/2025 09-10-2025 [YES BANK LTD VS |JADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK IDINESH BIDHURI
203 JOMP (I) (COMM)/1475/2025 09-10-2025 [YES BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK ISURESH VERMA
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[203 JOMP (I) (COMM)/1510/2025 10-10-2025 [YES BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK IANKIT KALSHAN
[203 [EXECUTION (COMM)/347/2025 [10-10-2025 IKOTAK MAHINDRAMAYANK MAHAJAN(P),
[EXTN BLOCK IBANK LTD Vs

[TUSHAR BUILDING|

IMATERIALS AND|
[203 IOMP (I) (COMM)/1508/2025 10-10-2025 [YES BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK IAJAB SINGH
[203 IOMP (I) (COMM)/1509/2025 10-10-2025 [YES BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK INEHA NEHA
203 [EXECUTION (COMM)/348/2025 [13-10-2025 INEERU JINDAL VS [SOHAN LAL(P),
[EXTN BLOCK ISANDEEP BANSAL
[203 IOMP (1) (COMM)/1518/2025 [13-10-2025 IJAXIS BANK LIMITED JAMIT KUMAR(P), 18860939556 INIL
[EXTN BLOCK VS RATTAN
203 JIOMP (I) (COMM)/1517/2025 [13-10-2025 IAXIS BANK LIMITED [AMIT KUMAR(P), 18860939556 INIL
[EXTN BLOCK VS ASHOK KUMAR|

ICHAUBEY
[203 ICS (COMM)/837/2025 [13-10-2025 [SHOENIVERS ANDIFANISH KUMAR JAIN(P), 10811143749 04-10-2025
[EXTN BLOCK JANR VS COLUMBUS|

IPREMIER SHOES PVT]

ILTD
[203 IOMP (I) (COMM)/1516/2025 [13-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 [NIL
[EXTN BLOCK VS LAXMI DEVI
203 MP (I) (COMM)/1515/2025 l13-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS RUPA RAM
[203 IOMP (I) (COMM)/1514/2025 13-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 [NIL
[EXTN BLOCK VS AJAY KUMAR 45
[203 IOMP (I) (COMM)/1566/2025 14-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK VS BHAV SINGH
[203 IOMP (I) (COMM)/1563/2025 14-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK VS SHIVAM

ICHAUHAN
[203 JOMP (I) (COMM)/1561/2025 14-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK S ASHOK KUMAR|

[MISHRA
o3 JOMP (1) (COMM)/1558/2025 [14-10-2025 [AXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK S MEENAKSH]|

ISINGH CHAUHAN 44
203 JOMP (I) (COMM)/1554/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 717028845 INIL
[EXTN BLOCK VS RAMESHWAR S

ICHATURI
[203 JOMP (I) (COMM)/1556/2025 14-10-2025 IJAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK VS AASU KHA
203 JIOMP (I) (COMM)/1553/2025 l14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 717028845 INIL
[EXTN BLOCK VS SAGEER AHMAD
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[203 IOMP (I) (COMM)/1552/2025 14-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK VS RISHABH

[MISHRRA
[203 IOMP (I) (COMM)/1551/2025 14-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 [NIL
[EXTN BLOCK VS NARSA RAM
[203 ICS (COMM)/843/2025 14-10-2025 IPRAVEEN KUMAR VS |[SHIVANI TOMAR(P), INOT INOT [22-09-2025
[EXTN BLOCK ISAI RAM INDUSTRIES IMENTIONED [MENTIONED
[203 ICS (COMM)/841/2025 14-10-2025 IMS SHRL BALAJJAMARENDRA KUMAR JHA(P), 19990904350 - 08-08-2023,08-08-
[EXTN BLOCK [EARTH MOVERS VS [2023,10-10-2025

M S LARSEN AND|

[TOUBRO
20 JOMP (I) (COMM)/1550/2025 14-10-2025 IAXIS BANK LIMITED [AMIT KUMAR(P), 18860939556 INIL
[EXTN BLOCK S ALOK KUMAR|

[SINGH
[203 JOMP (1) (COMM)/1549/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 717028845 INIL
[EXTN BLOCK VS JEET S O MURTI
203 JOMP (I) (COMM)/1546/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 717028845 INIL
[EXTN BLOCK VS SATYA PRAKASH
[203 JOMP (1) (COMM)/1548/2025 14-10-2025 IJAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK [VS PREMLATA SHAHI
[203 IOMP (I) (COMM)/1547/2025 14-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 [NTL
[EXTN BLOCK VS HADAMAN SO

ISUKHARAM
[203 MP (I) (COMM)/1586/2025 15-10-2025 JAXIS BANK LIMITED JAMIT KUMAR(P), 18860939556 [NIL
[EXTN BLOCK [VS SHAKTI SINGH
[20: JOMP (I) (COMM)/1587/2025 15-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 19717028845 [NIL
[EXTN BLOCK [VS BABU LAL GURJAR|
[203 ICS (COMM)/849/2025 16-10-2025 [TARZAN ELECTRICALSBHASKAR VALI(P), 19910358225 a [NOT MENTIONED
[EXTN BLOCK [PRIVATE LIMITED VS

IANIL KUMAR
[203 IOMP (I) (COMM)/1593/2025 16-10-2025 [DFC__ FIRST  BANKSSANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK ILIMITED Vs

ICHANDER DEEP
[203 JOMP (I) (COMM)/1600/2025 [17-10-2025 IDFC FIRST BANK LTD [SANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK S MUSTAFA

IAZIMUDDIN
[203 IOMP (I) (COMM)/1632/2025 18-10-2025 [YES BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK ISUDESH JAGDISH|

[YADAV
20 JIOMP (I) (COMM)/1631/2025 18-10-2025 [YES BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK IRAM BARAN
[203 JOMP (I) (COMM)/1630/2025 18-10-2025 [YES BANK LTD VS |JADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK ISUNNY KUMAR|

IGULIYANI
203 JOMP (1) (COMM)/1648/2025 25-10-2025 [YES BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK [VIJEESH PS
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[203 IOMP (I) (COMM)/1647/2025 25-10-2025 JAXIS BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK IPTYUSH MAHAJAN
[203 IOMP (I) (COMM)/1646/2025 25-10-2025 [DFC _ FIRST  BANKSSANJEEV PATHAK(P), 9717028845 [NIL
[EXTN BLOCK ILIMITED VS DEEPAK
IPRASAD
[203 IOMP (I) (COMM)/1645/2025 25-10-2025 IDFC FIRST BANKSANJEEV PATHAK(P), 19717028845 INIL
[EXTN BLOCK ILIMITED VS SANJEE
KUMAR
[203 [EXECUTION (COMM)/362/2025 [25-10-2025 JAQUALITE JARCHIT SINGHAL(P),
[EXTN BLOCK [INDUSTRIES PRIVATH
ILIMITED VS KASIH
IQUBAL
203 JOMP (I) (COMM)/1666/2025 27-10-2025 IAXIS BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK IABHISHEK SHARMA
o3 JOMP (I) (COMM)/1665/2025 [07-10-2025 [AXIS BANK LIMITED [SANJEEV PATHAK(P),
[EXTN BLOCK [VS AMIT YADAV
203 ICS (COMM)/861/2025 27-10-2025 [SHRI SHREYAYMUKESH AGGARWAL(P),
[EXTN BLOCK IKUKREJA VS SHR]
ISARABJIT SINGH
203 JOMP (1) (COMM)/1664/2025 27-10-2025 JAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS SHABLU
[203 IMISC DJ/1012/2025 27-10-2025 ISTATE BANK OF INDIAIKRISHNA KR SHARMA(P),
[EXTN BLOCK \S YATENDER
IKUMAR
[203 ICS (COMM)/860/2025 27-10-2025 ILAKSHAY KAPOOR VS |GULAB CHANDRA YADAV(P), 1935797977 08-10-2025
[EXTN BLOCK IAJAY KUMAR JAINER
203 IM-EX/401/2025 [27-10-2025 IBANK OF BARODA VS [NIDISH GUPTA(P),
[EXTN BLOCK ISUNIL MADAN
[203 ICS (COMM)/859/2025 27-10-2025 IDEEP OILSAKSHI(P), 10818712068 26-09-2025
[EXTN BLOCK ICORPORATION VS
ICHANDAN
[203 IOMP (I) (COMM)/1663/2025 27-10-2025 JAXIS BANK LIMITED [AMIT KUMAR(P), 18860939556 INIL
[EXTN BLOCK VS AMIT SHARMA
[203 JOMP (I) (COMM)/1662/2025 27-10-2025 JAXIS BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK JASHOK KUMAR
[203 IOMP (I) (COMM)/1694/2025 28-10-2025 IJAXIS BANK LTD VS [ADV. LALIT PANDEY(P), 18130383148 INIL
[EXTN BLOCK IRAGHVENDRA
[TIWARI
203 [JEXECUTION (COMM)/368/2025 [28-10-2025 JAUTOVIKAS SALESYOMESH SHARMA(P),
[EXTN BLOCK JAND SERVICE PVT LTD|
VS AVINASH RAI
[203 JEXECUTION (COMM)/369/2025 [28-10-2025 JAUTOVIKAS SALESYOMESH SHARMA(P),
[EXTN BLOCK JAND SERVICE PVT LTD|
VS AVINASH RAI
203 JOMP (1) (COMM)/1692/2025 28-10-2025 [SHRIRAM  FINANCEMANOJ KUMAR(P),
[EXTN BLOCK ILTD VS GOVIND
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[203 ICS (COMM)/864/2025 29-10-2025 IABDUL HAQ VS M/SISHIVANI TOMAR(P), 18057399884  [NOT 14-10-2025
[EXTN BLOCK [MPHI PRODUCTS| [MENTIONED
IPRIVATE LIMITED
[203 ICS (COMM)/868/2025 0-10-2025 RAVI NAYYAR VS [SURINDER KUMAR 0868066342 [NOT 07-10-2025
[EXTN BLOCK IGINNI VIRK IBADHWAR(P), IMENTIONED
203 IOMP (I) (COMM)/1704/2025 130-10-2025 IAXIS BANK LTD VS [SUNITA SINGH(P),
[EXTN BLOCK TPIN KUMAR
[203 IOMP (I) (COMM)/1703/2025 0-10-2025 [AXTS BANK LTD VS [SUNITA SINGH(P),
[EXTN BLOCK [SHIVAM GIRI
203 JIOMP (I) (COMM)/1720/2025 I31-10-2025 [HDFC BANK LTD VS [NAVEEN SHARMA(P),
[EXTN BLOCK ISAHJAD AKHATAR
o3 JOMP (I) (COMM)/1719/2025 31-10-2025 [SHRIRAM __ FINANCEMANOJ KUMAR(P), 811133644 INIL
[EXTN BLOCK ILTD VS TAUFEEQUH
IALFAAZ KHAN
203 JIOMP (I) (COMM)/1718/2025 131-10-2025 [SHRIRAM FINANCEMANOJ KUMAR(P), 811133644 INIL
[EXTN BLOCK ILTD \S} RANJIT]
[YADAV
7 ISH. SANJEEV|WEST [202 ICS (COMM) ICS (COMM)/864/2023 22-11-2023 IM/S TAURUS PACKAGING PVT|GAGAN GUPTA |9971287776 IADVGAGANGUPTA
IAGGARWAL, [EXTN BLOCK ILTD VS M/S CREAMY FOODS§ (@GMAIL.COM
[DISTRICT JUDGE| ILIMITED
((COMMERCIAL
[COURT) [202 [EXECUTION (COMM.) [EXECUTION 04-09-2024 JARTI KOCHAR VS SECRETJAGRITIJAIN [7042312792 ILAWFIRM@UNSOL
[EXTN BLOCK (COMM.)/234/2024 ERMAID BAR AND LOUNGE] [VEDLEGAL.COM
[PVT LTD AND ORS
[202 ICS (COMM) ICS (COMM)/199/2025 11-03-2025 ISTATE BANK OF INDIA VSASHOK 10811896060 IKUMARASHOKADV
[EXTN BLOCK ISUNDER [KUMAR IOCATE@GMAIL.CO
(M
[202 ICS (COMM) ICS (COMM)/216/2025 19-03-2025 IPR. METALS VS R K STEELANANDB.L.SRI 9818964910 ISRIVASTAVANAND(
[EXTN BLOCK [TRADERS 'ASTAVA (@YAHOO.CO.IN
[202 ICS (COMM) ICS (COMM)/444/2025 23-05-2025 IGENETIX BIOTECH ASIA LIMITEDSHRI MADHAV[8700568975 IMADHAVGAWRI 1
[EXTN BLOCK VS ACCUTEST BIOLOGICSIGAWRI (@GMAIL.COM
[PRIVATE LIMITED
o2 [EXECUTION (COMM.) [EXECUTION 24-02-2025 [DEEPAK BANSAL VS M/S ADITYAVIPIN 03 12203957 [VIPINDILAWARIS3
[EXTN BLOCK (COMM.)/51/2025 IMOULDS [DILAWAR (@GMAIL.COM
[202 ICS (COMM) ICS (COMM)/396/2025 13-05-2025 ISTATE BANK OF INDIA VS RAJKRISHAN KRj9958891040 INFO@KRISSJURIS
[EXTN BLOCK RANT ISHARMA [NCO.COM
o2 s (coMM) [CS (COMM)/504/2025 05-06-2025 [ROBIN SINGH VS LAKHVINDERVINAY BHASIN [9914029491 [VINAYKUMARBHAS
[EXTN BLOCK IKAUR IN@GMAIL.COM
202 IOMP (1) (COMM.) IOMP (I) (COMM.)/1277/202517-09-2025 IYES BANK LTD VS NAVEEN YADAV|LALIT PANDEY (8130383143 ILALITPANDEVASSO
[EXTN BLOCK ICIATES@GMAIL.CO
M
[202 JOMP (I) (COMM.) IOMP (I) (COMM.)/1278/2025[17-09-2025 YES BANK LTD VS KAILASH|LALIT PANDEY (8130383143 ILALITPANDEVASSO
[EXTN BLOCK PAGDEO ICIATES@GMAIL.CO
(M
o2 JOMP (I) (COMM.) loMP Dj18-09-2025 [VES BANK LTD VS AMIT BHATI _ [LALIT PANDEY [8130383143 [LALITPANDEVASSO
[EXTN BLOCK (COMM.)/1289/2025 ICIATES@GMAIL.CO
M
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[202 JOMP (I) (COMM.) MP (Dp8-09-2025 IYES BANK LTD VS DINESH[LALIT PANDEY 8130383143 ILALITPANDEVASSO

[EXTN BLOCK (COMM.)/1290/2025 [KUMAR ICIATES@GMAIL.CO
M

[202 IOMP (I) (COMM.) [OMP (I) (COMM.)/1327/2025[19-09-2025 IYES BANK LTD VS RAVI KASHYAP [LALIT PANDEY (8130383143 ILALITPANDEVASSO

[EXTN BLOCK ICIATES@GMAIL.CO
M

[202 JOMP (I) (COMM.) MP (Dp9-09-2025 IYES BANK LTD VS RAGHUVIRLALIT PANDEY 8130383143 ILALITPANDEVASSO

[EXTN BLOCK (COMM.)/1328/2025 ISINGH ICIATES@GMAIL.CO
(M

[202 JOMP (I) (COMM.) IOMP (D]20-09-2025 [HDFC BANK LTD VS RITU [LALIT PANDEY (8130383143 ILALITPANDEVASSO

[EXTN BLOCK (COMM.)/1333/2025 IGHILORIA ICIATES@GMAIL.CO
(M

202 JOMP (I) (COMM.) IOMP (D[o8-10-2025 IDFC FIRST BANK LIMITED VSSANDEEP 0717028845 ILITIGATION@SRCS

[EXTN BLOCK (COMM.)/1462/2025 JARUN KUMAR RAGHAV [PATHAK ILEGAL.COM

[202 ICS (COMM) ICS (COMM)/246/2025 29-03-2025 ISHYAM SUNDER RATHI VS M/SABR 8802416767

[EXTN BLOCK ISP AGRO INDUSTIRES KASSOCIATES

202 IOMP (1) (COMM.) IOMP (I) (COMM.)/1110/2025 [02-09-2025 ISHRIRAM FINANCE LIMITED VSMANOJ 10811133644 IMANOJKUMARO7@

[EXTN BLOCK JASLAM [KUMAR IGMAIL.COM

[202 JOMP (I) (COMM.) IOMP (I) (COMM.)/1125/2025[02-09-2025 JAXIS BANK LTD VS MUMTAJ [LALIT PANDEY [8130383143 ILALITPANDEVASSO

[EXTN BLOCK ICIATES@GMAIL.CO
(M

[202 IOMP (I) (COMM.) IOMP (I) (COMM.)/1126/2025(02-09-2025 JAXIS BANK LTD VS JATINDER|LALIT PANDEY (8130383143 ILALITPANDEVASSO

[EXTN BLOCK ISINGH ICIATES@GMAIL.CO
M

[202 MP (I) (COMM.) MP (I) (COMM.)/1127/2025(02-09-2025 JAXIS BANK LTD VS SHAKIR ALI  [LALIT PANDEY (8130383143 ILALITPANDEVASSO

[EXTN BLOCK ICIATES@GMAIL.CO
(M

[202 IOMP (I) (COMM.) IOMP (I) (COMM.)/1128/2025(02-09-2025 JAXIS BANK LTD VS SAMBHU|LALIT PANDEY (8130383143 ILALITPANDEVASSO

[EXTN BLOCK IDAYAL ICIATES@GMAIL.CO
M

[202 JOMP (I) (COMM.) MP (D]20-09-2025 IYES BANK LTD VS VIKASH[LALIT PANDEY 8130383143 ILALITPANDEVASSO

[EXTN BLOCK (COMM.)/1330/2025 [KUMAR ICIATES@GMAIL.CO
(M

ko2 JOMP (1) (COMM.) [OMP (I) (COMM.)/1471/2025/09-10-2025 [YES BANK LTD VS MEBOOB ALI _ |LALIT PANDEY [8130383143 [LALITPANDEVASSO

[EXTN BLOCK ICIATES@GMAIL.CO
M

[202 IRP/1/2024 IRP/1/2024 25-11-2024 ILUMINOUS POWERBIRENDER 10810616615 IBRIJENDERDHULL

[EXTN BLOCK [TECHNOLOGIES Vs APEX[DHULL (@YAHOO.COM

[ENTERPRISES AND ANR

o2 JOMP (1) (COMM.) [OMP (I) (COMM.)/1129/2025/02-09-2025 [AXIS BANK LID VS RAMESH|LALIT PANDEY 8130383143 LALITPANDEVASSO

[EXTN BLOCK [KUMAR PANDIT ICIATES@GMAIL.CO
(M

202 IOMP (1) (COMM.) IOMP (I) (COMM.)/1131/2025 [02-09-2025 JAXIS BANK LTD VS INDRAJEET|LALIT PANDEY (8130383143 ILALITPANDEVASSO

[EXTN BLOCK [KUMAR ICIATES@GMAIL.CO
M

[202 JOMP (I) (COMM.) IOMP (I) (COMM.)/1132/2025[02-09-2025 JAXIS BANK LTD VS AJAM KHAN  [LALIT PANDEY (8130383143 ILALITPANDEVASSO

[EXTN BLOCK ICIATES@GMAIL.CO
(M

202 IOMP (1) (COMM.) IOMP (I) (COMM.)/1187/2025[12-09-2025 JAXIS BANK LTD VS SHAHEEN|LALIT PANDEY (8130383143 ILALITPANDEVASSO

[EXTN BLOCK PAMAL

ICIATES@GMAIL.CO
M
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o2 JOMP (1) (COMM.) [OMP (I) (COMM.)/1225/202515-09-2025 JAXIS BANK LTD VS MEENU [LALIT PANDEY [8130383143 LALITPANDEVASSO
[EXTN BLOCK ICIATES@GMAIL.CO
M
o2 loMP (1) (COMM.) [OMP (I) (COMM.)/1513/2025[10-10-2025 IDFC FIRST BANK LIMITED VSSANDEEP 9717028845 [LITIGATION@SRCS
[EXTN BLOCK ISATPAL SINGH NAGAR [PATHAK ILEGAL.COM
o2 JOMP (I) (COMM.) MP (Di5-09-2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 IMANOJKUMARO7@
[EXTN BLOCK (COMM.)/1222/2025 IRAKESH KUMAR [KUMAR IGMAIL.COM
[202 JOMP (I) (COMM.) IOMP (Dp6-09-2025 [HDFC BANK LIMITED VS KAPILMANISH 10650810426 [MSVERMACHAMBE
[EXTN BLOCK (COMM.)/1264/2025 IGOYAL ERMA [RS@GMAIL.COM
202 JOMP (I) (COMM.) IOMP (Dp6-09-2025 [HDFC BANK LIMITED VS DHRUVMANISH 10650810426 IMSVERMACHAMBE
[EXTN BLOCK (COMM.)/1265/2025 IGUPTA ERMA IRS@GMAIL.COM
o2 JOMP (1) (COMM.) loMP (D[6-09-2025 [ADFC  BANK  LIMITED _ VSMANISH 0650810426 [MSVERMACHAMBE
[EXTN BLOCK (COMM.)/1266/2025 ISANDEEP SHARMA VERMA [RS@GMAIL.COM
202 [EX.COMM - AWARD BY ARBJEX.COMM - AWARD BY[i5-05-2025 SMFG INDIA CREDIT CO LD VSVIMAL 8882225777 IROHIT@FIRSTASSO|
[EXTN BLOCK ICOMM. JARB. COMM./19/2025 IGURPREET SINGH [KHURANA ICIATES.IN
[202 [EX.COMM - AWARD BY ARBJEX.COMM - AWARD BY[]23-05-2025 [HANS RUBBER AND SPORTS PVT] - -
[EXTN BLOCK ICOMM. IARB. COMM./23/2025 ILTD VS M/S INDIAN INSTITUE OR
[PATENT AND TRADE EDUCATION|
JAND RESEARCH PVT LTD
[202 [EXECUTION (COMM.) [EXECUTION [11-07-2025 INEUTRAL NvOocCC PRIVATESUNIL VERMA (9821961222 IANILDABASDNB@G
[EXTN BLOCK (COMM.)/218/2025 ILIMITED VS SHANKAR FREIGHT] IMAIL.COM
ILOGISTICS
[202 IM-EX IM-EX/350/2025 [11-09-2025 IM/S BEE SAFE FARMING PVT LTDJAGRITIJAIN (7042312792 ILAWFIRM@UNSOL
[EXTN BLOCK [THROUGH ITS AR VIRENDE [VEDLEGAL.COM
SINGH VS M/S ICU AGR]
ISOLUTION THROUGH ITS PROP|
o2 [EXECUTION (COMM.) [EXECUTION l15-10-2025 [ASIAN  GLOBAL  AGENCIESPARVEEN KR [8750429500 [ANILDABASDNB@G
[EXTN BLOCK (COMM.)/354/2025 [THROUGH ITS PROPRIETOR V§ [MAIL.COM
LMS UNIQ TRIMS INC|
[PARTNERSHIP FIRM THROUGH|
202 ICS (COMM) ICS (COMM)/251/2022 I30-03-2022 ISUPER CASSETTES INDUSTRIESLALIT PANDEY 8130383143 ILALITPANDEVASSO
[EXTN BLOCK ILTD. VS M/S LEARNING LINKS ICIATES@,GMAIL.CO|
[PUBLISHING HOUSE P. LTD. AND (M
JORS.
o2 ICOUNTER CLAIM [COUNTER CLAIM/13/2023 [27-02-2023 IM/S LEARNING LINKSMANOJ 0811133644 [MANOJKUMARO, @
[EXTN BLOCK [PUBLISHING HOUSE PVT. LTD. VSKUMAR IGMAIL.COM
ISUPER CASETTES INDUSTRIES
ILTD.
o2 JOMP (I) (COMM.) loMP (D29-08-2025 IYES BANK LTD VS SUNITA PREM[KARTIK 0811669863 IMOHNISH.SHARMA|
[EXTN BLOCK (COMM.)/1080/2025 ICHAND KUMAR (@YESBANK.IN
o2 lOMP (1) (COMM.) [OMP (I) (COMM.)/1081/2025[29-08-2025 [YES BANK LID VS AJAY[KARTIK 0811669863 [MOHNISH.SHARMA]
[EXTN BLOCK IGHILDIYAL [KUMAR (@YESBANK.IN
202 JOMP (1) (COMM.) IOMP (D[29-08-2025 YES BANK LTD VS SEEMAKARTIK 10811669863 [MOHNISH.SHARMA|
[EXTN BLOCK (COMM.)/1082/2025 IMALHOTRA [KUMAR (@YESBANK.IN
[202 JOMP (I) (COMM.) IOMP (D[29-08-2025 IYES BANK LTD VS ADITYA VERMA [KARTIK 10811669863 [MOHNISH.SHARMA|
[EXTN BLOCK (COMM.)/1083/2025 [KUMAR (@YESBANK.IN
[202 JOMP (I) (COMM.) IOMP (D[29-08-2025 YES BANK LID VS SHIVAMKARTIK 10811669863 [MOHNISH.SHARMA|
[EXTN BLOCK (COMM.)/1084/2025 ISHRA [KUMAR (@YESBANK.IN
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[202 JOMP (I) (COMM.) MP (D[29-08-2025 IYES BANK LTD VS HIMADRIKARTIK 10811669863 IMOHNISH.SHARMA|
[EXTN BLOCK (COMM.)/1085/2025 [LODHI [KUMAR (@YESBANK.IN
[202 JOMP (I) (COMM.) IOMP (D[29-08-2025 [YES BANK LTD VS SUNIL KUMAR [KARTIK 10811669863 IMOHNISH.SHARMA|
[EXTN BLOCK (COMM.)/1087/2025 [KUMAR (@YESBANK.IN
[202 IOMP (I) (COMM.) [OMP (I) (COMM.)/1177/2025 [10-09-2025 [HDFC BANK  LIMITED  VSMANISH 10650810426 IMSVERMACHAMBE
[EXTN BLOCK ISUMIKSHA SINGH ERMA IRS@GMAIL.COM
[202 IOMP (I) (COMM.) [OMP (I) (COMM.)/1179/2025[10-09-2025 [HDFC  BANK  LIMITED _ VSMANISH 10650810426 IMSVERMACHAMBE
[EXTN BLOCK ISHUBHAM YADAV ERMA [RS@GMAIL.COM
02 IOMP (I) (COMM.) IOMP (I) (COMM.)/1180/2025[10-09-2025 [HDFC BANK  LIMITED  VSMANISH 10650810426 [IMSVERMACHAMBE
[EXTN BLOCK INDERPAL SINGH ERMA IRS@GMAIL.COM
o2 JOMP (1) (COMM.) [OMP (I) (COMM.)/1387/2025/26-09-2025 IYES BANK LID VS GANESH|LALIT PANDEY [8130383143 [LALITPANDEVASSO
[EXTN BLOCK [KUMAR ICIATES@,GMAIL.CO|
(M
202 ICS (COMM) ICS (COMM)/962/2024 l11-11-2024 [PUNJAB  NATIONAL BANK VS[LALIT PANDEY [8130383143 ILALITPANDEVASSO
[EXTN BLOCK IRAHUL KAUSHIK ICIATES@,GMAIL.CO|
M
[202 ICS (COMM) ICS (COMM)/354/2025 02-05-2025 ISTATE BANK OF INDIA VS BIMLA [LALIT PANDEY (8130383143 ILALITPANDEVASSO
[EXTN BLOCK ICIATES@,GMAIL.CO|
(M
o2 JOMP (1) (COMM.) [OMP (I) (COMM.)/1178/2025[10-09-2025 [HDFC BANK LIMITED VS MANOJKARTIK 0811669863 [MOHNISH.SHARMA]
[EXTN BLOCK [KUMAR BHATI [KUMAR (@YESBANK.IN
202 MP (1) (COMM.) MP (I) (COMM.)/1181/2025 [10-09-2025 [HDFC BANK LIMITED VS ARVINDIKARTIK 10811669863 IMOHNISH.SHARMA|
[EXTN BLOCK JAGARWAL [KUMAR (@YESBANK.IN
[202 ICS (COMM) ICS (COMM)/657/2024 1-07-2024 IM/S ALLIANCE TECH SOLUTIONS| TIK 10811669863 [MOHNISH.SHARMA|
[EXTN BLOCK [PVT LTD VS ABC INFO SYSTEMIKUMAR (@YESBANK.IN
[PVT PVT LTD
202 ICS (COMM) ICS (COMM)/353/2025 02-05-2025 ISTATE BANK OF INIDA VSMANOJKUMARQ654371856 IADVPANDEVMANOI]|
[EXTN BLOCK [MUNIPAL ANDEY (@GMAIL.COM
o2 [IMISC DJ IMISC DJ/909/2025 [19-09-2025 [BHATIA ENTERPRISES THOUGHSETHI 84999949653 [SETHIRMAHENDR
[EXTN BLOCK [TS PARTNERS VS MOGUIREMAHENDRU [UINFO@GMAIL.CO
[FOODS PVT LTD THROUGH ITS M
IDIRECTOR DHANRAJ HIRIYANN.
o2 IMISC DJ IMISC DJ/938/2025 26-09-2025 [BHATIA ENTERPRISES THROUGH[SETHI 8999949653 SETHI&QMAHENDR
[EXTN BLOCK TS PARTNERS VS MOGUIREMAHENDRU [UINFO@GMAIL.CO
[FOODS PVT LTD THROUGH ITS (M
IDIRECTOR DHANRAJ HIRIYANN.
o2 lOMP (1) (COMM.) [OMP (I) (COMM.)/1371/2025 [23-09-2025 SHRIRAM FINANCE LTD  VSMANOJ 0811133644 [MANOJKUMARO,@
[EXTN BLOCK INARESH SINGH [KUMAR IGMAIL.COM
202 IOMP (1) (COMM.) IOMP (I) (COMM.)/1373/2025[23-09-2025 SHRIRAM FINANCE LID VSMANOJ 10811133644 IMANOJKUMARO7@
[EXTN BLOCK IMUSTAK [KUMAR IGMAIL.COM
[202 ICS (COMM) ICS (COMM)/175/2025 04-03-2025 STATE BANK OF INDIA VSRAJIV Blo811343911 [RAJIVBSAMAIR@G
[EXTN BLOCK IMANISH KUMAR ISAMAIYAR [MAIL.COM
[202 ICS (COMM) ICS (COMM)/345/2023 20-04-2023 1V D INDUSTRIES INDIA LIMITEDCHOPRA& 8178800668 ICONTRACTTOCCA@)|
[EXTN BLOCK S SIDHARTH SHARMA ICHOPRA IGMAIL.COM
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[202 JOMP (I) (COMM.) MP (Dp5-09-2025 JAXIS BANK LIMITED VS RASHMI [SANDEEP 10717028845 ILITIGATION@SRCS
[EXTN BLOCK (COMM.)/1226/2025 [TTWARI [PATHAK ILEGAL.COM
o2 JOMP (1) (COMM.) [OMP (1) (COMM.)/1379/2025[25-09-2025 JAXIS BANK LIMITED VS HARISH SANDEEP 9717028845 [LITIGATION@SRCS
[EXTN BLOCK [KUMAR [PATHAK ILEGAL.COM
18 ISH. AJAY GUPTA,WEST 210 JEX.COMM - AWARD BY ARBJEX.COMM - AWARD BYj04-10-2025 ISTATE BANK OF INDIA VSVARUN BEDI (8285672608 IADVOCATEVARUNB(04-10-2025
[DISTRICT JUDGE| [EXTN BLOCK ICOMM./65/2025 IARB. COMM./65/2025 IMUKESH SINGH PROP CHAUHAN| [EDI@GMAIL.COM
(COMMERCIAL ISANITARY HARDWARE
ICOURT)
210 [EX/269/2025 [EX/269/2025 04-10-2025 IM/S SUNDARAM FINANCE VSINITIN MEHTA [8802218291 IADVOCATEMEHTA [04-10-2025
[EXTN BLOCK IMOHD GUDDU IASSOCIATES09@GA|
[MIL.COM
210 JOMP (I) (COMM.)/1424/2025 OMP (Djo4-10-2025 JAXIS BANK LIMITED VS SONIA AMIT KUMAR (8860939556 IAMITKUMAR.294@ [04-10-2025
[EXTN BLOCK (COMM.)/1424/2025 IRANGILA IREDIFFMAIL.COM
210 JOMP (1) (COMM.)/1425/2025 [OMP (D[o4-10-2025 JAXIS BANK LIMITED VS ALKAAMIT KUMAR (8860939556 IAMITKUMAR.294@ [04-10-2025
[EXTN BLOCK (COMM.)/1425/2025 DAIN REDIFFMAIL.COM
210 JOMP (1) (COMM.)/1426/2025 OMP (Djo4-10-2025 IAXIS BANK LIMITED VSAMIT KUMAR 8860939556 IAMITKUMAR.294@ [04-10-2025
[EXTN BLOCK (COMM.)/1426/2025 JASHVARYA TIWARI IREDIFFMAIL.COM
210 JOMP (I) (COMM.)/1427/2025 IOMP (I) (COMM.)/1427/2025/04-10-2025 JAXIS BANK LIMITED VS MOHDSANJEEV 10717028845 ILITIGATON @SRCSL [04-10-2025
[EXTN BLOCK [HAIDER ASLAM [PATHAK [EGAL.COM
[210 JOMP (I) (COMM.)/1428/2025 IOMP (Djo4-10-2025 JAXIS BANK LIMITED VS ANKUR [SANJEEV 10717028845 ILITIGATON@SRCSL j04-10-2025
[EXTN BLOCK (COMM.)/1428/2025 [TRIPATHI [PATHAK [EGAL.COM
[210 MP (I) (COMM.)/1429/2025 MP (Djo4-10-2025 JAXIS BANK LIMITED VS ANSHUL [SANJEEV 10717028845 ILITIGATON @SRCSL [04-10-2025
[EXTN BLOCK (COMM.)/1429/2025 JAGARWAL IPATHAK [EGAL.COM
10 JOMP (I) (COMM.)/1430/2025 _ [OMP (Doa-10-2025 [AXIS BANK LIMITED VS ROHIT SANJEEV 9717028845 [LITIGATON@SRCSL |o4-10-2025
[EXTN BLOCK (COMM.)/1430/2025 [YADAV [PATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1455/2025 [OMP (I) (COMM.)/1455/2025(06-10-2025 JAXIS BANK LIMITED VS VIJAY AMIT KUMAR (8860939556 JAMITKUMAR.294@ [06-10-2025
[EXTN BLOCK ISINGH [REDIFFMAIL.COM
210 IOMP (I) (COMM.)/1456/2025 IOMP (Djo6-10-2025 JAXIS BANK LIMITED VS SNEHA AMIT KUMAR (8860939556 IAMITKUMAR.294@ [06-10-2025
[EXTN BLOCK (COMM.)/1456/2025 DAISWAL REDIFFMAIL.COM
210 JOMP (I) (COMM.)/1457/2025 IOMP (I) (COMM.)/1457/2025[06-10-2025 [DFC FIRST BANK LIMITED VSSANJEEV 0717028845 ILITIGATON @SRCSL |06-10-2025
[EXTN BLOCK [PRAMOD KHARI [PATHAK [EGAL.COM
k1o JOMP (1) (COMM.)/1458/2025 __ [OMP (Dlo6-10-2025 [IDFC FIRST BANK LIMITED VS MDSANJEEV l9717028845 [LITIGATON@SRCSL|06-10-2025
[EXTN BLOCK (COMM.)/1458/2025 ASIM IPATHAK [EGAL.COM
210 JOMP (1) (COMM.)/1459/2025 OMP (Djo6-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 ILITIGATON @SRCSL|06-10-2025
[EXTN BLOCK (COMM.)/1459/2025 IRAJESH GOEL [PATHAK [EGAL.COM
210 JOMP (I) (COMM.)/1460/2025 IOMP (D[o6-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 10717028845 ILITIGATON@SRCSL [06-10-2025
[EXTN BLOCK (COMM.)/1460/2025 VANGBHADUR KALICHARAN [PATHAK [EGAL.COM
210 JOMP (I) (COMM.)/1461/2025 IOMP (I) (COMM.)/1461/2025[06-10-2025 [DFC FIRST BANK LIMITED VSSANJEEV 10717028845 ILITIGATON @SRCSL|06-10-2025
[EXTN BLOCK ISUSHEEL KUMAR [PATHAK [EGAL.COM
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210 [EXECUTION (COMM.)/341/2025 [EXECUTION 08-10-2025 IMAX ENGINEERING 10868941046 8-10-2025
[EXTN BLOCK (COMM.)/341/2025 JAUTOMATION PVT LTD VSKUMAR

JANODYNE WATER

[ENGENEERING CO PVT LTD
210 ICS (COMM)/824/2025 ICS (COMM)/824/2025 08-10-2025 IPREM NATH CHAURASIA VSDINESH 10811786731 IDINESHKRD1143@GJ08-10-2025
[EXTN BLOCK ISHYAM SUNDER SURI ALIASKUMAR [MAIL.COM

[TONI SURI
210 JOMP (I) (COMM.)/1468/2025 MP (D[o8-10-2025 [DFC FIRST BANK LIMITED VSSANJEEV 10717028845 [LITTIGATON@SRCSL j08-10-2025
[EXTN BLOCK (COMM.)/1468/2025 JANAND SWAROOP SHRIVASTAVA [PATHAK I[EGAL.COM
210 ICS (COMM)/827/2025 ICS (COMM)/827/2025 09-10-2025 STATE BANK OF INDIA VSKRISHNA 10899000289 IADVKRISHNA1411@ [09-10-2025
[EXTN BLOCK IDHYANENDRA SINGH [KUMAR IGMAIL.COM

ISHARMA

210 ICS (COMM)/828/2025 ICS (COMM)/828/2025 09-10-2025 IMS DURGA INTERNATIONAL VSGIRISH GAUR [9811109763 IGIRISHGAURADV@ [09-10-2025
[EXTN BLOCK IMS CHARU HARJAI [YAHOO.COM
210 ICS (COMM)/829/2025 ICS (COMM)/829/2025 09-10-2025 IRAJAT MEHTA PROPRIETOR OFDEEPAK 10811192957 IKOHLIL.DEEPAK@H [09-10-2025
[EXTN BLOCK IMS GRANITE STUDIO INDIA VSKOHLI IOTMAIL.COM

JROKIN GRANITE INDIA PVT LTD
210 JOMP (I) (COMM.)/1480/2025 OMP (Djo9-10-2025 IYES BANK LTD VS SANJAY|LALIT PANDEY (8130383143 ILEGAL@KATYALAS [09-10-2025
[EXTN BLOCK (COMM.)/1480/2025 ISAHANI ISOCIATES.COM
210 JOMP (I) (COMM.)/1481/2025 IOMP (I) (COMM.)/1481/2025(09-10-2025 IYES BANK LTD VS LAKHAN|LALIT PANDEY (8130383143 ILEGAL@KATYALAS [09-10-2025
[EXTN BLOCK [KUMAR SINGH ISOCIATES.COM
[210 JOMP (I) (COMM.)/1482/2025 IOMP (Djo9-10-2025 IYES BANK LTD VS MOHD SADAB [LALIT PANDEY (8130383143 ILEGAL@KATYALAS [09-10-2025
[EXTN BLOCK (COMM.)/1482/2025 ISOCIATES.COM
[210 [EX.COMM - AWARD BY ARBJEX.COMM - AWARD BY[i0-10-2025 ISUNDARAM FINANCE LTD VSNITIN MEHTA (8802218291 IADVOCATEMEHTA [10-10-2025
[EXTN BLOCK ICOMM./67/2025 JARB. COMM./67/2025 ISANDHYA YADAV IASSOCIATES09@GA|

[MIL.COM

210 [EXECUTION (COMM.)/345/2025 [EXECUTION 10-10-2025 [KOTAK MAHINDRA BANK LTD VSMAYANK 10873347330 ILEGAL@KATYALAS [10-10-2025
[EXTN BLOCK (COMM.)/345/2025 IMAMTA ROADLINES MAHAJAN ISOCIATES.COM
210 IOMP (I) (COMM.)/1491/2025 IOMP (I) (COMM.)/1491/2025[10-10-2025 ISHRIRAM FINANCE LTD VSMANOJ 10811133644 IMANOJK.ADV@GM [10-10-2025
[EXTN BLOCK IVISHAL SINGH DHOTRAWAL [KUMAR |AIL.COM
210 IOMP (I) (COMM.)/1492/2025 IOMP (Djt0-10-2025 SHRIRAM FINANCE LTD VSMANOJ 10811133644 [IMANOJK.ADV@GM [10-10-2025
[EXTN BLOCK (COMM.)/1492/2025 IDHARMENDRA [KUMAR JAIL.cOM
210 JOMP (1) (COMM.)/1493/2025 IOMP (Dj10-10-2025 JAXIS BANK LIMITED VS SUDHAAMIT KUMAR (8860939556 IAMITKUMAR.294@ [10-10-2025
[EXTN BLOCK (COMM.)/1493/2025 IKHARE REDIFFMAIL.COM
210 IOMP (I) (COMM.)/1494/2025 OMP (Djto-10-2025 IAXIS BANK LIMITED VSAMIT KUMAR 8860939556 IAMITKUMAR.294@ [10-10-2025
[EXTN BLOCK (COMM.)/1494/2025 [KHURSHEED AHMED IREDIFFMAIL.COM
210 [EXECUTION (COMM.)/350/2025 [EXECUTION 13-10-2025 JANANDI DEVI VS MAYASHEELJRADHEY 0811041494 [NOT PROVIDED [13-10-2025
[EXTN BLOCK (COMM.)/350/2025 [RETAIL INDIA PVT LTD ISHYAM
210 JOMP (I) (COMM.)/1519/2025 [OMP (I) (COMM.)/1519/2025(13-10-2025 JAXIS BANK LIMITED VS ISRATAMIT KUMAR (8860939556 IAMITKUMAR.294@ [13-10-2025
[EXTN BLOCK VAHAN IREDIFFMAIL.COM
210 JOMP (I) (COMM.)/1520/2025 OMP (Dj13-10-2025 JAXTIS BANK LIMITED VS RUKSANAJAMIT KUMAR (8860939556 IAMITKUMAR.294@ [13-10-2025
[EXTN BLOCK (COMM.)/1520/2025 IREDIFFMAIL.COM
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210 JOMP (I) (COMM.)/1521/2025 IOMP (I) (COMM.)/1521/2025[13-10-2025 JAXIS BANK LIMITED VS MUKESHAMIT KUMAR (8860939556 IAMITKUMAR.294@ [13-10-2025
[EXTN BLOCK [KUMAR IREDIFFMAIL.COM
210 IOMP (I) (COMM.)/1522/2025 [OMP (I) (COMM.)/1522/2025(13-10-2025 JAXIS BANK LIMITED VS P NAMIT KUMAR [8860939556 IAMITKUMAR.294@ [13-10-2025
[EXTN BLOCK ISHRINIVASAN [REDIFFMAIL.COM
210 IOMP (I) (COMM.)/1523/2025 IOMP (I) (COMM.)/1523/2025[13-10-2025 IAXIS BANK LIMITED VSSANJEEV 10717028845 ILITIGATON @SRCSL[13-10-2025
[EXTN BLOCK IRAMAVTAR SO KANHAIA [PATHAK I[EGAL.COM
210 IOMP (I) (COMM.)/1524/2025 IOMP (Dj13-10-2025 JAXIS BANK LIMITED VS M/SAMIT KUMAR [8860939556 IAMITKUMAR.294@ [13-10-2025
[EXTN BLOCK (COMM.)/1524/2025 ISHREE TYRES AND| [REDIFFMAIL.COM

JAUTOMOBILES
210 JIOMP (I) (COMM.)/1525/2025 IOMP (I) (COMM.)/1525/2025[13-10-2025 JAXIS BANK LIMITED VS SHAHID AMIT KUMAR (8860939556 IAMITKUMAR.294@ [13-10-2025
[EXTN BLOCK JALL IREDIFFMAIL.COM
210 JOMP (1) (COMM.)/1526/2025 [OMP (Dfr3-10-2025 JAXIS BANK LIMITED VS MOHAN [SANJEEV 10717028845 ILITIGATON@SRCSL [13-10-2025
[EXTN BLOCK (COMM.)/1526/2025 RAM [PATHAK [EGAL.COM
210 JOMP (I) (COMM.)/1527/2025 IOMP (I) (COMM.)/1527/2025[13-10-2025 IAXIS BANK LIMITED VSSANJEEV 0717028845 ILITIGATON @SRCSL[13-10-2025
[EXTN BLOCK PITENDRA KUMAR [PATHAK [EGAL.COM
210 [JEXECUTION (COMM.)/351/2025 [EXECUTION 14-10-2025 [ALOK PACKAGING PVT LTD VSSANJAY 8826430730 ICHAMBERSOFSANJ [14-10-2025
[EXTN BLOCK (COMM.)/351/2025 [IDHARMESH KALRA [KUMAR IAYKUMAR@GMAIL.

ICOM

[210 ICS (COMM)/842/2025 ICS (COMM)/842/2025 14-10-2025 JANANYA METAL AND ALLOYS VSARVIND 10810286284 IARVINDDUGGALAD |14-10-2025
[EXTN BLOCK ISANDEEP KUMAR YADAV [DUGGAL [V@GMAIL.COM
210 MP (I) (COMM.)/1555/2025 MP (I) (COMM.)/1555/2025[14-10-2025 JAXIS BANK LIMITED VS KAMALSANJEEV 10717028845 ILITIGATON @SRCSL [14-10-2025
[EXTN BLOCK [DHARI SINGH [PATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1557/2025 IOMP (I) (COMM.)/1557/2025[14-10-2025 JAXIS BANK LIMITED VS VIMLA [SANJEEV 10717028845 ILITIGATON@SRCSL [14-10-2025
[EXTN BLOCK IDEVI [PATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1559/2025 IOMP (I) (COMM.)/1559/2025[14-10-2025 IAXIS BANK LIMITED VSSANJEEV 10717028845 ILITIGATON @SRCSL J14-10-2025
[EXTN BLOCK [PRAMENDRA [PATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1560/2025 IOMP (Dj14-10-2025 JAXIS BANK LIMITED VS MOHD [SANJEEV 10717028845 ILITIGATON @SRCSL [14-10-2025
[EXTN BLOCK (COMM.)/1560/2025 JAHSAN [PATHAK [EGAL.COM
210 JOMP (1) (COMM.)/1562/2025 IOMP (Dj14-10-2025 JAXIS BANK LIMITED VS VASANA [SANJEEV 0717028845 ILITIGATON @SRCSL [14-10-2025
[EXTN BLOCK (COMM.)/1562/2025 [PATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1564/2025 OMP (Dj14-10-2025 IAXIS BANK LIMITED VSSANJEEV 10717028845 ILITIGATON @SRCSL [14-10-2025
[EXTN BLOCK (COMM.)/1564/2025 [KUMARSEN SO HARI SINGH [PATHAK I[EGAL.COM
210 JOMP (1) (COMM.)/1565/2025 IOMP (I) (COMM.)/1565/2025[14-10-2025 JAXIS BANK LIMITED VS SONU SOSANJEEV 0717028845 ILITIGATON @SRCSLJ14-10-2025
[EXTN BLOCK IRAM BAHADUR [PATHAK [EGAL.COM
210 JOMP (I) (COMM.)/1567/2025 IOMP (I) (COMM.)/1567/2025[14-10-2025 JAXIS BANK LIMITED VS SHREE [SANJEEV 10717028845 ILITIGATON@SRCSL [14-10-2025
[EXTN BLOCK [RAM [PATHAK [EGAL.COM
210 JOMP (1) (COMM.)/1568/2025 OMP (Dj14-10-2025 IAXIS BANK LIMITED VSSANJEEV 10717028845 ILITIGATON @SRCSLJ14-10-2025
[EXTN BLOCK (COMM.)/1568/2025 JABHISHEK GARG [PATHAK [EGAL.COM
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210 IOMP (I) (COMM.)/1570/2025 [OMP (I) (COMM.)/1570/2025[14-10-2025 JAXIS BANK LIMITED VS MOHD [SANJEEV 10717028845 ILITIGATON @SRCSL [14-10-2025
[EXTN BLOCK [DAUD [PATHAK [EGAL.COM
210 ICS (COMM)/846/2025 ICS (COMM)/846/2025 [15-10-2025 JAJAY GARG VS SHRI RAJESHWA.K. TRIPATHI 9311210052 IAKTRIPATHI5178@ [15-10-2025
[EXTN BLOCK [KUMAR TYAGI IGMAIL.COM
210 ICS (COMM)/847/2025 ICS (COMM)/847/2025 [15-10-2025 [HR FURNISHINGS PVT LTD VS HAMAN DHYANI (9717464364 IAMANDHYANIADV fi5-10-2025
[EXTN BLOCK JAND F GLOBAL PRIVATE LIMITED (@GMAIL.COM
210 IOMP (I) (COMM.)/1579/2025 IOMP (I) (COMM.)/1579/2025[15-10-2025 JAXIS BANK LIMITED VS ANUJ [SANJEEV 10717028845 ILITIGATON @SRCSL [15-10-2025
[EXTN BLOCK [KUMAR [PATHAK [EGAL.COM
210 JOMP (I) (COMM.)/1580/2025 OMP (Dj15-10-2025 IAXIS BANK LIMITED VSSANJEEV 0717028845 ILITIGATON @SRCSL[15-10-2025
[EXTN BLOCK (COMM.)/1580/2025 [HARPREET SINGH [PATHAK [EGAL.COM
210 JOMP (I) (COMM.)/1581/2025 IOMP (I) (COMM.)/1581/2025(15-10-2025 JAXIS BANK LIMITED VS RINKI AMIT KUMAR (8860939556 IAMITKUMAR.294@ [15-10-2025
[EXTN BLOCK ISHARMA [REDIFFMAIL.COM
210 JOMP (1) (COMM.)/1582/2025 OMP (Dj15-10-2025 JAXIS BANK LIMITED VS AJAY [SANJEEV 0717028845 ILITIGATON@SRCSL15-10-2025
[EXTN BLOCK (COMM.)/1582/2025 [KUMAR [PATHAK [EGAL.COM
210 JOMP (1) (COMM.)/1583/2025 IOMP (Dft5-10-2025 ['SC FINSERV PRIVATE LIMITED|LALIT PANDEY (8130383143 ILEGAL@KATYALAS [15-10-2025
[EXTN BLOCK (COMM.)/1583/2025 VS CAR CAR O BAR SERVICES ISOCIATES.COM

[PRIVATE LIMITED
[210 [EXECUTION (COMM.)/355/2025 [EXECUTION [16-10-2025 ISTATE BANK OF INDIA VSMS.S.SOOD (9811786067 IMSSSOODADVOCAT|16-10-2025
[EXTN BLOCK (COMM.)/355/2025 IDEEPAK E@AMAIL.COM
210 MP (I) (COMM.)/1601/2025 MP (I) (COMM.)/1601/2025[17-10-2025 [DFC FIRST BANK LTD VSSANJEEV 10717028845 ILITIGATON@SRCSL|17-10-2025
[EXTN BLOCK [IDHARAMVEER DARIYAV SINGH [PATHAK [EGAL.COM
210 JOMP (I) (COMM.)/1602/2025 IOMP (Dj17-10-2025 IDFC FIRST BANK LTD VS BALRAJ [SANJEEV 19717028845 ILITIGATON@SRCSLJ17-10-2025
[EXTN BLOCK (COMM.)/1602/2025 JAIBHAGWAN [PATHAK [EGAL.COM
210 ICS (COMM)/851/2025 ICS (COMM)/851/2025 18-10-2025 KDPJ GLOBAL PVT LTD VS ATULIVIKAS DEEP 9868558612 ILAWVIKAS99@GMA18-10-2025
[EXTN BLOCK IGUPTA IL.COM
210 ICS (COMM)/852/2025 ICS (COMM)/852/2025 18-10-2025 ISATYAPAL MITTAL VS SANJIVO.P. GUPTA 10868005927 INFO@KNOWLEX.I [18-10-2025
[EXTN BLOCK [KUMAR Now DECEASSED| N

[THROUGH HIS LR
210 JOMP (I) (COMM.)/1623/2025 IOMP (Dj18-10-2025 [TSC FINSERV PRIVATE LIMITED|LALIT PANDEY (8130383143 ILEGAL@KATYALAS [18-10-2025
[EXTN BLOCK (COMM.)/1623/2025 S CAR CAR O BAR SERVICES ISOCIATES.COM

[PRIVATE LIMITED
210 IOMP (I) (COMM.)/1624/2025 OMP (Dj18-10-2025 IYES BANK LTD VS TUBBY IMPEX|LALIT PANDEY (8130383143 ILEGAL@KATYALAS [18-10-2025
[EXTN BLOCK (COMM.)/1624/2025 [PRIVATE LIMITED ISOCIATES.COM
210 JOMP (1) (COMM.)/1633/2025 OMP (Dj25-10-2025 IAXIS BANK LTD VS GYAN|LALIT PANDEY (8130383143 ILEGAL@KATYALAS [25-10-2025
[EXTN BLOCK (COMM.)/1633/2025 IPRAKASH OJHA ISOCIATES.COM
210 JOMP (I) (COMM.)/1634/2025 IOMP (Df25-10-2025 JAXIS BANK LTD VS VINOD|LALIT PANDEY (8130383143 ILEGAL@KATYALAS [25-10-2025
[EXTN BLOCK (COMM.)/1634/2025 [KUMAR MAURYA ISOCIATES.COM
210 JOMP (1) (COMM.)/1635/2025 OMP (Dj25-10-2025 JAXIS BANK LTD VS VARINDER [LALIT PANDEY (8130383143 ILEGAL@KATYALAS [25-10-2025
[EXTN BLOCK (COMM.)/1635/2025 [KUMAR ISOCIATES.COM
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210 JOMP (I) (COMM.)/1636/2025 MP (Dj25-10-2025 JAXIS BANK LIMITED VS SANJEEVISANJEEV 10717028845 ILITIGATON@SRCSL [25-10-2025
[EXTN BLOCK (COMM.)/1636/2025 [KUMAR MISHRA [PATHAK [EGAL.COM
210 ICS (COMM)/858/2025 ICS (COMM)/858/2025 27-10-2025 BANK OF BARODA VS WINTEX[DEEPA GUPTA [9312292558 IADVOCATE.DEEPA. [7-10-2025
[EXTN BLOCK ICORPORATE HUB IGUPTA@GMAIL.CO
M
210 IOMP (I) (COMM.)/1655/2025 [OMP (I) (COMM.)/1655/2025[27-10-2025 IAXIS BANK LIMITED VSSANJEEV 10717028845 ILITIGATON @SRCSL p7-10-2025
[EXTN BLOCK ISUDHAKAR SINGH [PATHAK I[EGAL.COM
210 IOMP (I) (COMM.)/1656/2025 IOMP (Dj27-10-2025 JAXIS BANK LTD VS RAHUL MALIK|[LALIT PANDEY (8130383143 ILEGAL@KATYALAS [27-10-2025
[EXTN BLOCK (COMM.)/1656/2025 ISOCIATES.COM
210 JOMP (I) (COMM.)/1657/2025 IOMP (I) (COMM.)/1657/2025[27-10-2025 JAXIS BANK LTD VS HARJEETLALIT PANDEY (8130383143 ILEGAL@KATYALAS [7-10-2025
[EXTN BLOCK ISINGH ISOCIATES.COM
210 JOMP (1) (COMM.)/1676/2025 IOMP (I) (COMM.)/1676/2025[28-10-2025 IAXIS BANK LTD VS SANTOSH|LALIT PANDEY (8130383143 ILEGAL@KATYALAS p8-10-2025
[EXTN BLOCK [KUMAR SINGH ISOCIATES.COM
210 JOMP (I) (COMM.)/1677/2025 IOMP (1) (COMM.)/1677/2025[28-10-2025 ISHRIRAM FINANCE LTD VS TULAMANOJ 10811133644 IMANOJK.ADV@GM [28-10-2025
[EXTN BLOCK RAM [KUMAR JAIL.COM
210 JOMP (1) (COMM.)/1697/2025 IOMP (I) (COMM.)/1697/2025[29-10-2025 [HDFC BANK LTD VS VS TRADINGINAVEEN 10350569040 INAVEENK101A@YA [29-10-2025
[EXTN BLOCK ICOMPANY ISHARMA [HOO.COM
210 ICS (COMM)/865/2025 ICS (COMM)/865/2025 130-10-2025 IM/S EMPIRE ALCOBREV PRIVATEN.P. SINGH 8510005604 [NPSINGHANDASSO [30-10-2025
[EXTN BLOCK ILTD VS GAUTAM MALHOTRA ICIATES@GMAIL.CO
M
210 ICS (COMM)/866/2025 ICS (COMM)/866/2025 [30-10-2025 IM/S GREAT GALLION VENTUREN.P. SINGH 8510005604 INPSINGHANDASSO [30-10-2025
[EXTN BLOCK [LTD VS GAUTAM MALHOTRA ICIATES@GMAIL.CO
(M
210 JOMP (I) (COMM.)/1705/2025 IOMP (I) (COMM.)/1705/2025/31-10-2025 [HDFC BANK LTD VS ROSHAN LAUNAVEEN 9350569040 INAVEENK101A@YA [31-10-2025
[EXTN BLOCK ISHARMA ISHARMA [HOO.COM
210 IOMP (I) (COMM.)/1706/2025 MP (Dj31-10-2025 IYES BANK LTD VS AKASHSACHIN 011-26211488 ILEGAL@KATYALAS B1-10-2025
[EXTN BLOCK (COMM.)/1706/2025 [TRIPATHI [KATYAL ISOCIATES.COM
9 ISH. NARESH| ST 1os [EX/269/2025 [EX/269/2025 04-10-2025 IM/S SUNDARAM FINANCE VS
[KUMAR [EXTN BLOCK IMOHD GUDDU
[MALHOTRA,
[DISTRICT JUDG!
(COMMERCIAL l4o3 ICS (COMM)/820/2025 Ics (cOMM)/820/2025 06-10-2025 S PSA POLYMERS PVT LTD VSPARAMJIT 0971829916 [RLBAJURIST@GMA p3-09-2025
[COURT) [EXTN BLOCK ISH PARAM JIT SINGH ISINGH IL.COM
lio3 JOMP (1) (COMM.)/1445/2025 __ [OMP (Dlo6-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV l9717028845 [LITIGATION@SRCS 7-09-2025
[EXTN BLOCK (COMM.)/1445/2025 IBIJENDER SINGH [PATHAK ILEGAL.COM
ko3 JOMP (1) (COMM.)/1446/2025 OMP (Djo6-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 ILITIGATION@SRCS [p7-09-2025
[EXTN BLOCK (COMM.)/1446/2025 |BINAY KUMAR SHARMA [PATHAK ILEGAL.COM
uo3 JOMP (1) (COMM.)/1447/2025 IOMP (I) (COMM.)/1447/2025006-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 10717028845 ILITIGATION@SRCS p7-09-2025
[EXTN BLOCK RIZWAN HASHMEE [PATHAK ILEGAL.COM
ko3 JOMP (1) (COMM.)/1448/2025 OMP (Djo6-10-2025 JAXIS BANK LIMITED VS RAJU |AMIT KUMAR [8860939576 IAMITKUMAR.294@ [27-09-2025
[EXTN BLOCK (COMM.)/1448/2025 [KAKHANDAKI IGMAIL.COM
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lios JOMP (I) (COMM.)/1449/2025 MP (Djo6-10-2025 [HINDUJA LEYLAND FINANCE VSAMIT KUMAR [8860939576 JAMITKUMAR.204@ f7-09-2025
[EXTN BLOCK (COMM.)/1449/2025 IPHOOL SINGH IGMAIL.COM
ko3 JOMP (I) (COMM.)/1451/2025 [OMP (I) (COMM.)/1451/2025(06-10-2025 IAXIS BANK LIMITED VSAMIT KUMAR [8860939576 IAMITKUMAR.294@ [27-09-2025
[EXTN BLOCK IABHISHEK TALIYAN IGMAIL.COM
ko3 IOMP (I) (COMM.)/1452/2025 MP (Djo6-10-2025 IAXIS BANK LIMITED VSSANJEEV 10717028845 ILITIGATION@SRCS [24-09-2025
[EXTN BLOCK (COMM.)/1452/2025 IRAJENDRA NARULA [PATHAK ILEGAL.COM
1o3 IOMP (I) (COMM.)/1453/2025 IOMP (Djo6-10-2025 JAXIS BANK LIMITED VS SHOBHA AMIT KUMAR (8860939576 IAMITKUMAR.294@ [25-09-2025
[EXTN BLOCK (COMM.)/1453/2025 ITYAGI IGMAIL.COM
ko3 JOMP (I) (COMM.)/1454/2025 OMP (Djo6-10-2025 JAXIS BANK LIMITED VS MERAJAMIT KUMAR [8860939576 IAMITKUMAR.294@ [27-09-2025
[EXTN BLOCK (COMM.)/1454/2025 IKHAN IGMAIL.COM
uo3 ICS (COMM)/821/2025 ICS (COMM)/821/2025 08-10-2025 IPARVEEN KUMAR VS OVINDER  [SAMEER 9444446565 I25-09-2025
[EXTN BLOCK ISIDHAR
ko3 ICS (COMM)/822/2025 ICS (COMM)/822/2025 l08-10-2025 IMAHESH GOGIA VS SUNCITY[GAURAV 10718668998 IGAURAVKAKAR@G [25-09-2025
[EXTN BLOCK ISCHOOL [KAKAR IMAIL.COM
ko3 JOMP (1) (COMM.)/1465/2025 IOMP (D[o8-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 10717028845 ILITIGATION@SRCS p7-09-2025
[EXTN BLOCK (COMM.)/1465/2025 [PINTU MUNDRIKA [PATHAK ILEGAL.COM
ko3 ICS (COMM)/830/2025 ICS (COMM)/830/2025 09-10-2025 [TECHNOFLEX PACKAGING VSKOMAL [7094202885 IDKS.ASSC2GMAIL.C 5-09-2025
[EXTN BLOCK [KAVYA ENTERPRISES AND ANR [MUNDHRA IOM
Kuo3 MP (I) (COMM.)/1483/2025 MP (Dj09-10-2025 IYES BANK LTD VS DIVYAM|LALIT PANDEY (8130383143 ILALITPANDEYADV [07-10-2025
[EXTN BLOCK (COMM.)/1483/2025 IGAUTAM (@GMAIL.COM
ko3 IOMP (I) (COMM.)/1484 /2025 IOMP (Djog-10-2025 IVYES BANK LTD VS VIJAY SINGH  [LALIT PANDEY (8130383143 ILALITPANDEYADV [07-10-2025
[EXTN BLOCK (COMM.)/1484/2025 (@GMAIL.COM
ko3 JOMP (I) (COMM.)/1485/2025 MP (Djo9-10-2025 IYES BANK LTD VS PARASLALIT PANDEY (8130383143 ILALITPANDEYADV [07-10-2025
[EXTN BLOCK (COMM.)/1485/2025 IMALHOTRA (@GMAIL.COM
li03 [EXECUTION (COMM.)/346/2025 [EXECUTION [10-10-2025 [KOTAK MAHINDRA BANK VS|
[EXTN BLOCK (COMM.)/346/2025 IMANOJ KUMAR
ko3 ICS (COMM)/835/2025 ICS (COMM)/835/2025 10-10-2025 INARESH GOYAL PROPRIETOR LGYOMESH 10718167741 l01-10-2025
[EXTN BLOCK [LOGISTICS Vs TRANSHIPSHARMA

[PACKERS AND MOVERS PVT LTD
ko3 IOMP (I) (COMM.)/1495/2025 OMP (Djto-10-2025 IYES BANK LTD VS RANA TRAVELSANANJAY 8-10-2025
[EXTN BLOCK (COMM.)/1495/2025 IPRIVATE LIMITED ISINGH
ko3 IMISC DJ/979/2025 IMISC DJ/979/2025 14-10-2025 IMS PROFESSIONAL IMPEX PVTJPANKAJ I09-10-2025
[EXTN BLOCK ILTD VS MS SHIRDI INDUSTRIESKUMAR

ILTD
uo3 JOMP (1) (COMM.)/1594/2025 IOMP (Df6-10-2025 IAXIS BANK LIMITED VSSANJEEV 10717028845 ILITIGATION@SRCS [10-10-2025
[EXTN BLOCK (COMM.)/1594/2025 IMATESHWARI ~ CONSTRUCTIONPATHAK ILEGAL.COM

ICO
ko3 JOMP (1) (COMM.)/1595/2025 IOMP (I) (COMM.)/1595/2025[16-10-2025 IAXIS BANK LIMITED VSSANJEEV 10717028845 ILITIGATION@SRCS [10-10-2025
[EXTN BLOCK [PARAMJEET SINGH [PATHAK ILEGAL.COM
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ko3 IOMP (I) (COMM.)/1596/2025 MP (Dj16-10-2025 IAXIS BANK LIMITED VSAMIT KUMAR [8860939576 IAMITKUMAR.294@ [08-10-2025
[EXTN BLOCK (COMM.)/1596/2025 IPURUSHOTAM IGMAIL.COM

ko3 IOMP (I) (COMM.)/1597/2025 [OMP (I) (COMM.)/1597/2025[16-10-2025 JAXIS BANK LIMITED VS RAJAT [SANJEEV 10717028845 ILITIGATION@SRCS [04-10-2025
[EXTN BLOCK ISHUKLA [PATHAK ILEGAL.COM

ko3 IOMP (I) (COMM.)/1598/2025 MP (Dj16-10-2025 IAXIS BANK LIMITED VSSANJEEV 10717028845 ILITIGATION@SRCS j04-10-2025
[EXTN BLOCK (COMM.)/1598/2025 ISAMUNDRA SINGH [PATHAK ILEGAL.COM

1o3 IOMP (I) (COMM.)/1599/2025 IOMP (Dj16-10-2025 JAXIS BANK LIMITED VS TARIQ [SANJEEV 10717028845 ILITIGATION@SRCS [04-10-2025
[EXTN BLOCK (COMM.)/1599/2025 JAHMAD IPATHAK ILEGAL.COM

ko3 [EXECUTION (COMM.)/357/2025 [EXECUTION [17-10-2025 [EQUITAS SMALL FINANCE BANK|

[EXTN BLOCK (COMM.)/357/2025 [LTD VS SHYAM PAL

uo3 JOMP (I) (COMM.)/1603/2025 [OMP (D7-10-2025 JAXIS BANK LIMITED VS ARSHAD [SANJEEV 10717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1603/2025 [PATHAK ILEGAL.COM

ko3 JOMP (I) (COMM.)/1604/2025 OMP (Dj17-10-2025 JAXIS BANK LIMITED VS RAJU [SANJEEV 0717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1604/2025 ISINGH [PATHAK ILEGAL.COM

ko3 JOMP (I) (COMM.)/1605/2025 IOMP (Df7-10-2025 JAXIS BANK LIMITED VS TARUN  [SANJEEV 10717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1605/2025 [PATHAK ILEGAL.COM

uo3 IOMP (I) (COMM.)/1606/2025 IOMP (D17-10-2025 [AXIS BANK LIMITED VS SANTOSHSANJEEV 10717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1606/2025 [KUMAR MISHRA [PATHAK ILEGAL.COM

Kuo3 MP (I) (COMM.)/1607/2025 MP (Dj17-10-2025 JAXIS BANK LIMITED VS YOGESH [SANJEEV 10717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1607/2025 [KUMAR [PATHAK ILEGAL.COM

©o3 JOMP (I) (COMM.)/1608/2025 IOMP (Dj17-10-2025 JAXIS BANK LIMITED VS HEMANT [SANJEEV 19717028845 [ILITIGATION@SRCS j08-10-2025
[EXTN BLOCK (COMM.)/1608/2025 [KUMAR [PATHAK ILEGAL.COM

ko3 IOMP (I) (COMM.)/1609/2025 MP (Dj17-10-2025 JAXIS BANK LIMITED VS SAGAR  [SANJEEV 10717028845 ILITIGATION@SRCS j08-10-2025
[EXTN BLOCK (COMM.)/1609/2025 [PATHAK ILEGAL.COM

ko3 IOMP (I) (COMM.)/1610/2025 [OMP (I) (COMM.)/1610/2025[17-10-2025 JAXIS BANK LIMITED VS CHAUBEYAMIT KUMAR (8860939576 IAMITKUMAR.294@ [08-10-2025
[EXTN BLOCK ICONSTRUCTION COMPANY IGMAIL.COM

Kuos JOMP (I) (COMM.)/1611/2025 IOMP (I) (COMM.)/1611/2025 [17-10-2025 IAXIS BANK LIMITED VSAMIT KUMAR 8860939576 JAMITKUMAR.294@ [06-10-2025
[EXTN BLOCK ISURINDER KUMAR IGMAIL.COM

ko3 IOMP (I) (COMM.)/1612/2025 [OMP (I) (COMM.)/1612/2025[17-10-2025 [AXTS BANK LIMITED VS BAJRANGSANJEEV 10717028845 ILITIGATION@SRCS [04-10-2025
[EXTN BLOCK SINGH [PATHAK ILEGAL.COM

ko3 JOMP (I) (COMM.)/1613/2025 IOMP (I) (COMM.)/1613/202517-10-2025 JAXIS BANK LIMITED VS VEERSANJEEV 0717028845 ILITIGATION@SRCS j04-10-2025
[EXTN BLOCK INARAYAN CHAUDHARY [PATHAK ILEGAL.COM

uo3 JOMP (I) (COMM.)/1614/2025 IOMP (I) (COMM.)/1614/202517-10-2025 [AXIS BANK LIMITED VS UMESHSANJEEV 10717028845 ILITIGATION@SRCS [04-10-2025
[EXTN BLOCK [KUMAR YADAV [PATHAK ILEGAL.COM

ko3 JOMP (I) (COMM.)/1615/2025 IOMP (I) (COMM.)/1615/202517-10-2025 [AXIS BANK LIMITED VS ASHISHSANJEEV 10717028845 ILITIGATION@SRCS j04-10-2025
[EXTN BLOCK [KUMAR KESHARWANI [PATHAK ILEGAL.COM
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lo3 JOMP (I) (COMM.)/1616/2025  |OMP (I) (COMM.)/1616/2025]17-10-2025 JAXIS BANK LIMITED VS NISHANTSANJEEV l9717028845 ILITIGATION@SRCS |04-10-2025
[EXTN BLOCK ISINGH GAUR [PATHAK ILEGAL.COM
l103 [EXECUTION (COMM.)/359/2025 [EXECUTION [18-10-2025 IGST  ENTERPRISES _ PRIVATE]
[EXTN BLOCK (COMM.)/359/2025 ILIMITED VS NARESH KUMAR|

JAHUJA
uo3 [EXECUTION (COMM.)/360/2025|[EXECUTION 18-10-2025 [HEMA CONNOISSEUR|
[EXTN BLOCK (COMM.)/360/2025 ICOLLECTIONS PVT LTD V§

[IDOMINION EXPO VENTURES PVT|

ILTD
1o3 ICS (COMM)/853/2025 ICS (COMM)/853/2025 18-10-2025 IKAVITA GARG VS SHRI SANJAY[SHALU 10311210052 IAKTRIPATHI5178@ [10-10-2025
[EXTN BLOCK [TYAGI [KUMARI IGMAIL.COM
ko3 JOMP (I) (COMM.)/1619/2025 IOMP (I) (COMM.)/1619/2025[18-10-2025 IYES BANK LTD VS LAXMAN|LALIT PANDEY (8130383143 ILALITPANDEYADV [14-10-2025
[EXTN BLOCK ISINGH (@GMAIL.COM
uo3 JOMP (I) (COMM.)/1620/2025 [OMP (D[18-10-2025 I[YES BANK LTD VS AMIT KUMAR|LALIT PANDEY (8130383143 ILALITPANDEYADV [14-10-2025
[EXTN BLOCK (COMM.)/1620/2025 JANA (@GMAIL.COM
ko3 JOMP (I) (COMM.)/1621/2025 IOMP (I) (COMM.)/1621/2025[18-10-2025 IYES BANK LTD VS ARJUN SINGH [LALIT PANDEY (8130383143 ILALITPANDEYADV [14-10-2025
[EXTN BLOCK (@GMAIL.COM
ko3 JOMP (I) (COMM.)/1622/2025 IOMP (D[8-10-2025 IYES BANK LTD VS NARENDER|LALIT PANDEY (8130383143 ILALITPANDEYADV [13-10-2025
[EXTN BLOCK (COMM.)/1622/2025 ISHARMA (@GMAIL.COM
uo3 IOMP (I) (COMM.)/1625/2025 IOMP (D18-10-2025 [DFC FIRST BANK LTD VS ANIL [SANJEEV 10717028845 ILITIGATION@SRCS [11-10-2025
[EXTN BLOCK (COMM.)/1625/2025 [KUMAR [PATHAK ILEGAL.COM
ko3 MP (I) (COMM.)/1626/2025 MP (Dj18-10-2025 AXIS BANK LIMITED VSSANJEEV 10717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1626/2025 IDHARMENDRA KASHYAP [PATHAK ILEGAL.COM
uo3 IOMP (I) (COMM.)/1627/2025 IOMP (I) (COMM.)/1627/202518-10-2025 JAXIS BANK LIMITED VS GOPA [SANJEEV 10717028845 ILITIGATION@SRCS j08-10-2025
[EXTN BLOCK IRAM [PATHAK ILEGAL.COM
uo3 JOMP (I) (COMM.)/1638/2025 MP (Dj25-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 10717028845 ILITIGATION@SRCS [13-10-2025
[EXTN BLOCK (COMM.)/1638/2025 ISHUBAN BHAT [PATHAK ILEGAL.COM
ko3 IOMP (I) (COMM.)/1640/2025 IOMP (Dj25-10-2025 JAXIS BANK LTD VS BALIDEEN S [LALIT PANDEY (8130383143 ILALITPANDEYADV [17-10-2025
[EXTN BLOCK (COMM.)/1640/2025 (@GMAIL.COM
uo3 JOMP (I) (COMM.)/1641/2025 IOMP (I) (COMM.)/1641/2025[25-10-2025 JAXIS BANK LIMITED VS GOMTI  [SANJEEV 0717028845 ILITIGATION@SRCS [17-10-2025
[EXTN BLOCK [PATHAK ILEGAL.COM
l103 [EXECUTION (COMM.)/363/2025 [EXECUTION b7-10-2025 [PRAVEEN KUMAR GOEL VS
[EXTN BLOCK (COMM.)/363/2025 IMANISH LALWANI
ko3 [EXECUTION (COMM.)/364/2025 [EXECUTION 27-10-2025 ISIDHARATHA DUGGAL VS|
[EXTN BLOCK (COMM.)/364/2025 ICHANDER SHEKHAR
ko3 ICS (COMM)/855/2025 ICS (COMM)/855/2025 27-10-2025 ISTATE BANK OF INDIA VS RAMMANOJ 10654371856 IADVPANDEYMANO f[15-10-2025
[EXTN BLOCK [TTRATH [PANDEY Y @GMAIL.COM
ko3 ICS (COMM)/856/2025 ICS (COMM)/856/2025 27-10-2025 [BANK OF MAHARASHTRA VSSHAILESH 10891285888 IADVSHAILESHKUM f17-10-2025
[EXTN BLOCK ISMITA SINGH [KUMAR JAR@GMAIL.COM
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ko3 ICS (COMM)/857/2025 ICS (COMM)/857/2025 27-10-2025 RCK LEASING AND FINANCIN 10810208488 IGAURIOMLAWOFFI j17-10-2025
[EXTN BLOCK [PRIVATE LTD VS MOHIT KUMARSEHRAWAT ICE-1@GMAIL.COM
ISHARMA
ko3 IOMP (I) (COMM.)/1652/2025 IOMP (Dj27-10-2025 JAXIS BANK LTD VS ASHISH[LALIT PANDEY (8130383143 ILALITPANDEYADV [16-10-2025
[EXTN BLOCK (COMM.)/1652/2025 [KUMAR MODANWAL (@GMAIL.COM
ko3 IOMP (I) (COMM.)/1653/2025 MP (Djz7-10-2025 JAXIS BANK LTD VS PUNAM [LALIT PANDEY (8130383143 ILALITPANDEYADV [25-10-2025
[EXTN BLOCK (COMM.)/1653/2025 IGUPTA @GMAIL.COM
1o3 IOMP (I) (COMM.)/1654/2025 IOMP (Dj27-10-2025 JACCELERATE PRODUCTX|SUSHIL 10582483990 ISSALEGAL.09 @GMAJ17-102025
[EXTN BLOCK (COMM.)/1654/2025 ENTURES PVT LTD VSSHUKLA IL.COM
ISAGARIKA BALA
ko3 ICS (COMM)/863/2025 ICS (COMM)/863/2025 28-10-2025 ILAKSHMI FLOAT GLASS LIMITEDVIBHOR GARG (9811352998 [VIBHOR@BAVLEGA f17-10-2025
[EXTN BLOCK S VIJAY DHAMEEJA PROP R V| IL.IN
IGLASS INDUSTRIES
uo3 JOMP (1) (COMM.)/1685/2025 [OMP (D[28-10-2025 SHRIRAM  FINANCE LID  VSLALIT PANDEY 8130383143 ILALITPANDEYADV p7-10-2025
[EXTN BLOCK (COMM.)/1685/2025 IMAHESH CHAND (@GMAIL.COM
ko3 JOMP (I) (COMM.)/1688/2025 OMP (Dj28-10-2025 JAXIS BANK LTD VS MADHAV|LALIT PANDEY (8130383143 ILALITPANDEYADV [7-10-2025
[EXTN BLOCK (COMM.)/1688/2025 IGUPTA (@GMAIL.COM
ko3 JOMP (I) (COMM.)/1689/2025 IOMP (D[28-10-2025 JAXIS BANK LTD VS PARVEEN|LALIT PANDEY (8130383143 ILALITPANDEYADV p7-10-2025
[EXTN BLOCK (COMM.)/1689/2025 [KUMAR (@GMAIL.COM
uo3 IOMP (I) (COMM.)/1690/2025 IOMP (D[28-10-2025 JAXIS BANK LTD VS RIMPY KUMAR|LALIT PANDEY (8130383143 ILALITPANDEYADV [7-10-2025
[EXTN BLOCK (COMM.)/1690/2025 (@GMAIL.COM
Kuo3 [EX.COMM - AWARD BY ARBJEX.COMM - AWARD BY[30-10-2025 ISMFG INDIA CREDIT CO LTD V§
[EXTN BLOCK ICOMM./68/2025 IARB. COMM./68/2025 [RITE MARKETING SOLUTION
lo3 [EXECUTION (COMM.)/374/2025 [EXECUTION 1-10-2025 JOM TRANS LOGISTICS LIMITED|
[EXTN BLOCK (COMM.)/374/2025 S AWS SHIPPING AND|
I[LOGISTICS PVT LTD
uo3 ICS (COMM)/871/2025 ICS (COMM)/871/2025 I31-10-2025 JRAVI NAYYAR VS HARISH PAHWA [SURINDER 10868066342 ISKBADHWAR@GMA}25-10-2025
[EXTN BLOCK [KUMAR IL.COM
[BADHWAR
ko3 IOMP (I) (COMM.)/1712/2025 IOMP (I) (COMM.)/1712/2025[31-10-2025 SHRIRAM FINANCE LTD  VSLALIT PANDEY 8130383143 ILALITPANDEYADV [30-10-2025
[EXTN BLOCK JAMRENDER KR YADAV (@GMAIL.COM
20 ISH. PULASTYANEW DELHIROON NO 1 IMISC. DJ 1445/2025 04.10.2025 /S ECSO GLOBALJVARUN 10999050203 IOFFICEMUDGAL@G}5.09.2025
[PARAMCHALA, [DISTRICT IPRIVATELIMITED VBS. CAROLYNMUDGAL IMAIL.COM
[DISTRICT JUDGE] IMIRANDA
((COMMERCIAL
[COURT)-01 [ROON NO 1 [oMP(T)(COMM) 221/2025 04.10.2025 IM/S KAMAKHYA EQUIPMENTSANKIT KHATRI[;042012085 JANKITKHATRI3010 [19.09.2025
[PVT. LTD. VS. FATIK DHAR DAS (@GMAIL.COM
JAND ANR.
[ROON NO 1 [EX(COMM) [155/2025 04.10.2025 ICANARA BANK ERSTWHILECHITRA 10212888057 [NOT AVAILABLE [16.09.2025
ISYNDCATE BANK VS. M/S VICKYMALHOTRA
ICLOTHING STORE
[IROON NO 1 ICOUNTER CLAIM l49/2025 06.10.2025 IANAMYA INDUSTRIES VSJAJAY SONDHI9717243243 IAJAY@SONDHILAW[6.09.2025
IMOVERS INTERNATIONALJABHISHEK ICHAMBERS.COM
ICULSULTANCY PVT. LTD.ANDRANA, HARSH|
JANR. ISINGHAL
[ROON NO 1 [EX(COMM) 160/2025 08.10.2025 [TULIP BROADCON PVT. LTD. VS/BHUSHAN 10899898765 IBHUSHANKAPUR@ [26.09.2025
/S R. D. VERMA COMPANY P[KAPUR IGMAIL.COM
ILTD.
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[ROON NO 1 ICS(COMM) [771/2025 08.10.2025 IBANK OF MAHARASHTRA VS|GAURAV 10910079111 IKAJLA.GAURAW@G06.10.2025
[KUNDN [KAJLA [MAIL.COM
[ROON NO 1 ICS(COMM) [770/2025 08.10.2025 BANK OF MAHARASHTRA VS|GAURAV 10910079111 IKAJLA.GAURAW @G [06.10.2025
IDEEPALI KOLI AND ORS. [KAJLA [MAIL.COM
[ROON NO 1 ICS(COMM) [769/2025 08.10.2025 JANEETA LEEKHA VS. KOTAK RAMAN|9891561631 IRAMAN7806@YAH [04.10.2025
IMAHINDRA BANK LTD. IGANDHI (00.COM
[ROON NO 1 [EX(COMMo [161/2025 08.10.2025 SACHIN BEHL VS. M/S SNACKSD & V LEGAL [9810911816 [DANDVLEGAL@GM 7.09.2025
INATIONA AND ORS. IAIL.COM
[ROON NO 1 [EX(COMMo 162/2025 08.10.2025 JUCO BANK VS. M/ SGADARIYAARUN 0811400314, ILAWGICALALLIANCH3.08.2025
IMARKETING SERVICES SHARMA 10990708680 I[E@GMAIL.COM
[ROON NO 1 IMISC. DJ. 1552/2025 09.10.2025 IM/S MTNL VS. M/S PECONMOHITSETH 8457902716 INOT AVAILABLE I26.09.2025
ISOFTWARE LTD.
[ROON NO 1 IOMP(COMM) 160/2025 09.10.2025 [UNION OF INDIA VS. SPACEXB.C.BHATT 0891237346 IADVBHUVAN@YAH [19.09.2025
IMANPOWER (P) LTD (00.COM
[IROON NO 1 [EX(COMM)-AWARD BYjg1/2025 09.10.2025 IM/S ENKAY ENERPRISES VSJISHAN 10871300094 [ISHANLEGALAID@ [04.10.2025
JARB.COMM- [UNION OF INDIA ISACHDEVA IGMAIL.COM
[IROON NO 1 [EX(COMM)-AWARD BY|92/2025 09.10.2025 [KOTAK MAHINDRA BANK VSMAYANK 19873347330 IMAYANK_MAHAJA [06.10.2025
JARB.COMM- INIRANKAR PANDEY MAHAJAN [No5@YAHOO.COM
IROON NO 1 [EX(COMM)-AWARD BYjg3/2025 09.10.2025 JAXIS BANK LTD. VS. JAYMAYANK 10873347330 IMAYANK_MAHAJA [06.10.2025
JARB.COMM- [PRAKASH MAHAJAN [No5@YAHOO.COM
[ROON NO 1 IMISC. DJ 1553/2025 [10.10.2025 IRAJ KUMAR PROJAPATI VS/SHAILENDRA (8800652576 ISHAILENDERA@GN]08.10.2025
PITENDER KUMAR [KISHORE ISLEGAL.IN
ISINGH
[ROON NO 1 ICS(COMM) [775/2025 [10.10.2025 IM/S COMPLETE DEWATERINGM TAIYAB9312222450 IKMTAIYAB@GMAIL [06.10.2025
ISYSTEMS PVT. LTD. VS. M/S SRIKHAN .COM
[RAJRAJESH WARI INFRA|
[PROJECTS PVT. LTD.
[ROON NO 1 ICS(COMM) [774/2025 [10.10.2025 [FARMART SERVICES PVI. LTDJSONDHI 819999925860 IDEEPANKUR@SON [02.09.2025
S. MAHALAKSHMI TRADERSPARTNERS IDHIPARTNERS.CO
[THROUGH ITS PROPRIETOR| M
TJAYBHARATHI
[ROON NO 1 ICS(COMM) [773/2025 [10.10.2025 [FARMART SERVICES PVT. LTD/SONDHI 819999925860 IDEEPANKUR@SON [01.09.2025
S. MY FOOD PRODUCTSPARTNERS IDHIPARTNERS.CO
[THROUGH ITS PRORPEITO! (M
IMOHAMMED YUSUF
[ROON NO 1 JOMP(COMM) [161/2025 [10.10.2025 IT.S MAHADEVAN VS. SBI CARDS 2]DEEPAK 0810903376 JADVDEEPAKPRAKA J09.09.2025
[PAYMENT SERVICES LTD. [PRAKASH ISH@GMAIL.COM
[ROON NO 1 ICS(COMM) [788/2025 [13.10.2025 [HERO INVESTCORP  PRIVATEPRAMOD 10718209970 IAASTHA@THELEGI j07.10.2025
[LIMITED VS. OWNER/[KUMAR IST.COM
[PROPRIETOR ISINGH
[IROON NO 1 ICS(COMM) [787/2025 [13.10.2025 ICANARA BANK VS. SURESH ISAURABH 10999797421 [SKLAWNEXUS@G p1.07.2025
[KUSHAWAHA [MAIL.COM
[ROON NO 1 ICS(COMM) [786/2025 13.10.2025 IM/S MOVIN EXPRESS PVT. LTDJEEVESH (0811617186 WEEVESH@MAVENL09.10.2025
S. M/S ARSH INTERNATIONALO MEHTA [EGAL.NET
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[ROON NO 1 ICS(COMM) [785/2025 [13.10.2025 INS CORPORATION INDIA VS. GSPILOTUS LAW|9560270770, [THELAWYERNT@G [06.10.2025
[ELECTRONICS PVT. LTD. IASSOCIATES  [9315522758 IMAIL.COM
[ROON NO 1 ICS(COMM) [784/2025 [13.10.2025 ISTATE BANK OF INDIA VS. R ANIRMAL 0311131978 [NOT AVAILABLW 8.10.2025
[KHALEELUL MISHRA
[ROON NO 1 IOMP(COMM) 162/2025 [13.10.2025 IMEHBOOB ALAM VS. EXCELLENT|KSHITIZ 8511990807 IKARJEELEGALITIE [09.10.2025
IGRAPHIC [KARJEE & IS@GMAIL.COM
[MRINAL
IAGARWAL
[ROON NO 1 ICS(COMM) [783/2025 [13.10.2025 IM/S MOVIN EXPRESS PRIVATEJEEVESH 10811617186 EEVESH@MAVENL09.10.2025
ILIMITED VS. M/S ANNAPURNAMEHTA [EGAL.NET
ICARGO EXPRESS & ORS.
[ROON NO 1 JOMP(COMM) 164/2025 [14.10.2025 [TATA CHEMICALS LTD. VS. M/§|MANOJ 091-9811078574 [NOT AVAILABLE I24.09.2025
ISRI KRISHNA FERTILIZERS ANDSINGH , ABHAY|
JANR./ ISINGH
[ROON NO 1 JOMP(COMM) 163/2025 14.10.2025 [FUEL SAVE TECH PRIVATEKIRTIKAR [7011726405 'S_UKULKIRTIKAR@ I27.09.2025
[LIMITED VS. JAI AMBEY INDOSUKUL IGMAIL.COM
ICHEM PVT. LTD.
[ROON NO 1 IOMP(COMM) 165/2025 [15.10.2025 IDELHI TRANSCO LIMITED VS/ANUBHA [7032442135 ICONTACT@NAUTIL [28.09.2025
IM/S L. D. SULANIA AND CO. [DHULIA IYAALEGAL.COM
IROON NO 1 ICS(COMM) [796/2025 [15.10.2025 IMUJEBUR REHMAN VS. SWAPANRAJIV RANJAN 8800234388 RAJIVRANJAN@G/10.10.2025
IGANGULY [MAIL.COM
[IROON NO 1 ICS(COMM) [795/2025 [15.10.2025 [UNICORN DENMART LTD. VS. [GUNJAN 10313350568 IGK@CGK.LEGAL, [10.10.2025
OHD. RIYAZ [KUMAR IASSOCIATE@CGK.L
[EGAL
IROON NO 1 ICS(COMM) [794/2025 [15.10.2025 IM/S SKYWAYS AIR SERVICESNEERAJ 0811267045 INFO@JUSLAWOFF [10.10.2025
ILIMITED VERSUS PAVITHRAGUPTA ICES.COM
IRAMADOSS
[ROON NO 1 ICS(COMM) [793/2025 [15.10.2025 JUNION OF INDIA VS. YASHIKASHYAM 19711343590 IADVOCATESHYAMJ [04.10.2025
[BHARARA [KUMAR JHA [HA@GMAIL.COM
[ROON NO 1 ICS(COMM) [792/2025 [15.10.2025 IDUSHYANT SINGHAL VS. UNITEDAPPRV 8527291395 IMAIL@VGCLAWFIR [10.10.2025
[INDIA INSURANCE CO. LTD. ISARVARIA, [M.COM
ISAHAJ
IAGGARAWAL
[ROON NO 1 IMISC. DJ 1602/2025 [15.10.2025 [PEAK TRADERS VS. SGDC INDIAMS. BINDU [NOT AVAILABLE [NOT AVAILABLE 10.10.2025
[PVT. LTD.
[ROON NO 1 IOMP(COMM) 166/2025 [16.10.2025 /S JAINA PROPERTIES & FIN[SHAGUN 0891111129 ILAWYERSHAGUNM [08.09.2025
[LTD. VS. SMT. PROMILA MEHTA I[EHTA@GMAIL.COM
[ROON NO 1 ICS(COMM) 802/2025 [17.10.2025 [PRIMUS  SUPER _ SPECIALITYMEENAKSHI [0810288545 KAPIL@MKMIDHA. [10.10.2025
[HOSPITAL VS. DR. ALOKITMIDHA, KAPIL ICOM,
IGULATI MIDHA [MEENAKSHIMIDHA|
1@GMAIL.COM
[ROON NO 1 ICS(COMM) 801/2025 [17.10.2025 IM/S NICE INTERNATIONAL LTD/PRADEEP 8802520831, IAMOD.DALELA@G [14.10.2025
S. M/S GAIL GAS LTD. [KUMAR 10818045168 IMAIL.COM
[PANDEY
[IROON NO 1 JOMP(COMM) 169/2025 [17.10.2025 ISH. PRAMOD SHARMA VS. SBITUSHAR 10873749711 IADV.TUSHAR1345@ [08.10.2025
ICARDS AND PAYMENT SERVICESPARASHAR IGMAIL.COM
ILTD.
[ROON NO 1 ICS(COMM) 800/2025 [17.10.2025 ISH. VINOD TAYAL VS. AR UL SOOD 9818715666 IADVOCATE_RAHUL}J14.10.2025
[BHARDWAJ (@GMAIL.COM
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[ROON NO 1 [EX(COMM) 171/2025 [17.10.2025 ISH. MANAVJIT SINGH SANDHU &B.K. WADHWA|9711718716, IADVMAYANKMAINI|09.10.2025
JORS. VS. M/S  PRATAPMAYANK 9953040018 (@GMAIL.COM
[UNIVERSITY IMAINI, ANMOL/
ICHADHA,
[ROON NO 1 [EX(COMM) 170/2025 [17.10.2025 ISH. MANAVJIT SINGH SANDHU &B.K. WADHWA[9711718716, IADVMAYANKMAINI[09.10.2025
JORS.  VS. M/S  PRATAPMAYANK 9953040018 (@GMAIL.COM
[UNIVERSITY [MAINI, ANMOL
ICHADHA,
[ROON NO 1 [EX(COMM) 169/2025 [17.10.2025 IDR. S L GROVER VS. M/S PRATAPB.K. WADHWA[9711718716, IADVMAYANKMAINI|09.10.2025
[UNIVERSITY & ORS. IMAYANK 10953040018 (@GMAIL.COM
[MAINI, ANMOL
ICHADHA,
[ROON NO 1 [cS(CoMM) 807/2025 [17.10.2025 ICROCS INC. VS. DR.NILAM PATEI[SHRAVAN 9810017859 [UNITEDMARK@UN [16.10.2025
& ORS. [KUMAR ITEDANDUNITED.C
[BANSAL IOM
[ROON NO 1 ICS(COMM) 809/2025 18.10.2025 ICANARA BANK VS. SHAILENDRAPRANAY 0873101002 IPRANAY7ADVO@G [15.10.2025
IGAUR ISHARMA IMAIL.COM
[ROON NO 1 CS(COMM) 810/2025 25.10.25 [B MONOTARO PRIVATE LIMITEDMAMTA RANI9555222902,97179[MAMTA@INTTLAD [16.10.2025
TRADE MARK) S SUPRIYA SEN @ SUPRIYO SEN JHA 5918 [VOCARE.COM
[ROON NO 1 ICS(COMM) 811/2025 27.10.2025 [SUPRABHA MITRA VS M/S H VARCHIT 10811156111,959904|LEGAL@SIGMALEG [04.10.2025
JAIR CONDITIONING SYSTEM PVT/SINGHAL 13045 IAL.IN
ILTD. & ORS
[IROON NO 1 ICS(COMM) 812/2025 27.10.2025 IM/S TRUE LINK FINANCERAJAT 1081800445 IRAJATTRUELINK@ [25.10.2025
[ILIMITED VS MS. KAJAL AND ANR. [SARAWAT IGMAIL.COM
[IROON NO 1 ICS(COMM) 813/2025 27.10.2025 ISTATE BANK OF INDIA VS BANKVAIBHAV 10971336611 [VAIBHAV.YADAV@ [14.10.2025
JOF BARODA AND ORS. [YADAV [HOTMAIL.COM
IROON NO 1 ICS(COMM) 814/2025 27.10.2025 MT PLUMBING ENGINEERINGABHAY SINGH,7389444445 IAS_ LAWCHAMBER [15.10.2025
[PVT. LTD. Vs NKGANKITA (@OUTLOOK.COM
[INFRASTRUCTURE LIMITED IAGARWAL
[ROON NO 1 lOMP(COMM) 170/2025 [28.10.2025 JANAKPURT SUPER SPECIALITY|GIRINDRA  [9891175568 IGKPATHAKADVOCA}18.10.2025
[HOSPITAL AND ARN. VS M/SKUMAR [TE1@GMAIL.COM
IGAURAV ENTERPRISES ATHAK
[ROON NO 1 ICS(COMM) 820/2025 29.10.2025 IMANASH LIFESTYLE PRIVATENAGESHWAR [9818823289 INFO@DEYANDKU [5.10.2025
[ILIMITED VS SILVI HERBALS ANDKUMAR, [MHAR.COM
[BEAUTY TREATS AND ANR. IAYUSH DEY
[ROON NO 1 [cS(CoMM) 819/2025 29.10.2025 STATE BANK OF INDIA VS SUJEET[VINAY KUMAR [9811134771,79822 [KUMARVINAY.65@ [25.10.2025
IKUMAR 75426 IGMAIL.COM
[ROON NO 1 [EX(COMM) 175/2025 29.10.2025 OHINDER KUMAR GANDHI VS[DHEERAJ 10953180454 IADVDKUMAR1@GM f17.10.2025
JAAR KAY UNIVERSAL PRIVATEKUMAR |AIL.COM
[LIMITED
[ROON NO 1 [cS(coMM) 823/2025 [30.10.2025 STATE BANK OF INDIA VS. MRJASHOK 0810019614 [BAHL.ASSOCIATES1 [15.10.2025
JAI PRAKASH AND ANR. [KUMAR BAHL 995@GMAIL.COM
[ROON NO 1 [EX(COMM) AWRD BY ARBJj96/2025 [30.10.2025 IMS SUNDARAM FINANCE LTD. VSMANISHA 882675077 [IMANISHABARUAHL}17.10.2025
ICOMM. ISHIVAM SOLANKI PROPRIEOR OHBARUAH I[EGAL@GMAIL.COM
IM/S HARSH LOGISTICS
[IROON NO 1 [EX(COMM)-AWARD BY|97/2025 131.10.2025 [ROYAL SEAS ENTERPRISES VS/AMIT KUMAR [9671441191 INOT AVAILABLE [28.10.2025
JARB.COMM- [EENRICHED RESTAURANT PVT,
ILTD.
[ROON NO 1 ICS(COMM) 826/2025 131.10.2025 [SWARNJEET KAUR SACHDEVANAVDEEP 0811311360 INSINGH_1908@YA [28.10.2025

ICO

S. M/S NATIONAL INDUSRANCTINGH

[HOO.CO.IN
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[ROON NO 1 ICS(COMM) 825/2025 131.10.2025 JAKSHAT GUTPA VS. SANGEETEAJAY KUMARJ9811104015 IAKCHOPRA_ADV@ [28.10.2025
[YADAV ICHOPRA [YAHOO.IN
[ROON NO 1 ICS(COMM) 824/2025 1.10.2025 [SUSHIL KUMAR VS. SANJEEV]PIYUSH JAIN 10873929289 [PTYUSHJAQINADVO}7.10.2025
[KUMAR & ANR. ICATES@GMAIL.CO
M
[ROON NO 1 [EX(COMM) 156/2025 04.10.2025 ICANARA BANK VS. RAJESHCHITRA 10212888057 [INOT AVAILABLE I27.09.2025
[KUMAR IMALHOTRA
21 SH. BHUPESHNEW DELHIROON NO 25 IM-EX 1772025 04-10-2025 INIRMAL FIBRES PVT LID VS JARTI 9999556939 [AMANASHT99@GM [19.09.2025
[KUMAR, DISTRICTDISTRICT [KATHOR TECHNICAL IGUPTA(P), IAIL.COM
WUDGE [TEXTILES PVT LTD
((COMMERCIAL
[COURT) [ROON NO 25 ICS (COMM) [765/2025 04-10-2025 [MS PREM PRINTING PRESSHITENDRA  [9910290400 INAHATA.COMPANY [15.09.2025
[THROUGH ITS PARTNER IKUMAR (@GMAIL.COM
ISH VIRENDER BHUTANI VS SHNAHATA(P),
ISACHIN GANDOTRA
[ROON NO 25 [EXECUTION (COMM) 154/2025 04-10-2025 ICANARA BANK ESTWHILE[CHITRA 10212888057 [INOT PROVIDED 16.09.2025
ISYNDICATE BANK VS IMALHOTRA(P),
IDHRUV VERMA AND ORS
[ROON NO 25 [EXECUTION (COMM) [157/2025 06-10-2025 TJAY BANSAL Vs S DISANJAY INOT PROVIDED [NOT PROVIDED I25.09.2025
[ENGINEERS AND OTHERS IGUPTA(P),
IROON NO 25 JOMP (1) (COMM) 222/2025 06-10-2025 IM/S CLIX CAPITAL SERVICES PVTRAVI 10718182038 IASSOCIATESRSGAR [04.10.2025
[ILTD VS MD SAHABUDDIN ISHANKAR IG 1 @GRNAIL.COM
ISO MOHAMMAD MAZID(GARG(P),
BORROWER)
[ROON NO 25 ICS (COMM) [766/2025 06-10-2025 POGINDER SINGH VS D P JAINPANKAJ 8750328236 IADVOCATEVINEET 15.09.2025
JAND CO [KUMAR(P), lA99(@GMAIL.COM
[NFRASTRUCTURE PVT LTD
[IROON NO 25 IJEXECUTION (COMM) 158/2025 06-10-2025 IM/S OM PRAKASH SUNIL KUMAR [BHANU 10873180740 IADVSBSINGH19@G [24.09.2025
S THE IMOHAN(P), [MAIL.COM
JORIENTAL INSURANCE|
ICOMPANY LIMITED
[ROON NO 25 ICS (COMM) [768/2025 08-10-2025 IMR VANDIT MALHOTRA VS |AMITABH 9911116071 IMITABHMARWAH  p7.09.2025
INOTESGEN IMARWAH(P), (@OUTLOOK.COM
[TECHNOLOGY PVT LTD
[ROON NO 25 IOMP (I) (COMM) 223/2025 08-10-2025 [HERO FINCORP LTD VS NILESHMAYANK 10873347330 IMAYANK_MAHAJA [08.10.2025
JAGRAWAL IMAHAJAN(P), [No5@YAHOO.COM
[ROON NO 25 IOMP (I) (COMM) 224/2025 08-10-2025 [DFC FIRST BANK LTD VS [MAYANK 10873347330 IMAYANK_MAHAJA [08.10.2025
IPAWAN SHARMA IMAHAJAN(P), [No5@YAHOO.COM
[ROON NO 25 IOMP (1) (COMM) l225/2025 08-10-2025 /S CLIX CAPITAL SERVICES PVTRAVI 10718182038 IASSOCRATESRSGARJ04.10.2025
ILTD VS MS GMDM ISHANKAR IGL@GRNAI L. COM
IGLOBAL ENERGY PVT LTD IGARG(P),
[ROON NO 25 [EXCOMM - AWARD BY ARB 89/2025 09-10-2025 [AXIS BANK LTD VS GAURAVMAYANK 0873347330 IMAYANK_MAHAJA }04.10.2025
COMM [KUMAR IMAHAJAN(P), INo5@YAHOO.COM
[ROON NO 25 [EXCOMM - AWARD BY ARB l00/2025 09-10-2025 [KOTAK MAHINDRA BANK LTD VSMAYANK 10873347330 [IMAYANK_MAHAJA [04.10.2025
ICOMM NIRANKAR PANDEY MAHAJAN(P), [No5@YAHOO.COM
JAND ANR
[IROON NO 25 ICS (COMM) [772/2025 09-10-2025 IVINIT BHARGAVA VS DORNIERANANT 10810134489 [HAJELAYLAWASSO [06.10.2025
IGROUP INDIA PVT LTD [KUMAR ICIATES@
[HAJELAY(P), IGMAIL.COM
[ROON NO 25 ICS (COMM) [777/2025 10-10-2025 IM/S VAYUDOOT IMPEX PVT LTDRUPESH INOT PROVIDED [NOT PROVIDED 106.10.2025
[THROUGH ITS [KUMAR
IDIRECTOR AR AMAN KAPOOR VS MISHRA(P),
SABOO E COMMERCE PVT LTD
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[ROON NO 25 ICS (COMM) [778/2025 10-10-2025 [FARMART SERVICE PVT LTD VS DEEPANKUR (9999925860 IDEEPANKUR@SON [30.08.2025
IKAILASH CHAND ISONDHI(P), IDHIPARTNERS.CO
M
[ROON NO 25 ICS (COMM) [779/2025 10-10-2025 [FARMART SERVICE PVT LTD VS DEEPANKUR 9999925860 IDEEPANKUR@SON [30.08.2025
ISATPAL AND COMPANY ISONDHI(P), IDHIPARTNERS.CO
M
[ROON NO 25 Ics (coMM) [776/2025 l0-10-2025 [FARMART SERVICE PVT LTD VS [DEEPANKUR 9999925860 [DEEPANKUR@SON [30.08.2025
JOLIVIA AGRO ISONDHI(P), IDHIPARTNERS.CO
EXPORTS PVT LTD AND ORS (M
[ROON NO 25 IOMP (I) (COMM) 227/2025 [13-10-2025 [DFC FIRST BANK LTD VS [MAYANK 10873347330 IMAYANK_MAHAJA [04.10.2025
ZULFUKAR BUNYAD ALI IMAHAJAN(P), [No5@YAHOO.COM
[ROON NO 25 ICS (COMM) [782/2025 13-10-2025 ISTATE BANKOF INDIA VS [SAURABH 0311131978 [NOT PROVIDED 106.10.2025
ISHARVAN KUMAR IGAUTAM(P),
[ROON NO 25 ICS (COMM) [781/2025 [13-10-2025 IGUFIC BIOSCIENCES LIMITED VSABHISHEK 10871161549 [MAIL@LAWOFFICE [10.10.2025
AYUR GEN ICHANDRA IOFABHISHEKCHAN
[HERBAL PVT LTD IMISHRA(P), IDRAMISHRA.COM
[ROON NO 25 194/2025 13-10-2025 JALL THAT JAZZ VS KONCEPTIMUDDASSIR(P)9971154800 [NOT PROVIDED I26.09.2025
RETAIL CO
IROON NO 25 IOMP (1) (COMM) 226/2025 13-10-2025 IM/S CLIX CAPITAL SERVICES PVTRAVI 0718182038 IASSOCRATESRSGAR}10.10.2025
[LTD VS ISHANKAR IGL@GRNAI L. COM
CHHOTI LAL LAKDA AND ORS IGARG(P),
IROON NO 25 IOMP (I) (COMM) 228/2025 14-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 19873347330 IMAYANK_MAHAJA [10.10.2025
RAPID EXPRESS MAHAJAN(P), [No5@YAHOO.COM
[IROON NO 25 MP (I) (COMM) 229/2025 15-10-2025 [HERO FINCORP LTD VS SCEAIMSMAYANK 10873347330 IMAYANK_MAHAJA [10.10.2025
[PRIVATE LIMITED IMAHAJAN(P), [No5@YAHOO.COM
[ROON NO 25 ICS (COMM) [789/2025 [15-10-2025 JQUAD LIFESCIENCES PVT LTD VSSUHAIL 10711190303 ISUHAILKHANADV [08.10.2025
TRANSCHEM [KHAN(P), (@GMAIL.COM
ILABORATORIES THROUGH PROP|
ISHRI PAUL PAISE
[ROON NO 25 ICS (COMM) [790/2025 [15-10-2025 [TRIUMPH INTERIOR PRODUCTSDHRUV 10971897143 [VCHAWLA@KRCCO.09.10.2025
ILLP VS ICHAWLA(P), ICO.IN
[KONCORDE CONTRACTORS PVT|
ILTD
[ROON NO 25 IS (coMM) [791/2025 li5-10-2025 MR LAKSHAY VASHISHT VS AMAN 9999168027 OFFICE@ASK- [l0.10.2025
ISTOREY AND IGAUR(P), IADVOCATES.COM
IDESIGN TELLERS LLP
[ROON NO 25 [EXECUTION (COMM) 164/2025 [15-10-2025 [BAJRANG LAL PROP OF MS P SP CJHA(P), 10810476003 IPCTHAADVOCATES }[26.09.2025
IMOULDING VS (@GMAIL.COM
TDI INFRACORP INDIA LTD|
[THROUGH ITS MANAGING
[ROON NO 25 [EXECUTION (COMM) [67/2025 li5-10-2025 [IST LIMITED VS SUMA TRADEXNIKHIL 0716528911 ICONTACTUS@AKJL p6.09.2025
[PRIVATE LIMITED IFERNANDES(P IAW.IN
[ROON NO 25 [EXECUTION (COMM) 168/2025 16-10-2025 IREVEX PLASTICISERS PVT LTD [BHARAT (0810444651 ILEGISTAUXILIARY [13.10.2025
'S HARSHIT GUPTA IGUPTA(P), (@GMAIL.COM
[IROON NO 25 ICS (COMM) [799/2025 16-10-2025 [DOMS INDUSTRIES LIMITED VS ANKUR 10873489278 IANKUR.SANGAL@XK |14.10.2025
ISHREE GANESH ISANGAL(P), [HAITANCO.COM
IPEN STORES AND ANR
[ROON NO 25 ICS (COMM) [798/2025 16-10-2025 IDOMS INDUSTRIES LIMITED VS [ANKUR 10873489278 IANKUR.SANGAL@XK J15.10.2025
ISHREE GANESH ISANGAL(P), [HAITANCO.COM

PEN STORES AND ANR
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[ROON NO 25 IOMP (I) (COMM) 230/2025 16-10-2025 [KOTAK MAHINDRA PRIME LTD AMIT KUMAR/9990659331 [NOT PROVIDED 0.10.2025
S KIRAN SHUKLA ISINHA(P),
[ROON NO 25 IOMP (I) (COMM) 231/2025 16-10-2025 [KOTAK MAHINDRA PRIME LTD AMIT KUMAR/9990659331 [NOT PROVIDED [10.10.2025
S SEEMA ISINHA(P),
IDEVI GUPTA AND ORS
[ROON NO 25 JOMP (COMM) 167/2025 16-10-2025 7 SKY HOLIDAY VS URGORAJESH 8447862586 IRAJAN3087@GMAL [14.10.2025
ICAPITAL LIMITED THROUGH [KUMAR IL.COM
ITS AR KANCHAN PATOLE PANDEY(P),
[ROON NO 25 JOMP (COMM) [168/2025 [16-10-2025 [UONION OF INDIA VS M/S A KDHARMESH |9717347609 IDHARMESHKAPOO [13.10.2025
IGULATI AND SONS [KAPOOR(P), [R27 @GMAIL.COM
[ROON NO 25 l05/2025 [16-10-2025 IM/S CELESTIAL VS M/S JEETJRAHUL 0811217760 [IMANISHBATRA777 [10.10.2025
[TRADERS IKUMAR(P), (@GMAIL.COM
[ROON NO 25 ICS (COMM) 803/2025 [17-10-2025 ISTATE BANK OF INDIA VS |ASHISH 10891223874 JASHISHBATRA85@ [14.10.2025
IPREETI PROP OF M/S ARNAV [BATRA(P), IGMAIL.COM
ENTERPRISES
[ROON NO 25 ICS (COMM) 806/2025 17-10-2025 INCC LTD VS CONSOLIDATEDGAURAV (0811122114 TAI@JSECHAMBERS)3.10.2025
ICARPET INDUSTRIES LTD ISINDHWANI(P) .COM
IROON NO 25 ICS (COMM) 805/2025 [17-10-2025 ISTATE BANK OF INDIA VS |ASHISH 10891223874 IASHISHBATRA85@ [14.10.2025
[BANWARI LAL [BATRA(P), IGMAIL.COM
IROON NO 25 ICS (COMM) 804/2025 17-10-2025 ISTATE BANK OF INDIA VS SAPNAASHISH 10891223874 IASHISHBATRA85@ [14.10.2025
[PROP OF M/S JASH PACK INDIA  [BATRA(P), IGMAIL.COM
IROON NO 25 MP (I) (COMM) 232/2025 17-10-2025 IM/S CLIX CAPITAL SERVICES PVTRAVI 10718182038 IASSOCRATESRSGAR}10.10.2025
[ILTD VS MRS MADHU MODI ISHANKAR IGL@GRNAI L. COM
IGARG(P),
[ROON NO 25 JOMP (1) (COMM) [034/2025 18-10-2025 IDFC FIRST BANK LTD VS RAVIMAYANK 0873347330 [MAYANK_MAHAJA p4.09.2025
IMALHOTRA IMAHAJAN(P), [No5@YAHOO.COM
[ROON NO 25 IOMP (I) (COMM) 233/2025 18-10-2025 [DFC FIRST BANK LTD VS [MAYANK 10873347330 IMAYANK_MAHAJA [24.09.2025
[RAKESH KUMAR IMAHAJAN(P), [No5@YAHOO.COM
[ROON NO 25 ICS (COMM) 808/2025 18-10-2025 IM/S ET TU A PARTNERSHIPIGAURAV 10810940055 [NOT PROVIDED I23.09.2025
ICONCERN VS [KOCHHAR(P),
ASTAN HOTELS NORTH LIMITED
[ROON NO 25 [EXECUTION (COMM) 172/2025 18-10-2025 [PROFESSIONAL IMPEX PRIVATEREEMA 10811129475 IKLMISHRAADVO@ [15.10.2025
[LIMITED Vs ANJANIMISHRA(P), IGMAIL.COM
[TECHNOPLAST LIMITED
[ROON NO 25 ICS (COMM) 808/2025 18-10-2025 IM/S ET TU A PARTNERSHIPE?AURAV 10810940055 [NOT PROVIDED I23.09.2025
ICONCERN VS ASIAN HOTELSKOCHHAR(P),
INORTH LIMITED
[ROON NO 25 IOMP (1) (COMM) 233/2025 18-10-2025 [DFC FIRST BANK LTD VS [MAYANK 10873347330 IMAYANK_MAHAJA [30.09.2025
IRAKESH KUMAR MAHAJAN(P), [No5@YAHOO.COM
[IROON NO 25 JOMP (I) (COMM) 234/2025 18-10-2025 [DFC FIRST BANK LTD VS RAVIMAYANK 10873347330 [MAYANK_MAHAJA [30.09.2025
IMALHOTRA IMAHAJAN(P), [No5@YAHOO.COM
[ROON NO 25 ICS (COMM) 815/2025 27-10-2025 [FAITH MERCANTILE PVT LTD VSAYUSHI 10953767798 IAYUSHIC4L@GMALI |13.10.2025
ISPERRY PLAST LTD ICHUGH(P), IL.COM
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[ROON NO 25 lcs (coMM) 816/2025 l27-10-2025 SUPRABHA MITRA THROUGH SPAARCHIT 9599043045 LEGAL@SIGMALEG [15.10.2025
[HOLDER HEMANT ARORA VS [SINGHAL(P), IAL.IN
JANIL KUMAR RAI
[ROON NO 25 IOMP (I) (COMM) 236/2025 28-10-2025 [HERO FINCORP LTD VS MRSMAYANK 10873347330 IMAYANK_MAHAJA [10.10.2025
ISIDDIQI HUMAAFROZ IMAHAJAN(P), [No5@YAHOO.COM
[ROON NO 25 ICS (COMM) 818/2025 28-10-2025 [TRIVENI HOUSEHOLD ITEMSANKUR 10873489278 IANKUR.SANGAL@K [09.10.2025
IMANUFACTURERS PRIVATE[SANGAL(P), [HAITANCO.COM
[LIMITED Vs SHEJAL
[INDUSTRIES LLP AND ANR
[ROON NO 25 IOMP (I) (COMM) 238/2025 29-10-2025 [DFC FIRST BANK LTD VS [MAYANK 10873347330 IMAYANK_MAHAJA [15.09.2025
[HARPREET KAUR IMAHAJAN(P), [No5@YAHOO.COM
[ROON NO 25 IMISC DJ 1644/2025 [20-10-2025 IMS SUNEEL VS MR JAGMEETKISHORE [NOT PROVIDED [NOT PROVIDED 106.10.2025
ISINGH IKUMAR
ISRIVASTAVA(P
[ROON NO 25 JOMP (1) (COMM) 237/2025 29-10-2025 [DFC FIRST BANK LTD VS MOHDMAYANK 10873347330 [IMAYANK_MAHAJA [30.09.2025
[HABIB IMAHAJAN(P), [No5@YAHOO.COM
22 MS. DEEPALINEW DELHIROON NO. 27 [SUIT FOR RECOVERY ICS (COMM)/780/2025 [10-10-2025 [FARMART SERVICE PVT LTD VS DEEPANKUR [7017361501 ISONDHIANDPARTN p8-08-2025
ISHARMA, DISTRICTDISTRICT ISUNRISE CONSULTANTSSONDHI(P), [ER@GMAIL.COM
WUDGE [THROUGH ITS PROP
I((COMMERCIAL
ICOURT)-03
[ROON NO. 27 [SUTT FOR RECOVERY ICS (COMM)/764/2025 04-10-2025 [SUNSHINE ENTERPRISES VS |DHEERAJ 10868087100 IDHEERAJ1752@GM [06-09-2025
[THE DEPUTY DIRECTOR MM II  [KUMAR(P), IAIL.COM
[ROON NO. 27 [EXECUTION PETITION [EXECUTION 06-10-2025 [BANK OF BARODA VS KRISHAN|GEETANJALI [8447833470 JADVOCATE.134@G |24-09-2025
(COMM)/159/2025 [KUMAR ARYA ISHARMA(P), IMAIL.COM
IROON NO. 27 ISUIT FOR RECOVERY ICS (COMM)/797/2025 15-10-2025 [PRIME COMFORT PRODUCTS PVIBHUVANESH (9810149006 IBHUVANESH@ABC [24-09-2025
[LTD VS DUBEY MARKET ISEHGAL(P), IOLAWOFFICES.CO
(M
[ROON NO. 27 [EXECUTION PETITION [EXECUTION 04-10-2025 ICANARA BANK ERSTWHILECHITRA 10212888057 ICHITRAMALHOTRA]16-09-2025
(COMM)/151/2025 ISYNDICATE BANK Vs MSMALHOTRA(P), ISOBTI@GMAIL.CO
JAKANSHA SHUKLA (M
IROON NO. 27 [EXECUTION PETITION [EXECUTION 04-10-2025 ICANARA BANK  ERSTWHILECHITRA 19212888057 ICHITRAMALHOTRA[16-09-2025
(COMM)/152/2025 ISYNDICATE BANK VS SHANNOMALHOTRA(P),| ISOBTI@GMAIL.CO
[BEGUM M
[ROON NO. 27 [EXECUTION PETITION [EXECUTION 04-10-2025 ICANARA BANK  ERSTWHILECHITRA 10212888057 ICHITRAMALHOTRA[16-09-2025
(COMM)/153/2025 ISYNDICATE BANK VS SURENDERMALHOTRA(P), ISOBTI@GMAIL.CO
[PANWAR M
[ROON NO. 27 ISUIT FOR RECOVERY ICS (COMM)/767/2025 06-10-2025 ISHAH TC DISTRIBUTION LLP VS ARTHANT 8360795167 IARTHANT1992@HO [25-09-2025
INITYAM PHARMA AND ORS JAIN(P), [TMAIL.COM
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[ROON NO. 27 [EXECUTION PETITION [EXCOMM - AWARD BY ARB|08-10-2025 [INDUS TOWERS LIMITED VS MEHUL 10910015003 [NOT AVAILABLE [25-09-2025
ICOMM/88/2025 [HOTEL CORPORATION OF INDIA[PARTI(P),
ILTD
[ROON NO. 27 [EXECUTION PETITION [EXECUTION 08-10-2025 INAVIGATORS VISA GLOBALRISHAB 8130280098 WUSTIZIALEGAL@G [02-10-2025
(COMM)/163/2025 ILOGISTICS LIMITED VS [KAUSHIK(P), IMAIL.COM
[PRADEEP KHANNA
IROON NO. 27 JAPPLICATION U/S 151 CPC [MISC DJ/1554/2025 10-10-2025 ICAPARO FINANCIAL SOLUTIONSMALINI 10811087439 [MALINI.SUD @Jo4-10-2025
ILTD \S LORD BUDDHA SSUD(P), ICAMPEX
ISOCIETY ILEGAL.COM
[ROON NO. 27 JAPPLICATION U/S 151 CPC IMISC DJ/1558/2025 [13-10-2025 [FFCO KISAN SUVIDHA PVT LTD AASTHA INOT AVAILABLE [NOT AVAILABLE I25-09-2025
S DEPT OF AGRICULTURE AND[TYAGI(P),
[FARMERS WELFARE AND ANR
[ROON NO. 27 ICOUNTER CLAIM ICOUNTER CLAIM/52/2025 [14-10-2025 INANDOS KARNATAKAPPIYUSH INOT AVAILABLE [NOT AVAILABLE [27-09-2025
IRESTAURANTS PVT LTD VS ANU[TIWARI(P),
IMALHOTRA
[ROON NO. 27 ICOUNTER CLAIM ICOUNTER CLAIM/51/2025 [14-10-2025 INANDOS KARNATAKAPIYUSH INOT AVAILABLE [NOT AVAILABLE 27-09-2025
IRESTAURANTS PVT LTD VS [TIWARI(P),
[QBAL CHAND MALHOTRA
[ROON NO. 27 [EXECUTION PETITION IEXECUTION 27-10-2025 IREVEX PLASTICISERS LTD VS [BHARAT 10013534938 IBHARAT.GUPTA@O [15-10-2025
(COMM)/173/2025 INANAJI NAMKEEN UDYOG PVTIGUPTA(P), [UTLOOK.IN
ILTD
[ROON NO. 27 [EXECUTION PETITION [EXECUTION [27-10-2025 REVEX PLASTICISERS PVT LTD BHARAT 10013534938 [BHARAT.GUPTA@O [15-10-2025
(COMM)/174/2025 'S KUSUM SURESH BARHE IGUPTA(P), [UTLOOK.IN
[ROON NO. 27 JAPPLICATION U/S 151 CPC IMISC DJ/1646/2025 [20-10-2025 [UNION OF INDIA VS. INLANDOM PRAKASH [9818199103 INOT AVAILABLE [23-10-2025
ORLD LOGISTICS PVT. LTD.
IROON NO. 27 JAPPLICATION U/S 151 CPC IMISC DJ/1645/2025 [20-10-2025 ELL TANS LOGISTIC (INDIA)UTTAM 8510013908 [UTTAMDAS1@GMAIj17-10-2025
[PVT LTD VS ASHOK ARORA [KUMAR IL.COM
[DAS(P),
[ROON NO. 27 [SUIT FOR RECOVERY ICS (COMM)/817/2025 28-10-2025 JASTA SHIPPING INTERNATIONALJABHISHEK 0811074290 IADVICELAW2@GM 18-10-2025
[TRANSPORT PVT LTD VS VVMKUMAR(P), |AIL.COM
[EXIM PVT LTD
IROON NO. 27 ISUIT FOR RECOVERY ICS (COMM)/821/2025 [30-10-2025 ISAVILLS PROPERTY SERVICEEEARAN 8826502108 IKARANPRAKASH@ [25-10-2025
INDIA) PVT LTD VS M/S EMGEEPRAKASH(P), IOUTLOOK.COM
[PROPERTIES SERVICES AND ORS
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[ROON NO. 27 [EXECUTION PETITION [EXECUTION [30-10-2025 IMINOSHA PRINT SOLUTIONS PVI[SANGEETA 10810243382 [NOT AVAILABLE [16-10-2025
(COMM)/176/2025 ILTD VS A SQUARE DIGITALSONDHI(P),
[PRESS
[ROON NO. 27 [SUIT FOR RECOVERY ICS (COMM)/822/2025 [30-10-2025 RAJIV  JAIN VS PUNJABADV ROHITINOT AVAILABLE [NOT AVAILABLE [27-10-2025
INATIONAL BANK IMAHIYA(P),
IROON NO. 27 JAPPLICATION U/S 151 CPC [MISC DJ/1655/2025 [30-10-2025 ISRI CHAITANYASWAYAM 8076970271 'S_WAYAM7697@GM [13-10-2025
ICHILDREN&#039;S ACADEMY VS [PRAKASH IAIL.COM
[EDUSMART SERVICES PVT LTDKASHYAP(P),
JAND ORS
[ROON NO. 27 JAPPLICATION U/S 151 CPC IMISC DJ/1656/2025 [30-10-2025 SRI CHAITANYA  CHILDRENSSWAYAM 8076970271 WVAYAM7697@GM [L3-10-2025
JACADEMY Vs EDUSSMARTPRAKASH IAIL.COM
ISERVCIES PV LTD AND ORS [KASHYAP(P),
[ROON NO. 27 JAPPLICATION U/S 151 CPC IMISC DJ/1657/2025 [30-10-2025 SRI CHAITANYAA CHILDRNSSWAYAM 8076970271 ISWAYAM7697@GM [13-10-2025
JACADEMY VS EDUSMART[PRAKASH |AIL.COM
ISERVICES PVT LTD [KASHYAP(P),
[ROON NO. 27 BJECTION u/s 34 OHOMP (COMM)/171/2025 |30-10-2025 [IKARUN KUMAR SURANA VS [KAILASH 10871979398 IKAILASHJOSHI8 @Gle5-10-2025
JARBITRATION & CONCILIATION| ‘ANKON MODULAR PRIVATECHANDRA [MAIL.COM
IACT [LIMITED JOSHI(P),
[ROON NO. 27 IPETITION uU/s 9 OFOMP (I) (COMM)/235/2025 [28-10-2025 IM/S STERLITE TECHNOLOGIESABHISHEK 10968955329 IBHARDWAJ.ABHIS [7-10-2025
JARBITRATION ILIMITED VS BHARAT SANCHARBHARDWAJ(P),| I[HEK1990@GMAIL.C
INIGAM LTD OM
[ROON NO. 27 PETITION U/S 9 OFOMP (I) (COMM)/239/2025 [31-10-2025 JAXIS FINANCE LTD VS TINKUASHISH 10312402821 [NOT AVAILABLE [L7-10-2025
JARBITRATION IBOSE [KUMAR
ISINGH(P),
[ROON NO. 27 JAPPLICATION U/S 151 CPC IMISC DJ/1658/2025 [31-10-2025 [UNION OF INDIA NORTHENVIPIN KUMAR/9871094738 INOT AVAILABLE [28-10-2025
[RAILWAY Vs SIMTECHRAGHAV(P),
INTERNATIONAL
23 [MS. SAVITA RAO,SOUTH 12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7355/2025 [08-10-2025 JAXIS BANK LTD VS SHRI KUMARANUPAM 10654926809 IANUPAMJSINGH@ [06.10.2025
[DISTRICT [BLOCK-I ICONCILIATION ACT [HEMANT ISINGH(P), IGAMIL.COM
WUDGE(COMMERCI
JAL COURT)
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7353/2025[08-10-2025 [[FFCO KISAN FINANCE VS BABUASHISH 10999183119 ANUJ@AGCPARTNEIOG.m.zozs
[BLOCK-I ICONCILIATION ACT IRAM [KUMAR [RS.CO.IN
IGUPTA(P),
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7351/2025 [08-10-2025 [FFCO KISAN FINANCE VS [ASHISH 10999183119 IANUJ@AGCPARTNEJ06.10.2025
IBLOCK-I ICONCILIATION ACT ISAHDEV MOHAR SINGH [KUMAR [RS.CO.IN
IGUPTA(P),
i2, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7354/2025 [08-10-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119 [ANUJ@AGCPARTNE}06.10.2025
[BLOCK-I ICONCILIATION ACT IDEEPAK YADAV [KUMAR [RS.CO.IN
IGUPTA(P),
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7352/2025 [08-10-2025 JAXIS BANK LTD VS SHIKHARANUPAM 10654926809 IANUPAMJSINGH@ [06.10.2025
IBLOCK-I ICONCILIATION ACT JAGARWAL ISINGH(P), IGAMIL.COM




DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

Vs

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

i2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7350/2025/08-10-2025 JAXIS BANK LTD VS VIPANJANUPAM 0654926809 IANUPAMJSINGH@ [06.10.2025
[BLOCK-I ICONCILIATION ACT [KHANNA ISINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7346/2025[08-10-2025 [FFCO KISAN FINANCE VS |ASHISH 10999183119 ANUJ@AGCPARTNEIOG.m.zozs
[BLOCK-I ICONCILIATION ACT IRAKESH RAM BHAROSE LAL [KUMAR [RS.CO.IN

IGUPTA(P),
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7349/202508-10-2025 JAXIS BANK LTD VS GURPALANUPAM 10654926809 IANUPAMJSINGH@ [06.10.2025
IBLOCK-I ICONCILIATION ACT ISINGH ISINGH(P), IGAMIL.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7347/2025 [08-10-2025 [AXTS BANK LTD VS RAJENDRAANUPAM 0654926809 [ANUPAMJSINGH@ }06.10.2025
[BLOCK-I ICONCILIATION ACT [YADAV ISINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7345/2025[08-10-2025 JAXIS BANK LTD VS SIYARAMANUPAM 10654926809 IANUPAMJSINGH@ [06.10.2025
IBLOCK-I ICONCILIATION ACT IYADAV ISINGH(P), IGAMIL.COM
i2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7348/2025/08-10-2025 AXIS BANK LTD VS MANOJANUPAM 0654926809 [ANUPAMJSINGH@ [06.10.2025
IBLOCK-I ICONCILIATION ACT [KUMAR ISINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7342/2025(08-10-2025 IAXIS BANK LTD VS M[SUNITA 10871040589 INDOLEXLAW@GM [06.10.2025
IBLOCK-I ICONCILIATION ACT IRAMACHANDRAN ISINGH(P), JAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7344/2025(08-10-2025 JAXIS BANK LTD VS  SONLJSUNITA 10871040589 INDOLEXLAW@GM [06.10.2025
[BLOCK-I ICONCILIATION ACT [KUMAR ISINGH(P), |AIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7343/2025(08-10-2025 JAXIS BANK LTD VS KAVITA IANUPAM 10654926809 IANUPAMJSINGH@ [06.10.2025
IBLOCK-I ICONCILIATION ACT ISINGH(P), IGAMIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7341/2025 [08-10-2025 JAXIS BANK LTD VS NARENDER |ANUPAM 10654926809 IANUPAMJSINGH@ [06.10.2025
[BLOCK-I ICONCILIATION ACT ISINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7340/2025[08-10-2025 JAXIS BANK LTD VS NITISHADV 10871040589 INDOLEXLAW@GM 06.10.2025
[BLOCK-I ICONCILIATION ACT IRATHI (9390) IDHEERAJ(P), IAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7337/2025 [08-10-2025 JAXIS BANK LTD VS S ANANDADV 10871040589 INDOLEXLAW@GM [06.10.2025
[BLOCK-I ICONCILIATION ACT 3047) IDHEERAJ(P), |AIL.COM
l2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7334/202508-10-2025 [AXIS BANK LTD VS BRIJESHADV 0871040589 INDOLEXLAW@GM [06.10.2025
[BLOCK-I ICONCILIATION ACT IKUMAR (1608) IDHEERAJ(P), IAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7339/2025[08-10-2025 JAXIS BANK VS JANARDANSHOBHA 10811192158 ISRSHOBHAGUPTA [06.10.2025
IBLOCK-I ICONCILIATION ACT IYADAV IGUPTA(P), (@GMAIL.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7336/202508-10-2025 [AXTS BANK VS VIMALA DEVI [SHOBHA 0811192158 [SRSHOBHAGUPTA [06.10.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), (@GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7335/2025 [08-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [06.10.2025
IBLOCK-I ICONCILIATION ACT PASWANT KAUR [KUMAR(P), IREDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7338/2025(08-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [06.10.2025
[BLOCK-I ICONCILIATION ACT ISARABJIT KAUR [KUMAR(P), IREDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7367/2025 [08-10-2025 [AXIS BANK LTD VS NANDANSHOBHA 0811192158 [SRSHOBHAGUPTA [06.10.2025
IBLOCK-I ICONCILIATION ACT [PUTTU LAL IGUPTA(P), (@GMAIL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7364/2025(08-10-2025 JAXIS BANK LTD VS VINOD ISHOBHA 10811192158 ISRSHOBHAGUPTA [06.10.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), (@GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7366/2025(08-10-2025 [IDFC FIRST BANK LTD VS NAVINSANJEEV 8285002845 IMANJUL.SOOD@SR [06.10.2025
[BLOCK-I ICONCILIATION ACT IDUTT MISHRA [PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7365/2025[08-10-2025 IYES BANK LTD VS SHAMSHADSANJEEV 8285002845 IMANJUL.SOOD@SR [06.10.2025
IBLOCK-I ICONCILIATION ACT [HUSSAIN IPATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7363/2025[08-10-2025 [YES BANK LTD VS  MANOJSANJEEV 8285002845 [MANJUL.SOOD@SR [06.10.2025
[BLOCK-I ICONCILIATION ACT IMAWASI [PATHAK(P), ICSLEGAL.COM
12, NEW COURT|CIVIL CASES ICS (COMM)/458/2025 08-10-2025 [RAHMAT ALI VS SUNILKAPIL 10711746595 [NOT PROVIDED 106.10.2025
BLOCK-I IGHADOKE KAUSHIK(P),
12, NEW COURT|CIVIL CASES ICS (COMM)/454/2025 06-10-2025 ISPIROTECH HEAT EXCHANGESADITYA 8588074107 [TREHAN.VINIT@G [04.10.2025
IBLOCK-I IPRIVATE LTD VS RAJ KISHORTREHAN(P), IMAIL.COM
[TRIPATHI

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (1) (COMM)/7357/2025 [08-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [06.10.2025
IBLOCK-I ICONCILIATION ACT IBACHCHU SINGH [KUMAR(P), IREDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7362/2025(08-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [06.10.2025
[BLOCK-I ICONCILIATION ACT IMOHAMMAD JAVED AKHTER [KUMAR(P), IREDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7360/2025[08-10-2025 IKOTAK MAHINDRA PRIMERAJESH 10958726491 IDELHL.JANGRAADV|06.10.2025
IBLOCK-I ICONCILIATION ACT ILIMITED VS NEERAJ KUMAR JANGRA(P), IOCATE@GMAIL.CO

M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7359/2025[08-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 19958726491 IDELHLJANGRAADV[06.10.2025
[BLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS MUKESHJANGRA(P), IOCATE@GMAIL.CO

IGUPTA (M

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7356/2025[08-10-2025 JAXIS BANK LIMITED VS INIRAJ 10811306559 INIRAJKUMAR1976 [06.10.2025
[BLOCK-I ICONCILIATION ACT TRENDRA KUMAR [KUMAR(P), (@GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7361/2025 [08-10-2025 JAXIS BANK LIMITED VS [NIRAJ 10811306559 INIRAJKUMAR1976 [06.10.2025
[BLOCK-I ICONCILIATION ACT [BALWINDER SINGH [KUMAR(P), (@GMAIL.COM
l2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7358/2025/08-10-2025 [AXIS BANK LTD VS SUNEELSHOBHA 0811192158 [SRSHOBHAGUPTA [06.10.2025
[BLOCK-I ICONCILIATION ACT [KUMAR IGUPTA(P), (@GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7408/2025(09-10-2025 [DFC FIRST BANK LTD VS [SANJEEV 8285002845 IMANJUL.SOOD@SR |08.10.2025
IBLOCK-I ICONCILIATION ACT PITENDER LUTHRA IPATHAK(P), ICSLEGAL.COM
i2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7407/2025/09-10-2025 [IDFC FIRST BANK LTD VS ANIL SANJEEV 8285002845 [MANJUL.SOOD@SR 08.10.2025
IBLOCK-I ICONCILIATION ACT ICHAUHAN I[PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7410/2025 [09-10-2025 I[KOTAK MAHINDRA PRIMERAJESH 10958726491 IDELHL.JANGRAADV[08.10.2025
IBLOCK-I ICONCILIATION ACT ILIMITED VS PRAVESH JAI JANGRA(P), IOCATE@GMAIL.CO

M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7411/2025 [09-10-2025 [KOTAK MAHINDRA PRIMERAJESH 19958726491 IDELHL.JANGRAADV[08.10.2025
[BLOCK-I ICONCILIATION ACT [LIMITED VS NITISH KUMAR JANGRA(P), IOCATE@GMAIL.CO

(M
12, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7485/2025[10-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
BLOCK-I ICONCILIATION ACT JASHWANI KUMAR 8310 IMAHAJAN(P), INo5@YAHOO.COM
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12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7412/2025 [09-10-2025 [KOTAK MAHINDRA PRIMERAJESH 10958726491 IDELHLJANGRAADV[08.10.2025
[BLOCK-I ICONCILIATION ACT [ILIMITED VS KUNWAR PAL JANGRA(P), IOCATE@GMAIL.CO

M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7409/2025/09-10-2025 [AXIS BANK LTD VS RAJESHSHOBHA 0811192158 [SRSHOBHAGUPTA 8.10.2025
[BLOCK-I ICONCILIATION ACT [KUMAR IGUPTA(P), (@GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7483/2025[10-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
IBLOCK-I ICONCILIATION ACT IRAJU 5024 IMAHAJAN(P), [No5@YAHOO.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7484/2025[10-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA 09.10.2025
[BLOCK-I ICONCILIATION ACT TVEK KUMAR 8831 IMAHAJAN(P), [No5@YAHOO.COM
2, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7482/2025[10-10-2025 AXIS BANK LTD VS  BILAUSHOBHA 0811192158 [SRSHOBHAGUPTA [09.10.2025
IBLOCK-I ICONCILIATION ACT JIAHMAD DAR IGUPTA(P), (@GMAIL.COM
12, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7481/2025 [10-10-2025 JAXIS BANK LTD VS AJAY KUMARSHOBHA 10811192158 [SRSHOBHAGUPTA 109.10.2025
IBLOCK-I ICONCILIATION ACT ICHAUDHARY IGUPTA(P), (@GMAIL.COM
2, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (COMM)/52/2025 10-10-2025 INIRDOSH JAIN VS M/S AMBITIKARAN 10818768484 ICORPORATEJUDISL|09.10.2025
IBLOCK-I ICONCILIATION ACT ISWITCHGEAR PVT LTD JAGGARWAL(P), ILP@GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7480/2025[10-10-2025 JAXIS BANK LTD VS SHYAMJISHOBHA 10811192158 ISRSHOBHAGUPTA [09.10.2025
[BLOCK-I ICONCILIATION ACT [KATARA IGUPTA(P), (@GMAIL.COM
2, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7466/2025[10-10-2025 JAXIS BANK LIMITED VS [NIRAJ 10811306559 INIRAJKUMAR1976 [09.10.2025
IBLOCK-I ICONCILIATION ACT ISATYENDRA KUMAR SRIVASTAV [KUMAR(P), (@GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7478/2025 [10-10-2025 JAXIS BANK LIMITED VS [NIRAJ 10811306559 INIRAJKUMAR1976 [09.10.2025
[BLOCK-I ICONCILIATION ACT ISURESHKUMAR LADHURAM [KUMAR(P), (@GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7468/202510-10-2025 JAXIS BANK LIMITED VS INIRAJ 10811306559 INIRAJKUMAR1976 [09.10.2025
[BLOCK-I ICONCILIATION ACT RAVINDER MANN [KUMAR(P), (@GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7477/2025 [10-10-2025 JAXIS BANK LIMITED VS PRINCE [NIRAJ 10811306559 INIRAJKUMAR1976 [09.10.2025
[BLOCK-I ICONCILIATION ACT [BHARDWAJ [KUMAR(P), (@GMAIL.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7474/2025 [10-10-2025 [AXTS BANK LIMITED VS SINDHINIRAJ 0811306559 INIRAJKUMAR1976 }09.10.2025
[BLOCK-I ICONCILIATION ACT INAJNIBEN NASHIRBHAI [KUMAR(P), (@GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7476/2025 [10-10-2025 JAXIS BANK LIMITED VS [NIRAJ 10811306559 [INIRAJKUMAR1976 [09.10.2025
IBLOCK-I ICONCILIATION ACT TKRAMSINGH B RAJPUT IKUMAR(P), (@GMAIL.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7473/2025 [10-10-2025 [AXTS BANK LIMITED VS PRAGYANIRAJ 0811306559 INIRAJKUMAR1976 }09.10.2025
IBLOCK-I ICONCILIATION ACT [INDUSTRIES [KUMAR(P), (@GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7472/2025 [10-10-2025 [AXIS BANK LIMITED VS A2ZNIRAJ 10811306559 INIRAJKUMAR1976 [09.10.2025
IBLOCK-I ICONCILIATION ACT ILOGISTIC SOLUTION [KUMAR(P), (@GMAIL.COM
12, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7471/2025 [10-10-2025 IAXIS BANK LTD VS WAZIRSHOBHA 10811192158 [SRSHOBHAGUPTA [09.10.2025
[BLOCK-I ICONCILIATION ACT ISINGH IGUPTA(P), (@GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7465/2025[10-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [09.10.2025
IBLOCK-I ICONCILIATION ACT IPARKAHS MASIH [KUMAR(P), IREDIFFMAIL.COM
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COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7470/2025[10-10-2025 JAXIS BANK LIMITED VS PRIYAAMIT 8860939556 IAMITKUMAR.294@ [09.10.2025
ICONCILIATION ACT IGUPTA [KUMAR(P), IREDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7469/2025[10-10-2025 JAXIS BANK LIMITED VS |[AMIT 8860939556 IAMITKUMAR.294@ [09.10.2025
[BLOCK-I ICONCILIATION ACT ISUSHANT KUMAR [KUMAR(P), [REDIFFMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7479/2025[10-10-2025 JAXIS BANK LIMITED VS ([AMIT 8860939556 IAMITKUMAR.294@ [09.10.2025
IBLOCK-I ICONCILIATION ACT I[KRISHAN I[KUMAR(P), IREDIFFMAIL.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7475/2025 [10-10-2025 [TATA CAPITAL LTD VS D S HOMENAVEEN 0350569040 INAVEENK101@YAH }09.10.2025
[BLOCK-I ICONCILIATION ACT ICONSTRUCTION PRIVATE[SHARMA(P), 00.COM
ILIMITED

2, NEW COURTJU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7467/2025 [10-10-2025 JAXIS BANK LTD VS BHOLESHOBHA 0811192158 [SRSHOBHAGUPTA [09.10.2025
IBLOCK-I ICONCILIATION ACT MPAL IGUPTA(P), (@GMAIL.COM
12, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7459/2025[10-10-2025 JAXIS BANK LTD VS SAVIR KHANMAYANK 10873347330 [MAYANK_MAHAJA [09.10.2025
IBLOCK-I ICONCILIATION ACT 15623 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7457/2025 [10-10-2025 JAXIS BANK LTD VS ANANAD [MAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
IBLOCK-I ICONCILIATION ACT IPRASAD 4158 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7460/2025[10-10-2025 JAXIS BANK LTD VS MONU [MAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
[BLOCK-I ICONCILIATION ACT IMISHRA 1469 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7456/2025[10-10-2025 JAXIS BANK LTD VS MURSALEENMAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
IBLOCK-I ICONCILIATION ACT 6188 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7461/2025 [10-10-2025 JAXIS BANK LTD VS SANDEEPMAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
[BLOCK-I ICONCILIATION ACT [KUMAR NISHAD IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7462/202510-10-2025 JAXIS BANK LTD VS KARTIK [MAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
[BLOCK-I ICONCILIATION ACT PJOSHI 2265 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7463/2025[10-10-2025 JAXIS BANK LTD VS OANKAR [MAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
[BLOCK-I ICONCILIATION ACT ISINGH 6965 IMAHAJAN(P), [No5@YAHOO.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7458/2025[10-10-2025 [AXIS BANK LTD VS NAVNEEIMAYANK 0873347330 IMAYANK_MAHAJA 09.10.2025
[BLOCK-I ICONCILIATION ACT [KUMAR TIWARI 9521 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7464/2025[10-10-2025 JAXIS BANK LTD VS AKASH [MAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
IBLOCK-I ICONCILIATION ACT [KUMAR 0271 MAHAJAN(P), [No5@YAHOO.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7454/2025[10-10-2025 [AXIS BANK LTD VS DHARMRAJMAYANK 0873347330 IMAYANK_MAHAJA }09.10.2025
[BLOCK-I ICONCILIATION ACT lo742 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7453/2025 [10-10-2025 JAXIS BANK LTD VS RAHULSHOBHA 0811192158 [SRSHOBHAGUPTA [09.10.2025
IBLOCK-I ICONCILIATION ACT ISHARMA IGUPTA(P), (@GMAIL.COM
12, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7446/2025[10-10-2025 JAXIS BANK LTD VS SALONIJAIN SHOBHA 10811192158 [SRSHOBHAGUPTA [09.10.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), (@GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7455/2025 [10-10-2025 JAXIS BANK LTD VS ABHISHEKISHOBHA 0811192158 [SRSHOBHAGUPTA [09.10.2025
IBLOCK-I ICONCILIATION ACT [KUMAR ARORA IGUPTA(P), (@GMAIL.COM
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12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7451/2025 [10-10-2025 JAXIS BANK LTD VS ABDULSHOBHA 0811192158 ISRSHOBHAGUPTA [09.10.2025
[BLOCK-I ICONCILIATION ACT [HANNAN IGUPTA(P), (@GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7452/2025[10-10-2025 JAXIS BANK LTD VS NIROTTAM A [SHOBHA 0811192158 [SRSHOBHAGUPTA 9.10.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), (@GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7450/2025[10-10-2025 JAXIS BANK LTD VS ZAFAR ISHOBHA 0811192158 ISRSHOBHAGUPTA [09.10.2025
IBLOCK-I ICONCILIATION ACT IGUPTA(P), (@GMAIL.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7449/2025[10-10-2025 [AXIS BANK LTD VS NARAYANASHISH 9999183119 [ANUJ@AGCPARTNE}09.10.2025
[BLOCK-I ICONCILIATION ACT ILAL AHIR [KUMAR [RS.CO.IN

IGUPTA(P),
12, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7448/2025[10-10-2025 JAXIS BANK LTD VS SURENDRAASHISH 10999183119 [ANUJ@AGCPARTNEJ09.10.2025
IBLOCK-I ICONCILIATION ACT IKILAK IKUMAR [RS.CO.IN

IGUPTA(P),
12, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7447/2025 [10-10-2025 IAXIS BANK LTD VS HUKUMASHISH 10999183119 ANUJ@AGCPARTNEb9A10.2025
IBLOCK-I ICONCILIATION ACT ICHAND [KUMAR IRS.CO.IN

IGUPTA(P),
12, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7438/2025[10-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
IBLOCK-I ICONCILIATION ACT ISONU 0200 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7533/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [10.10.2025
[BLOCK-I ICONCILIATION ACT [PRAMOD KUMAR 2405 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7534/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 19873347330 IMAYANK_MAHAJA [10.10.2025
IBLOCK-I ICONCILIATION ACT [ZUAIL GAZI 5340 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7532/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [10.10.2025
[BLOCK-I ICONCILIATION ACT JAKIL 0813 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7538/2025[13-10-2025 [FINGROW  CAPITAL PRIVATEJITENDRA 10871361313 JKSCHAUHAN@RE [10.10.2025
[BLOCK-I ICONCILIATION ACT ILIMITED Vs AMBIKAKKUMAR IDIFFMAIL.COM

[ENTERPRISES ISINGH(P),
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7535/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS OMMAYANK 10873347330 IMAYANK_MAHAJA [10.10.2025
[BLOCK-I ICONCILIATION ACT [PARKASH 1731 IMAHAJAN(P), [No5@YAHOO.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7531/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 [MAYANK_MAHAJA [10.10.2025
[BLOCK-I ICONCILIATION ACT JROHTASH 6851 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7537/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [10.10.2025
IBLOCK-I ICONCILIATION ACT ISUMIT KUMAR 6331 MAHAJAN(P), [No5@YAHOO.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7530/2025[13-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 [MAYANK_MAHAJA [10.10.2025
[BLOCK-I ICONCILIATION ACT [KULDEEP SINGH 9810 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7536/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA }10.10.2025
IBLOCK-I ICONCILIATION ACT IRAM KUMAR 0460 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7529/2025 [13-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 19958726491 IDELHL.JANGRAADV10.10.2025
[BLOCK-I ICONCILIATION ACT [PVT LTD VS DEEPAK SINGH JANGRA(P), IOCATE@GMAIL.CO
(M

12, NEW COURT|CIVIL CASES ICS (COMM)/467/2025 13-10-2025 ISMALL FARMERS AGRI BUINSESSJATIN 10899818888 WATINJULKA07@OU}JL0.10.2025
IBLOCK-I ICONSORTIUM VS MS ANANDAJULKA(P), [TLOOK.COM
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2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7528/2025/13-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 [DELHLJANGRAADV}10.10.2025
[BLOCK-I ICONCILIATION ACT IPVT LTD VS ABHILASH RADHEJANGRA(P), IOCATE@GMAIL.CO
ISHYAM VERMA M
12, NEW COURT|CIVIL CASES ICS (COMM)/469/2025 14-10-2025 IMANASH LIFESTYLE PRIVATENAGESHWAR 10818823289 INFO@DEYANDKU [13.10.2025
[BLOCK-I ILIMITED VS BALAJITRADERS |[KUMHAR(P), [IMHAR.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7591/2025 [14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 10958726491 IDELHL.JANGRAADV13.10.2025
IBLOCK-I ICONCILIATION ACT [PVT LTD VS ANITA OMPAL UANGRA(P), IOCATE@GMAIL.CO
(M
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7589/2025[14-10-2025 [CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 [DELHI.JANGRAADV|13.10.2025
[BLOCK-I ICONCILIATION ACT [PVT LTD VS USMAN DILSHAD JANGRA(P), IOCATE@GMAIL.CO
(M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7592/2025 [14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 IDELHL.JANGRAADV[13.10.2025
IBLOCK-I ICONCILIATION ACT [PVT LTD VS KARAN KUMAR JANGRA(P), IOCATE@GMAIL.CO
(M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7593/2025 [14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 IDELHL.JANGRAADV[13.10.2025
IBLOCK-I ICONCILIATION ACT IPVT LTD VS RAJKUMAR MURAT PJANGRA(P), IOCATE@GMAIL.CO
(M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7588/202514-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 IDELHL.JANGRAADV[13.10.2025
IBLOCK-I ICONCILIATION ACT IPVT LTD VS RAJVEER SINGH JANGRA(P), IOCATE@GMAIL.CO
M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7587/2025 [14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 19958726491 IDELHLJANGRAADV[13.10.2025
[BLOCK-I ICONCILIATION ACT [PVT LTD VS SHIVAM BRIJPAL JANGRA(P), IOCATE@GMAIL.CO
(M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7590/202514-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 IDELHL.JANGRAADV[13.10.2025
IBLOCK-I ICONCILIATION ACT PVT LTD VS NEPAL SIRDARJANGRA(P), IOCATE@GMAIL.CO
ISINGH M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7584/202514-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ 13.10.2025
[BLOCK-I ICONCILIATION ACT [IDUSHYANT KUMAR [KUMAR(P), IREDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7586/2025[14-10-2025 JAXIS BANK LIMITED VS [RAHUL 19971891788 INFO@AUALEGAL.C}13.10.2025
[BLOCK-I ICONCILIATION ACT IPARMANAND SO CHOORAMAN  |[CHAUHAN(P), IOM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7585/2025 [14-10-2025 JAXIS BANK LIMITED VS HARI RAHUL 10971891788 INFO@AUALEGAL.CJ13.10.2025
[BLOCK-I ICONCILIATION ACT ISHANKAR ICHAUHAN(P), IOM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7644/2025[15-10-2025 [CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 [DELHI.JANGRAADV[14.10.2025
[BLOCK-I ICONCILIATION ACT IPVT LTD VS SHABAB AHMADJANGRA(P), IOCATE@GMAIL.CO
[KHAN M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7645/2025 [15-10-2025 JAXIS BANK LIMITED VS MEG [RAHUL 19971891788 INFO@AUALEGAL.CJ14.10.2025
IBLOCK-I ICONCILIATION ACT ISINGH ICHAUHAN(P), IOM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7643/2025[15-10-2025 [CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 [DELHI.JANGRAADV[14.10.2025
[BLOCK-I ICONCILIATION ACT [PVT LTD VS ASHOK KUMAR JANGRA(P), IOCATE@GMAIL.CO
(M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7642/2025[15-10-2025 JAXIS BANK LIMITED VS SATYA RAHUL 10971891788 INFO@AUALEGAL.C[14.10.2025
IBLOCK-I ICONCILIATION ACT IPRAKASH ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7641/2025 [15-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 19958726491 IDELHL.JANGRAADV[14.10.2025
[BLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS KARANJANGRA(P), IOCATE@GMAIL.CO
IRAKESH KUMAR (M
iz, NEW COURTEXECUTION PETITION [EXECUTION li5-10-2025 [M/S PRIVE LUXURY LIMITED VS [SUNIL 0654224557 [ADVSUNILSINGHP |i4.10.2025
IBLOCK-I (COMM)/143/2025 IGROWTH SPURTS AND BEYONDSINGH(P), (@GMAIL.COM
[PVT LTD ALIAS MAMA PEACHES
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12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7712/2025 [16-10-2025 IYES BANK LIMITED VS RAJANANJAY [7030378800 IASAPLEGALANDAD 15.10.2025
[BLOCK-I ICONCILIATION ACT [KUMAR SINGH ISINGH(P), [VOCATES@GMAIL.(]
OM
2, NEW COURTJU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7711/2025 J16-10-2025 [CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 [DELHLJANGRAADV/|15.10.2025
[BLOCK-I ICONCILIATION ACT IPVT LTD VS DHARMVEER OMJANGRA(P), IOCATE@GMAIL.CO
IPRAKASH M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7709/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 10958726491 IDELHL.JANGRAADV[15.10.2025
IBLOCK-I ICONCILIATION ACT [PVT LTD Vs BHOOPENDRAJANGRA(P), IOCATE@GMAIL.CO
IOMPRAKASH (M
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7710/2025 J16-10-2025 [CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 [DELHI.JANGRAADV15.10.2025
[BLOCK-I ICONCILIATION ACT IPVT LTD VS KAUSHAL KAMTAJANGRA(P), IOCATE@GMAIL.CO
[PRASAD (M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7707/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 IDELHL.JANGRAADV/[15.10.2025
IBLOCK-I ICONCILIATION ACT [PVT LTD VS BANTI YADAV JANGRA(P), IOCATE@GMAIL.CO
(M
li2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7708/2025[16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 [DELHLJANGRAADV/|15.10.2025
IBLOCK-I ICONCILIATION ACT [PVT LTD VS JAGGU BUDDHA JANGRA(P), IOCATE@GMAIL.CO
(M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7705/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 IDELHL.JANGRAADV/[15.10.2025
IBLOCK-I ICONCILIATION ACT IPVT LTD VS SATYAPRAKASHUJANGRA(P), IOCATE@GMAIL.CO
IDYADHAR M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7706/2025[16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 19958726491 IDELHLJANGRAADV[15.10.2025
[BLOCK-I ICONCILIATION ACT [PVT LTD VS SHIV OM JANGRA(P), IOCATE@GMAIL.CO
(M
12, NEW COURTJEXECUTION PETITION [EXCOMM - AWARD BY ARBJ16-10-2025 IMS ALLIED TUBES PVT LTDJAGRITI 8527506427 ILAWFIRM@UNSOL f15.10.2025
IBLOCK-I ICOMM/55/2025 [THROUGH ITS DIRECTORAR MRYJAIN(P), [VEDLEGAL.COM
IRISHABH TANEJA Vs M/S
[TULIKA ENGINEERS PVT LTD|
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7703/2025[16-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 19958726491 IDELHL.JANGRAADV/[15.10.2025
[BLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS HASHIMJANGRA(P), IOCATE@GMAIL.CO
JANSARI (M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7704/2025 [16-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 19958726491 IDELHL.JANGRAADV15.10.2025
[BLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS  PANGRA(P), IOCATE@GMAIL.CO
IMOHAMMAD HAFIJ M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7699/2025(16-10-2025 JAXIS BANK LIMITED VS KARTARNIRAJ 10811306559 [INIRAJKUMAR1976 [15.10.2025
[BLOCK-I ICONCILIATION ACT ISINGH ENTERPRISES [KUMAR(P), (@GMAIL.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7697/2025 [16-10-2025 [AXIS BANK LTD VS AMAN |MAYANK 0873347330 [MAYANK_MAHAJA [15.10.2025
[BLOCK-I ICONCILIATION ACT [BHATTA 1555 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7700/2025[16-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 IDELHL.JANGRAADV[15.10.2025
IBLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS [JANGRA(P), IOCATE@GMAIL.CO
[RAMSWAMI RAMVEER SINGH (M
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7698/2025[16-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 [DELHI.JANGRAADV|i5.10.2025
[BLOCK-I ICONCILIATION ACT IFINANCE LIMITED VS MO ASIF JANGRA(P), IOCATE@GMAIL.CO
(M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7701/2025 [16-10-2025 IPIRAMAL CAPITAL AND HOUSIN ESH 10958726491 IDELHL.JANGRAADV/[15.10.2025
IBLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS JAIVEERJANGRA(P), IOCATE@GMAIL.CO
[RAMKALA M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7702/2025[16-10-2025 [PIRAMAL CAPITAL AND HOUSIN ESH 19958726491 IDELHL.JANGRAADV|15.10.2025
[BLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS DURGESHJANGRA(P), IOCATE@GMAIL.CO
[KUMAR (M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7696/2025[16-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 IDELHL.JANGRAADV/[15.10.2025
IBLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS MOHITJANGRA(P), IOCATE@GMAIL.CO
ICHOUDHARY M
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NUMBER
12, NEW COURTICIVIL CASES ICS (COMM)/472/2025 [16-10-2025 JAMAN TRAVELS LTD VS RICKY[VIKRANT 10990969164 [HOODAMUKESHAD [15.10.2025
[BLOCK-I INAKHAT [HUDDA(P), [V@GMAIL.COM
12, NEW COURT|CIVIL CASES ICS (COMM)/476/2025 17-10-2025 [ESME CONSUMER PVT LTD VS [SANJAY 10810748529 IADMIN@RAGUELL [16.10.2025
[BLOCK-I INEELAM GUPTA TRADING ASAGGARWAL(P), IAW.COM
ISUN OVERSEAS ANR
12, NEW COURT|CIVIL CASES ICS (COMM)/475/2025 17-10-2025 ICITY CAB COMPANY THROUGH|UTSAV 10891060955 IADVOCATESHASHA [16.10.2025
IBLOCK-I TS SOLE PROPRIETOR MR ARUN[SAXENA(P), INKBAJPAI@GMAIL.
PULKA VS NEW YADAV TOU ICOM
JAND TRAVELS PVT LT
2, NEW COURTICIVIL CASES [CS (COMM)/474/2025 [i7-10-2025 IMAX HEALTHCARE INSTITUTESWAPNIL 0873598716 GARIMA@RALGEALJ16.10.2025
[BLOCK-I ILTD VS MAXX LYFE HOSPITALGAUR(P), .CO.IN
JAND TRAUMA CENTRE
2, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7753/2025 [17-10-2025 AXIS BANK LIMITED VS [RAHUL 10971891788 INFO@AUALEGAL.C[16.10.2025
IBLOCK-I ICONCILIATION ACT ISURENDRA SINGH ICHAUHAN(P), IOM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7755/2025 [17-10-2025 JAXIS BANK LIMITED VS RAM [RAHUL 10971891788 INFO@AUALEGAL.C[16.10.2025
IBLOCK-I ICONCILIATION ACT ISHARAN ICHAUHAN(P), OM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7756/2025 [17-10-2025 JAXIS BANK LIMITED VS [RAHUL 10971891788 INFO@AUALEGAL.C[16.10.2025
IBLOCK-I ICONCILIATION ACT IMALKHAN SINGH ICHAUHAN(P), IOM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7754/2025 [17-10-2025 JAXIS BANK LIMITED VS SABAB RAHUL 10971891788 INFO@AUALEGAL.C[16.10.2025
[BLOCK-I ICONCILIATION ACT [HUSAIN ICHAUHAN(P), IOM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7757/2025 [17-10-2025 [AXTS BANK LIMITED VS SIPAHIRAHUL 19971891788 INFO@AUALEGAL.C}16.10.2025
IBLOCK-I ICONCILIATION ACT ILAL SO ASHRFI ICHAUHAN(P), IOM
12, NEW COURT|CIVIL CASES IMISC DJ/213/2025 17-10-2025 IM/S PERFECT FINSEC PRIVATEMANISH 10718506932 IADVMANISHASSOC [16.10.2025
[BLOCK-I [LTD VS MUZAMMIL [KUMAR(P), TATE@GAMIL.COM
12, NEW COURTEXECUTION PETITION [EXCOMM - AWARD BY ARBj17-10-2025 [UMAK HOSPITALITY PRIVATERAKESH 10811048468 IDEEPDHAMIJA@SD}16.10.2025
[BLOCK-I ICOMM/57/2025 ILIMITED VS MS MONICA ARORA [KUMAR(P), IGLAWCHAMBERS.C
IOM
12, NEW COURT|CIVIL CASES ICS (COMM)/486/2025 18-10-2025 ICANARA BANK VS ALOK KUMARRITU 0873706792 IRITUMISHRAADVO [17.10.2025
[BLOCK-I ICHOUDHARY IMISHRA(P), ICATE@GMAIL.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7789/2025[18-10-2025 [AXIS BANK LID VS _ SHIVMAYANK 0873347330 [MAYANK_MAHAJA [17.10.2025
[BLOCK-I ICONCILIATION ACT ISHANKAR STONE CRUSHER 2620 [MAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7788/2025[18-10-2025 JAXIS BANK LTD VS SHREEMAYANK 10873347330 IMAYANK_MAHAJA [17.10.2025
IBLOCK-I ICONCILIATION ACT ISHYAM BUILDCON 1879 MAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT[EXECUTION PETITION [EXECUTION [27-10-2025 VVS MARBLES THROUGHAMIT 10910162280 JAMITJURIST@GMA [25.10.2025
[BLOCK-I (COMM)/150/2025 IPARTNER VS MITRA GUHADUBEY(P), IL.COM
[BUILDERS INDIA CO
12, NEW COURT|CIVIL CASES IMISC DJ/216/2025 27-10-2025 JAICA LAMINATES INDIA PVT LTD [ADITYA 10953744141 IADITYA.JADELEX@ [25.10.2025
IBLOCK-I S M/S PRABHU PROJECTSPRAKASH IGMAIL.COM
INDIA THROUGH ITS SOLEARORA(P),
[PROPRIETOR MR KUNAL
12, NEW COURT[U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7813/2025 [27-10-2025 IYES BANK LTD VS AKANKSHANANJAY [7030378800 IASAPLEGALANDAD [25.10.2025
[BLOCK-I ICONCILIATION ACT [ROHILLA ISINGH(P), [VOCATES@GMAIL.(]
IOM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7814/2025 [27-10-2025 IVYES BANK LTD VS SANJEEV IANANJAY [7030378800 IASAPLEGALANDAD f25.10.2025
IBLOCK-I ICONCILIATION ACT ISINGH(P), [VOCATES@GMAIL.C|
OM
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IASAPLEGALANDAD [25.10.2025

[BLOCK-I ICONCILIATION ACT [BIKRAM RAWAT ISINGH(P), [VOCATES@GMAIL.(]
OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7812/2025 [27-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 19958726491 IDELHI.JANGRAADVp5.10.2025
[BLOCK-I ICONCILIATION ACT [PVT LTD VS VIJAY SINGH JANGRA(P), IOCATE@GMAIL.CO
M
12, NEW COURTEXECUTION PETITION IM-EX/14/2025 27-10-2025 IGOEL ENGINEERING WORKS VS [ROHIT 8506051151 ILEGALSERVICE1992}25.10.2025
IBLOCK-I IDSC LIMITED I[KUMAR(P), (@GMAIL.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7839/2025[28-10-2025 [AXIS BANK LTD VS GULAB MAYANK 0873347330 [MAYANK_MAHAJA f7.10.2025
[BLOCK-I ICONCILIATION ACT IKANWAR 3776 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7840/2025[28-10-2025 JAXIS BANK LTD VS PANKAJ 1767 [MAYANK 10873347330 IMAYANK_MAHAJA p7.10.2025
IBLOCK-I ICONCILIATION ACT MAHAJAN(P), [No5@YAHOO.COM
li2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7874/2025 29-10-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 0266434371 [CEGAL12@ARENESSS.10.2025
IBLOCK-I ICONCILIATION ACT IPRIVATE LIMITED VS KULDEEPBAWEJA(P), ILAW.COM
IDHARAMBIR
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7873/2025 [29-10-2025 JAXIS BANK LTD VS ASHOKMAYANK 10873347330 IMAYANK_MAHAJA [28.10.2025
IBLOCK-I ICONCILIATION ACT IKUMAR 6902 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7867/2025 [29-10-2025 JAXIS BANK LTD VS NAFISHMAYANK 10873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I ICONCILIATION ACT [KHAN 1506 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7872/2025 [29-10-2025 JAXIS BANK LTD VS VIKAS MAYANK 10873347330 IMAYANK_MAHAJA p8.10.2025
IBLOCK-I ICONCILIATION ACT [YADAV 4703 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7866/2025[29-10-2025 JAXIS BANK LTD VS SADIK ALIMAYANK 10873347330 IMAYANK_MAHAJA [8.10.2025
[BLOCK-I ICONCILIATION ACT 18735 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7868/2025[29-10-2025 JAXIS BANK LTD VS BALRAMMAYANK 10873347330 IMAYANK_MAHAJA p8.10.2025
[BLOCK-I ICONCILIATION ACT [YADAV 5011 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7869/2025/29-10-2025 JAXIS BANK LTD VS SARITA DEVIMAYANK 10873347330 IMAYANK_MAHAJA p8.10.2025
[BLOCK-I ICONCILIATION ACT 19947 IMAHAJAN(P), [No5@YAHOO.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7870/2025[29-10-2025 [AXTS BANK LTD VS SAROJ 4031 |MAYANK 0873347330 [MAYANK_MAHAJA p8.10.2025
[BLOCK-I ICONCILIATION ACT IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7871/2025 [29-10-2025 JAXIS BANK LTD VS VIKRAM [MAYANK 10873347330 IMAYANK_MAHAJA p8.10.2025
IBLOCK-I ICONCILIATION ACT IDUTT 4799 MAHAJAN(P), [No5@YAHOO.COM
2, NEW COURTICIVIL CASES [CS (COMM)/491/2025 Bo-10-2025 [BANK OF MAHARASHTRA VS [KADAMBINI _ [9871226784 KKMUDGIL29@GM [29.10.2025
IBLOCK-I [USHA DHINGRA [KUMAR IAIL.COM
IMUDGIL(P),
12, NEW COURT|CIVIL CASES ICS (COMM)/490/2025 [30-10-2025 IPERPETUAL VISION LLP VS [ANSHUMAN(P)|9911373783 INFO@MARKSHIEL [9.10.2025
IBLOCK-I 'AIBHAV S PINGALE ID.IN
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7902/2025[30-10-2025 AXIS BANK LTD VS  VINIT]MAYANK 10873347330 [IMAYANK_MAHAJA [29.10.2025
[BLOCK-I ICONCILIATION ACT [KUMAR 9998 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7903/2025[30-10-2025 JAXIS BANK LTD VS RAMSURATIMAYANK 10873347330 IMAYANK_MAHAJA [29.10.2025
IBLOCK-I ICONCILIATION ACT 8420 IMAHAJAN(P), [No5@YAHOO.COM
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2, NEW COURTIU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7904/2025[30-10-2025 ICNH INDUSTRIAL CAPITAL INDIAJKANIKA 0266434371 [LEGAL12@ARENESSk9.10.2025
[BLOCK-I ICONCILIATION ACT IPRIVATE LIMITED VS SUSHMABAWEJA(P), ILAW.COM

IDEVI
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7901/2025 [30-10-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 10266434371 LEGAle@ARENES_Sb9.1042025
[BLOCK-I ICONCILIATION ACT IPRIVATE LIMITED VS RESHAMBAWEJA(P), ILAW.COM

ISINGH
12, NEW COURT|CIVIL CASES ICS (COMM)/492/2025 |30-10-2025 IMANASH LIFESTYLE PRIVATEINAGESHWAR [9818823289 INFO@DEYANDKU [9.10.2025
IBLOCK-I ILIMITED \S ARTILLAKUMHAR(P), [IMHAR.COM

[NTERNATIONAL
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7900/2025[30-10-2025 IDFC FIRST BANK LID VS SANJEEV 8285002845 [MANJUL.SOOD@SR |29.10.2025
[BLOCK-I ICONCILIATION ACT INARENDER SINGH [PATHAK(P), ICSLEGAL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7899/2025[30-10-2025 JAXIS BANK LTD VS UDAYVEERMAYANK 10873347330 IMAYANK_MAHAJA [29.10.2025
IBLOCK-I ICONCILIATION ACT ISINGH 4830 MAHAJAN(P), [No5@YAHOO.COM
li2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7897/2025 30-10-2025 AXIS BANK LTD VS BRIJESHMAYANK 0873347330 IMAYANK_MAHAJA 9.10.2025
IBLOCK-I ICONCILIATION ACT 899 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7896/2025[30-10-2025 IDFC FIRST BANK LTD VS RAJSANJEEV 8285002845 IMANJUL.SOOD@SR [29.10.2025
IBLOCK-I ICONCILIATION ACT [KUMARI SINGH [PATHAK(P), ICSLEGAL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7898/2025[30-10-2025 JAXIS BANK LTD VS HIMANSHU [MAYANK 10873347330 IMAYANK_MAHAJA [29.10.2025
[BLOCK-I ICONCILIATION ACT IDHAKRE 8099 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7946/2025(31-10-2025 [IDFC FIRST BANK LTD VS [SANJEEV 8285002845 IMANJUL.SOOD@SR 30.10.2025
IBLOCK-I ICONCILIATION ACT ISHOBHIT GOYAL [PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7943/202531-10-2025 [[DFC FIRST BANK LTD VS TALIB [SANJEEV 8285002845 IMANJUL.SOOD@SR [30.10.2025
[BLOCK-I ICONCILIATION ACT 'AHIDALI [PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7944/2025[31-10-2025 [IDFC FIRST BANK LTD VS [SANJEEV 8285002845 IMANJUL.SOOD@SR 30.10.2025
[BLOCK-I ICONCILIATION ACT ISOALEH HASAN [PATHAK(P), ICSLEGAL.COM
12, NEW COURTJU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7959/2025[31-10-2025 [[DFC FIRST BANK LTD VS NEHA [SANJEEV 8285002845 IMANJUL.SOOD@SR [30.10.2025
[BLOCK-I ICONCILIATION ACT [BIRBAL SINGH [PATHAK(P), ICSLEGAL.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7949/2025[31-10-2025 [AXTS BANK LTD VS SUKHA RAMMAYANK 0873347330 IMAYANK_MAHAJA [0.10.2025
[BLOCK-I ICONCILIATION ACT lo707 IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7960/2025(31-10-2025 JAXIS BANK LTD VS PRATAPMAYANK 10873347330 IMAYANK_MAHAJA [30.10.2025
IBLOCK-I ICONCILIATION ACT ISINGH 7019 MAHAJAN(P), [No5@YAHOO.COM
2, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7958/2025[31-10-2025 [AXTS BANK LTD VS SUNIL 8417 |MAYANK 0873347330 IMAYANK_MAHAJA [0.10.2025
[BLOCK-I ICONCILIATION ACT IMAHAJAN(P), [No5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7961/2025 [31-10-2025 JAXIS BANK LTD VS AHMAD RAZAMAYANK 10873347330 IMAYANK_MAHAJA [30.10.2025
IBLOCK-I ICONCILIATION ACT 5656 IMAHAJAN(P), [No5@YAHOO.COM
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6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7297/2025|06-10-2025 JAXIS BANK LTD VS SUNEEL MAYANK 0873347330 IMAYANK_MAHAJA p2.09.2025
[BLOCK-I [KUMAR 1388 IMAHAJAN(P), [No5@YAHOO.COM
6, NEW COURTICOMMERCIAL [OMP () (COMM)/7299/2025/06-10-2025 [AXIS BANK LTD VS MOHAMMADMAYANK 0873347330 IMAYANK_MAHAJA [04.09.2025
[BLOCK-I IAMIR 9113 IMAHAJAN(P), [No5@YAHOO.COM
6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7300/2025/06-10-2025 [AXIS BANK LTD VS NEHAMAYANK 0873347330 IMAYANK_MAHAJA [04.09.2025
BLOCK-1 IMISHRA 5412 IMAHAJAN(P), INo5@YAHOO.COM

. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7295/2025 [06-10-2025 [AXIS BANK LTD VS PANNUMAYANK 0873347330 [MAYANK_MAHAJA 04.09.2025
IBLOCK-I IROADLINES 5419 IMAHAJAN(P), INo5@YAHOO.COM
16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7296/2025(06-10-2025 JAXIS BANK LTD VS SUNEELMAYANK 10873347330 IMAYANK_MAHAJA [04.09.2025
IBLOCK-I [KUMAR 6308 MAHAJAN(P), [No5@YAHOO.COM

, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7298/2025(06-10-2025 AXIS BANK LTD VS  KAPIJMAYANK 10873347330 [MAYANK_MAHAJA [04.09.2025
IBLOCK-I [KUMAR 8846 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7333/2025 [06-10-2025 JAXIS BANK LTD VS KRISHNAMAYANK 10873347330 IMAYANK_MAHAJA [22.09.2025
IBLOCK-I IMOHAN SINGH7092 MAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7332/2025 [06-10-2025 JAXIS BANK LTD VS SIDDHARTH [MAYANK 10873347330 IMAYANK_MAHAJA [22.09.2025
[BLOCK-I IGUPTA 8235 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL ICS (COMM)/456/2025 06-10-2025 IBANK OF INDIA VS SHALINIDEEPANKUR 9999925860 IDEEPANKUR@SON [17.09.2025
IBLOCK-I [BHAMBRI AND ORS ISONDHI(P), IDHIPARTNERS.CO

M

16, NEW COURTICOMMERCIAL MP (I) (COMM)/7331/2025 [06-10-2025 JAXIS BANK LTD VS NISHANT [MAYANK 10873347330 IMAYANK_MAHAJA [22.09.2025
[BLOCK-I ISHARMA 8023 IMAHAJAN(P), [No5@YAHOO.COM

16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7330/2025(06-10-2025 JAXIS BANK LTD VS LOKESH 3797 MAYANK 10873347330 IMAYANK_MAHAJA [23.09.2025
[BLOCK-I IMAHAJAN(P), [No5@YAHOO.COM

16, NEW COURTICOMMERCIAL ICS (COMM)/457/2025 06-10-2025 ISTATE BANK OF INDIA VS [SHIV 10811059032 ISHIVKTYAGI1@GM [0.09.2025
[BLOCK-I IDHARMENDER KUMAR [TYAGI(P), |AIL.COM

. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7329/202506-10-2025 [AXIS BANK LTD VS DEEPAK MAYANK 0873347330 [MAYANK_MAHAJA [13.10.2025
IBLOCK-I IKUMAR 7133 IMAHAJAN(P), INo5@YAHOO.COM

16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7326/2025 [06-10-2025 JAXIS BANK LTD VS POOJAMAYANK 10873347330 IMAYANK_MAHAJA [14.10.2025
IBLOCK-I ISHARMA 0275 MAHAJAN(P), [No5@YAHOO.COM

 NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7292/202506-10-2025 [AXIS BANK LTD VS MAGA RAMMAYANK 0873347330 [MAYANK_MAHAJA [13.10.2025
[BLOCK-I 8182 IMAHAJAN(P), INo5@YAHOO.COM

16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7293/2025 [06-10-2025 JAXIS BANK LTD VS PANNUMAYANK 10873347330 IMAYANK_MAHAJA |i4.10.2025
IBLOCK-I IROADLINES 5569 IMAHAJAN(P), [No5@YAHOO.COM

, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7294/2025[06-10-2025 JAXIS BANK LTD VS KAPIL [MAYANK 10873347330 [MAYANK_MAHAJA [10.10.2025
[BLOCK-I [KUMAR 7628 IMAHAJAN(P), [No5@YAHOO.COM

6, NEW COURTICOMMERCIAL ICS (COMM)/460/2025 08-10-2025 JACRES BUILDWELL PVT LTD VS [SHIVANI (0811722485 ISALUJA.NITIN6@G [26.09.2025
IBLOCK-I [INTERNATIONAL LAND|LOHIYA(P), IMAIL.COM
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7406/2025(08-10-2025 JAXIS BANK LTD VS AMIT RAJMAYANK 10873347330 IMAYANK_MAHAJA 08.10.2025
[BLOCK-I 12866 IMAHAJAN(P), [No5@YAHOO.COM
6, NEW COURTICOMMERCIAL [CS (COMM)/459/2025 08-10-2025 IMANASH LIFESTYLE PRIVATENAGESHWAR [9818823289 INFO@DEYANDKU [04.10.2025
[BLOCK-I ILIMITED VS FACES [KUMHAR(P), [IMHAR.COM
16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7416/2025 [09-10-2025 [FFCO KISAN FINANCE VS [ASHISH 10999183119 IANUJ@AGCPARTNEJ05.09.2025
IBLOCK-I [PREMSHANKAR JAT [KUMAR [RS.CO.IN

IGUPTA(P),
, NEW COURTICOMMERCIAL ICS (COMM)/461/2025 09-10-2025 IMS TIRTH AGRO TECHNOLOGYSUDARSHAN [9810132015 ISUDARSHANBANSA|07.10.2025
[BLOCK-I IPRIVATE LIMITED VS SUBODH[BANSAL(P), IL@QUNITEDWORLD.

PINDAL TRADING AS JINDAL ICO.IN
JAUTO EXPORTS AND ANR

6, NEW COURTICOMMERCIAL IOMP (COMM)/51/2025 09-10-2025 [RAJNEESH KUMAR VS KOTAKABHISHEK [7011590542 IABHKT91@GMAIL.C]23.09.2025
IBLOCK-I IMAHINDRA BANK LTD ANR IKUMAR(P), IOM
, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7415/2025 [09-10-2025 [FFCO KISAN FINANCE VS [ASHISH 10999183119 ANUJ@AGCPARTNEIz&ng.ons
IBLOCK-I [KHUSHI RAM MEENA [KUMAR IRS.CO.IN

IGUPTA(P),
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7417/2025 [09-10-2025 [FFCO KISAN FINANCE VS [ASHISH 10999183119 [ANUJ@AGCPARTNEJ15.10.2025
IBLOCK-I IBAJRANG JEDIYA [KUMAR IRS.CO.IN

IGUPTA(P),
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7419/2025 [09-10-2025 [FFCO KISAN FINANCE VS |ASHISH 10999183119 IANUJ@AGCPARTNE}16.10.2025
[BLOCK-I IYASHWANT SINGH MEENA [KUMAR [RS.CO.IN

IGUPTA(P),
16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7420/2025(09-10-2025 [FFCO KISAN FINANCE VS [ASHISH 190999183119 ANUJ@AGCPARTNEE3409.2025
IBLOCK-I INIRANJAN CHARAN [KUMAR IRS.CO.IN

IGUPTA(P),
16, NEW COURTICOMMERCIAL MP (I) (COMM)/7421/2025 [09-10-2025 [FFCO KISAN FINANCE VS [ASHISH 10999183119 IANUJ@AGCPARTNE}14.10.2025
[BLOCK-I ISURESH CHANDRA AHIR [KUMAR [RS.CO.IN

IGUPTA(P),
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7425/2025 [09-10-2025 [VES BANK LTD VS NAVEEN[SANJEEV 19717028845 ILITIGATION@SRCS [13.10.2025
[BLOCK-I [KUMAR [PATHAK(P), ILEGAL.COM
16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7413/2025 [09-10-2025 JAXIS BANK LTD VS SARVESHSHOBHA 1081192158 ISRSHOBHAGUPTA [15.10.2025
[BLOCK-I [KUMAR IGUPTA(P), (@GMAIL.COM
. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7414/2025 [09-10-2025 [AXIS BANK LTD VS  VINAYSHOBHA 081192158 [SRSHOBHAGUPTA [14.10.2025
[BLOCK-I [PRATAP IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7418/2025 [09-10-2025 [FFCO KISAN FINANCE VS [ASHISH 10999183119 IANUJ@AGCPARTNE}13.10.2025
IBLOCK-I IRAJAN KUMAR IKUMAR [RS.CO.IN

IGUPTA(P),
 NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7422/202509-10-2025 [AXTS BANK VS NEERAJ [SHOBHA 081192158 [SRSHOBHAGUPTA [04.10.2025
[BLOCK-I IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7423/2025 [09-10-2025 [AXIS BANK LTD VS DIVYA JYOTISANJEEV 0717028845 ILITIGATION@SRCS [05.09.2025
IBLOCK-I [BHATIA [PATHAK(P), ILEGAL.COM
, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7424/2025[09-10-2025 JAXIS BANK LTD VS SHIVAM [SANJEEV 10717028845 ILITIGATION@SRCS [23.09.2025
[BLOCK-I VERMA [PATHAK(P), ILEGAL.COM
6, NEW COURTICOMMERCIAL ICS (COMM)/466/2025 10-10-2025 'AIBHAV GUPTA VS RADHEYANIL KUMAR9810134793 IALLIPCARE@GMALI [07.10.2025
IBLOCK-I ISHYAM GUPTA ISAHU(P), IL.COM
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7571/2025 J13-10-2025 JAXIS BANK LTD VS ROHIT [SHOBHA 081192158 ISRSHOBHAGUPTA [08.10.2025
[BLOCK-I IGUPTA(P), (@GMAIL.COM
6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7575/2025 [13-10-2025 [AXIS BANK LTD VS SUMAN [AVINASH 1141513189 [AVINASH.ADV@GM }06.10.2025
[BLOCK-I [KUMAR(P), IAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7563/2025 [13-10-2025 [[DFC FIRST BANK LTD VS PREM [SANJEEV 10717028845 ILITIGATION@SRCS [06.10.2025
IBLOCK-I [KUMAR IPATHAK(P), ILEGAL.COM
. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7566/202513-10-2025 [TATA CAPITAL LTD VS D S HOMENAVEEN 0350569040 INAVEENK101A@YA [06.10.2025
[BLOCK-I ICONSTRUCTION PRIVATE[SHARMA(P), [HOO.COM
ILIMITED
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7567/2025 [13-10-2025 [TATA CAPITAL LTD VS D S HOMENAVEEN 10350569040 INAVEENK101A@YA [06.10.2025
IBLOCK-I ICONSTRUCTION PRIVATESHARMA(P), [HOO.COM
[LIMITED
, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7576/2025 [13-10-2025 JAXIS BANK LTD VS RAJA RAMAVINASH 1141513189 JAVINASH.ADV@GM [23.09.2025
IBLOCK-I IGIRT [KUMAR(P), |AIL.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7577/2025 [13-10-2025 JAXIS BANK LTD VS JAMAUAVINASH 1141513189 IAVINASH.ADV@GM [24.09.2025
IBLOCK-I IMOHD KHAN [KUMAR(P), JAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7581/2025 [13-10-2025 JAXIS BANK LTD VS SANJAYMAYANK 10873347330 IMAYANK_MAHAJA [04.10.2025
[BLOCK-I [KUMAR 2501 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7582/2025[13-10-2025 JAXIS BANK LTD VS SUNEEJMAYANK 19873347330 IMAYANK_MAHAJA [06.10.2025
IBLOCK-I [KUMAR 1397 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL MP (I) (COMM)/7583/202513-10-2025 JAXIS BANK LTD VS GAYATRY [MAYANK 10873347330 IMAYANK_MAHAJA [08.10.2025
[BLOCK-I [BHADANA 4107 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL ICS (COMM)/468/2025 13-10-2025 IPANKAJ GUPTA Vs THESACHIN 10811560535 [NOT PROVIDED 6.10.2025
[BLOCK-I JORIENTAL INSURANCEVERMA(P),
ICOMPANY LIMITED THOUGH ITS|
IMANAGING DIRECTOR
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7569/2025 [13-10-2025 JAXIS BANK LTD VS MANISHSHOBHA 1081192158 ISRSHOBHAGUPTA [26.09.2025
[BLOCK-I ICHANDR AWASTHI IGUPTA(P), (@GMAIL.COM
. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7564/202513-10-2025 [AXTS BANK LTD VS ARVINDER SANJEEV 9717028845 [LITIGATION@SRCS [3.09.2025
[BLOCK-I IKAUR [PATHAK(P), ILEGAL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7565/2025 [13-10-2025 JAXIS BANK LIMITED VS ([AMIT 8860939556 IAMITKUMAR.294@ [24.09.2025
IBLOCK-I ISHRAWAN RAM IKUMAR(P), IREDIFFMAIL.COM
 NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7568/2025[13-10-2025 [DHARA MOTOR FINANCE LTD VS] K YADAV(P), 9999855157 [ADVJITENDERYAD [19.09.2025
[BLOCK-I JAARIF ALI |[AV2107@GMAIL.CO
(M
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7570/2025 [13-10-2025 JAXIS BANK LTD VS YASHVANTISHOBHA 1081192158 [SRSHOBHAGUPTA [11.09.2025
IBLOCK-I [PRASAD TIWARI IGUPTA(P), (@GMAIL.COM
, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7572/2025 [13-10-2025 JAXIS BANK LTD VS VISHAL ISHOBHA 1081192158 [SRSHOBHAGUPTA [12.09.2025
[BLOCK-I IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7573/2025 [13-10-2025 JAXIS BANK VS SATISH KUMAR [SHOBHA 1081192158 [SRSHOBHAGUPTA |[15.09.2025
IBLOCK-I IGUPTA(P), (@GMAIL.COM
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7574/2025 J13-10-2025 JAXIS BANK LTD VS ARVINDSHOBHA 081192158 ISRSHOBHAGUPTA [15.09.2025.
[BLOCK-I [KUMAR SHARMA IGUPTA(P), (@GMAIL.COM
6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7578/2025 [13-10-2025 [AXIS BANK LTD VS SHILPISHOBHA 081192158 [SRSHOBHAGUPTA [16.09.2025
[BLOCK-I [DUBLISH IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7579/2025 [13-10-2025 JAXIS BANK LTD VS RAKESHSHOBHA 1081192158 ISRSHOBHAGUPTA [17.09.2025
IBLOCK-I [KUMAR SINGH IGUPTA(P), (@GMAIL.COM
. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7580/2025[13-10-2025 [AXTS BANK LTD VS SAHIL SETH [SHOBHA 081192158 [SRSHOBHAGUPTA [15.09.2025
IBLOCK-I IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7631/2025 [14-10-2025 [AXIS BANK LTD VS YOGESHSHOBHA 1081192158 [SRSHOBHAGUPTA |0.09.2025
IBLOCK-I ISINGH IGUPTA(P), (@GMAIL.COM
, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7633/2025[14-10-2025 [AXIS BANK LID VS PAPPUSHOBHA 1081192158 [SRSHOBHAGUPTA I22.09.2025
IBLOCK-I RATHORE IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7634/2025[14-10-2025 [AXIS BANK LID VS  VIPENSHOBHA 1081192158 [SRSHOBHAGUPTA 6.09.2025
IBLOCK-I ICHOUDHARY IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7635/2025 [14-10-2025 JAXIS BANK LIMITED VS WORLDSAMIT 8860939556 IAMITKUMAR.294@ [10.10.2025
[BLOCK-I WINDOW INFRASTRUCTUREA  [KUMAR(P), IREDIFFMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7636/2025[14-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [09.10.2025
IBLOCK-I ANJINDER SINGH [KUMAR(P), IREDIFFMAIL.COM
16, NEW COURTICOMMERCIAL MP (I) (COMM)/7638/202514-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 19958726491 WANGRAADVOCATE [23.09.2025
[BLOCK-I IPVT LTD VS RAJENDER KUMAR PJANGRA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7640/2025[14-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [23.09.2025
[BLOCK-I [ENVIROTECH INDIA [KUMAR(P), [REDIFFMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7632/2025 [14-10-2025 JAXIS BANK LTD VS SURJIT ISHOBHA 1081192158 ISRSHOBHAGUPTA [26.09.2025
[BLOCK-I IGUPTA(P), (@GMAIL.COM
, NEW COURTICOMMERCIAL [EXECUTION [14-10-2025 [RAJIT KAICKER SR CITIZEN VS ASHOK 19717728017 IDEEPAKLEGAL1985 [26.09.2025
[BLOCK-I (COMM)/142/2025 |WMC TRADING PVT LTD [KUMAR(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7622/2025 [14-10-2025 JAXIS BANK LTD VS AMIT [MAYANK 10873347330 IMAYANK_MAHAJA [13.10.2025
IBLOCK-I ICHOUDHARY 3244 MAHAJAN(P), [No5@YAHOO.COM
 NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7623/2025[14-10-2025 [AXIS BANK LTD VS SANJAY MAYANK 0873347330 IMAYANK_MAHAJA [16.10.2025
[BLOCK-I ICHAUDHARY 9235 IMAHAJAN(P), INo5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7624/2025[14-10-2025 [FFCO KISAN FINANCE VS [ASHISH 10999183119 [ANUJ@AGCPARTNEJ18.10.2025
IBLOCK-I IDEEPAK RAJA RAM [KUMAR IRS.CO.IN
IGUPTA(P),
, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7625/2025 [14-10-2025 [FFCO KISAN FINANCE VS [ASHISH 10999183119 [ANUJ@AGCPARTNEJ16.10.2025
[BLOCK-I [BIJENDER KUMAR [KUMAR [RS.CO.IN
IGUPTA(P),
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7626/2025[14-10-2025 [FFCO KISAN FINANCE VS [ASHISH 10999183119 [ANUJ@AGCPARTNE|13.10.2025
IBLOCK-I ISATBIR ARJUN [KUMAR IRS.CO.IN
IGUPTA(P),
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7627/2025 [14-10-2025 JAXIS BANK LTD VS AJIJ IAVINASH 1141513189 IAVINASH.ADV@GM [06.10.2025
[BLOCK-I [KUMAR(P), |AIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7628/202514-10-2025 IAXIS BANK LTD VS ROHITAVINASH 1141513189 IAVINASH.ADV@GM [08.10.2025
[BLOCK-I ERMA [KUMAR(P), IAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7629/2025[14-10-2025 JAXIS BANK LTD VS NAR SINGH |AVINASH 1141513189 IAVINASH.ADV@GM [06.10.2025
IBLOCK-I I[KUMAR(P), IAIL.COM
. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7630/2025[14-10-2025 [AXTS BANK LTD VS MITHILESHSHOBHA 081192158 [SRSHOBHAGUPTA |6.09.2025
[BLOCK-I [KUMAR SINGH IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7637/2025 [14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 JANGRAADVOCATE [23.09.2025
IBLOCK-I IPVT LTD VS VICKY SATYAWAN JANGRA(P), (@GMAIL.COM
, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7639/202514-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 WANGRAADVOCATE [23.09.2025
IBLOCK-I [PVT LTD Vs MOHAMMADUANGRA(P), (@GMAIL.COM
ISHARIF
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7673/2025 [15-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [13.10.2025
IBLOCK-I IROCKEY 3207 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7682/202515-10-2025 [FFCO KISAN FINANCE VS KINOJASHISH 10999183119 IANUJ@AGCPARTNE[R3.09.2025
[BLOCK-I IMADAN LAL [KUMAR [RS.CO.IN
IGUPTA(P),
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7681/2025 [15-10-2025 [FFCO KISAN FINANCE VS [ASHISH 190999183119 ANUJ@AGCPARTNEE6.09.2025
IBLOCK-I ISANDEEP SAT PAL [KUMAR IRS.CO.IN
IGUPTA(P),
6, NEW COURTICOMMERCIAL MP (I) (COMM)/7675/2025 [15-10-2025 JAXIS BANK LTD VS SACHIN[SUNITA 10871040589 INDOLEXLAW@GM [12.09.2025
[BLOCK-I JAGGARWAL ISINGH(P), |AIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7674/2025 [15-10-2025 IKOTAK MAHINDRA PRIME LTD MAYANK 10873347330 IMAYANK_MAHAJA [10.10.2025
[BLOCK-I S KAJAL AGGARWAL 0702 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7655/2025 [15-10-2025 JAXIS BANK LTD VS RITU SINGHMAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
[BLOCK-I 19412 IMAHAJAN(P), [No5@YAHOO.COM
. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7658/2025[15-10-2025 [AXTS BANK LTD VS SAJID 0994 |MAYANK 0873347330 IMAYANK_MAHAJA }08.10.2025
[BLOCK-I IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7660/2025(15-10-2025 JAXIS BANK VS NAJISH SHAMA [SHOBHA 1081192158 ISRSHOBHAGUPTA [09.10.2025
BLOCK-I IGUPTA(P), (@GMAIL.COM
 NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7663/2025[15-10-2025 [AXTS BANK LTD VS RAJ KUMAR [SHOBHA 081192158 [SRSHOBHAGUPTA [09.10.2025
[BLOCK-I IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7665/2025 [15-10-2025 I[KOTAK MAHINDRA PRIMERAJESH 10958726491 IWANGRAADVOCATE [08.10.2025
IBLOCK-I ILIMITED VS KAVITA GOYAL VANGRA(P), (@GMAIL.COM
, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7667/2025 [15-10-2025 [KOTAK MAHINDRA PRIM! ESH 19958726491 WANGRAADVOCATE [06.10.2025
[BLOCK-I [LIMITED Vs DEVENDERJANGRA(P), (@GMAIL.COM
ISONOFRANDHIR
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7668/2025(15-10-2025 IKOTAK MAHINDRA PRIM! ESH 19958726491 WANGRAADVOCATE [08.10.2025
BLOCK-I LIMITED VS ROHTASH SINGHJANGRA(P), @GMAIL.COM
ICF22374681




DISTRICT COURT ROOM

6, NEW COURT]
[BLOCK-I

CASE TYPE

ICOMMERCIAL

CASE NUMBER

IOMP (I) (COMM)/7669/2025

DATE
REGISTRATION

[15-10-2025

OFPETITIONER

RESPONDENT NAME

[KOTAK MAHINDRA BANK VS
IBHARAT GLASS AND ALUMINIUM|
919

NAME VSADVOCATE

IMAYANK
IMAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

9873347330

ADVOCATE EMAILDATE OF E-
ID FILING

IMAYANK_MAHAJA
[No5@YAHOO.COM

13.10.2025

IBLOCK-I

ILIYAS

IGUPTA(P),

6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7670/202515-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA [14.10.2025
[BLOCK-I INTJAR 8678 IMAHAJAN(P), [No5@YAHOO.COM

6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7671/2025 J15-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA [13.10.2025
IBLOCK-I IMOHD TAUKEER 9683 IMAHAJAN(P), [No5@YAHOO.COM

. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7672/2025 [15-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 [MAYANK_MAHAJA [10.10.2025
IBLOCK-I IMOHD SAHID 2390 IMAHAJAN(P), INo5@YAHOO.COM

16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7657/2025 [15-10-2025 AXIS BANK LTD VS  VIVEKIMAYANK 10873347330 IMAYANK_MAHAJA [06.10.2025
BLOCK-I ISHWAKARMA 7309 IMAHAJAN(P), INo5@YAHOO.COM

, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7661/2025 [15-10-2025 [AXTS BANK LTD VS SUBHASHSHOBHA 1081192158 [SRSHOBHAGUPTA 106.10.2025
IBLOCK-I ICHANDRA IGUPTA(P), (@GMAIL.COM

16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7664/202515-10-2025 [AXIS BANK LTD VS PAWANSHOBHA 1081192158 [SRSHOBHAGUPTA p3.09.2025
IBLOCK-I IMISHRA IGUPTA(P), (@GMAIL.COM

16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7676/2025 [15-10-2025 JAXIS BANK LIMITED VS ANANDAMIT 8860939556 IAMITKUMAR.294@ [26.09.2025
[BLOCK-I [BIHARI KESHARI [KUMAR(P), IREDIFFMAIL.COM

6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7677/2025 [15-10-2025 [AXIS BANK LIMITED VS |AMIT 8860039556 [AMITKUMAR 294@ [6.09.2025
IBLOCK-I IRAMKISHAN [KUMAR(P), IREDIFFMAIL.COM

16, NEW COURTICOMMERCIAL MP (I) (COMM)/7678/2025[15-10-2025 JAXIS BANK LIMITED VS RAVI AMIT 8860939556 IAMITKUMAR.294@ [23.09.2025
[BLOCK-I [KUMAR [KUMAR(P), IREDIFFMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7679/2025 [15-10-2025 JAXIS BANK LIMITED VS GANESHAMIT 8860939556 IAMITKUMAR.294@ [06.10.2025
[BLOCK-I MEENA [KUMAR(P), [REDIFFMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7680/2025[15-10-2025 JAXIS BANK LTD VS ASHWINDERSHOBHA 1081192158 ISRSHOBHAGUPTA [23.09.2025
[BLOCK-I [KUMAR IGUPTA(P), (@GMAIL.COM

. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7727/2025 [16-10-2025 [AXTS BANK LTD VS UBAID ASHIQAVINASH 141513189 [AVINASH.ADV@GM }08.10.2025
[BLOCK-I IQURESHI [KUMAR(P), IAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7723/2025 [16-10-2025 JAXIS BANK VS PRADEEP KUMAR [SHOBHA 1081192158 ISRSHOBHAGUPTA [26.09.2025
BLOCK-I IGUPTA(P), (@GMAIL.COM

 NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7721/2025 J16-10-2025 [AXTS BANK LTD VS ATIN KUMAR [AVINASH 141513189 [AVINASH.ADV@GM p3.09.2025
[BLOCK-I IKUMAR(P), JAIL.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7722/2025 [16-10-2025 JAXIS BANK LTD VS ABHAYAVINASH 1141513189 IAVINASH.ADV@GM [23.09.2025
IBLOCK-I [KUMAR SINGH [KUMAR(P), JAIL.COM

, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7724/2025 [16-10-2025 JAXIS BANK VS SHALINI MISHRA SHOBHA 1081192158 [SRSHOBHAGUPTA |6.09.2025
[BLOCK-I IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7725/2025 [16-10-2025 JAXIS BANK LTD VS GOUSIASHOBHA 1081192158 [SRSHOBHAGUPTA p3.09.2025

(@GMAIL.COM




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7726/2025 [16-10-2025 JAXIS BANK LTD VS MANPREETSHOBHA 1081192158 ISRSHOBHAGUPTA [17.09.2025
[BLOCK-I ISINGH IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7728/2025 [16-10-2025 [AXIS BANK LTD VS NARGISMAYANK 10873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I [ENTERPRISES 6541 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7729/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 10958726491 WANGRAADVOCATE [23.09.2025
IBLOCK-I [PVT LTD VS AMIT KUMAR UANGRA(P), (@GMAIL.COM

. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7730/2025 [16-10-2025 [CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 DANGRAADVOCATE [6.09.2025
[BLOCK-I IPVT LTD VS SHUBHAM PANWAR JANGRA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7731/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 JANGRAADVOCATE [23.09.2025
IBLOCK-I [PVT LTD VS MAYANK SINGH JANGRA(P), (@GMAIL.COM

, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7781/2025 [17-10-2025 JAXIS BANK LTD VS PANNUMAYANK 10873347330 [MAYANK_MAHAJA [26.09.2025
IBLOCK-I JROADLINES PRIVATE LIMITEDMAHAJAN(P), [No5@YAHOO.COM

5369

16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7772/2025 [17-10-2025 [KOTAK MAHINDRA BANK VS MSMAYANK 10873347330 IMAYANK_MAHAJA [23.09.2025
IBLOCK-I JABHI ASSOCIATES 9195 MAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7783/2025 [17-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [22.09.2025
[BLOCK-I IMOHD REHAN 7607 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7773/2025 [17-10-2025 [KOTAK MAHINDRA BANK VS OMMAYANK 19873347330 IMAYANK_MAHAJA [24.09.2025
IBLOCK-I IPRAKASH NISHAD 8336 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL MP (I) (COMM)/7774/2025 [17-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [25.09.2025
[BLOCK-I IMUBARIK 7481 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL ICS (COMM)/479/2025 [17-10-2025 IRAMAN KUMAR VS SHRI SAIDHRUV 10711240355 IOFFICE.DHRUVGUP13.10.2025
[BLOCK-I [ENTERTAINMENTS PVT LTD IGUPTA(P), [TA@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7778/2025 [17-10-2025 JAXIS BANK LTD VS RAKESH IANUPAM 10654926809 IANUPAISINGH@GM[08.10.2025
[BLOCK-I ISINGH(P), |AIL.COM

. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7779/2025 J17-10-2025 [AXIS BANK LID VS |ANUPAM 0654926809 [ANUPAISINGH@GM]06.10.2025
[BLOCK-I IBALSUKHNEET SINGH ISINGH(P), IAIL.COM
16, NEW COURTICOMMERCIAL ICS (COMM)/480/2025 17-10-2025 ISATYA OM SECURITY VS [RISHAB 8076683052 IRISHABHH96@GM [1.09.2025
IBLOCK-I [KENDRIYA VIDYALAYAKHURANA(P), |AIL.COM

ISANGATHAN

 NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7780/2025[17-10-2025 [AXTS BANK LTD VS PRAVEZ [ANUPAM 0654926809 [ANUPAISINGH@GM]06.10.2025
[BLOCK-I SINGH(P), JAIL.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7782/2025 [17-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [08.10.2025
IBLOCK-I IRKDS HEALTHCARE 6240 MAHAJAN(P), [No5@YAHOO.COM

, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7775/2025 [17-10-2025 JAXIS BANK LIMITED VS MEENA AMIT 8860939556 IAMITKUMAR.294@ [23.09.2025
[BLOCK-I [KUMARI [KUMAR(P), IREDIFFMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7776/2025 [17-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [08.10.2025
IBLOCK-I ISULTANA PARVEEN [KUMAR(P), IREDIFFMAIL.COM




DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER
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REGISTRATION

OFPETITIONER
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RESPONDENT NAME

ADVOCATE

ADVOCATE
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ID FILING

IBLOCK-I

IPATADIYA ALPESH PRAFULBHAI

[KUMAR(P),

16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7777/2025 [17-10-2025 JAXIS BANK LIMITED VS HAIDAR AMIT 8860939556 IAMITKUMAR.294@ [06.10.2025
[BLOCK-I IALT [KUMAR(P), IREDIFFMAIL.COM
6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7784/2025[17-10-2025 [AXTS BANK LIMITED VS SYED MAMIT 8860039556 [AMITKUMAR 294@ P3.09.2025
[BLOCK-I JAHMAD [KUMAR(P), [REDIFFMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7785/2025 [17-10-2025 JAXIS BANK LIMITED VS OMAMIT 8860939556 JAMITKUMAR.294@ [26.09.2025
IBLOCK-I IPRAKASH GANGWAR I[KUMAR(P), IREDIFFMAIL.COM
. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7786/2025[17-10-2025 [AXIS BANK LTD VS AVANISHMAYANK 0873347330 [MAYANK_MAHAJA [13.10.2025
[BLOCK-I [KUMAR 0858 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7787/2025 17-10-2025 AXIS BANK LTD VS KAMYAMAYANK 10873347330 IMAYANK _MAHAJA |i4.10.2025
IBLOCK-I [BUILDCORP LIMITED 8226 MAHAJAN(P), [No5@YAHOO.COM
, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7797/2025 [25-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 [MAYANK_MAHAJA [15.10.2025
IBLOCK-I IMANISH KUMAR JAIN 6342 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7794/2025 [25-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [i5.10.2025
IBLOCK-I JARSHAD 1879 MAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7795/2025 [25-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [15.10.2025
[BLOCK-I BALKISH 1695 IMAHAJAN(P), [No5@YAHOO.COM
6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7796/2025 [25-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 [MAYANK_MAHAJA [15.10.2025
IBLOCK-I INIKHIL NITIN TRANSPORT COMAHAJAN(P), [No5@YAHOO.COM

18762
16, NEW COURTICOMMERCIAL MP (I) (COMM)/7790/2025[25-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I IAZEEM 6280 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7791/2025 [25-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [14.10.2025
[BLOCK-I JABDUL NAFEY QURESHI 8638 IMAHAJAN(P), [No5@YAHOO.COM
6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7792/2025 [25-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I [KUSUM DEVI 2898 IMAHAJAN(P), [No5@YAHOO.COM
. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7793/2025 [25-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA [14.10.2025
[BLOCK-I INIKHIL NITIN TRANSPORT COMAHAJAN(P), [No5@YAHOO.COM

18781
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7838/2025[27-10-2025 JAXIS BANK LTD VS PREMAVINASH 1141513189 IAVINASH.ADV@GM [26.09.2025
IBLOCK-I IKRISHAN RANA IKUMAR(P), |AIL.COM
, NEW COURTICOMMERCIAL [EXECUTION [27-10-2025 [BANK OF BARODA VS AJAY|ICHITRA 10212888057 [NOT PROVIDED [16.09.2025
[BLOCK-I (COMM)/151/2025 [KUMAR IMALHOTRA(P),
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7837/2025 [27-10-2025 JAXIS BANK LTD VS MANPREET [MAYANK 10873347330 IMAYANK_MAHAJA [17.10.2025
IBLOCK-I ISINGH 1482 IMAHAJAN(P), [No5@YAHOO.COM
, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7828/2025[27-10-2025 JAXIS BANK LIMITED VS NAKUMNIRAJ 10811306559 [NIRAJKUMAR1976 [06.10.2025
[BLOCK-I IGOPAL PITAMBARBHAI [KUMAR(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7829/2025[27-10-2025 IAXIS BANK LIMITED VS [NIRAJ 10811306559 INIRAJKUMAR1976 [08.10.2025

(@GMAIL.COM
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16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7830/2025[27-10-2025 JAXIS BANK LIMITED Vs 10811306559 INIRAJKUMAR1976 [09.10.2025
[BLOCK-I JARJTUNBHAI BALABHAIKUMAR(P), (@GMAIL.COM
[KRAMALIYA

16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7831/2025 [27-10-2025 JAXIS BANK LIMITED VS HAFEEJINIRAJ 10811306559 [NIRAJKUMAR1976 [10.10.2025
[BLOCK-I ISOHARAB ULLAH [KUMAR(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7832/2025[27-10-2025 JAXIS BANK LIMITED VS ([AMIT 8860939556 IAMITKUMAR.294@ [27.09.2025
IBLOCK-I JABHILASH KRISHNA I[KUMAR(P), IREDIFFMAIL.COM

. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7833/2025[27-10-2025 [AXIS BANK LIMITED VS SANJAY AMIT 8860939556 IAMITKUMAR.294@ [26.09.2025
[BLOCK-I [KUMAR [KUMAR(P), [REDIFFMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7834/2025[27-10-2025 JAXIS BANK LIMITED VS AMIT AMIT 8860939556 IAMITKUMAR.294@ [23.09.2025
IBLOCK-I [KUMAR IKUMAR(P), IREDIFFMAIL.COM

. NEW COURI|ICOMMERCIAL lOMP (I) (COMM)/7835/2025]27-10-2025 [AXIS BANK LIMITED VS VED AMIT 8860939556 [AMITKUMAR.294@ [6.09.2025
IBLOCK-I [PRAKASH [KUMAR(P), [REDIFFMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7836/2025[27-10-2025 JAXIS BANK LIMITED VS SAMSUL AMIT 8860939556 IAMITKUMAR.294@ 15.09.2025
IBLOCK-I IKHAN [KUMAR(P), IREDIFFMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7851/2025 [28-10-2025 JAXIS BANK LTD VS RAM [MAYANK 10873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I ISUREMAN 2184 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7852/2025 [28-10-2025 JAXIS BANK LTD VS RAHUL MAYANK 10873347330 IMAYANK_MAHAJA [08.10.2025
IBLOCK-I [KUMAR 8309 IMAHAJAN(P), [No5@YAHOO.COM

16, NEW COURTICOMMERCIAL MP (I) (COMM)/7853/2025[28-10-2025 JAXIS BANK LTD VS SURAJEETIMAYANK 10873347330 IMAYANK_MAHAJA [06.10.2025
[BLOCK-I 12628 IMAHAJAN(P), [No5@YAHOO.COM

16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7854/2025 [28-10-2025 JAXIS BANK LTD VS VIJAY MAYANK 10873347330 IMAYANK_MAHAJA [08.10.2025
[BLOCK-I IBAHADUR 5206 IMAHAJAN(P), [No5@YAHOO.COM

16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7855/2025 [28-10-2025 JAXIS BANK LTD VS JAGANNATHMAYANK 10873347330 IMAYANK_MAHAJA [09.10.2025
[BLOCK-I U898 IMAHAJAN(P), [No5@YAHOO.COM

. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7856/2025[28-10-2025 [AXIS BANK LTD VS SHIVSAGAR MAYANK 0873347330 IMAYANK_MAHAJA }10.10.2025
[BLOCK-I 041 IMAHAJAN(P), INo5@YAHOO.COM

16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7857/2025 [28-10-2025 JAXIS BANK LTD VS RAMESHMAYANK 10873347330 IMAYANK_MAHAJA [08.10.2025
IBLOCK-I ICHANDRA TIWARI 3613 MAHAJAN(P), [No5@YAHOO.COM

. NEW COURI|ICOMMERCIAL [OMP (1) (COMM)/7858/202528-10-2025 [AXIS BANK LTD VS SHANISHMAYANK 0873347330 IMAYANK_MAHAJA 5.10..2025
[BLOCK-I [KHAN 0593 IMAHAJAN(P), INo5@YAHOO.COM

16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7859/2025[28-10-2025 IAXIS BANK LTD VS ANAND [MAYANK 10873347330 IMAYANK_MAHAJA [25.10..2025
IBLOCK-I ISINGH 7231 IMAHAJAN(P), [No5@YAHOO.COM

, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7875/2025 [29-10-2025 JAXIS BANK LIMITED VS [NIRAJ 10811306559 INIRAJKUMAR1976 [27.10.2025
[BLOCK-I [PARVEEN IMTIYAZ SHEKH [KUMAR(P), (@GMAIL.COM

16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7877/2025 [29-10-2025 JAXIS BANK LTD VS SUNITA B ISHOBHA 1081192158 [SRSHOBHAGUPTA p4.09.2025
IBLOCK-I IGUPTA(P), (@GMAIL.COM




DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7878/2025 [29-10-2025 JAXIS BANK LTD VS AJAY BISHT [SHOBHA 1081192158 ISRSHOBHAGUPTA [25.09.2025
[BLOCK-I IGUPTA(P), (@GMAIL.COM
6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7879/2025 [29-10-2025 [AXTS BANK LTD VS AMIT VERMA SHOBHA 081192158 [SRSHOBHAGUPTA 5.09.2025
[BLOCK-I IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7880/2025[29-10-2025 JAXIS BANK LTD VS SHARADSHOBHA 1081192158 ISRSHOBHAGUPTA [25.09.2025
IBLOCK-I [IKUMAR PANDEY IGUPTA(P), (@GMAIL.COM

. NEW COURI|ICOMMERCIAL [OMP (COMM)/54/2025 29-10-2025 [SANDEEP YASHWANTSHEKHAR 8860166368 [SHEKHARNANAVAT(8.10.2025
[BLOCK-I INALAWADE VS MIS PIRAMALNANAVATY(P), [Y@GMAIL.COM

[FINANCE LIMITED

16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7891/2025 [29-10-2025 JAXIS BANK LTD VS DEEPAKSHOBHA 1081192158 [SRSHOBHAGUPTA [06.10.2025
IBLOCK-I ISINGH IGUPTA(P), (@GMAIL.COM

, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7889/2025[29-10-2025 IAXIS BANK LTD VS DIGVIJAYSHOBHA 1081192158 [SRSHOBHAGUPTA 108.10.2025
IBLOCK-I ISINGH IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7888/2025[29-10-2025 JAXIS BANK LTD VS NIKKIDEVI [SHOBHA 1081192158 [SRSHOBHAGUPTA [06.10.2025
IBLOCK-I IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL ICS (COMM)/488/2025 29-10-2025 [FFCO MC CROP SCIENCESHUBHAM 10407223688 ISHUBHAMSAIGAL@[24.09.2025
[BLOCK-I IPRIVATE LIMITED THROUGH ITSSAIGAL(P), IPINNACLELAW.IN

JAUTHORIZED REPRESENTATIVE|
R DHEERAJ KUMAR GUPTA VS

16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7881/2025 [29-10-2025 AXIS BANK LTD VS SUSHILUSHOBHA 1081192158 [SRSHOBHAGUPTA |4.09.2025
BLOCK-I IKUMAR IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL MP (I) (COMM)/7876/2025[29-10-2025 JAXIS BANK LTD VS  DALIPSHOBHA 1081192158 ISRSHOBHAGUPTA [23.09.2025
[BLOCK-I [KUMAR IGUPTAC(P), (@GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7875/2025 [29-10-2025 JAXIS BANK LIMITED VS INIRAJ 19811306559 INIRAJKUMAR1976  [24.09.2025
[BLOCK-I IPARVEEN IMTIYAZ SHEKH [KUMAR(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7876/2025[29-10-2025 JAXIS BANK LTD VS  DALIPSHOBHA 1081192158 ISRSHOBHAGUPTA [15.09.2025
[BLOCK-I [KUMAR IGUPTA(P), (@GMAIL.COM

. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7877/2025 [29-10-2025 [AXTS BANK LTD VS SUNITAB __ |SHOBHA 081192158 [SRSHOBHAGUPTA [16.09.2025
IBLOCK-I IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7878/2025 [29-10-2025 JAXIS BANK LTD VS AJAY BISHT [SHOBHA 1081192158 ISRSHOBHAGUPTA [17.09.2025
BLOCK-I IGUPTA(P), (@GMAIL.COM

 NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7879/2025 [29-10-2025 [AXTS BANK LTD VS AMIT VERMA SHOBHA 081192158 [SRSHOBHAGUPTA 3.09.2025
[BLOCK-I IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7880/2025[29-10-2025 JAXIS BANK LTD VS SHARADSHOBHA 1081192158 [SRSHOBHAGUPTA 6.09.2025
IBLOCK-I [KUMAR PANDEY IGUPTA(P), (@GMAIL.COM

, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7881/2025 [29-10-2025 IAXIS BANK LTD VS SUSHILSHOBHA 1081192158 [SRSHOBHAGUPTA |6.09.2025
[BLOCK-I [KUMAR IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7888/2025[29-10-2025 JAXIS BANK LTD VS NIKKIDEVI [SHOBHA 1081192158 [SRSHOBHAGUPTA p3.09.2025
IBLOCK-I IGUPTA(P), (@GMAIL.COM




DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS.
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7889/2025[29-10-2025 JAXIS BANK LTD VS DIGVIJAY[SHOBHA 1081192158 ISRSHOBHAGUPTA [22.09.2025
[BLOCK-I ISINGH IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7935/2025[30-10-2025 JAXIS BANK LTD VS FAREENASHOBHA 1081192158 [SRSHOBHAGUPTA I22.09.2025
[BLOCK-I ISHAKEEL IGUPTA(P), (@GMAIL.COM
6, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7938/2025[30-10-2025 [AXIS BANK LID VS ASHAMAMAYANK 0873347330 IMAYANK_MAHAJA [13.10.2025
BLOCK-1 IKHATOON 7407 IMAHAJAN(P), INo5@YAHOO.COM
. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7940/2025[30-10-2025 [AXIS BANK LTD VS NIRMALMAYANK 0873347330 IMAYANK_MAHAJA [16.10.2025
IBLOCK-I IKUMAR MISHRA 2939 IMAHAJAN(P), INo5@YAHOO.COM
16, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7941/2025 [30-10-2025 IAXIS BANK LTD VS ANURAGMAYANK 10873347330 IMAYANK_MAHAJA [16.10.2025
IBLOCK-I 16065 MAHAJAN(P), [No5@YAHOO.COM
, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7942/2025[30-10-2025 JAXIS BANK LTD VS VIJAY MAYANK 10873347330 [MAYANK_MAHAJA [13.10.2025
IBLOCK-I [BAHADUR 3113 IMAHAJAN(P), [No5@YAHOO.COM
6, NEW COURTICOMMERCIAL ICS (COMM)/494/2025 [30-10-2025 [PARAMOUNT RICE PVT LTD VS [SHRAVAN 1126843455 JUNITEDMARK@UN f17.10.2025
IBLOCK-I INEETU KATARIA TRADING ASBANSAL(P), ITEDANDUNITED.C
[PAWANPUTRA TRADIN( IOM
ICOMPANY
16, NEW COURTICOMMERCIAL ICS (COMM)/496/2025 130-10-2025 IGLOBAL MEDILIFE SOLUTION VSRAJIV [7048945800 IPARVEENMALIK63 [7.09.2025
[BLOCK-I ABDUL SALAM WANI [BAJAJ(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7936/2025[30-10-2025 [AXIS BANK LTD VS NARESHSHOBHA 1081192158 [SRSHOBHAGUPTA [27.09.2025
IBLOCK-I [KUMAR IGUPTA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL MP (I) (COMM)/7937/2025[30-10-2025 JAXIS BANK LTD VS BHIM 4049 |[MAYANK 10873347330 IMAYANK_MAHAJA [8.10.2025
[BLOCK-I IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7939/2025[30-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA p8.10.2025
[BLOCK-I INARESH CHAND 7794 IMAHAJAN(P), [No5@YAHOO.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7978/2025[31-10-2025 [KOTAK MAHINDRA PRIMERAJESH 10958726491 WANGRAADVOCATE [23.09.2025
[BLOCK-I ILIMITED VS PARVEEN KANWAL PJANGRA(P), (@GMAIL.COM
. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7979/2025 [31-10-2025 [KOTAK  MAHINDRA _ PRIMERAJESH 9958726491 DANGRAADVOCATE [6.09.2025
[BLOCK-I ILIMITED VS NAVEEN PATEL JANGRA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7980/2025/31-10-2025 [KOTAK MAHINDRA PRIMERAJESH 10958726491 WANGRAADVOCATE [26.09.2025
IBLOCK-I ILIMITED VS HASIM K JANGRA(P), (@GMAIL.COM
 NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7981/2025 [31-10-2025 [KOTAK  MAHINDRA _ PRIMERAJESH 9958726491 DANGRAADVOCATE [6.09.2025
[BLOCK-I ILIMITED VS JAVED SO JAKIR JANGRA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7982/2025(31-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 JANGRAADVOCATE [26.09.2025
IBLOCK-I [FINANCE LIMITED VS  PJANGRA(P), (@GMAIL.COM
[IDHARMENDRA MISHREELAL
, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7983/2025(31-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 19958726491 WANGRAADVOCATE [23.09.2025
[BLOCK-I [FINANCE LIMITED VS RAVIJANGRA(P), (@GMAIL.COM
IBABURAO KAWADE
16, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7984/2025(31-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 JANGRAADVOCATE [26.09.2025
IBLOCK-I IPVT LTD VS GURNAAM SINGHJANGRA(P), (@GMAIL.COM
IGHUMAN
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7985/2025[31-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 DANGRAADVOCATE p3.09.2025
[BLOCK-I IPVT LTD VS SHAHIDUL ISLAM  JANGRA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7986/2025/31-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 19958726491 WANGRAADVOCATE [23.09.2025
[BLOCK-I [PVT LTD VS GAURAV BHATI JANGRA(P), (@GMAIL.COM
16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7987/2025[31-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 10958726491 WANGRAADVOCATE [23.09.2025
IBLOCK-I [PVT LTD VS RAJDEEP SINGH UANGRA(P), (@GMAIL.COM
. NEW COURI|ICOMMERCIAL [OMP (I) (COMM)/7988/2025[31-10-2025 [CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 DANGRAADVOCATE p3.09.2025
[BLOCK-I IPVT LTD VS CHAALEERAJAJANGRA(P), (@GMAIL.COM
[RAVRAJA

16, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7989/2025/31-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 JANGRAADVOCATE [26.09.2025
IBLOCK-I [PVT LTD VS RAHEESPAL LAL JANGRA(P), (@GMAIL.COM

25 ISH. SANDEEPSOUTH 17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7269/2025[04-10-2025 JAXIS BANK LIMITED VS ROMIL AMIT 8860939556 JAMIKUMAR.294@R [12-09-2025

[YADAV IBLOCK-I [KUMAR(P) I[EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7270/2025 [04-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMIKUMAR.294@R [12-09-2025
IBLOCK-I IMUKESH KUMAR [KUMAR(P) [EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7267/2025 [04-10-2025 JAXIS BANK LTD VS  SUNILSHOBHA 108911192158 ISRSHOBHAGUPTA [13-09-2025
[BLOCK-I [KUMAR IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7243/2025(04-10-2025 JAXIS BANK VS SUNIL KUMARSHOBHA 108911192158 [SRSHOBHAGUPTA [13-09-2025
IBLOCK-I [PATEL IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL MP (I) (COMM)/7268/2025(04-10-2025 JAXIS BANK VS SACHIN BAINSLA SHOBHA 108911192158 ISRSHOBHAGUPTA [13-09-2025
[BLOCK-I IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7266/2025(04-10-2025 JAXIS BANK VS SAURAB KUMAR [SHOBHA 108911192158 ISRSHOBHAGUPTA [13-09-2025
[BLOCK-I IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7265/2025[04-10-2025 IAXIS BANK LTD 'S CIVICISUNITA SINGH|98710405809, INDOLEXLAW@GM [13-09-2025
[BLOCK-I ISERVICES HOLDING P) 8920586266 |AIL.COM
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7245/2025 [04-10-2025 [AXIS BANK LTD VS FAYAYAJSUNITA SINGH[9871040589, INDOLEXLAW@GM [13-09-2025
[BLOCK-I ALAM P) 8920586266 IAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7244/2025(04-10-2025 JAXIS BANK LTD VS KAMAISUNITA SINGH|98710405809, INDOLEXLAW@GM [13-09-2025
IBLOCK-I ISINGH P) 8920586266 IAIL.COM
7, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7246/202504-10-2025 [AXTS BANK LTD VS BADIT SINGH AVINASH 0811182985 [AVINASH.ADV@GM [15-09-2025
[BLOCK-I [KUMAR(P) IAIL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7247/2025 [04-10-2025 JAXIS BANK LTD VS JYOTI DOGRAJAVINASH 10811182985 IAVINASH.ADV@GM [15-09-2025
IBLOCK-I [KUMAR(P) JAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7264/2025[04-10-2025 JAXIS BANK LTD VS RAJU IAVINASH 10811182985 IAVINASH.ADV@GM [15-09-2025
[BLOCK-I [KUMAR(P) |AIL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7261/2025 [04-10-2025 JAXIS BANK LTD VS SHRI SHYAMAVINASH 10811182985 IAVINASH.ADV@GM |15-09-2025
IBLOCK-I ICONSTRUCTION COMPANY [KUMAR(P) |AIL.COM
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17, COURT|ICOMMERCIAL [OMP (I) (COMM)/7263/2025(04-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMIKUMAR.294@R [15-09-2025
[BLOCK-I PASVEER KAUR [KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7262/2025(04-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMIKUMAR.294@R [15-09-2025
[BLOCK-I ISHRAWAN RAM [KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7258/2025(04-10-2025 JAXIS BANK LIMITED VS SUNNY AMIT 8860939556 IAMIKUMAR.294@R [15-09-2025
IBLOCK-I IKAMBOJ I[KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7260/2025(04-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMIKUMAR.294@R [15-09-2025
[BLOCK-I IGURDIYAL SINGH [KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7259/2025 [04-10-2025 AXIS BANK LIMITED VS [AMIT 8860939556 IAMIKUMAR.294@R [15-09-2025
IBLOCK-I ISANTOSH SHARMA IKUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7257/2025 [04-10-2025 [AXTS BANK LTD VS NEERAJSUNITA SINGH|9871040589, INDOLEXLAW@GM [15-09-2025
IBLOCK-I [KUMAR P) 8920586266 |AIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7250/2025[04-10-2025 JAXIS BANK LTD VS SAGARSUNITA SINGH|9871040589, INDOLEXLAW@GM [16-09-2025
IBLOCK-I ISINGH YADAV P) 8920586266 JAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7255/2025 [04-10-2025 JAXIS BANK LTD VS SHIV KUMAR [SUNITA SINGH|9871040589, INDOLEXLAW@GM [16-09-2025
[BLOCK-I P) 8920586266 |AIL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7249/2025(04-10-2025 [AXIS BANK LTD VS  GARGISUNITA SINGH|9871040589, INDOLEXLAW@GM [16-09-2025
IBLOCK-I ISANGWAN P) 8920586266 JAIL.COM

17, NEW COURTICOMMERCIAL MP (I) (COMM)/7256/2025[04-10-2025 JAXIS BANK LTD VS JAGJIT|SUNITA SINGH|9871040589, INDOLEXLAW@GM [16-09-2025
[BLOCK-I ISINGH P) 8920586266 |AIL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7252/2025 [04-10-2025 JAXIS BANK LTD VS PAYAL SAINI SHOBHA 108911192158 ISRSHOBHAGUPTA [16-09-2025
[BLOCK-I IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7248/2025(04-10-2025 JAXIS BANK LTD VS PUKH RAJSHOBHA 108911192158 ISRSHOBHAGUPTA [16-09-2025
[BLOCK-I PANGIR IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL [OMP (1) (COMM)/7253/2025 |04-10-2025 AXIS BANK LID VS JASPAISUNITA SINGH0871040589, INDOLEXLAW@GM [16-09-2025
[BLOCK-I ISINGH P) 8920586266 IAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7251/2025 [04-10-2025 JAXIS BANK LTD VS DEV KUMAR [SUNITA SINGH|9871040589, INDOLEXLAW@GM p0-09-2025
IBLOCK-I P) 8920586266 IAIL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7254/202504-10-2025 [AXIS BANK LID VS |AVINASH 0811182985 JAVINASH.ADV@GM |i7-09-2025
[BLOCK-I ISUKHWINDER KAUR [KUMAR(P) IAIL.COM

17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7241/2025 [04-10-2025 JAXIS BANK LTD VS DEVENDERANUPAM 10654926809 IANUPAMJSINGH@ [17-09-2025
IBLOCK-I ISINGH ISINGH(P) IGMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7242/2025 [04-10-2025 AXIS BANK LTD VS MUKULANUPAM 10654926809 IANUPAMJSINGH@ [17-09-2025
[BLOCK-I [KUMAR VARMA ISINGH(P) IGMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7327/2025 [06-10-2025 IAXIS BANK LTD VS ANKITANUPAM 10654926809 IANUPAMJSINGH@ f17-09-2025
IBLOCK-I I[KASWAR ISINGH(P) IGMAIL.COM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7328/2025[06-10-2025 JAXIS BANK LTD VS RAMESH IANUPAM 10654926809 IANUPAMJSINGH@ [17-09-2025
[BLOCK-I ISINGH(P) IGMAIL.COM
17, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7325/2025 [06-10-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 [ADVOCATEASHOK.1p6-09-2025
[BLOCK-I [INDIA LIMITED VS MANJUBHARDWAJ(P) (@GMAIL.COM
IRAJAK 6401
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7324/2025(06-10-2025 JAXIS BANK LTD VS UPENDRAANUPAM 10654926809 IANUPAMJSINGH@ f17-09-2025
IBLOCK-I ISINGH ISINGH(P) IGMAIL.COM
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7321/2025 [06-10-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119, [ASHISH@AGCPART [6-09-2025
[BLOCK-I IRAMSURAT SITARAM [KUMAR 10811517810 [INERS.CO.IN
IGUPTA(P)
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7319/2025 [06-10-2025 JAXIS BANK LTD VS NEERAJANUPAM 10654926809 IANUPAMJSINGH@ f17-09-2025
IBLOCK-I IMEHTA ISINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7316/2025 [06-10-2025 JAXIS BANK LTD VS POONAMANUPAM 10654926809 JANUPAMJSINGH@ [17-09-2025
IBLOCK-I [YADAV ISINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7322/2025 [06-10-2025 JAXIS BANK LTD VS VICKY IANUPAM 10654926809 IANUPAMJSINGH@ [17-09-2025
IBLOCK-I ISINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7315/2025 [06-10-2025 JAXIS BANK LTD VS PANKAJSHOBHA 108911192158 ISRSHOBHAGUPTA [17-09-2025
[BLOCK-I [KUMAR IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7323/2025[06-10-2025 JAXIS BANK LTD VS  SUNILJANUPAM 10654926809 IANUPAMJSINGH@ [17-09-2025
IBLOCK-I [KUMAR ISINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL MP (I) (COMM)/7317/2025 [06-10-2025 JAXIS BANK LTD VS SARABJEETSHOBHA 108911192158 ISRSHOBHAGUPTA [17-09-2025
[BLOCK-I [KAUR IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7318/2025 [06-10-2025 [AXIS BANK LTD VS INDRAJSUNITA SINGH|9871040589, INDOLEXLAW@GM 17-09-2025
[BLOCK-I ISINGH P) 8920586266 IAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7314/2025 [06-10-2025 JAXIS BANK LTD VS  SUPITISUNITA SINGH|9871040589, INDOLEXLAW@GM [17-09-2025
[BLOCK-I [RAWAT 8920586266 |AIL.COM
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7320/2025/06-10-2025 [AXIS BANK LTD VS SALMANSUNITA SINGH|9871040589, INDOLEXLAW@GM [18-09-2025
[BLOCK-I ICHOUDHARY 8920586266 IAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7311/2025 [06-10-2025 JAXIS BANK LTD VS GURSEWAK |ANUPAM 10654926809 IANUPAMJSINGH@ [18-09-2025
IBLOCK-I ISINGH(P) IGMAIL.COM
7, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7306/2025/06-10-2025 [AXIS BANK LTD VS BABITASUNITA SINGH[9871040589, INDOLEXLAW@GM [19-09-2025
[BLOCK-I 2047) 8920586266 IAIL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7307/2025 [06-10-2025 JAXIS BANK VS TARSEM SINGH [SHOBHA 108911192158 [SRSHOBHAGUPTA |02-09-2025
IBLOCK-I IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7312/2025 [06-10-2025 [AXIS BANK LTD VS KALEEMSSUNITA SINGH|9871040589, INDOLEXLAW@GM [19-09-2025
[BLOCK-I 3258) 8920586266 IATL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7313/2025 [06-10-2025 [AXIS BANK LTD VS NEERAJSUNITA SINGH|9871040589, INDOLEXLAW@GM [19-09-2025
IBLOCK-I IBAJAJ (5372) 8920586266 IAIL.COM
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17, COURTICOMMERCIAL [OMP (I) (COMM)/7309/2025(06-10-2025 JAXIS BANK LTD VS KIRTI GAUR 10871040589, INDOLEXLAW@GM [19-09-2025
IBLOCK-I 8231) P) 8920586266 JATL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7310/2025 [06-10-2025 JAXIS BANK VS GULSHAN JAHAN [SHOBHA 108911192158 [SRSHOBHAGUPTA 2-09-2025
[BLOCK-I IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7308/2025(06-10-2025 JAXIS BANK LIMITED VS RAJIK AMIT 8860939556 IAMIKUMAR.294@R [25-09-2025
IBLOCK-I [KHAN I[KUMAR(P) [EDIFFMAIL.COM

17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7305/2025/06-10-2025 [AXIS BANK LTD VS SUDHASHOBHA 08911192158 [SRSHOBHAGUPTA |9-09-2025
[BLOCK-I [BHARGAV IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7303/2025[06-10-2025 JAXIS BANK LTD VS YUSUF [SHOBHA 108911192158 [SRSHOBHAGUPTA |p9-09-2025
BLOCK-I IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7304/2025(06-10-2025 IAXIS BANK LIMITED VS [NIRAJ 10811306559 [NIRAJKUMAR1976 [30-09-2025
IBLOCK-I [HUSSAIN USMAN SHEIKH [KUMAR(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7302/2025(06-10-2025 JAXIS BANK LTD VS KAPILDEV [SHOBHA 108911192158 [SRSHOBHAGUPTA p3-09-2025
IBLOCK-I IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7381/2025 [08-10-2025 JAXIS BANK LTD VS SHUJAT [SANJEEV 10717028845 ILITIGATON @SRCSL[23-09-2025
[BLOCK-I [KHAN [PATHAK(P) [EGAL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7382/2025(08-10-2025 JAXIS BANK LTD VS SUNIL [SANJEEV 10717028845 ILITIGATON@SRCSL [23-09-2025
IBLOCK-I [KUMAR [PATHAK(P) [EGAL.COM

17, NEW COURTICOMMERCIAL MP (I) (COMM)/7383/2025(08-10-2025 JAXIS BANK LTD VS PADAMSANJEEV 10717028845 ILITIGATON @SRCSL [23-09-2025
[BLOCK-I ISINGH NEGI [PATHAK(P) [EGAL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7384/2025(08-10-2025 JAXIS BANK LTD VS HARDAYALSANJEEV 19717028845 ILITIGATON@SRCSL[23-09-2025
[BLOCK-I IGURJAR [PATHAK(P) [EGAL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7385/2025/08-10-2025 [AXIS BANK LTD VS RAZIA [SANJEEV 9717028845 [LITIGATON@SRCSL p3-09-2025
[BLOCK-I [BEGUM [PATHAK(P) [EGAL.COM

17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7375/2025 [08-10-2025 IDFC FIRST BANK LID VS [SANJEEV 9717028845 LITIGATON@SRCSL [03-10-2025
[BLOCK-I TJENDER SINGH [PATHAK(P) [EGAL.COM

17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7379/2025 [08-10-2025 IYES BANK LTD VS CHHATHUSANJEEV 0717028845 ILITIGATON @SRCSL |03-10-2025
IBLOCK-I IMAHTO [PATHAK(P) [EGAL.COM

7, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7377/2025 [08-10-2025 [YES BANK LTD VS MAHESHSANJEEV 9717028845 LITIGATON@SRCSL [03-10-2025
[BLOCK-I ICHANDRA [PATHAK(P) I[EGAL.COM

17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7374/2025 [08-10-2025 IYES BANK LTD VS DIKSHANTSANJEEV 0717028845 ILITIGATON @SRCSL|03-10-2025
IBLOCK-I IKALIA [PATHAK(P) [EGAL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7380/2025(08-10-2025 IYES BANK LTD VS PRASANJEETISANJEEV 10717028845 ILITIGATON@SRCSL [03-10-2025
[BLOCK-I [BANDOPADHYAY [PATHAK(P) [EGAL.COM

17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7378/2025 [08-10-2025 IVES BANK LTD VS NAVEENSANJEEV 10717028845 ILITIGATON @SRCSL|03-10-2025
IBLOCK-I [KUMAR [PATHAK(P) [EGAL.COM
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17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7376/2025|08-10-2025 IYES BANK LTD VS  VEERSANJEEV l9717028845 ILITIGATON@SRCSL jo3-10-2025
[BLOCK-I [TRADING CO [PATHAK(P) [EGAL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7373/2025 [08-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 JAMIKUMAR.294@R [04-10-2025
[BLOCK-I PASWANT KAUR [KUMAR(P) [EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7372/2025 [08-10-2025 [KOTAK MAHINDRA PRIMERAJESH 10958726491 lo4-10-2025
IBLOCK-I ILIMITED VS AMIT GUPTA UANGRA(P) ANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7369/2025/08-10-2025 [AXIS BANK LTD VS VEERU SOSHOBHA 08911192158 [SRSHOBHAGUPTA |3-09-2025
[BLOCK-I [KAPTAN SAINGH IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7368/2025(08-10-2025 JAXIS BANK LTD VS SHESHNATH [SHOBHA 108911192158 [SRSHOBHAGUPTA p3-09-2025
BLOCK-I IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7370/2025 [08-10-2025 IAXIS BANK LTD VS CHANDRASHOBHA 108911192158 [SRSHOBHAGUPTA [23-09-2025
IBLOCK-I [PRAKASH SHRI KRISHAN IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7371/2025 [08-10-2025 [AXIS BANK LTD VS SHIVMOHANSSHOBHA 108911192158 [SRSHOBHAGUPTA p3-09-2025
IBLOCK-I IRAJESHKUMAR IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL ICS (COMM)/464/2025 09-10-2025 ICANARA BANK VS RAMESH[SANJEEV [0711142200 ICHOPRA6791@GMA [24-09-2025
[BLOCK-I IDUBEY PROP KOUSHAL GLASSCHOPRA(P) IL.COM
[HOUSE
17, NEW COURTICOMMERCIAL ICS (COMM)/463/2025 09-10-2025 IMS ESME CONSUMER PVT LTD [SANJAY 10873262006 IADMIN@RAGUELL [03-10-2025
IBLOCK-I S SHIPRASHREE TRADING ASAGGARWAL(P) JAW.COM
ICOSMO HEAVEN
17, NEW COURTICOMMERCIAL ICS (COMM)/465/2025 09-10-2025 [INTERNATIONAL AESTHETICSVVIDIT (0910995511 IA445DEFCOL@GMA [06-10-2025
[BLOCK-I IPVT LTD VS KRITIKA KAPOORGUPTA(P) IL.COM
JALIAS KRITIKA KAPOOR MAKKAR
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7435/2025 [09-10-2025 JAXIS BANK LTD VS SHIVAMISHOBHA 108911192158 ISRSHOBHAGUPTA [01-10-2025
[BLOCK-I ISINGH IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7430/2025(09-10-2025 [TATA CAPITAL VS D S HOMENAVEEN 10350569040 [NAVEENK101A@YA [06-10-2025
[BLOCK-I ICONSTRUCTION PRIVATESHARMA(P) [HOO.COM
[LIMITED
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7433/2025(09-10-2025 [KOTAK MAHINDRA PRIM! ESH 10958726491 I27-09-2025
[BLOCK-I ILIMITED VS ROHTASH SINGHJANGRA(P) WANGRAADVOCATE
ICF23539996 (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7428/2025(09-10-2025 [KOTAK MAHINDRA PRIM ESH 10958726491 p7-09-2025
IBLOCK-I ILIMITED VS ANITA MOHINDERJANGRA(P) WANGRAADVOCATE
ISINGH (@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7434/2025(09-10-2025 [KOTAK MAHINDRA PRIM! JESH 10958726491 I27-09-2025
[BLOCK-I ILIMITED VS PARVEEN VIZAN UANGRA(P) JANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7431/2025 [09-10-2025 I[KOTAK MAHINDRA PRIMERAJESH 10958726491 27-09-2025
IBLOCK-I ILIMITED VS KUMOD K VANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7432/2025 [09-10-2025 [KOTAK MAHINDRA PRIMERAJESH 19958726491 I27-09-2025
[BLOCK-I [LIMITED VS NAVEEN TYAGI WANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7429/2025[09-10-2025 [AXIS BANK LTD VS SATYAKAMISHOBHA 108911192158 [SRSHOBHAGUPTA |p9-09-2025
IBLOCK-I JARYA IGUPTA(P) (@GMAIL.COM
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17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7427/2025 [09-10-2025 JAXIS BANK LTD VS VISHNUSHOBHA 108911192158 ISRSHOBHAGUPTA [29-09-2025
[BLOCK-I [KUMAR IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7426/2025(09-10-2025 [AXIS BANK LTD VS SHADABSHOBHA 108911192158 [SRSHOBHAGUPTA 29-09-2025
[BLOCK-I JANSARI IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7523/2025 [10-10-2025 JAXIS BANK LTD VS |SHOBHA 108911192158 ISRSHOBHAGUPTA [29-09-2025
IBLOCK-I [PUSHPENDRA KUMAR SINGH IGUPTA(P) (@GMAIL.COM

17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7525/2025 [10-10-2025 [AXIS BANK LTD VS PANKAJSHOBHA 08911192158 [SRSHOBHAGUPTA |9-09-2025
[BLOCK-I IBAGHEL IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7524/2025 [10-10-2025 [AXIS BANK LTD VS MOHD ASIFSHOBHA 108911192158 [SRSHOBHAGUPTA |p9-09-2025
IBLOCK-I ISAIFI IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7526/2025 [10-10-2025 [AXTS BANK LTD VS SURESHSHOBHA 108911192158 [SRSHOBHAGUPTA l01-10-2025
IBLOCK-I [KUMAR IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7527/2025 [10-10-2025 JAXIS BANK LTD VS ALOK BAJPAI [SHOBHA 108911192158 [SRSHOBHAGUPTA B0-09-2025
IBLOCK-I IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7512/2025 [10-10-2025 JAXIS BANK LIMITED VS ANSARINIRAJ 10811306559 [INIRAJKUMAR1976 [30-09-2025
[BLOCK-I ZUBEDA BANU [KUMAR(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7518/2025 [10-10-2025 JAXIS BANK LIMITED VS MUBEEN|NIRAJ 10811306559 INIRAJKUMAR1976 [30-09-2025
IBLOCK-I [KUMAR(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL MP (I) (COMM)/7513/2025 [10-10-2025 JAXIS BANK LIMITED VS SAURAF [NIRAJ 10811306559 [NIRAJKUMAR1976 [30-09-2025
[BLOCK-I [KHAN [KUMAR(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7511/2025 [10-10-2025 JAXIS BANK LIMITED VS RAVINIRAJ 10811306559 INIRAJKUMAR1976 [30-09-2025
[BLOCK-I ISHANKER RAO [KUMAR(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7516/2025 [10-10-2025 JAXIS BANK LIMITED VS [NIRAJ 10811306559 [NIRAJKUMAR1976 [06-10-2025
[BLOCK-I VIRENDRA KUMAR [KUMAR(P) (@GMAIL.COM

17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7519/2025 J10-10-2025 [AXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 B0-09-2025
[BLOCK-I [RAJKUMAR SINGH AND ORS [KUMAR(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7521/2025 [10-10-2025 JAXIS BANK LIMITED VS YOGITANIRAJ 10811306559 [NIRAJKUMAR1976 [07-10-2025
IBLOCK-I ICONSTRUCTION IKUMAR(P) (@GMAIL.COM

7, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7520/2025[10-10-2025 [AXTS BANK LIMITED VS HARDIKNIRAJ 0811306559 INIRAJKUMAR1976 |07-10-2025
[BLOCK-I IMAVI ENTERPRISES [KUMAR(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7510/2025 [10-10-2025 [AXIS BANK LIMITED VS A2ZNIRAJ 10811306559 INIRAJKUMAR1976 [07-10-2025
IBLOCK-I ILOGISTIC SOLUTION [KUMAR(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7522/2025 [10-10-2025 [AXIS BANK LTD VS THAN SINGHSHOBHA 108911192158 [SRSHOBHAGUPTA [B0-09-2025
[BLOCK-I [IKACHHAWAHA IGUPTA(P) (@GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7517/2025 [10-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 IAMIKUMAR.294@R [07-10-2025
IBLOCK-I [HARVINDER SALUJA [KUMAR(P) [EDIFFMAIL.COM
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17, COURT|ICOMMERCIAL [OMP (I) (COMM)/7514/2025 [10-10-2025 JAXIS BANK LIMITED VS GAURAVAMIT 8860939556 IAMIKUMAR.294@R [07-10-2025
[BLOCK-I [KUMAR MISHRA [KUMAR(P) [EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7515/2025 [10-10-2025 [AXIS BANK LTD VS TUSHARSHOBHA 108911192158 [SRSHOBHAGUPTA 7-10-2025
[BLOCK-I [BHATIA IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7509/2025[10-10-2025 JAXIS BANK LTD VS VISHUN [MAYANK 10873347330 IMAYANK_MAHAJA [07-10-2025
IBLOCK-I IDAYAL 0401 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7508/2025[10-10-2025 [AXIS BANK LTD VS SARITA MAYANK 0873347330 [MAYANK_MAHAJA 07-10-2025
[BLOCK-I ISHUKLA 3626 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7505/2025 [10-10-2025 IAXIS BANK LTD VS [MAYANK 10873347330 IMAYANK_MAHAJA [07-10-2025
IBLOCK-I 'ASHIMUDDIN 9063 MAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7507/2025 [10-10-2025 JAXIS BANK LTD VS KRISHAN [MAYANK 10873347330 [MAYANK_MAHAJA [07-10-2025
BLOCK-I IPAL 7473 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7506/2025[10-10-2025 JAXIS BANK LTD VS HASHIM ALIMAYANK 10873347330 IMAYANK_MAHAJA [07-10-2025
IBLOCK-I 13215 MAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7504/2025[10-10-2025 JAXIS BANK LTD VS MANJITSHOBHA 108911192158 ISRSHOBHAGUPTA [07-10-2025
[BLOCK-I ISINGH IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7502/2025[10-10-2025 [AXIS BANK LTD VS  VIKASMAYANK 19873347330 IMAYANK_MAHAJA [01-10-2025
IBLOCK-I ICHAUDHARY 7883 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL MP (I) (COMM)/7500/2025[10-10-2025 JAXIS BANK LTD VS TARUNMAYANK 10873347330 IMAYANK_MAHAJA j01-10-2025
IBLOCK-I IYADAV 9594 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7499/2025[10-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 [MAYANK_MAHAJA }o3-10-2025
[BLOCK-I JOMPRAKASH 4121 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7501/2025 [10-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [03-10-2025
[BLOCK-I IMANPREET SINGH 3170 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7503/2025[10-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA 03-10-2025
IBLOCK-I JAJAMAT ALI 3963 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7498/2025]10-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA [03-10-2025
IBLOCK-I JATUL YADAV 7043 IMAHAJAN(P) [No5@YAHOO.COM
7, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7560/2025[13-10-2025 [AXIS BANK LTD VS BHAGWANSHOBHA 08911192158 [SRSHOBHAGUPTA [08-10-2025
[BLOCK-I ISAHAY IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7557/2025 [13-10-2025 JAXIS BANK LTD VS ARVINDSHOBHA 108911192158 [SRSHOBHAGUPTA |08-10-2025
IBLOCK-I [KUMAR YADAV IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7562/2025 [13-10-2025 IAXIS BANK LTD VS MOHDSHOBHA 108911192158 [SRSHOBHAGUPTA |08-10-2025
[BLOCK-I [KHURSHID D KHAN IGUPTA(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7561/2025 [13-10-2025 JAXIS BANK LTD VS SUKHRAM |ASHISH 10999183119, IASHISH@AGCPART [08-10-2025
IBLOCK-I [KUMAR 0811517810 [NERS.CO.IN

IGUPTA(P)
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17, COURTICOMMERCIAL IOMP (I) (COMM)/7558/2025 [13-10-2025 JAXIS BANK LTD VS RAVINDRAASHISH 10999183119, IASHISH@AGCPART [08-10-2025
[BLOCK-I IMEENA [KUMAR 10811517810 [NERS.CO.IN
IGUPTA(P)
17, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7559/2025 [13-10-2025 [AXTS BANK LTD VS SUKHCHAINASHISH 0999183119, [ASHISH@AGCPART [08-10-2025
[BLOCK-I ISINGH [KUMAR 10811517810 [INERS.CO.IN
IGUPTA(P)
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7555/2025 [13-10-2025 JAXIS BANK LTD VS HATARAM |ASHISH 10999183119, IASHISH@AGCPART [08-10-2025
IBLOCK-I [KUMAR 10811517810 INERS.CO.IN
IGUPTA(P)
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7556/2025 [13-10-2025 [AXTS BANK LTD VS HIRA RAM _ |ASHISH 9999183119, [ASHISH@AGCPART }08-10-2025
[BLOCK-I [KUMAR 0811517810 [INERS.CO.IN
IGUPTA(P)
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7551/2025 [13-10-2025 JAXIS BANK LTD VS PARAMJEETAVINASH 10811182985 IAVINASH.ADV@GM [24-09-2025
IBLOCK-I ISINGH IKUMAR(P) |AIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7552/2025 [13-10-2025 JAXIS BANK LTD VS SUDHIRMAYANK 10873347330 [MAYANK_MAHAJA |01-10-2025
IBLOCK-I [KUMAR 0621 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7554/2025 [13-10-2025 I[KOTAK MAHINDRA PRIM! ESH 10958726491 130-09-2025
IBLOCK-I ILIMITED VS AMRESH KUMARJANGRA(P) WANGRAADVOCATE
ISINHA (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7553/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 [IMAYANK_MAHAJA [03-10-2025
[BLOCK-I [PAWAN GROVER 1915 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7550/2025[13-10-2025 [KOTAK MAHINDRA PRIMERAJESH 19958726491 [30-09-2025
IBLOCK-I ILIMITED VS ANIL KUMAR JANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL MP (I) (COMM)/7546/2025[13-10-2025 [KOTAK MAHINDRA PRIMERAJESH 19958726491 130-09-2025
[BLOCK-I [ILIMITED VS PAWAN KUMAR JANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7547/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [03-10-2025
[BLOCK-I IMANPREET SINGH 7720 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7548/2025[13-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [03-10-2025
[BLOCK-I IMOHIT SHARMA 3073 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7549/202513-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA 03-10-2025
[BLOCK-I [FAIM AHMED 6842 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7545/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [03-10-2025
IBLOCK-I IDHARMENDRA KUMAR 1794 IMAHAJAN(P) [No5@YAHOO.COM
7, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7543/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA 03-10-2025
[BLOCK-I JABHISHEK TYAGI 5737 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7542/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [03-10-2025
IBLOCK-I JAMIL KHAN 9637 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7544/2025 [13-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 [MAYANK_MAHAJA [03-10-2025
[BLOCK-I IKIRTI SONI 4475 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7541/2025 [13-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 l09-10-2025
IBLOCK-I IPVT LTD VS ASHOK KUMAR JANGRA(P) WANGRAADVOCATE

(@GMAIL.COM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7540/2025/13-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 9-10-2025
[BLOCK-I [PVT LTD VS NIRAJ KUMARI JANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7539/2025 [13-10-2025 [PTRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 9-10-2025
[BLOCK-I IFINANCE LIMITED VS SHAHDATJANGRA(P) WANGRAADVOCATE
JAMIR (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7620/2025[14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 10958726491 11-10-2025
IBLOCK-I IPVT LTD VS BRESH CHANDRA  JANGRA(P) ANGRAADVOCATE
(@GMAIL.COM
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7618/2025 [14-10-2025 [CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 [lo-10-2025
[BLOCK-I [PVT LTD VS HARVEER SINGH UANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7619/2025 [14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 [10-10-2025
IBLOCK-I [PVT LTD VS VINEET KUMAR UANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7621/2025 [14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 [11-10-2025
IBLOCK-I IPVT LTD VS ABU BAKKARJANGRA(P) WANGRAADVOCATE
ISIDDIQUE (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7617/2025 [14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 11-10-2025
IBLOCK-I PVT LTD VS ABDUL SHAHIDJANGRA(P) WANGRAADVOCATE
ILASKAR (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7613/2025 [14-10-2025 JAXIS BANK LIMITED VS LOKESH AMIT 8860939556 IAMIKUMAR.294@R [11-10-2025
[BLOCK-I IDALAL [KUMAR(P) [EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7616/2025 [14-10-2025 JAXIS BANK LIMITED VS [RAHUL 19971891788 INFO@AUALEGAL.CJ11-10-2025
IBLOCK-I [RAJENDRA KUMAR ICHAUHAN(P) IOM
17, NEW COURTICOMMERCIAL MP (I) (COMM)/7614/2025 [14-10-2025 JAXIS BANK LIMITED VS RAMAMIT 8860939556 JAMIKUMAR.294@R [11-10-2025
[BLOCK-I INIVAS PRAJAPATT [KUMAR(P) [EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7615/2025 [14-10-2025 IAXIS BANK LIMITED VS [RAHUL 19971891788 INFO@AUALEGAL.CJ11-10-2025
[BLOCK-I ISHUSHIL KUMAR ICHAUHAN(P) IOM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7690/2025[15-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 10958726491 11-10-2025
[BLOCK-I [PVT LTD VS SHIV LALI JANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7695/202515-10-2025 [CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 [l1-10-2025
[BLOCK-I [PVT LTD VS PINKI RAKESH JANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7693/202515-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 10958726491 [l0-10-2025
IBLOCK-I [PVT LTD VS RAHUL KUMAR UANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
7, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7692/2025[15-10-2025 [CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 [lo-10-2025
[BLOCK-I IPVT LTD VS DHEERENDRAJANGRA(P) JANGRAADVOCATE
[KUMAR RAJPUT (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7694/202515-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 11-10-2025
IBLOCK-I [PVT LTD VS SARVESH KUMAR  JANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7691/2025 [15-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 19958726491 [11-10-2025
[BLOCK-I [PVT LTD VS RIDIP DAS WANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7689/2025(15-10-2025 IAXIS BANK LIMITED VS [RAHUL 10971891788 INFO@AUALEGAL.CJ11-10-2025
IBLOCK-I IDHARMENDRA SO JAYPRAKASH |CHAUHAN(P) OM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7687/202515-10-2025 JAXIS BANK LIMITED VS [RAHUL 9971891788 INFO@AUALEGAL.C}i3-10-2025
[BLOCK-I [DUKHRAN ICHAUHAN(P) IOM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7686/202515-10-2025 [PTRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 [13-10-2025
[BLOCK-I IFINANCE LIMITED VS SUMITJANGRA(P) WANGRAADVOCATE
ICHOUDHARY UCL0000309424 (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7688/2025[15-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 [13-10-2025
IBLOCK-I [FINANCE LIMITED VS JANGRA(P) ANGRAADVOCATE
[HIMANSHU PAHUJA (@GMAIL.COM
17, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARB|16-10-2025 [SUNDARAM FINANCE LTD VS [NITIN 10773667288, IADVOCATE.MEHTA [26-09-2025
[BLOCK-I ICOMM/56/2025 IDUSHYANT I IMEHTA(P), 8802218291 IASSOCIATE09@GM
IAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7744/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 [14-10-2025
IBLOCK-I IPVT LTD VS MAHESH RAMJANGRA(P) WANGRAADVOCATE
JACHHAIVAR (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7745/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 [14-10-2025
IBLOCK-I [PVT LTD VS PANKAJ KUMAR JANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7746/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 [14-10-2025
IBLOCK-I IPVT LTD VS GIRJA SHANKAR JANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7742/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 19958726491 [14-10-2025
[BLOCK-I IPVT LTD VS PRITI MANVESHAR PANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7743/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 19958726491 [14-10-2025
IBLOCK-I [PVT LTD VS BISHAN SINGH JANGRA(P) WANGRAADVOCATE
(@GMAIL.COM
17, NEW COURTICOMMERCIAL ICS (COMM)/473/2025 16-10-2025 [UNION BANK OF INDIA VS JARUN KUMAR{9312400295 ICONNECT @SNSLEG[13-10-2025
[BLOCK-I 'AIBHAV NARAYAN SINGH ISHUKLA(P) IAL.IN
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7741/2025 [16-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 19958726491 [13-10-2025
[BLOCK-I IFINANCE LIMITED VS AAKASHUANGRA(P) WANGRAADVOCATE
[KUMAR (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7739/2025 [16-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 [13-10-2025
[BLOCK-I IFINANCE LIMITED VS KRISHNAJANGRA(P) WANGRAADVOCATE
RAJENDER SINGH (@GMAIL.COM
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7740/202516-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 l[(3-10-2025
[BLOCK-I IFINANCE LIMITED VS PRAVEENJANGRA(P) WANGRAADVOCATE
INAGAR (@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7735/2025 [16-10-2025 JAXIS BANK LTD VS RAJEEVMAYANK 19873347330 IMAYANK_MAHAJA j14-10-2025
IBLOCK-I [KUMAR 7781 IMAHAJAN(P) [No5@YAHOO.COM
7, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7733/2025 [16-10-2025 [AXIS BANK LTD VS  YUVRAJMAYANK 0873347330 IMAYANK_MAHAJA [14-10-2025
[BLOCK-I ICONSTRACTION 0488 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7734/2025 [16-10-2025 JAXIS BANK LTD VS DEVENDRA [MAYANK 10873347330 IMAYANK_MAHAJA [i4-10-2025
IBLOCK-I IYADAV 1927 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7738/2025 [16-10-2025 JAXIS BANK LTD VS PRAVESHMAYANK 10873347330 [IMAYANK_MAHAJA [14-10-2025
[BLOCK-I [KUMAR MISHRA 5691 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7736/2025 [16-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 13-10-2025
IBLOCK-I [FINANCE LIMITED VS DALJITJANGRA(P) WANGRAADVOCATE
IKAUR (@GMAIL.COM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7732/2025 [16-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 [13-10-2025
[BLOCK-I IFINANCE LIMITED VS KAPIIJANGRA(P) WANGRAADVOCATE
[KUMAR (@GMAIL.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7737/2025 [16-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [14-10-2025
[BLOCK-I INIKHIL NITIN TRANSPORT COMAHAJAN(P) [No5@YAHOO.COM
972
17, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARBj17-10-2025 [KOTAK MAHINDRA PRIME LTD [KUSHAL [7009793548 IRISHABH.ERUDITE [11-10-2025
IBLOCK-I ICOMM/59/2025 S SHAYRI PRADEEP I[KUMAR(P) ILEGAL@GMAIL.CO
(M
17, NEW COURTICOMMERCIAL [EXECUTION [17-10-2025 ICANARA BANK VS JORAWARDEEPANJAL (8390227354 IDEEPANJALCH®@G [01-10-2025
[BLOCK-I (COMM)/148/2025 ISINGH ICHOUDHARY( [MAIL.COM
P)
17, NEW COURTICOMMERCIAL [EXECUTION 17-10-2025 ICANARA BANK VS HARVENDRADEEPANJAL (8390227354 IDEEPANJALCH@G [01-10-2025
IBLOCK-I (COMM)/147/2025 ISINGH ICHOUDHARY( IMAIL.COM
P)
17, NEW COURTICOMMERCIAL ICS (COMM)/481/2025 [17-10-2025 [BANK OF BARODA VS SANTOSH[ERAM 10717099220 I[ERAMADV2000@G [13-10-2025
IBLOCK-I IGARMENS [KHAN(P) IMAIL.COM
17, NEW COURTICOMMERCIAL ICS (COMM)/482/2025 17-10-2025 IMAYOR SPORTS PVT LTD VS [PRAMOD 10868920473, IPKAGG.ADV@GMALI |14-10-2025
IBLOCK-I ISHAKIL AHMED [KUMAR 10810554989 IL.COM
IAGARWAL(P)
17, NEW COURTICOMMERCIAL ICS (COMM)/485/2025 [17-10-2025 AROI INTERIORS VS METRODVEEP 10212425255 [TEAM@LEGAL7.IN [14-10-2025
[BLOCK-I IBUILDTECH CONSTRUCTION LLP AHUJA(P)
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7771/2025 [17-10-2025 JAXIS BANK LIMITED VS [RAHUL 19971891788 INFO@AUALEGAL.Cl15-10-2025
IBLOCK-I JABHISHEK KUMAR ICHAUHAN(P) IOM
17, NEW COURTICOMMERCIAL ICS (COMM)/483/2025 17-10-2025 ISMALL FAMERS AGRI BUSINESSJATIN 10899818888 WATINJULKA07@OU}i4-10-2025
[BLOCK-I ICONSORTIUM VS M/S NARESHJULKA(P) [TLOOK.COM
IMUSHROOM GROWER
17, NEW COURTICOMMERCIAL ICS (COMM)/484/2025 [17-10-2025 IM/S JAINSONS DEPARTMENTALIPUNEET 10899141610 JAORPUNEET@GMA [15-10-2025
[BLOCK-I ISTORES VS M/S UNITED COFFEEDHAWAN(P) IL.COM
[HOUSE AND ORS
17, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARBj17-10-2025 IGOYAL PUBLISHER VS NCBANITYA 0811207921 ISAVIOUR.LAWYER [16-10-2025
[BLOCK-I ICOMM/58/2025 [EXPORTS ISHARMA(P), (@GMAIL.COM
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7824/2025[27-10-2025 [YES BANK LTD VS BM WEARSANANJAY [7030378800 [ASAPLEGALANDAD [17-10-2025
[BLOCK-I [PRIVATE LIMITED ISINGH(P) [VOCATES@GMAIL.(]
OM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7826/2025[27-10-2025 IYES BANK LTD VS PRAMODANANJAY [7030378800 IASAPLEGALANDAD f17-10-2025
IBLOCK-I JAGARWAL ISINGH(P) [VOCATES@GMAIL.(]
IOM
7, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7827/2025 [27-10-2025 [YES BANK LTD VS DEEPAKANANJAY [7030378800 [ASAPLEGALANDAD [17-10-2025
[BLOCK-I ICHADHA ISINGH(P) [VOCATES@GMAIL.C]
IOM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7822/2025[27-10-2025 JAXIS BANK LTD VS SANGEETA |ASHISH 10999183119, IASHISH@AGCPART f[i5-10-2025
IBLOCK-I [KUMAR 0811517810 [NERS.CO.IN
IGUPTA(P)
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7821/2025 [27-10-2025 [DFC FIRST BANK LTD VS [SANJEEV 10717028845 ILITIGATON@SRCSLJ17-10-2025
[BLOCK-I JAJAYPAWAR OMVEER [PATHAK(P) [EGAL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7823/2025[27-10-2025 IAXIS BANK LTD VS MADHUASHISH 10999183119, IASHISH@AGCPART [i5-10-2025
IBLOCK-I ICHAUHAN [KUMAR 0811517810 [NERS.CO.IN
IGUPTA(P)
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17, COURTICOMMERCIAL IOMP (I) (COMM)/7825/2025 [27-10-2025 JAXIS BANK LTD VS RAJESHASHISH 10999183119, IASHISH@AGCPART [15-10-2025
[BLOCK-I [KUMAR [KUMAR 10811517810 [NERS.CO.IN
IGUPTA(P)

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7820/2025[27-10-2025 [DFC FIRST BANK LTD VS [SANJEEV 10717028845 ILITTIGATON@SRCSLJ17-10-2025
[BLOCK-I [BHAWNA KHANNA [PATHAK(P) [EGAL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7819/2025 [27-10-2025 [DFC FIRST BANK LTD VS [SANJEEV 10717028845 ILITIGATON@SRCSLJ17-10-2025
IBLOCK-I IPARVINDER SINGH [PATHAK(P) I[EGAL.COM
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7865/2025[29-10-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 026643437 1 LEGAL12@ARENESSR2-10-2025
[BLOCK-I IPRIVATE LIMITED VS ANUJBAWEJA(P) ILAW.COM

IMANIPAL
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7860/2025[29-10-2025 JAXIS BANK LTD VS MUSTAK 9933MAYANK 10873347330 IMAYANK_MAHAJA [4-10-2025
IBLOCK-I MAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7861/2025 [29-10-2025 JAXIS BANK LTD VS RAVINDRMAYANK 10873347330 [MAYANK_MAHAJA [28-10-2025
BLOCK-I 5574 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7862/2025[29-10-2025 AXIS BANK LTD VS SANJAYMAYANK 10873347330 IMAYANK_MAHAJA [5-10-2025
IBLOCK-I [KUMAR 0264 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7863/2025[29-10-2025 JAXIS BANK LTD VS CHUNA RAMMAYANK 10873347330 IMAYANK_MAHAJA [24-10-2025
[BLOCK-I 1476 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7864/2025[29-10-2025 JAXIS BANK LIMITED VS SAHILNIRAJ 10811306559 INIRAJKUMAR1976 [25-10-2025
IBLOCK-I [TRANSPORT COMPANY [KUMAR(P) (@GMAIL.COM
17, NEW COURTICOMMERCIAL MP (I) (COMM)/7911/2025 [30-10-2025 JAXIS BANK LTD VS MOHITIMAYANK 10873347330 IMAYANK_MAHAJA p8-10-2025
[BLOCK-I [KUMAR SINGH 6756 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7910/2025 [30-10-2025 JAXIS BANK LTD VS VINOD 0482 [MAYANK 10873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-I IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7912/2025 [30-10-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 026643437 1 [LEGAL12@ARENESSR9-10-2025
[BLOCK-I IPRIVATE LIMITED VS RANJITIBAWEJA(P) ILAW.COM

ISINGH
17, NEW COURIICOMMERCIAL [OMP (I) (COMM)/7909/2025[30-10-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 026643437 1 LEGAL12@ARENESSR9-10-2025
[BLOCK-I [PRIVATE ~ LIMITED VS  [BAWEJA(P) ILAW.COM

[PAWANDEEP SINGH BAL
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7908/2025[30-10-2025 IDFC FIRST BANK LTD VS ARUN [SANJEEV 0717028845 ILITIGATON@SRCSL [23-10-2025
IBLOCK-I IGRISHCHANDRA [PATHAK(P) [EGAL.COM
7, NEW COURITICOMMERCIAL [OMP (I) (COMM)/7907/2025[30-10-2025 [DFC FIRST BANK LID VS [SANJEEV 9717028845 LITIGATON@SRCSL p3-10-2025
[BLOCK-I JASHISH JAIN [PATHAK(P) I[EGAL.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7906/2025[30-10-2025 JAXIS BANK LTD VS JUMMA 1886 [MAYANK 10873347330 IMAYANK_MAHAJA p4-10-2025
IBLOCK-I IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7905/202530-10-2025 JAXIS BANK LTD VS VIJAY SINGHMAYANK 10873347330 [MAYANK_MAHAJA [4-10-2025
[BLOCK-I 19264 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7955/2025 [31-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 10717028845 ILITIGATON @SRCSL[23-10-2025
IBLOCK-I [RAVINDRA SINGH CHAUHAN [PATHAK(P) [EGAL.COM
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7, COURT|ICOMMERCIAL IOMP (I) (COMM)/7957/2025 [31-10-2025 JAXIS BANK LTD VS VIJNESH 3185MAYANK 10873347330 IMAYANK_MAHAJA p4-10-2025
[BLOCK-I IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL [OMP (1) (COMM)/7951/2025 [31-10-2025 [AXIS BANK LTD VS NARPAT RAMMAYANK 0873347330 IMAYANK_MAHAJA p4-10-2025
[BLOCK-I 10098 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7950/2025[31-10-2025 [AXIS BANK LTD VS SUDEESHMAYANK 0873347330 IMAYANK_MAHAJA p4-10-2025
IBLOCK-I [KUMARI 6748 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7952/202531-10-2025 [AXIS BANK LID VS RAKESHMAYANK 0873347330 IMAYANK_MAHAJA [4-10-2025
[BLOCK-I IBABU 4429 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7953/2025[31-10-2025 JAXIS BANK LTD VS SUSHEELMAYANK 10873347330 IMAYANK_MAHAJA [4-10-2025
IBLOCK-I ISINGH 7210 MAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7947/2025 [31-10-2025 JAXIS BANK LTD VS MOHD NASIRMAYANK 10873347330 [MAYANK_MAHAJA [4-10-2025
IBLOCK-I 9127 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7948/2025(31-10-2025 JAXIS BANK LTD VS RAMVATIMAYANK 10873347330 IMAYANK_MAHAJA p4-10-2025
IBLOCK-I 122 MAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7954/2025 [31-10-2025 JAXIS BANK LTD \S RAJUMAYANK 10873347330 IMAYANK_MAHAJA [25-10-2025
[BLOCK-I ICHAUHAN 9758 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7956/2025[31-10-2025 [AXIS BANK LTD VS MAGADEMAYANK 19873347330 IMAYANK_MAHAJA [25-10-2025
IBLOCK-I POTIRAM GANGADHAR 4498 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL MP (I) (COMM)/7945/202531-10-2025 JAXIS BANK LTD VS SURENDRAMAYANK 10873347330 IMAYANK_MAHAJA p8-10-2025
[BLOCK-I [KUMAR 6275 IMAHAJAN(P) [No5@YAHOO.COM
17, NEW COURTICOMMERCIAL [EXECUTION 1-10-2025 ICONTRA DEFENCE VS PLAXONICANKUR DAS(P) 8390822993 IADVOCATE.ANKUR B0-10-2025
[BLOCK-I (COMM)/153/2025 [TECHNOLOGIES IDAS@GMAIL.COM
26 ISH. AJAY KUMARSOUTH 29, NEW COURTICOMMERCIAL [EXECUTION 09-10-2025 IGOPSONS PAPERS PVT LTD VS [CHANDRA 10810652956 ICMGOYALADVOCATJ07.10.2025

WAIN, DISTRICT] [BLOCK-II (COMM)/141/2025 IM/S PRISTINE PUBLICATIONSMOHAN [E@GMAIL.COM

WUDGE [PVT LTD IGOYAL(P),

(COMMERCIAL

[COURT) (DIGITAL) b9, NEW COURTICOMMERCIAL [EXECUTION [16-10-2025 JOUTLOOK PUBLICATION INDIASETU 0873109672 IMAIL@CURARELEGi4.10.2025

4 [BLOCK-II (COMM)/144/2025 IPVT LTD VS M/S SYSOTELNIKET(P), IAL.cCOM
[TECHNOLOGIES PVT LTD
29, NEW COURTICOMMERCIAL IEXECUTION 29-10-2025 [UMANG MIDHA VS AGRO CRAFTNAKUL 8882205139 ICONTACT@THEPA [27.10.2025
IBLOCK-II (COMM)/152/2025 [EARTH LLP AND ORS ICHAUDHARY(P| INLEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (COMM)/53/2025 29-10-2025 [BHAIRAV PANDEY VS MOTILALANISH 10818266660 IADVDHINGRA@GM [28.10.2025
[BLOCK-II JOSWAL FINANCIAL SERVICESDHINGRA(P), IAIL.COM
ILTD

29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7894/2025[29-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 WANGRAADVOCATE f27.10.2025
IBLOCK-II [PVT LTD VS SHAMESH DIN VANGRA(P), (@GAMIL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7885/2025[29-10-2025 JAXIS BANK LTD VS VIKAS SINGH [MAYANK 10873347330 [IMAYANK_MAHAJA [28.10.2025
[BLOCK-II IMAHAJAN(P), [No5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7884/2025[29-10-2025 JAXIS BANK LTD VS BHOOPENDRMAYANK 10873347330 IMAYANK_MAHAJA [28.10.2025
IBLOCK-II ISINGH IMAHAJAN(P), [No5@YAHOO.COM
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b9, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7886/2025[29-10-2025 JAXIS BANK LTD VS  VIPINMAYANK 0873347330 IMAYANK_MAHAJA p8.10.2025
[BLOCK-II [KUMAR GAUD IMAHAJAN(P), [No5@YAHOO.COM
29, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7883/2025[29-10-2025 JAXIS BANK LTD VS VIJAY PAL  [MAYANK 10873347330 IMAYANK_MAHAJA [4.10.2025
[BLOCK-II IMAHAJAN(P), [No5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7882/2025[29-10-2025 JAXIS BANK LTD VS SAPNA [MAYANK 10873347330 IMAYANK_MAHAJA p4.10.2025
BLOCK-IT IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7887/2025[29-10-2025 [AXTS BANK LTD VS AMBAREESH MAYANK 0873347330 [MAYANK_MAHAJA p4.10.2025
[BLOCK-II IMAHAJAN(P), [No5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7890/2025[29-10-2025 JAXIS BANK LTD VS SACHIN IMAYANK 10873347330 IMAYANK_MAHAJA [24.10.2025
IBLOCK-II MAHAJAN(P), [No5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7892/2025[29-10-2025 JAXIS BANK LTD VS VIKRAM AMIT 8860939556 IAMITKUMAR.294@ [25.10.2025
[BLOCK-II ISINGH [KUMAR(P), [REDIFFMAIL.COM
29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7893/2025[29-10-2025 JAXIS BANK LTD VS BANDIPORAAMIT 8860939556 IAMITKUMAR.294@ [25.10.2025
IBLOCK-II ICOLLEGE OF INFORMATIONKUMAR(P), IREDIFFMAIL.COM

[TECHNOLOGY
129, NEW COURTICOMMERCIAL ICS (COMM)/495/2025 130-10-2025 IBANK OF MAHARASHTRA VS [KADAMBINI [7838821105, IKKMUDGIL29@GM [28.10.2025
[BLOCK-II [HARJINDER KAUR [KUMAR 10871226784 |AIL.COM

IMUDGIL(P),
129, NEW COURTICOMMERCIAL ICS (COMM)/493/2025 [30-10-2025 IBANK OF MAHARASHTRA VS [KADAMBINI [7838821105, IKKMUDGIL29@GM [28.10.2025
IBLOCK-IT AHESH BHARDWAJ [KUMAR 10871226784 |AIL.COM
IMUDGIL(P),

129, NEW COURTICOMMERCIAL MP (I) (COMM)/7914/2025 [30-10-2025 JAXIS BANK LTD VS MOHD SARIMMAYANK 10873347330 IMAYANK_MAHAJA [8.10.2025
[BLOCK-II IMAHAJAN(P), [No5@YAHOO.COM
129, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7915/2025 [30-10-2025 JAXIS BANK LTD VS |MAYANK 10873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-II [KRISHANAKANT IMAHAJAN(P), [No5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7930/2025[30-10-2025 ICNH INDUSTRIAL CAPITALSAGAR 10266434371 ILEGAL12@ARENESSP9.10.2025
[BLOCK-II INDIA) PVT LTD VS MANDEEPAGGARWAL ILAW.COM

ISINGH AND ANR
29, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7934/2025[30-10-2025 [IDFC FIRST BANK LTD VS ARUNSANJEEV 9717028845 LITIGATION@SRCS p2.10.2025
[BLOCK-II IKANCHI RAM [PATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7931/2025 [30-10-2025 [DFC FIRST BANK LTD VS [SANJEEV 0717028845 ILITIGATION@SRCS [23.10.2025
IBLOCK-II IDEEPIKA TAKKAR IPATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7932/2025[30-10-2025 [DFC FIRST BANK LID VS [SANJEEV 9717028845 LITIGATION@SRCS p3.10.2025
[BLOCK-II IGAJENDRA SINGH I[PATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7933/2025 [30-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 ILITIGATION@SRCS [23.10.2025
IBLOCK-II [PRERNA BHOJWANI [PATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7975/2025 [31-10-2025 [IDFC FIRST BANK LTD VS VIBHA [SANJEEV 10717028845 ILITIGATION@SRCS [23.10.2025
[BLOCK-II IDEVI [PATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7976/2025 [31-10-2025 IDFC FIRST BANK LTD VS VIJAY [SANJEEV 10717028845 ILITIGATION@SRCS [23.10.2025
IBLOCK-IT [KUMAR [PATHAK(P), ILEGAL.COM
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129, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7973/2025 [31-10-2025 [DFC FIRST BANK LTD VS [SANJEEV 10717028845 ILITIGATION@SRCS [23.10.2025
[BLOCK-II [HIMANSHU BHAGWAN SAHAI ~ [PATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7970/2025[31-10-2025 JAXIS BANK LTD VS RINKU MAYANK 10873347330 IMAYANK_MAHAJA [4.10.2025
[BLOCK-II IMAHAJAN(P), [No5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7969/2025[31-10-2025 JAXIS BANK LTD VS GUDDI DEVI [MAYANK 10873347330 IMAYANK_MAHAJA p4.10.2025
BLOCK-IT IMAHAJAN(P), INo5@YAHOO.COM
g, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7968/202531-10-2025 [AXIS BANK LTD VS AVADHESHMAYANK 0873347330 IMAYANK_MAHAJA f4.10.2025
[BLOCK-II ISINGH IMAHAJAN(P), [No5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7971/2025 [31-10-2025 JAXIS BANK LTD VS MOHD ALAM [MAYANK 10873347330 IMAYANK_MAHAJA [25.10.2025
IBLOCK-II IMAHAJAN(P), [No5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7977/2025 [31-10-2025 [IDFC FIRST BANK LTD VS ONKARSANJEEV 10717028845 ILITIGATION@SRCS [25.10.2025
[BLOCK-IT KAPIL [PATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7972/2025 [31-10-2025 JAXIS BANK LTD VS ATUL KUMARMAYANK 10873347330 IMAYANK_MAHAJA [5.10.2025
IBLOCK-II IMAHAJAN(P), [No5@YAHOO.COM
129, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7974/2025 [31-10-2025 [DFC FIRST BANK LTD VS [SANJEEV 10717028845 ILITIGATION@SRCS [25.10.2025
[BLOCK-II IMAYANK GUPTA [PATHAK(P), ILEGAL.COM
27 ISH. LOKESH[SOUTH o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7234/2025(04-10-2025 JAXIS BANK LTD VS BHUPENDRA AVINASH 1151513189 IAVINASHADV@GM [30-08-2025

[KUMAR SHARMA,| IBLOCK-IT [KUMAR(P), |AIL.COM

[DISTRICT

WUDGE(COMMERCI

IAL COURT)
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7235/2025 [04-10-2025 JAXIS BANK LTD VS JAVED KHAN[SANJEEV 10717028845 ILITIGATION@SRCS [23-08-2025
[BLOCK-II [PATHAK(P), ILEGAL
o, NEW COURTICOMMERCIAL MP (I) (COMM)/7236/2025(04-10-2025 [[DFC FIRST BANK LTD VS SEETASANJEEV 19717028845 ILITIGATION@SRCS [23-08-2025
[BLOCK-II [RAM KASANA [PATHAK(P), ILEGAL
lto, NEW COURTICOMMERCIAL [OMP (1) (COMM)/7237/2025 |04-10-2025 [AXIS BANK LTD VS DEEPAK [SANJEEV 9717028845 [LITIGATION@SRCS |23-08-2025
[BLOCK-II IMISHRA [PATHAK(P), ILEGAL
lto, NEW COURTICOMMERCIAL [CS (COMM)/452/2025 l04-10-2025 [UNION BANK OF INDIA VS [ALKA lo7113433590 JADVOCATESHYAMK}e2-09-2025
[BLOCK-II IDINESH KUMAR SHARMA IMISHRA(P), [UMARJHA@GMAIL.

ICOM
o, NEW COURTICOMMERCIAL ICS (COMM)/453/2025 04-10-2025 PAGMOHAN  GUPTA VS |AMIT 10871291420 WURISPRUDENCEO1 [22-09-2025
IBLOCK-II IREDCLIFFE LIFETECH PRIVATESINGH(P), 1@GMAIL.COM
[LIMITED

o, NEW COURTICOMMERCIAL IOMP (COMM)/50/2025 l04-10-2025 [ROHIT D S SUNDARAMASHIF 10911640095 WITENDRAREXWAL [27-09-2025
IBLOCK-IT [FINANCE [KHAN(P), 137@GMAIL.COM
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lio, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7228/2025/04-10-2025 [PIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 DANGRAADVOCATE p5-09-2025
[BLOCK-II IFINANCE LIMITED VS FAZAIJANGRA(P), (@GMAIL.COM
JAHMAD
ko, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7229/2025(04-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 JANGRAADVOCATE [25-09-2025
[BLOCK-II IFINANCE LIMITED VS ANILJANGRA(P), (@GMAIL.COM
IDIXIT
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7230/2025(04-10-2025 [PIRAMAL CAPITAL AND HOUSIN ESH 10958726491 IJANGRAADVOCATE [5-09-2025
[BLOCK-II [FINANCE LIMITED VS SAG. ANGRA(P), (@GMAIL.COM
'ASHISHTHA

o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7232/2025[04-10-2025 AXIS BANK LTD VS ISHANTADV 10871040589 INDOLEXLAW@GM [06-09-2025
BLOCK-IT IKUMAR (7343) IDHEERAJ(P), JAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7233/2025 [04-10-2025 JAXIS BANK LTD VS MANESH ISANJEEV 0717028845 ILITIGATION@SRCS [23-08-2025
BLOCK-IT IPATHAK(P), LEGAL
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7231/2025 [04-10-2025 IAXIS BANK LTD VS PANKAJAVINASH 1141513189 IAVINASHADV@GM [03-09-2025
[BLOCK-IT [KUMAR [KUMAR(P), JAIL.COM
ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7238/2025(04-10-2025 JAXIS BANK LTD VS MOSIM ISUNITA 10871040589 IL 5-08-2025
BLOCK-IT ISINGH(P), INDOLEXI"AW@GM

IAIL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7239/2025 [04-10-2025 JAXIS BANK LTD VS  [SUNITA 10871040589 IL l05-08-2025
IBLOCK-IT [RAMANPREET SINGH [SINGH(P), INDOLEXI"AW@GM|

JAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7240/2025(04-10-2025 JAXIS BANK LTD VS RACHNA ISUNITA 10871040589 IL 5-08-2025
[BLOCK-II ISINGH(P), INDOLEXI"AW@GM

IAIL.COM
o, NEW COURTICOMMERCIAL MP (I) (COMM)/7273/2025 [06-10-2025 JAXIS BANK LTD VS POOJAANUPAM 10654926809 IANUOAMLSINGH@ [18-09-2025
[BLOCK-II ISHARMA ISINGH(P), IGMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7274/2025 [06-10-2025 JAXIS BANK LTD VS RAHULANUPAM 10654926809 IANUOAMLSINGH@ [18-09-2025
[BLOCK-II [TYAGI ISINGH(P), IGMAIL.COM
lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7275/2025 [06-10-2025 [AXIS BANK LTD VS DINESHANUPAM 0654926809 [ANUOAMLSINGH@ |18-09-2025
[BLOCK-II ISINGH ISINGH(P), IGMAIL.COM
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o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7276/2025 [06-10-2025 JAXIS BANK LTD VS NAVNEET [MAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II ISHARMA1089 IMAHAJAN(P), [No5@GMAIL.COM
ko, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7277/2025 [06-10-2025 JAXIS BANK LTD VS NEERAJSHOBHA 108911192158 ISRSHOBHAGUPTA |12-09-2025
[BLOCK-II [KUMAR IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7279/2025 [06-10-2025 JAXIS BANK LTD VS VINODSHOBHA 108911192158 [SRSHOBHAGUPTA [12-09-2025
[BLOCK-II ISANVARLAL BHARGAV IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7278/2025 [06-10-2025 JAXIS BANK LTD VS SAURABH [MAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
IBLOCK-II VAISWAL 6962 IMAHAJAN(P), [No5 @GMAIL.COM
o, NEW COURTICOMMERCIAL ICS (COMM)/455/2025 06-10-2025 ISHUBHAM GOLDIEE MASALE PVI[SHRAVAN 10810017859 [RISHI@UNITEDAN [5-09-2025
IBLOCK-II ILTD Vs SUNIL KUMARBANSAL(P), IDUNITED.COM

[DHANDHANTIA
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7288/2025(06-10-2025 [KOTAK MAHINDRA BANK VS [PARV 10643644534 IPARV.MAHAJAN007[02-06-2025
[BLOCK-IT IMANOJ GUPTA 764 IMAHAJAN(P), (@GMAIL.COM
ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7287/2025[06-10-2025 [KOTAK MAHINDRA BANK VS [PARV 10643644534 [PARV.MAHAJANO007[02-06-2025
IBLOCK-II J[HARSH THAKUR 119 IMAHAJAN(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7286/2025(06-10-2025 JAXIS BANK LTD VS SHAKTI [SANJEEV 10717028845 ILITIGATION@SRCS [23-08-2025
IBLOCK-IT ISHARMA [PATHAK(P), ILEGAL
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7285/2025 [06-10-2025 JAXIS BANK LTD VS VISHAL [SANJEEV 10717028845 ILITIGATION@SRCS [23-08-2025
[BLOCK-II IAGGARWAL [PATHAK(P), ILEGAL
o, NEW COURTICOMMERCIAL MP (I) (COMM)/7284/2025(06-10-2025 JAXIS BANK LTD VS SHIVKESHAVINASH 1141513189 IAVINASHADV@GM [10-07-2025
[BLOCK-II IMEENA [KUMAR(P), |AIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7282/2025(06-10-2025 JAXIS BANK VS RAJKUMARSHOBHA 108911192158 ISRSHOBHAGUPTA [10-09-2025
[BLOCK-II [BAJPAYEE IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7281/2025 [06-10-2025 JAXIS BANK LTD VS MAGANVIR [SHOBHA 108911192158 ISRSHOBHAGUPTA [10-09-2025
[BLOCK-II IGUPTA(P), (@GMAIL.COM
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lio, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7280/2025/06-10-2025 JAXIS BANK LTD VS HARVINDERSHOBHA 08911192158 ISRSHOBHAGUPTA [10-09-2025
[BLOCK-II [KAUR IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7271/2025 [06-10-2025 JAXIS BANK LTD VS OM PRAKASHANUPAM 10654926809 IANUOAMLSINGH@ [18-09-2025
[BLOCK-II IMADAAN ISINGH(P), IGMAIL.COM
l10, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7272/2025 [06-10-2025 [AXIS BANK LTD VS SANJAYANUPAM 0654926809 [ANUOAMLSINGH@ [18-09-2025
[BLOCK-II [KUMAR AMANKAR ISINGH(P), IGMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7283/2025(06-10-2025 JAXIS BANK LTD VS SHABNAM  |AVINASH 10654926809 IANUOAMLSINGH@ [18-09-2025
IBLOCK-II I[KUMAR(P), IGMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7393/2025 [08-10-2025 JAXIS BANK LTD VS RAMANAND [SHOBHA 108911192158 [SRSHOBHAGUPTA [L0-09-2025
IBLOCK-II IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7392/2025 [08-10-2025 [AXTS BANK LTD VS NEETUSHOBHA 108911192158 [SRSHOBHAGUPTA [L0-09-2025
[BLOCK-IT ISINGH IGUPTA(P), (@GMAIL.COM
ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7394/2025(08-10-2025 JAXIS BANK LTD VS VIVEK SOOD [SHOBHA 108911192158 [SRSHOBHAGUPTA [10-09-2025
BLOCK-IT IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7395/2025 [08-10-2025 JAXIS BANK LIMITED VS DURGANIRAJ 10811306559 ILEGALMINDSINTE [08-09-2025
IBLOCK-IT IPRASAD YADAV [KUMAR(P), IRNATIONAL@GMAI

IL.COM
to, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7396/2025[08-10-2025 JAXIS BANK LIMITED VS MURARINIRAJ 0811306559 ILEGALMINDSINTE [08-09-2025
[BLOCK-II [LAL SHARMA [KUMAR(P), IRNATIONAL@GMAI

IL.COM
to, NEW COURTICOMMERCIAL MP (I) (COMM)/7397/2025 [08-10-2025 JAXIS BANK LIMITED VS |NIRAJ 10811306559 ILEGALMINDSINTE [08-09-2025
[BLOCK-II IDEVENDRA KUMAR [KUMAR(P), IRNATIONAL@GMAI

IL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7398/2025(08-10-2025 JAXIS BANK LTD VS NEERAJANUPAM 10654492680 IANUOAMLSINGH@ [18-09-2025
[BLOCK-II IBESOYA ISINGH(P), IGMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7399/2025(08-10-2025 JAXIS BANK LTD VS SHAHNAZAR [MAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II ICHAUDHARY 4567 IMAHAJAN(P), INo5@GMAIL.COM
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o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7400/2025(08-10-2025 JAXIS BANK LTD VS DEEPAK [MAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II ICHAUDHRY 7479 IMAHAJAN(P), INo5@GMAIL.COM

ko, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7401/2025 [08-10-2025 JAXIS BANK LTD VS ARUNA KNOXMAYANK 10873347330 IMAYANK_MAHAJA [p3-09-2025
[BLOCK-II 18312 IMAHAJAN(P), [No5@GMAIL.COM

o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7402/2025(08-10-2025 JAXIS BANK LTD VS KIRAN [MAYANK 10873347330 [IMAYANK_MAHAJA [23-09-2025
[BLOCK-II ISHUKLA 0453 IMAHAJAN(P), INo5@GMAIL.COM

o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7403/2025(08-10-2025 JAXIS BANK LTD VS MOHD [MAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-IT ISHAVEJ 3113 IMAHAJAN(P), INo5@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7405/2025(08-10-2025 JAXIS BANK LTD VS DROPATIMAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
IBLOCK-II 6143 MAHAJAN(P), [No5@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7386/2025(08-10-2025 JAXIS BANK LTD VS PRINCEANUPAM 10654492680 IANUOAMLSINGH@ [08-09-2025
[BLOCK-IT [BANSAL ISINGH(P), IGMAIL.COM

ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7387/2025[08-10-2025 JAXIS BANK LTD VS GAURAV IANUPAM 10654492680 IANUOAMLSINGH@ [08-09-2025
IBLOCK-II ISINGH(P), IGMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7388/2025(08-10-2025 JAXIS BANK LTD VS VIJAY IANUPAM 10654492680 IANUOAMLSINGH@ [08-09-2025
IBLOCK-IT [SINGH(P), IGMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7389/2025(08-10-2025 JAXIS BANK LTD VS YOGINDER | ANUPAM 10654492680 IANUOAMLSINGH@ [08-09-2025
[BLOCK-II ISINGH(P), IGMAIL.COM

o, NEW COURTICOMMERCIAL MP (I) (COMM)/7391/2025 [08-10-2025 JAXIS BANK VS SHIV NARESH ISHOBHA 10891192158 ISRSHOBHAGUPTA [15-09-2025
[BLOCK-II IGUPTA(P), (@GMAIL.COM

to, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7390/2025(08-10-2025 JAXIS BANK VS ROOBINA SHAIKH[SHOBHA 10891192158 ISRSHOBHAGUPTA [15-09-2025
[BLOCK-II IGUPTA(P), (@GMAIL.COM

lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7404/2025/08-10-2025 [DHARA MOTOR FINANCE LTD VS]J K YADAV(P), [9998551587 [ADJTTENDRAYADA p0-09-2025
[BLOCK-II ISAKIV AL [V2017@GMAIL.COM|
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o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7491/2025 [10-10-2025 JAXIS BANK LTD VS VIJAY [MAYANK 10873347330 IMAYANK_MAHAJA [3-09-2025
[BLOCK-II [KUMAR 1238 IMAHAJAN(P), [No5@GMAIL.COM

o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7492/2025[10-10-2025 [AXTS BANK LTD VS SAMARDEEPMAYANK 10873347330 [IMAYANK_MAHAJA [23-09-2025
[BLOCK-II 1803 IMAHAJAN(P), INo5@GMAIL.COM

o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7493/2025[10-10-2025 JAXIS BANK LTD VS RAJESH DEVI[SHOBHA 0811192158 [SRSHOBHAGUPTA |03-09-2025
IBLOCK-II IGUPTA(P), (@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7494/2025[10-10-2025 JAXIS BANK LTD VS YASHIKA ISHOBHA 0811192158 [SRSHOBHAGUPTA l03-09-2025
IBLOCK-II IGUPTA(P), (@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7495/2025 [10-10-2025 IAXIS BANK LTD VS ASHOOKSHOBHA 10811192158 [SRSHOBHAGUPTA 103-09-2025
[BLOCK-IT [KUMAR IGUPTA(P), (@GMAIL.COM

ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7496/2025[10-10-2025 JAXIS BANK LTD VS  VIVEKSHOBHA 10811192158 [SRSHOBHAGUPTA |03-09-2025
IBLOCK-II [BAJPAT IGUPTA(P), (@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7488/2025[10-10-2025 JAXIS BANK LTD VS ADESH [MAYANK 10873347330 IMAYANK_MAHAJA p3-09-2025
BLOCK-IT IKUMAR 2994 IMAHAJAN(P), INo5@GMAIL.COM

to, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7486/2025[10-10-2025 JAXIS BANK LTD VS JAGDEV[SHOBHA 0811192158 ISRSHOBHAGUPTA [03-09-2025
[BLOCK-II ISINGH RAJPUT IGUPTA(P), (@GMAIL.COM

o, NEW COURTICOMMERCIAL MP (I) (COMM)/7489/2025[10-10-2025 JAXIS BANK LTD VS MANOJMAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II [KUMAR 7292 IMAHAJAN(P), [No5@GMAIL.COM

lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7490/2025[10-10-2025 [AXIS BANK LTD VS ASHOK MAYANK 0873347330 [MAYANK_MAHAJA p3-09-2025
[BLOCK-II [KUMAR 4423 IMAHAJAN(P), [No5@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7487/2025 [10-10-2025 JAXIS BANK LTD VS PRASHANTIMAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II IKUMAR PRAJAPATI 5193 IMAHAJAN(P), INo5@GMAIL.COM
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o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7601/2025 [14-10-2025 JAXIS BANK LTD VS SHABAAJ [MAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II ICHOUHAN 2855 IMAHAJAN(P), [No5@GMAIL.COM
ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7594/2025 [14-10-2025 JAXIS BANK LTD VS YOGENDRAMAYANK 10873347330 IMAYANK_MAHAJA [p3-09-2025
[BLOCK-II ISINGH 8639 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7595/2025 [14-10-2025 JAXIS BANK LTD VS HARIOMMAYANK 10873347330 [IMAYANK_MAHAJA [23-09-2025
[BLOCK-II ISINGH 8994 IMAHAJAN(P), INo5@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7596/2025 [14-10-2025 JAXIS BANK LTD VS RAJ RANIMAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-IT 3219 IMAHAJAN(P), INo5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7597/2025 [14-10-2025 JAXIS BANK LTD VS NEETAM 5252MAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
IBLOCK-II MAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7598/202514-10-2025 JAXIS BANK LTD VS RISHABH [MAYANK 10873347330 [MAYANK_MAHAJA [23-09-2025
[BLOCK-IT ISINGH 4311 IMAHAJAN(P), [No5@GMAIL.COM
ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7599/2025[14-10-2025 JAXIS BANK LTD VS RAM [MAYANK 10873347330 [IMAYANK_MAHAJA [23-09-2025
IBLOCK-II IKISHUN1600 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7602/202514-10-2025 JAXIS BANK LTD VS RAMVATI MAYANK 10873347330 IMAYANK_MAHAJA p3-09-2025
IBLOCK-IT IDEVI 5526 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7603/202514-10-2025 JAXIS BANK LTD VS SUNIL [MAYANK 10873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II [KUMAR 8334 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL MP (I) (COMM)/7604/2025(14-10-2025 [FFCO KISAN FINANCE VS [ASHISH 19999183119 IASHISH@AGCPART [23-09-2025
[BLOCK-II JARVIND ARVIND [KUMAR [NERS.CO.IN

IGUPTA(P),
ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7605/2025[14-10-2025 [FFCO KISAN FINANCE VS |ASHISH 9999183119 IASHISH@AGCPART p3-09-2025
[BLOCK-II [BALWANT SINGH [KUMAR [INERS.CO.IN

IGUPTA(P),
lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7606/2025[14-10-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119 [ASHISH@AGCPART p3-09-2025
[BLOCK-II IPRADHAN GOCHAR [KUMAR INERS.CO.IN

IGUPTA(P),
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lio, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7607/202514-10-2025 [IDFC FIRST BANK LTD VS ROHIT [SANJEEV l9717028845 ILITIGATION@SRCS |04-10-2025
[BLOCK-II IDUTT [PATHAK(P), ILEGAL

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7608/2025[14-10-2025 JAXIS BANK LTD VS JAGEVSHARANUPAM 10654492809 IANUOAMLSINGH@ [04-10-2025
[BLOCK-II JAHIRWAR ISINGH(P), IGMAIL.COM

o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7609/2025[14-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR294@Rl04-10-2025
[BLOCK-II IMUKESH KUMAR [KUMAR(P), [EDIFFMAIL.COM

o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7610/2025 [14-10-2025 [AXIS BANK LTD VS BANWARISHOBHA 0811192158 [SRSHOBHAGUPTA |03-09-2025
IBLOCK-II ILAL IGUPTA(P), (@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7611/2025 [14-10-2025 JAXIS BANK LTD VS SANJAYSHOBHA 0811192158 [SRSHOBHAGUPTA l03-09-2025
IBLOCK-II IYADAV IGUPTA(P), (@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7612/2025 [14-10-2025 [AXTS BANK LTD VS MANOJSHOBHA 10811192158 [SRSHOBHAGUPTA 103-09-2025
[BLOCK-IT ISINGH IGUPTA(P), (@GMAIL.COM

ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7600/2025[14-10-2025 [KOTAK MAHINDRA PRIME LTD [MAYANK 10873347330 [IMAYANK_MAHAJA [23-09-2025
IBLOCK-II 'S AKHILESH KUMAR 8266 IMAHAJAN(P), [No5@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7662/2025[15-10-2025 [AXIS BANK LTD VS SHREEMAYANK 10873347330 IMAYANK_MAHAJA p3-09-2025
IBLOCK-IT ISHYAM BUILDCON 1867 MAHAJAN(P), [No5@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7650/202515-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 19958726491 WANGRAADVOCATE [13-10-2025
[BLOCK-II IPVT LTD VS JITENDRA KALYAN PJANGRA(P), (@GMAIL.COM

o, NEW COURTICOMMERCIAL MP (I) (COMM)/7651/2025 [15-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 19958726491 IWANGRAADVOCATE [13-10-2025
[BLOCK-II [PVT LTD VS MAHIPAL SINGH JANGRA(P), (@GMAIL.COM

ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7652/2025 [15-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 JANGRAADVOCATE j13-10-2025
[BLOCK-II [PVT LTD VS AJAB SINGH JANGRA(P), (@GMAIL.COM

lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7656/202515-10-2025 [YES BANK LID VS  VINODSANJEEV 9717028845 [LITIGATION@SRCS |3-08-2025
[BLOCK-II [KUMAR LOHIYA I[PATHAK(P), ILEGAL
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lio, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7666,2025]15-10-2025 JAXIS BANK LTD VS MINAKSHISHOBHA 0811192158 ISRSHOBHAGUPTA |03-09-2025
[BLOCK-II [KUNVAR IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL ICS (COMM)/471/2025 15-10-2025 IGOA MEDICOS PRIVATE LIMITED [SARTHAK 19784339173 IOFFICE@KPANDAS [14-10-2025
[BLOCK-II S MEENAKSHI MEHROTRA JAIN(P), ISOCIATES.IN
l10, NEW COURTICOMMERCIAL [CS (COMM)/470/2025 li5-10-2025 [SMALL FARMERS AGRI BUSINESSYOGESH 0811895298 [YOGESHPACHAURI [13-10-2025
[BLOCK-II ICONSORTIUM VS MAA BHUDEVIPACHAURI(P), IASSOCIATES@GMAI|

[CE AND CHILLING PLA IL.COM

[THROUGH ITS PROPRIETO!

JASHOK KUMAR
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7648/2025[15-10-2025 AXIS BANK LTD VS [SHOBHA 0811192158 [SRSHOBHAGUPTA |03-09-2025
IBLOCK-II ISATYANARAYAN SALWI IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7649/202515-10-2025 [AXIS BANK LTD VS SHYAMSHOBHA 0811192158 [SRSHOBHAGUPTA l03-09-2025
IBLOCK-II IPRATAP SINGH RAJAWAT IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7646/202515-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 [MAYANK_MAHAJA [23-09-2025
[BLOCK-IT IDINESH KUMAR 2476 IMAHAJAN(P), [No5@GMAIL.COM
ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7647/2025 [15-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 [IMAYANK_MAHAJA [23-09-2025
IBLOCK-II ISHOBHA ENTERPRISES 5282 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7653/2025 [15-10-2025 IAXIS BANK LIMITED VS [AVINASH 1151513189 IAVINASHADV@GM [14-07-2025
IBLOCK-IT [PRASHANT KUMAR [KUMAR(P), |AIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7654/2025 [15-10-2025 JAXIS BANK LIMITED VS [AVINASH 1151513189 IAVINASHADV@GM [14-07-2025
[BLOCK-II [MOHAMMAD AMIR [KUMAR(P), |AIL.COM
o, NEW COURTICOMMERCIAL MP (I) (COMM)/7659/2025[15-10-2025 [KOTAK MAHINDRA PRIME LTD [MAYANK 10873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II VS ANUJ SHARMA 7569 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7683/202515-10-2025 JAXIS BANK LTD VS SUSILA DEVI AVINASH 1151513189 IAVINASHADV@GM [14-07-2025
[BLOCK-II [KUMAR(P), IAIL.COM
lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7684/2025[15-10-2025 [AXIS BANK LIMITED VS GIRRAJAVINASH 151513189 [AVINASHADV@GM [14-07-2025
[BLOCK-II ISINGH [KUMAR(P), IAIL.COM
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lio, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7685/2025/15-10-2025 JAXIS BANK LIMITED VS ROBINAVINASH 1151513189 JAVINASHADV@GM |14-07-2025
[BLOCK-II ISO SHER MOHAMMAD [KUMAR(P), |AIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7720/2025 [16-10-2025 JAXIS BANK LTD VS FARMAN 8518MAYANK 10873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II IMAHAJAN(P), [No5@GMAIL.COM
l10, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7749/2025 [16-10-2025 [CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 ANGRAADVOCATE [10-10-2025
[BLOCK-II [PVT LTD VS YOGESH KUMAR JANGRA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7750/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 IJANGRAADVOCATE [10-10-2025
IBLOCK-II IPVT LTD VS RAJAT CHAUDHARY JANGRA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7751/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 WANGRAADVOCATE f10-10-2025
IBLOCK-II [PVT LTD VS ROHIT KUMAR VANGRA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7752/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 WANGRAADVOCATE [10-10-2025
[BLOCK-IT IPVT LTD VS JATINDER SINGH  JANGRA(P), (@GMAIL.COM
ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7713/2025 [16-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 [MAYANK_MAHAJA [04-10-2025
IBLOCK-II [KULDEEP SINGH GOSAI 7436 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7714/2025 [16-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [04-10-2025
IBLOCK-IT ISUNNY 1893 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7715/2025 [16-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 [IMAYANK_MAHAJA [04-10-2025
[BLOCK-II ISAMBHU 8420 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL MP (I) (COMM)/7716/2025 [16-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II [UMESH KUMAR OJHA 0040 IMAHAJAN(P), [No5@GMAIL.COM
lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7717/2025 [16-10-2025 [KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA Jo4-10-2025
[BLOCK-II IGUDIYA DEVI 1007 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7718/2025 [16-10-2025 JAXIS BANK LTD VS SANTOSHSHOBHA 10891119158 ISRSHOBHAGUPTA [24-09-2025
[BLOCK-II IKUMAR IGUPTA(P), (@GMAIL.COM
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o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7719/2025 [16-10-2025 [KOTAK MAHINDRA PRIME LTD [MAYANK 10873347330 IMAYANK_MAHAJA |04-10-2025
[BLOCK-II S JAISAL KUMAR 7931 IMAHAJAN(P), [No5@GMAIL.COM
ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7747/2025 [16-10-2025 [KOTAK MAHINDRA PRIMERAJESH 10958726491 JANGRAADVOCATE [27-09-2025
[BLOCK-II ILIMITED VS HARISH KURSEJA PJANGRA(P), (@GMAIL.COM
l10, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7748/2025[16-10-2025 [KOTAK  MAHINDRA _ PRIMERAJESH 9958726491 DANGRAADVOCATE p7-09-2025
[BLOCK-II ILIMITED VS AJAY RATAN JANGRA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL [EXECUTION 16-10-2025 [THIRD UNICORN P. LTD. VSADITI TUTEJA 999630431 [NOT GIVEN [14-10-2025
IBLOCK-II (COMM)/145/2025 ISAASPAY P. LTD.
ko, NEW COURTICOMMERCIAL [EXECUTION [17-10-2025 JACKMY BUILDCON VSHIMANSHU 8750618722 [SWANTASSOCIATES 106-10-2025
IBLOCK-II (COMM)/149/2025 ISARASWATI AGRO LTD. IGARG
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7766/2025 [17-10-2025 [PTRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 WANGRAADVOCATE 7-09-2025
[BLOCK-IT [FINANCE LIMITED VS RAHULJANGRA(P), (@GMAIL.COM

IKATARIA
ko, NEW COURTICOMMERCIAL ICS (COMM)/477/2025 17-10-2025 [UNION BANK OF INDIA VS NEHAPARVEEN 10810268484 [INOT GIVEN 10-10-2025
BLOCK-IT ISINGHAL KUMAR(P),
to, NEW COURTICOMMERCIAL ICS (COMM)/478/2025 17-10-2025 ISMALL FARMERS AGRI BUSINESSJATIN 10899818888 JATINULKA07@OU [08-10-2025
IBLOCK-II ICONSORTIUM VS MS NPK AGROJULKA(P), [TLOOK

IPRODUCTS
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7770/2025 [17-10-2025 [PIRAMAL CAPITAL AND HOUSINGRAJESH 19958726491 WANGRAADVOCATE [7-09-2025
[BLOCK-II [FINANCE LIMITED VS SUMITJANGRA(P), (@GMAIL.COM

ICHOUDHARY
to, NEW COURTICOMMERCIAL MP (I) (COMM)/7769/2025 [17-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 JANGRAADVOCATE [27-09-2025
[BLOCK-II IFINANCE LIMITED VS MOHITJANGRA(P), (@GMAIL.COM

TJAY

ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7768/2025 [17-10-2025 [PIRAMAL CAPITAL AND HOUSIN JESH 19958726491 JANGRAADVOCATE [27-09-2025
[BLOCK-II [FINANCE LIMITED VS DAMOD. ANGRA(P), (@GMAIL.COM

|BHEEMASEN
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7758/2025 [17-10-2025 JAXIS BANK LTD VS SUMAN 1329 [MAYANK 10873347330 IMAYANK_MAHAJA |04-10-2025
[BLOCK-II IMAHAJAN(P), INo5@GMAIL.COM
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[BLOCK-II

IPVT LTD VS NURUL AMIN

DANGRA(P),

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7759/2025 [17-10-2025 JAXIS BANK LTD VS SUJEEET [MAYANK 10873347330 IMAYANK_MAHAJA |04-10-2025
[BLOCK-II ERMA 6616 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7760/2025[17-10-2025 JAXIS BANK LIMITED VS JYOTINIRAJ 10811306559 ILEGALMINDSINTE [08-09-2025
[BLOCK-II IGIRISH VASAVA [KUMAR(P), [RNATIONAL@GMAI

IL.COM
l10, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7761/2025 J17-10-2025 [AXTS BANK LIMITED VS BHUVA [NIRAJ 0811306559 [CEGALMINDSINTE [08-09-2025
[BLOCK-II [RAJ [KUMAR(P), [RNATIONAL@GMAI

IL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7762/2025 [17-10-2025 JAXIS BANK LIMITED VS SONARA [NIRAJ 10811306559 ILEGALMINDSINTE [08-09-2025
IBLOCK-II IMAHESH I[KUMAR(P), IRNATIONAL@GMAI

IL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7763/2025 [17-10-2025 JAXIS BANK LIMITED VS NITU VNIRAJ 10811306559 ILEGALMINDSINTE [08-09-2025
IBLOCK-II [UPADHYAY [KUMAR(P), IRNATIONAL@GMAI

IL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7764/2025 [17-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 10958726491 WANGRAADVOCATE 7-09-2025
[BLOCK-IT [PVT LTD Vs HARENDRAJANGRA(P), (@GMAIL.COM

IMAHAVEER SINGH
ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7765/2025 [17-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 19958726491 WANGRAADVOCATE [27-09-2025
IBLOCK-II IPVT LTD VS PRAVEEN KUMAR JANGRA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7767/2025 [17-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 10958726491 IJANGRAADVOCATE p7-09-2025
IBLOCK-IT [FINANCE LIMITED VS RAJATJANGRA(P), (@GMAIL.COM
IGUPTA

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7810/2025 [25-10-2025 JAXIS BANK LTD VS SANTOSH [MAYANK 10873347330 [IMAYANK_MAHAJA [04-10-2025
[BLOCK-II [KUMAR 4830 IMAHAJAN(P), [No5@GMAIL.COM
to, NEW COURTICOMMERCIAL MP (I) (COMM)/7798/2025 [25-10-2025 JAXIS BANK LTD VS MITHLESHSHOBHA 108911182158 ISRSHOBHAGUPTA [08-10-2025
[BLOCK-II [KUMAR SHARMA IGUPTA(P), (@GMAIL.COM
ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7799/2025 [25-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 19958726491 JANGRAADVOCATE [27-09-2025
[BLOCK-II [PVT LTD VS BIRJO DEVI JANGRA(P), (@GMAIL.COM
lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7800/2025[25-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 DANGRAADVOCATE p7-09-2025

(@GMAIL.COM
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lio, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7801/2025 |25-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 DANGRAADVOCATE p7-09-2025
[BLOCK-II IPVT LTD VS VIRENDRA SINGH PJANGRA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7802/2025[25-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 19958726491 IWANGRAADVOCATE [27-09-2025
[BLOCK-II IPVT LTD VS RAGHVENDRAJANGRA(P), (@GMAIL.COM

ISINGH
l10, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7803/2025[25-10-2025 [AXIS BANK LIMITED VS |RAHUL 9971891788 INFO@AUALEGAL.CJi3-10-2025
[BLOCK-II ISUNDRAM SHREE CHAND YADAV|ICHAUHAN(P), IOM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7807/2025[25-10-2025 JAXIS BANK LTD VS NIKHILJSHOBHA 108911182158 [SRSHOBHAGUPTA [08-10-2025
IBLOCK-II GAHARWAR IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7808/2025[25-10-2025 JAXIS BANK LTD VS AMANDEEP [SHOBHA 108911182158 [SRSHOBHAGUPTA l08-10-2025
IBLOCK-II IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7809/2025[25-10-2025 JAXIS BANK LTD VS NITIN GILL [SHOBHA 108911182158 [SRSHOBHAGUPTA 108-10-2025
[BLOCK-IT IGUPTA(P), (@GMAIL.COM
ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7811/2025 [25-10-2025 IYES BANK LTD VS RAJARORA  |ANANJAY [7030378800 IASAPLEGALANDAD [18-10-2025
IBLOCK-II ISINGH(P), [VOCATES@GMAIL.(]

OM

to, NEW COURTICOMMERCIAL ICS (COMM)/487/2025 25-10-2025 ISTATE BANK OF INDIA VS AMITIERAM (0717099220 [ERAMADV.2000@G [17-10-2025
IBLOCK-IT [KUMAR [KHAN(P), IMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7804/2025[25-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 [IMAYANK_MAHAJA [04-10-2025
[BLOCK-II [DINESH KUMAR 5330 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL MP (I) (COMM)/7805/2025[25-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II IVIKRAM SINGH 9276 IMAHAJAN(P), [No5@GMAIL.COM
lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7806/2025[25-10-2025 [KOTAK MAHINDRA PRIME LTD MAYANK 0873347330 IMAYANK_MAHAJA Jo4-10-2025
[BLOCK-II S ANUJ SHARMA 7345 IMAHAJAN(P), [No5@GMAIL.COM
lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7818/2025 [27-10-2025 [AXIS BANK LTD VS KAMLESHMAYANK 0873347330 IMAYANK_MAHAJA |04-10-2025
[BLOCK-II IPRASAD MISHRA 2541 IMAHAJAN(P), INo5@GMAIL.COM
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lio, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7816,/2025 [27-10-2025 JAXIS BANK LTD VS MEGHRAJMAYANK 0873347330 IMAYANK_MAHAJA |o4-10-2025
[BLOCK-II ISINGH 5821 IMAHAJAN(P), [No5@GMAIL.COM
ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7817/2025 [27-10-2025 JAXIS BANK LTD VS ANIL 8069 MAYANK 10873347330 IMAYANK_MAHAJA [j04-10-2025
[BLOCK-II IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7841/2025 [28-10-2025 JAXIS BANK LTD VS MOHD [MAYANK 10873347330 [IMAYANK_MAHAJA [04-10-2025
[BLOCK-II INAUSHAD 3070 IMAHAJAN(P), INo5@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7842/2025[28-10-2025 JAXIS BANK LTD VS SURESHMAYANK 10873347330 IMAYANK_MAHAJA [04-10-2025
IBLOCK-II [KUMAR GOSWAMI 5683 IMAHAJAN(P), [No5 @GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7844/2025[28-10-2025 JAXIS BANK LTD VS SURESHASHISH 10999183119 IASHISH@AGCPART [17-10-2025
IBLOCK-II [KUMAR [KUMAR [NERS.CO.IN

IGUPTA(P),
[10, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7845/2025[28-10-2025 [AXTS BANK LTD VS ANKUSHSHOBHA 08911192158 [SRSHOBHAGUPTA |08-10-2025
[BLOCK-IT [TYAGI IGUPTA(P), (@GMAIL.COM
ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7846/2025[28-10-2025 JAXIS BANK LTD VS JOGARAM IASHISH 10999183119 IASHISH@AGCPART [17-10-2025
IBLOCK-II IKUMAR [INERS.CO.IN

IGUPTA(P),
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7850/2025[28-10-2025 JAXIS BANK LIMITED VS BABITA [NIRAJ 10811306559 ILEGALMINDSINTE [04-10-2025
IBLOCK-IT IDEVI [KUMAR(P), IRNATIONAL@GMAI

IL.COM
to, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7849/2025[28-10-2025 JAXIS BANK LIMITED VS A2ZNIRAJ 0811306559 ILEGALMINDSINTE [04-10-2025
[BLOCK-II [LOGISTIC SOLUTION [KUMAR(P), IRNATIONAL@GMAI
IL.COM

to, NEW COURTICOMMERCIAL MP (I) (COMM)/7848/2025[28-10-2025 JAXIS BANK LTD VS JASPALSHOBHA 108911192158 ISRSHOBHAGUPTA [08-10-2025
[BLOCK-II ISINGH IGUPTA(P), (@GMAIL.COM
ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7847/2025 [28-10-2025 JAXIS BANK LTD VS NARENDRASHOBHA 108911192158 ISRSHOBHAGUPTA [08-10-2025
[BLOCK-II [KUMAR SAINI IGUPTA(P), (@GMAIL.COM
lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7843/2025[28-10-2025 [AXIS BANK LTD VS MAHESH |MAYANK 0873347330 IMAYANK_MAHAJA |04-10-2025
[BLOCK-II 8887 IMAHAJAN(P), INo5@GMAIL.COM
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o, NEW COURTICOMMERCIAL ICS (COMM)/489/2025 29-10-2025 ICANARA BANK VS ROHIT RITU 10873706792 IRITUMISHRA.ADVOJ17-10-2025
[BLOCK-II IMISHRA(P), ICATS@GMAIL.COM
ko, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7924/2025[30-10-2025 JAXIS BANK LTD VS POONAM [SHOBHA 108911192158 ISRSHOBHAGUPTA [08-10-2025
[BLOCK-II IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7923/2025[30-10-2025 [AXIS BANK LTD VS  SMUTISHOBHA 108911192158 [SRSHOBHAGUPTA 8-10-2025
[BLOCK-II IRANJAN SAHU IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7921/2025 [30-10-2025 [AXIS BANK LIMITED VS MAHEEPNIRAJ 10811306559 ILEGALMINDSINTE [04-10-2025
BLOCK-IT IKUMAR IKUMAR(P), RNATIONAL@GMAI

IL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7922/2025 [30-10-2025 JAXIS BANK LIMITED VS SAHILNIRAJ 10811306559 ILEGALMINDSINTE [04-10-2025
IBLOCK-II [TRANSPORT COMPANY [KUMAR(P), IRNATIONAL@GMAI

IL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7929/2025[30-10-2025 JAXIS BANK LTD VS TINAGILL |[SHOBHA 108911192158 [SRSHOBHAGUPTA 108-10-2025
[BLOCK-IT IGUPTA(P), (@GMAIL.COM
ko, NEW COURTICOMMERCIAL MP (I) (COMM)/7928/2025[30-10-2025 JAXIS BANK LTD VS VIVEK SINGH [SHOBHA 108911192158 [SRSHOBHAGUPTA [08-10-2025
BLOCK-IT IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7925/2025 [30-10-2025 AXIS BANK LTD VS  VIJAYSHOBHA 108911192158 [SRSHOBHAGUPTA |08-10-2025
IBLOCK-IT [KUMAR SHARMA IGUPTA(P), (@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7913/2025 [30-10-2025 JAXIS BANK LTD VS MOHDASHISH 10999183119 IASHISH@AGCPART [17-10-2025
[BLOCK-II [FAROOQ [KUMAR [NERS.CO.IN

IGUPTA(P),
to, NEW COURTICOMMERCIAL MP (I) (COMM)/7917/2025 [30-10-2025 JAXIS BANK LTD VS HUKAMASHISH 10999183119 IASHISH@AGCPART [17-10-2025
[BLOCK-II ICHAND [KUMAR [NERS.CO.IN
IGUPTA(P),

ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7918/2025 [30-10-2025 JAXIS BANK LTD VS RAJESHMAYANK 10873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II [KUMAR GAUTAM 3902 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7916/2025 [30-10-2025 JAXIS BANK LTD VS SATYAVEERSUNITA 10871040589 IL 5-08-2025
[BLOCK-II ISINGH ISINGH(P), INDOLEXI"AW@GM

JAIL.COM
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IDISTRICT JUDGE

[EAST IBLOCK 1

INDIA LIMITED VS CSC E-
IGOVERNANCE SERVICES INDIA|
ILIMITED

o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7919/2025 [30-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA |04-10-2025
[BLOCK-II JAKIL 5630 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7920/2025[30-10-2025 [KOTAK MAHINDRA BANK VS [MAYANK 10873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II IMANJU RANI 6535 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7926/2025[30-10-2025 JAXIS BANK LTD VS SARJEENAADV 10871040589 IL [15-09-2025
[BLOCK-II 1418) IDHEERAJ(P), INDOLEXI"AW@GM

JAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7927/2025 [30-10-2025 JAXIS BANK LTD VS PARVEJ [SUNITA 10871040589 IL l05-08-2025
BLOCK-IT ISINGH(P), INDOLEXI"AW@GM

|AIL.COM
o, NEW COURTICOMMERCIAL ICS (COMM)/497/2025 131-10-2025 [MPERIAL BOOKS ANDADITYA 10971274278 IADITYA@MALOTRA[30-10-2025
IBLOCK-II ISTATIONERS VS URBAN BAE IMALHOTRA(P),| IANDMALHOTRA.CO

M
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7965/2025 [31-10-2025 JAXIS BANK LTD VS RAMDEI 9007[MAYANK 10873347330 [MAYANK_MAHAJA [04-10-2025
[BLOCK-IT IMAHAJAN(P), [No5@GMAIL.COM
ko, NEW COURTICOMMERCIAL [EXECUTION 131-10-2025 ISMALLFARMERSAGRIBUSINESSC [BIJENDER 10810042699 IASSOCIATES.BIJEN [25-10-2025
IBLOCK-II (COMM)/154/2025 INSORTIUM VS MIS SHREEJISINGH(P), IDERSING@GMAIL.C|

ICE AND COLD STORAGES OM
o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7966/2025|31-10-2025 JAXIS BANK LTD VS SANTANMAYANK 10873347330 IMAYANK_MAHAJA [04-10-2025
IBLOCK-IT [KUMAR 0030 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7967/2025 [31-10-2025 JAXIS BANK LTD VS JASVINDARMAYANK 10873347330 [IMAYANK_MAHAJA [04-10-2025
[BLOCK-II ISINGH 2231 IMAHAJAN(P), [No5@GMAIL.COM
o, NEW COURTICOMMERCIAL MP (I) (COMM)/7962/2025[31-10-2025 JAXIS BANK LIMITED VS ANARAVINASH 1141513189 IAVINASHADV@GM [14-07-2025
[BLOCK-II ISINGH [KUMAR(P), |AIL.COM
ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7963/202531-10-2025 JAXIS BANK LIMITED VS GARIBAVINASH 1141513189 IAVINASHADV@GM [14-07-2025
[BLOCK-II ICHAND SO RAMKALYAN [KUMAR(P), IAIL.COM
lto, NEW COURTICOMMERCIAL [OMP (I) (COMM)/7964/2025[31-10-2025 [AXIS BANK LTD VS GURSHARNAVINASH 141513189 [AVINASHADV@GM [14-07-2025
[BLOCK-II ISINGH [KUMAR(P), IAIL.COM
28 ISH. LAL SINGH,SOUTH- 18 BLOCK 1 18CS(COMM) 802/2025 04-10-2025 RAILTEL ~ CORPORATION  OHRASHOK SINGH (9313649228

JASOK69@YAHOO.C [26-09-2025
IOM
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NUMBER
JOMP (I) (COMM) lo5/2025 06-10-2025 BRIJBASI FIRE SAFETY SYSTEM[TAMIM 9899959499 IANUBHAVBHASINS Jo5-10-225
[PVT. LTD. VS NUVIA INDIA PVT.QADARI I8@GMAIL.COM
[LTD. AND ANR.
ICS(COMM) 807/2025 08-10-2025 [ROYAL MANPOWER SERVICES VSHASEENUDDI 10313069060 IPRAKASH1B1143@G [04-10-2025
[FARIDABAD AUTOCOMPN [MAIL.COM
ISYSTEMS PRIVATE LTD.
ICS(COMM) 809/2025 08-10-2025 ICANARA BANK VS ISRAR AHMEDFAHAD KHAN (9219701292 IFAHADADVOCATEK|o1-10-2025
JAND ANR. IHAN@GMAIL.COM
[cS(CoMM) [810/2025 08-10-2025 B K CHHABRA VS INDER MOHAN|VIKAS BHATIA [9811379676 [VKSBHT6@GMAIL.CR7-09-2025
IBHAMBRI AND ANR IOM
ICS(COMM) 824/2025 09-10-2025 BANK OF BARODA VS AMITERAM KHAN (9717099220 [ERAMADV2000@G [03-10-2025
[KUMAR IMAIL.COM
[EX(COMM) 1351/2025 [13-10-2025 PVN ENTERPRISES VS ADLOKAPURVA [7701976658 [INOT MENTIONED  [23-09-2025
ICREATION PVT LTD [ROHILLA
ICS(COMM) 838/2025 14-10-2025 ISTATE BANK OF INDIA VS SUNILDHARMENDRA[8800784740 [SHUBHI1673@GMAIJ12-10-2025
IBAL GUVER ISINGH IL.COM
ICONTEMPT PETITION 07/2025 [15-10-2025 [BENTLEY SYSTEMSIAARSHIA BEHLj9818061242 IAARSHIA@SAIKRIS [11-10-2025
[NCORPORATED AND ANR. V§ I[HNAASSOCIATES.C
[RAJIV MITTAL AND ORS. IOM
ICS(COMM) 849/2025 16-10-2025 [UNION BANK OF INDIA VSSAMRENDRA [9999114922 ISAMRENDRAKRAD [11-10-2025
JASHISH BEHL [KUMAR [V@YAHOO.COM
ICS(COMM) 853/2025 17-10-2025 IM/S RG SCIENTIFICAMAN MALIK [8882099072 IADVOCATEAKASHMjo6-10-2025
[ENTERPRISES PVT. LTD. V§ JALIK@GMAIL.COM
IROHIT GOYAL
ICS(COMM) 861/2025 25-10-2025 [M/S AGNI HUNTEX PVT LTD VSRAJENDRA 10312046733 [YADAVRAZEN@GM [15-10-2025
INAGESWARA RAO KANAPARTHI [YADAV IAIL.COM
[EX(COMM) 1361/2025 |30-10-2025 [UGRAYA FOODS AND FEEDS PVI[SAMEER 10810134864 ISAMEERDEWAN123 p2-10-2025
[LTD VS SHRI PANKAJ SINGH [DEWAN (@REDIFFMAL.COM
29 [SH. LALIT KUMAR _[SOUTH- m [COMMERCIAL SUIT [CS/COMM/804/2025 06.10.2025 IM/S IMPERIA DECORNIKHIL 0599083327 TMPERIADECORLE [05.10.2025
[LD. DJ COMM-o02, [EAST [INDUSTRIES VS. ANKITKUMAR IGAL@GMAIL.COM
ISOUTH EAST]| [BHUPENDRABHAI PATEL
[DISTRICT,
[SAKET COURT, [CS/COMM/808/2025 08.10.2025 TJAY KUMAR THAREJA VSJMUDIT SOOD [9810247240 [ADV.MUDITSOOD@ Jo07.10.2025
[DELHI IRAKESH SINGH IGMAIL.COM
ICS/COMM/813/2025 08.10.2025 IM/S SSB INDIA VS. M/S LAZYAJAY KUMAR9717314547 IAJAY3FAB@GMAIL. [07.10.2025
ICHUNKS ISINGH ICOM
ICS/COMM/819/2025 09.10.2025 IM/S A.B. PAL ELECTRICALS PVT/HARSHIT 10910009277 IKCGLEGAL@GMAIL[08.10.2025
ILTD. VS. MAHESH BAL ICHAWLA .COM
ICS/COMM827/2025 10.10.2025 IM/S QUALITY AUSTRIA CENTRALROHIT KUMAR[9810614546 IATTORNEYLBRAI@ [10.10.2025
JASIA  VS. M/S AUTOLINEPODDAR IGMAIL.COM
[INDUSTRIES LTD.
ICS/COMM/841/2025 14.10.2025 IROSTFREI STEEL PVT. LTD. VS/M.R. SINGH|9312236226 [MRSINGHSISODIA |13.10.2025
/S BGR ENERGY SYSTEM LTD. [SISODIA (@GMAIL.COM
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ICS/COMM/830/2025 [13.10.2025 [HAZOORILAL AND SONSVIREN BANSAL{943343333 [VIRENBANSAL1@G [12.10.2025
PEWELLERS PVT. LTD. [MAIL.COM
ICS/COMM/852/2025 [17.10.2025 IM/S TRADITION EXPORTS VS[ROHAN 10958813761 IADVROHANQ6@GM [16.10.2025
[KEWAL ARORA [BHAMBRI IAIL.COM
ICS/COMM/870/2025 29.10.2025 IM/S HSPS TEXTILE PVT. LTD. VS VINAYAK 10899628833 ISRIVASTAVA.VINAY |8.10.2025
IM/S AMRIT IMPEX PVT. LTD. ISRIVASTAVA IAK@GMAIL.COM
ICS/COMM/834/2025 l14.10.2025 [PATANJALI FOODS LID. VSJSUDARSHAN [9810132105 [LEGAL@UNITEDW [13.10.2025
IDHARMENDRA SEWANI [KUMAR IORLD.CO.IN
[BANSAL
ICS/COMM/859/2025 18.10.2025 IMANMACHINE CAR CARE PVT/SHWETA 8368180177 [SHWETA. TIWARI@ [17.10.2025
ILTD. VS. S AND G BAJAJ PVT. LTD. TTWARI IMANMACHINECAR
ICARE.COMM
ICS/COMM//866/2025 28.10.2025 IMARTIN DAVIS VS. M/S UNITEDANITTA 10891779857 IOFFICE@ANITTAAD}7.10.2025

IMETALIK PVT. LTD.

IJANA.COM




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
30 ISH. VRINDASOUTH- [20 ICOMMERCIAL SUIT ICS (COMM)/811/2025 08-10-2025 JUNION OF INDIA VS SMT RUCHIEAKHIL GUPTA 9811085046 IGUPTA26A@YAHOO}26.09.2025
[KUMARI [EAST JARORA .CO.IN
ICS (COMM)/822/2025 09-10-2025 IM/S. TIRTH ARGO TECHNOLOGY[SUDARSHAN 9810132015 ILEGAL@UNITEDW [03.10.2025
[PVT. LTD. VS [KUMAR IORLD.CO.IN
[BANSAL
ICS (COMM)/823/2025 09-10-2025 SHO OM TEXTURES VS MAAMAYANK 10990849579 IADVOCATE.MSKUS [09.10.2025
HUBANESHWARI EXIM ANDSHEKHAR [HWAHA@GMAIL.C
RS [KUSHWAHA IOM
[EX.COMM - AWARD BY|16-10-2025 UNDARAM FINACNE LTID VSNITIN MEHTA [8802218291 JADVOCATE.MEHTA [14.10.2025
IARB. COMM./85/2025 ICKY KUMAR VERMA AND ORS IASSOCIATE09@GM
IAIL.COM
ICS (COMM)/862/2025 25-10-2025 IM/S P U HARDWARE VS M/SASHWANI 8800717111 IADVASHWANTYAGI [17.10.2025
[PICANO INTERIO LLP AND ORS  [TYAGI (@GMAIL.COM
ICS (COMM)/869/2025 29-10-2025 ICRYOVLVA BLOTECH PVT. LTD VSATISHAY 10468001007 IATISHAY171@GMAI f7.10.2025
[HEENA SHAIKH ISETHI IL.COM
ICS (COMM)/872/2025 [30-10-2025 IM/S. ABRARI GADJET TRADINGSUMIT KUMAR[9899501822 [SEMPER.FIDELIS.J p8.10.2025
[PVT. LTD. VS HARSHIT GUPTA ICHAUHAN [US@GMAIL.COM
IMISC DJ 1162/2025 20.10.2025 JAMIT ADHESIVE V/S CHANAKYA[BABY RAI 10871157036 = [27.10.2025
[ENTERPRISES
ICS (COMM)/837/2025 14.10.2025 TJAY RAUT V/S NAGESWARARAJENDRA 0312046733 [YADAVRAZEN@GM [10.10.2025
JRAO KANAPARTHI [YADAV |AIL.COM
131 [MS. ANU GROVERSOUTH- [21 ICOMMERCIAL SUIT ICS (COMM)/812/2025 08-10-2025 IDEEPAK JAIN VS KADIMI TOOLJMANI BHADRA[9811042284 IMANIBHADRAJAIN k45926
[BALIGA [EAST IMANUFACTURING PVT LTD JAIN(P), (@GMAIL.COM
[EXECUTION PETITION [EXECUTION 09-10-2025 IMADHU GUPTA VS JAMMU ANDICHERRY 10212696986 IMRAN.HRLN@GM l5936
(COMM)/349/2025 IKASHMIR BANK LIMITED IGUPTA(P), JAIL.COM
ICOMMERCIAL SUIT [CS (COMM)/825/2025 09-10-2025 [MOHAMMAD AMJAD THAKUR VSNOT INOT PROVIDED |NOT PROVIDED _ |45929
MICROSOFT MR BILL GATES ANDPROVIDED
IORS
ICOMMERCIAL SUIT [CS (COMM)/831/2025 li3-10-2025 [BENTLEY SYSTEMS INC AND ANR [RAHUL 9910044787 RAHUL BERUAR@B 45938
'S SUBHASH CHANDER MITTAL [BERUAR(P), I[ERUAR.COM
ICOMMERCIAL SUIT ICS (COMM)/839/2025 14-10-2025 IRCPL LOGISTICS PRIVATEGAURAV 10833947824 IADVGAURAVPURI@l5936
[LIMITED Vs RKRM[PURI(P), IGMAIL.COM
[INTERNATIONAL PRODUCTS|
IPRIVATE LIMITED
[MISC. APPLICATION IMISC DJ/1124/2025 [16-10-2025 IGANESH CHANDRA MATHUR VS ANKIT KUMAR};870060007 [ADV.VATSANKIT@GH5944
IM/S BIHANI MANUFACTURINGVATS(P), [MAIL.COM
ICOMPANY PVT LTD
ICOMMERCIAL SUIT ICS (COMM)/848/2025 16-10-2025 IM/S IMPERIA DECORNIKHIL 10599083327 IMPERIADECORLE WK5941
[NDUSTRIES VS SHIV KUMARKUMAR(P), IGAL@GMAIL.COM
PROPRIETOR OF SHREE SHYAM|
ISTEEL AND ACCESSORIES)
ICOMMERCIAL SUIT [CS (COMM)/849/2025 [16-10-2025 [ADOBE INCORPORATED AND ANRAARSHIA 9910044787 INFO@BERUAR.CO 45941
VS NITIN VIJAY AND ORS [BEHL(P), (M
[EXECUTION PETITION [EXCOMM - AWARD BY ARB[18-10-2025 [AADHAR HOUSING  FINANCESATVIK loo11225335 SATVIKBAJAJ@SUP 45940
ICOMM/86/2025 ILIMITED VS MR ASHOK KUMAR[BAJAJ(P), [ERNOVALEGAL.CO
VHA AND ANR M




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICOMMERCIAL SUIT ICS (COMM)/865/2025 27-10-2025 ISH MANMOHAN SINGHRAM MOHAN9999678001 IS.R.M.LEGALLAWFI 45947
IBHAGNIHAL VS SH RAJENDRASINGH(P), IRM@GMAIL.COM
ISINGH
ICOMMERCIAL SUIT [CS (COMM)/864/2025 b7-10-2025 IM/S ARAVALAI PRINTERS ANDSHUBHANKAR [9871177024 TNFO.SSLEGALPART5947
IPUBLISHERS PVT LTD VS M/S(P), INERS@GMAIL.COM
[RAGHAV ENTERPRISES
ICOMMERCIAL SUIT ICS (COMM)/873/2025 |30-10-2025 IM/S ACE INTERNATIONAL INC [RAJAT 10911036464 IRAJATVATS02WOR l5958
S M/S RG AND SONS AND ORS ATS(P), IK@GMAIL.COM
[EXECUTION PETITION [EXCOMM - AWARD BY ARBj31-10-2025 [KOTAK MAHINDRA PRIME LTD [KUSHAL [7/009793548 RISHABH.ERUDITE 45927
ICOMM/89/2025 'S MOHD ISLAM AND ANR [KUMAR(P), ILEGAL@GMAIL.CO
(M
32 [MS. NEELAM SINGH [SOUTH- 22 ICOMMERCIAL SUIT ICS (COMM)/803/2025 06-10-2025 [UNION BANK OF INDIA VS SHRIMANOJ 10811085046 IGUPTA26 A@YAHOO| 26-09-2025
[EAST IGAURAV CHAUDHARY [KUMAR .CO.IN
ICOMMERCIAL SUIT ICS (COMM)/826/2025 10-10-2025 INTEC INFONET PRIVATERAHUL 10899218215 RAHULSSMALHOTEIO7-10-2025
ILIMITED VS UNION OF INDIA IMALHOTRA IA@GMAIL.COM
[EXECUTION PETITION IEXECUTION 13-10-2025 IM/S MONGA SYNTHETHICS PVT./ANISH SARNA (9811995505 IADVOCATEANISHS |07-10-2025
(COMM.)/350/2025 ILTD. VS M/S NAYAN GARMENTS IARNA@GMAIL.COM
ICOMMERCIAL SUIT ICS (COMM)/828/2025 [13-10-2025 IGATEWAYS AVIATION PVT. LTD/RISHABH DUA (9958903588 IDUARISHABHL@G |04-10-2025
VS CROSSBORDER LOGISTECH| [MAIL.COM

IPVT. LTD.
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ICOMMERCIAL SUIT ICS (COMM)/829/2025 [13-10-2025 IM/S S.V AIRTECH PVT. LTD. VSRAKESH 8920499007 IRAKESHJ09(GYAHO| 09-10-2025
IM/S DREAM INTERIOR ISINGH 0.COM
[KALIRAMNA
ICOMMERCIAL SUIT ICS (COMM)/832/2025 14-10-2025 IM/S ELCOM TRADING COMPANYBAL KRISHAN/9810130389 [BKCHHABRACO@A [11-10-2025
PVT. LTD. VS MR. MANTUCHHABRA [HOO.CO.IN
IMANDAL (PROP.)
[EXECUTION PETITION [EX.COMM - AWARD BYJ15-10-2025 IM/S AMRIT LAL BEHL AND SONSAMAN SINHA (9990174008 [USRLEGALADVISO |07-10-2025
IARB. COMM./84/2025 'S UNION OF INDIA IRS@GMAIL.COM
ICOMMERCIAL SUIT [OMP (COMM.)/63/2025 [16-10-2025 [M/S KHANIJ IMPEX AND ANR. VSSAKET GOGIA [9739046560 SAKETGOGIA@LAW|[14-10-2025
IM/S TRANSNATIONAL SHIPPING| [TTITUDE.COM
[[NDIA PVT. LTD. AND ANR.
[EXECUTION PETITION [EXECUTION 18-10-2025 JADITI TOYS PVT. LTD. VS SNNR[SANJEEV 0810075779 ISANJEEVQUPTA91 [23-09-2025
(COMM.)/357/2025 [PVT. LTD. IGUPTA (@GMAIL.COM
ICOMMERCIAL SUIT ICS (COMM)/855/2025 18-10-2025 [M/S. S S B C CONCRETE PVT. LTDJPRAMOD 0811283658 PKSLEAAL@VAHOO[16-10-2025
'S HARVINDER SINGH SAHNI [KUMAR .CO.IN
ISHARMA
ICOMMERCIAL SUIT ICS (COMM)/856/2025 18-10-2025 ISTATE BANK OF INDIA VS MR/DHARMENDRAIB800784740 |§HUBH11673@GMAI [17-10-2025
AHENDRA ISINGH IL.COM
[EXECUTION PETITION IEXECUTION 20-10-2025 IM/S RANGOLI HANDLOOM PVT/SIDDHANT 10999369931, ISIDDHANTBANGAO 27-10-2025
(COMM.)/359/2025 ILTD. VS M/S  GABRIELABANGA l4@GMALL.COM
[ENTERPRISES AND ANR.
ICOMMERCIAL SUIT [OMP (I) (COMM.)/97/2025 |29-10-2025 IDRIVEO ELECTRIC MOBILITY[SANJEEV 9717028845 [LITIGATIAN@SRCS [13-10-2025
[PVT. LTD. Vs REINVENTIPATHAK ILEGAL.COM
JAGROCHAIN PRIVATE LIMITED
ICOMMERCIAL SUIT IMISC DJ/1172/2025 I31-10-2025 IM/S GRAFIX SOLUTIONS VS M/SRAKESH 0911125245 IADVOCATERAKESB [28-10-2025
[VAJRA TRADERS AND ORS. ISHARMA ISHARMA2006RA
IGMAIL.COM
133 MS. NEERASOUTH- ICOMMERCIAL  |COMMERCIAL SUIT [EXECUTION 04-10-2025 [EKO BHARAT VENTURES PVT, KAILASH[9810202014 3 [24-09-2025
IBHARIHOKE, [EAST ISUIT (COMM.)/345/2025 ILTD. ICHANDRA
[DISTRICT S RAHUL YADAV POSHI
WUDGE(COMMERCI
AL COURT) IMISC DJ/1029/2025 06-10-2025 [COIM INDIA PVT. LTD. MANOJj9582812402 ISHAAN2495@GMAI04-10-2025
'S INTERNATIONAL PRINT O PACKKUMAR SINGH] IL.COM
[LIMITED
[EXECUTION 08-10-2025 IMUKESH VERMA PUBLIQ 8-10-2025
(COMM.)/348/2025 S MS. EAGLE MEDICAL SYSTEMIPROSECUTOR
[PVT LTD
IEXECUTION 09-10-2025 INTEC CAPITAL LTD VS KEW[POOJA 0871169411 ILEGALPOOIACHAU [07-10-2025
(COMM.)/347/2025 IPRECISION PRIVATE LIMITED [CHAUDHARY IDHARY@GMAIL.CO
[THROUGH ITS DIRECTOR SH M
I[MUNISH KUMAR BHUNSALI
ICS (COMM)/820/2025 09-10-2025 STATE BANK OF INDIA VSSHIVTYAGI [9811059032 [SHIVKTYAGI1@GM |04-10-2025
IGANESH CHANDER |AIL.COM
ICS (COMM)/821/2025 09-10-2025 [URJIT PHARMACEUTICALS VSABHAY RAJ|9999031721 IPUNEET@SAMAYAL06-10-2025

ILIFE LINE MEDICOS

ERMA

IAW.IN




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
[EXECUTION 13-10-2025 IBAGLA POLYFILMS LIMITED VS P| LAKSHYA[8882440743 IN I25-09-2025
(COMM.)/352/2025 [K ENTERPRISES ISHARMA I[FO@UPSCALELEGA
IL.COM
[EXECUTION 14-10-2025 ISH RAJEEV MONGA VS SH|ANISH SARNA 9811995505 IADVOCATEANISHS [07-10-2025
(COMM.)/353/2025 IBHASKAR GUPTA JARNA@GMAIL.COM
[EXECUTION 14-10-2025 [FREIGHT BRIDGE LOGISTICS PVIARVIND 8800849986 JADVAKS@YAHOO.C jo7-10-2025
(COMM.)/354/2025 ILTD VS AMBASSADOR LOGISTICSKUMAR SINGH| 0.IN
[PVT LTD
ICS (COMM)/835/2025 14-10-2025 R AND R CONSULTING VS SH,|KM LUBNA 10312610477 ILEGALREMEDIES2 [08-10-2025
IGAURAV JAIN [K(@GMAIL.COM
[EXECUTION 15-10-2025 ISATYA PARKASH AND BROTHERSIASEEM 08LL062351 [MCHROTRA _j1-10-2025
(COMM.)/356/2025 P LTD VS MUNICIPAMEHROTRA IASEEM@YAHOO.CO|
ICORPORATION OF DELHI LIN
ICS (COMM)/858/2025 18-10-2025 ISTATE BANK OF INDIA VS SHJAMIT SINGH [7011848843 JAMIT.ADVOCATE13 |16-10-2025
[KRISHAN (@GMAIL.COM
IOMP (COMM.)/64/2025 28-10-2025 [[FCI LIMITED VS HDFC BANK LTD AYUSH[9650160444 ICHAMBER495@GM [24-10-2025
[KUMAR JAIL.COM
[EXECUTION [30-10-2025 STATE BANK OF INDIA VSSUCHITA 8896932838 IGNIHOTRISUCHITA05-10-2025
(COMM.)/360/2025 [ROSHNI IDIXIT (@GMAIL.COM
ICS (COMM)/875/2025 131-10-2025 ISIMMTRONICS INFOTECHAKHIL VERMA (9999086312 [YURISTPARTNERS [28-10-2025
IPRIVATE LIMITED VS NECHRA| (@GMAIL.COM
IMARKETING PRIVATE LIMITED




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

134 IMS. NIRJA BHATIA,| ICS (COMM) 805/2025 04.10.2025 IGurdashmesh Cycles V/S[Vibhor Garg 10811352998 vibhor@bavlegal.in  [25.09.2025
[LD. DISTRICTEAST |Alphavector
WUDGE
(COMMERCIAL
ICOURT-07)DIGITAL ICS (COMM) 806/2025 04.10.2025 [Eneststudioz Inc V/S MRK Foods  [Kneev Raizada [9560761010 [RAIZADA.KNEEV@ [7.09.2025
[SOUTH-EAST, IGMAIL.COM
ISAKET COURT
JOMP I (COMM) 106/2025 08.10.2025 IM/S Peramount forge V/S Indian OilNarendra K119953498524 narendrargnul@gmai26.09.2025
Goel .com
IOMP (COMM) 62/2025 09.10.2025 [Shri Balaji Project V/s The MotherRajeev Sagar 9810021846 lsagarandsagar@live.c[23.09.2025
IDairy Emploees om
ICS (COMM) 817/2025 09.10.2025 [Union Bank of India V/S ManojAkhil Gupta 10811085046 lgupta26 @yahoo.co.inf26.09.2025
|Arora
ICS (COMM) 818/2025 09.10.2025 [Union Bank of India V/S Ms Zahida |Akhil Gupta 10811085046 lgupta26 @yahoo.co.inf26.09.2025
ICS (COMM) 816/2025 09.10.2025 [Pinnacle Innovatory V/S SNNR PVT|Deepak K Bansal9910845806 [deepakbansalsus@g 04.10.2025
ILTD. Imail.com
ICS (COMM) 843/2025 [15.10.2025 ISamkan Products Pvt Ltd Vs InspacefShivankar 10793155553 ladvshivankurshukla [19.08.2025
[[nterior Pvt Ltd IShukla (@gmail.com
ICS (COMM) 842/2025 [15.10.2025 Painsons Departmental Stores VsNaveen Lohia &8860301018 lassociatesnplaw@gm [13.10.2025
/S Axavo Entertainment Pvt Ltd.  [Pooja Rani 19773771018 lail.com
ICS (COMM) 845/2025 [16.10.2025 IMrs. Shaleen Virmani Karnik Vs Mr.JAayushi S10818455784 IAAYUSHI@GACHA [14.10.2025
[Rajeev Seth [Rhazanchi IMBERS.COM
ISuruchi Jaiswal
ICS (COMM) 854/2025 [17.10.2025 ‘et & Dry Personal Care Pvt. Ltd. VsRakesh Tiwari (9582931401 legusintellect@gmail. j09.10.2025
JAsro  Enterprises Through it lcom

[Proprietor Mr. Vijay Singhal

Misc(DJ) 1088/2025 14.10.2025 ILehar Advertising Pvt Ltd Vs TimesMs Bhavikajg911133838 kaseladder@gmail.co J10.10.2025
[Innovative Media Ltd. [Kohli and Vivel
[Yadav
[Execution 62/2025 14.10.2025 IM/S Vee Excel Drugs Vs M/s Aber[Prashant Singh [9811069602 prashantsihag.ps@g [23.09.2025
[Pharma mail.com
ICS (COMM) 847/2025 [16.10.2025 [Union Bank of India Vs Vineet Saini [Samrander 10999114922 samarendrakradv@yaji1.10.2025
Kumar lhoo.com
ICS (COMM) 857/2025 18.10.2025 IM/s Vertex Vs Light Axxis Mohd Faris 10654541882 laccounts@lightaxxis. f14.10.2025
icom
[Execution 87/2025 27.10.2025 [Kotak Mahindra Bank Vs RohitAmit Kumarj9990659331 [kmpspartner@gmail. [13.09.2025
[Kumar [Sinha com
ICS (COMM) 860/2025 25.10.2025 IMs.Swapna Rout Vs DoctoroffirelRajendra yadav 9312046733 vadavrazen@gmail.cof10.10.2025
ISafety m
Misc(DJ) 1170/2025 130.10.2025 IPSA Nitrogen Ltd Vs Blue StarDevesh Kumarng758321008 lawintotollp@gmail.c [p7.10.2025

ILimkted & Anr Malan om




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

[Execution 190/2025 131.10.2025 IM/S Sundram Finance Vs Nasim R [Nitin Mehta 8802218291 ladvocate.mehtaaociatjo4.10.2025
le0o9o@gmail.com

ICS (COMM) 874/2025 1.10.2025 eena Poddar Vs NationwidelArkaj Kumar  [7093307638 chamber@arkajkuma [28.10.2025
limmigration Services Ir.com
135 ISH. RAJ KUMARSOUTH- 139 ICS COM/814/25 08.10.25 [UNION BANK OHRAKHIL GUPTA 19811085046 T 26.09.25 IDATE OF E|
TRIPATHI, [EAST [INDIA Vs MOHD| [FILING
[DISTRICT IAHMAD
WUDGE(COMMERCI
JAL COURT)
ICS COM/815/25 08.10.25 [UNION BANK  OFAKHIL GUPTA 0811085046 T 26.09.25 26.09.25
INDIA VS SHRI ANKIT]
[SRIVASTAVA
IMISC DJ/1040/25 08.10.25 [SURJIT LAL BHOPAIJADITYA CHOPRA 0811455552 T 06.10.25 26.09.25
VS MS R AND
ISOLUTIONS AND ORS
IM-EX/61/2025 [13.10.25 IPUNJAB NATIONAIJPRANSHU VASHISHT 9099737225 10.10.25 106.10.25
IBANK Vs VIPIN|
IKUMAR TIWARI
JEX COM AWARD/83/25 [13.10.25 IKOTAK ~ MAHINDRAAMIT KUMAR SINHA 9990659331 T 13.09.25 10.10.25
IPRIME LTD \E
[HIMANSHU GIRDHAR
[EX/COMM/355/25 h4.10.25 [BINARY GRAFFITIDEEPAK BHARTI 18860608332 o 09.10.25 h3.09.25

INFOTECH PTVT LTD|
VS KETSAAL RETAILS
ILLP

ICS COM/833/25 14.10.25 ICOLONEL RETDIABHISHEK ANAND 8588824399 06.10.25 9.10.25
IGRINDRA CHHABRA
[VS HIMANSHU MANN

[CS COMM/836/25 4.10.25 [ASCLCARE _ PRIVATHAVINASH SHARMA 0810386632 |AVINASH.LAW@ [30.09.25 6.10.25
ILIMITED VS GALAXY] IGMAIL.COM,
JAUTOMOBILES
IPRIVATE LIMITED]
IAND OTHERS

ICS/COMM/840/25 [15.10.25 [UNION BANK OFRAJENDRA YADAV 10312046733 [YADAVRAZEN @G|09.10.25 130.09.25
[INDIA VS RAMA| [MAIL.COM
[SHARMA

ICS/COMM/844/25 [16.10.25 ISHARAD SFAHANI ~~SOCIATES 19990067910 [SFAHANI 13.10.25 09.10.25
INSULATIONS AN] LASSOCIATES @G
[INTERIORS PVT LTI [MAIL.COM
VS FLOW TECH AI
IPVT LTD

ICS/COMM/850/25 17.10.25 IRAJESH LAL VSRUCHI KHURANA 8111 70646 IRUCHIKHURANA[09.10.25 l13.10.25
IGOOGLY MEDL IADVOCATE@GM

I[HOLDINGS PTE LTD IAIL.COM



mailto:gupta26@yahoo.co.in
mailto:gupta26@yahoo.co.in
mailto:adityachopra.adv@gmail.com
mailto:PRANSHU11.VASHISHTH@GMAL.COM
mailto:kmpspartner@gmail.com
mailto:deepakbhartilegal@gmail.com
mailto:abhishekaanandrai@outlook.com
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lCS/COMM/851/25 17.10.25 GAURANGMAHESH AGARWAL 0654899888

INGHANIA SOLH
PROPRIETOR TRINITY|
CALCTUM VS M/S]

IDECO VINYL PVT. LTD.

l14.10.25 9.10.25

ISAMVARDHANA
IMOTHERSON HAMAI
[YOREX ENGINEERED]
ILOGISTICS LTD

IMISC DJ/1154/25 25.10.25 IMUKESH KUMAR Vj—[. KPANDA 021388157 25.10.25 [14.10.25

[EX/COMM/358/25 [27.10.25 IM/S. L COMPS ANDJINDER SINGH ADHIKARI 0811309971 T l15.10.25 5.10.25
[MPEX PVT LTD VS
M/S. EXCLUSIVH
[INTERNATIONAL

ICS/COMM/863/25 27.10.25 IM/S AGNI HUNTEX|RAJENDRA YADAV 312046733 T l15.10.25 l15.10.25
IPVT LTD VS AYUSH]
IMAHESHWARI

ICS/COMM/867/2025 28.10.25 IM/S IMPERIA DECORPAIN & VERMA ASSOCIATES 10599083327  [IMPERIADECORL|13.10.25 15.10.25
INDUSTRIES V/S RAV]| [EGAL@GMAIL.C
ILOHIA IOM

ICS/ COMM/868/2025 29.10.25 ISHANKAR GUPTA V/SINAVEEN KUMAR 10971722433 i 18.10.25 13.10.25
IPRETTY PRINCESY|
[EXPORT

IMISC/DJ/1167/2025 29.10.25 JATINDER SINGH[NANDWANI AND ASSOCIATES 810528802 [OFFICE@NANDW/25.09.25 [18.10.25
IARNEJA v/9 JANT.CO.IN
IMUNICIPAL
ICORPORATION OF
IDELHI

IMISC DJ/1173/2025 1.10.25 [ECOTONE _ SYSTEMSSIDHARTH ARORA ADVOCATE 0839211111 ISIDDHARTHARO [18.09.25 25.09.25
IPVT. LTD.AND ANR|] [RA@LIVE.COM
[V/S PREKSHA

IMISC DJ/1174/2025 131.10.25 IPREKSHA V/§'§IDHARTH ARORA ADVOCATE 839211111 ISIDDHARTHARO [18.09.25 18.09.25
[ECOTONE  SYSTEMS [RA@LIVE.COM
IPVT. LTD. AND ANR.

IMISC DJ/1174/2025 131.10.25 IPREKSHA V/@IDHARTH ARORA ADVOCATE 10839211111 ISIDDHARTHARO [18.09.25
[ECOTONE  SYSTEMS| [RA@LIVE.COM
IPVT. LTD. AND ANR.

136 ISH. DEVENDERJEAST 209 ICS COMM 74 2764/2025 04-10-2025 IBANSAL SALES CORP. PVT.LTD,SH VINAYAK9810400291 IGNAGGARWAL.CO [04.10.25
[KUMAR, DISTRICT| 'S MY INTERIO [BHARDWAJ (@GMAIL.COM
WUDGE
((COMMERCIAL
[COURT) l2og ICS COMM 74 2778/2025 06-10-2025 JADVENTURE OVERLAND PVT/SH RACHIT|9871716265 JADVOCATERACHIT [06.10.25
ILTD. VS NOMAD ADVENTURESGUPTA IGUPTA@GMAIL.CO
JOVERLAND PVT. LTD, (M
209 ICS COMM 74 2803/2025 08-10-2025 ISTATE BANK OF INDIA VS SATISHMS SHUCHITA8896932838 IAGNIHOTRISUCHIT08.10.25

[KUMAR [DIXIT IA@GMAIL.COM
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209 ICS COMM 74 2813/2025 09-10-2025 [UNION BANK OF INDIA VSSH SIDHARTH[9818509714 0.10.25
IMANOJ SEHGAL OSHI
209 ICS COMM 74 2829/2025 13-10-2025 [BANSAL BUSINESS CORP. VSMS AANCHAIL9910969692 IBANSALAANCHAL2 [10.10.25
[INFOSOLUTION [BANSAL 010@GMAIL.COM
209 ICS COMM 74 2872/2025 [15-10-2025 JAPURVA CREATIONS PVT. LTD. VSSH VIKAS9971336949 [VIKASTIWARIADVO [14.10.25
ILINKERS INDIA LOGISTICS PVT.[TTWARI ICATE.OFFICE@GMA]
[LTD. IL.COM
bog ICS COMM 74 2913/2025 17-10-2025 [AJAY BANSAL VS SHARONSH VARUN|9868571116 ICOGNIZALEGAL@G [16.10.25
ICHANDRASEKHAR PROPMAHESHWARI [MAIL.COM
IMAGNET WIRES AND CABLES
209 ICS COMM 74 2927/2025 18-10-2025 STATE BANK OF INDIA VSSH VIJAY[9810210832 [VIJAYPRAKASH968 [18.10.25
INEESH YADAV [PRAKASH l2@GMAIL.COM
[209 ICS COMM 74 2029/2025 18-10-2025 RICHCREDIT FINANCE PVT. LTD.SH VISHWA9811136731 [VISHWARANJAN71 [18.10.25
'S RASIK PRODUCTS P. LTD. [RANJAN (@YAHOO.COM
[KUMAR
209 ICS COMM 74 2931/2025 18-10-2025 IDES RAJ KAPOOR VS MOHANSH RAVINDER[09871513364 IRAVINDRAKUMART1 [18.10.25
IMAHETA [KUMAR 031969@GMAIL.CO
M
209 ICS COMM 74 2961/2025 28-10-2025 [UPGRID SOLUTIONS PVT. LTD. VSSH RUPESH|9643008880 ICONTACT@AAALEG[28.10.25
[DEEPAK KASANA IGUPTA JAL.PRO
209 ICS COMM 74 2993/2025 20-10-2025 [PUNJAB NATIONAL BANK VSMS JYOTI[7000041067 WYOTI_GAUTAM=201 [29.10.25
IRAKESH SINGH IGAUTAM 0@YAHOO.COM
[209 ICS COMM 74 13011/2025 131-10-2025 ISTATE BANK OF INDIA VS DOMARISH SURESH|9810099445 ISURESH.SHARMA?71[31.10.25
ISINGH [KUMAR [7@GMAIL.COM
ISHARMA
[209 JOMP COMM 75 020/2025 01-11-2025 [ARUN PASRICHA VS GODREJSH SAGAR[8010164371 IADVOCATESAGARJ [31.10.25
[FINANCE LTD. ISHIVAM IAISWAL@GMAIL.C
DAISWAL oM
137 IMS. RUBY ALKA[EAST 101 ICS COMM 74 2769/2025 04-10-2025 IDONWAR BROTHERS PVT. LTD VSSH VEDANT|9811327685 ISUMANTBHARDWA [04.10.25
IGUPTA, DISTRICT] JONISH INFRA [BHARDWAJ J@GMAIL.COM
WUDGE
(COMMERCIAL
ICOURT) o1 [OMP COMM 73 2807/2025 08-10-2025 SARLA SHARMA VS AIRCONSH _ PRANAV9958123005 [PRANAV@PGOFFIC |08.10.25
ISYSTEMS INDIA PVT. LTD. IGUPTA [E.CO.IN
o1 ICS COMM 74 2809/2025 08-10-2025 IONEHPLUS HEALTHCARE PVT,SH MANOJ|9654158406 IMANOJLAW16@GM [08.10.25
ILTD. VS CARDIAC CARRE ANDKUMAR |AIL.COM
ALLIED HEALTH PVT. LTD.
o1 ICS COMM 74 [2856/2025 [14-10-2025 JASHOK GARG VS RAHUL BANSAL [SH  BRIJESH|9899222783 ILAWSOLUTIONPOI [14.10.25
I[KUMAR INT@GMAIL.COM
ISHARMA
101 JOMP COMM 73 2016/2025 17-10-2025 IMORE RETAIL PVT. LID. VSSH RAVNEET|8700139797 IADVRAVNEETSING f17.10.25
IDEVENDER SINGH ISINGH IH@GMAIL.COM
101 JOMP COMM 73 2926/2025 18-10-2025 ISDF CHEMICALS INDIA VS ONGCSH ROSHAN|9560622223 IROSHAN@CHAMBE[18.10.25
[LTD. ISANTHALIA IRSOFRSANTHALIA.
ICOM
101 ICS COMM 74 2040/2025 25-10-2025 [PUNJAB  NATIONAL BANK VSMS JYOTI[7000041067 YOTI_GAUTAM201 [p5.10.25

IRAKESH SINGH

IGAUTAM

0@YAHOO.COM
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[FIRM

101 ICS COMM 74 2978/2025 29-10-2025 INASRULLAH KHAN VS MUKESHISH WASIM[9910681789 IASHRAFWASIMASH [29.10.25
ISHARMA IASHRAF IRAF@GMAIL.COM
o1 ICS COMM 74 2083/2025 29-10-2025 STATE BANK OF INDIA VSSH VIJAY[9810210832 [VIJAYPRAKASH968 [29.10.25
IGAUTHAM MENON [PRAKASH 2@GMAIL.COM
101 ICS COMM 74 13006/2025 I31-10-2025 ICANARA BANK VS SUMAN PROPSSH KUMARi9718909886 IADV.VISHWJEET@ [30.10.25
JAUM PATANJALI STORE ISHWJEET IGMAIL.COM
lo1 ICS COMM 74 015/2025 01-11-2025 [AAA TECHNO LEGAL SERVICESSH  GAURAV[9811284899 IDELLAWS2000@G _[B1.10.25
S G RINFRAPROJECTS LTD. [KUMAR SINGH [MAIL.COM
138 [SH. GORAKH NATHNORTH 201, NEWLC.S.(COMM) l119/2025 04-10-2025 IBANK OF BARODA VS SUDHIRUMESH JOSHI (9910568669 IADVUMESHJOSHI@p5-09-2025
[PANDEY, DISTRICTEAST IBUILDING KKD ISINGH IGMAIL.COM
WUDGE
((COMMERCIAL)-01
+--DO-- IC.S.(COMM) 120/2025 08-10-2025 [[NDIAN FAB VS MOHD. ARHAN  [SIDDHANT 10999369931 [STDDHANTBANGAO I26-09-2025
[BANGA ¥4@GMAIL.COM
F--DO-- IC.S.(COMM) l121/2025 13-10-2025 ISTATE BANK OF INDIA VSSUCHITA 8896932838 IAGNIHOTRISUCHIT2-10-2025
IDHANNU [DIXIT IA@GMAIL.COM
+--DO-- IC.S.(COMM) 122/2025 14-10-2025 IDBI BANK LTD VS PRAMOD JAIN [SATISH 10911191050 ISATISH@K1FINDIA. [11-10-2025
[KUMAR ICOM
t--DO-- IC.S.(COMM) 123/2025 14-10-2025 [DBI BANK LTD VS RAHUL JAIN [SATISH 19911191050 ISATISH@K1FINDIA. J11-10-2024
[KUMAR ICOM
+--DO-- IC.S.(COMM) 124/2025 17-10-2025 IRENDRA KUMAR JAIN VSASHOK 8851403309 IAGARWAL71@YAHOL0-10-2025
ICHANDER BHAN IAGARWAL 0.COM
t--DO-- IC.S.(COMM) 125/2025 25-10-2025 ISTANDARD TRADERS IGULSHAN 10891150888, IGULSHANSHARMAI1}17-10-2025
S REEKOMED HEALTHCARESHARMA 8076955090 974@GMAIL.COM
JAND SURGICAL PRODUCTS
+--DO-- IC.S.(COMM) 126/2025 27-10-2025 IMOHD NAWAB ISHIVESH Pi8791673106 IBHARDWAJMOHIT [108-10-2025
[VS RIYAZ AKBAR ISINGH, MOHIT]| 20922@GMAIL.COM|
[KUMAR
F-DO-- [C.s.(COMM) i27/2025 1-10-2025 [BANK OF BARODA VS LIYAKATUMESH JOSHI [9910568669 [ADVUMESHJOSHI@B0-10-2025
JALI IGMAIL.COM
+--DO-- IC.S.(COMM) 128/2025 I31-10-2025 [BANK OF BARODA VS SUDHAJUMESH JOSHI (9910568669 IADVUMESHJOSHI@J30-10-2025
ISHARMA IGMAIL.COM
F-DO-- [EX. (COMM) 81/2025 04-10-2025 [BANK OF MAHARASHTRA [RAKESH 0891691568 RAKESH.ADVOT@G [16-09-2025
S VISHAL [KUMAR [MAIL.COM
F--DO-- [EX. (COMM) 82/2025 l04-10-2025 IBANK OF MAHARASHTRA [RAKESH 0891691568 IRAKESH.ADVOT@G [16-09-2024
'S SANDEEP MALIK [KUMAR IMAIL.COM
+--DO-- [EX. (COMM) 83/2025 06-10-2025 INIAZ AHMAD [DEV RAJ|9811387613 IDEVSHARMAADVO
VS MOHD AFSAR ALAM ISHARMA ICATE@GMAIL.COM
t--DO-- [EX. (COMM) 84/2025 l06-10-2025 IMR SUNIL KUMAR [UN LEGALB527506427, ILAWFIRM @UNSOL
S SANDHYA TYAGI IGROUP  LAW[7042312792 [VEDLEGAL.COM
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F--DO-- [EX. (COMM) 85/2025 06-10-2025 IMR ANIL KUMAR [UN LEGAL8527506427, ILAWFIRM@UNSOL
S SANDHYA TYAGI IGROUP  LAW[042312792 IVEDLEGAL.COM
[FIRM
t--DO-- [EX. (COMM) 86/2025 10-10-2025 IBANK OF BARODA VS MOHDJRAKESH 10891691568 IRAKESH.ADVOT@G j08-10-2025
PAMIL [KUMAR [MAIL.COM
F--DO-- [EX. (COMM) 87/2025 [15-10-2025 IRESHMA COLLECTION INAEEM 10210386190 INAAEMADV2021@G|
S NYSAA RETAIL VENTURE PVIAHMED [MAIL.COM
ILTD
F-DO-- [IMISC DJ 33/2025 08-10-2025 IMUKESH AGGARWAL VS MUKESHPADAM b9-09-2025
[KUMAR [KUMAR
[KHANNA
F--DO-- IMISC DJ 1337/2025 10-10-2025 JANAND JAIN PROP CRAFT METAJAWAHAR 109-10-2025
'S ASHOK KUMAR SHARMA ICHAWLA
F--DO---- IMISC DJ 1338/2025 10-10-2025 [MS SUPER SURGMED PVT LTD ISHAILENDRA [L0-10-2025
S MS  SRISHTI PHARMASINGH
[THROUGH ITS PROPRIETOR SH|
TPIN VERMA
F--DO---- ICS 235/2025 17-07-2025 ISHRI GAURI SHANKAR SHARMA[TRANSFER IN | - =
S B P DUBEY
39 ISH. SUDESH|SHAHDARA 301, NEW COURT|CS (COMMERCIAL ) 04-10-2025 [EXECUTION IPARITOSH JAIN VS HOUSE OHRMS. BABITA [7017895042 IBABBABITA@GMALI [19-09-2025
[KUMAR, DISTRICT| [BUILDING (COMM.)/214/2025 IDIAGNOSTIC HEALTHCARE IL.COM
UUDGE,
ICOMMERCIAL
ICOURT-01
1301, NEW COURTICS (COMMERCIAL ) l04-10-2025 ICS (COMM)/580/2025 |STATE BANK OF INDIA VSSH.GAURAV (9953226302 IPRAKASH.GAURAV [13-09-2025
[BUILDING ISAMEER SINGH RATHORE 01@GMAIL.COM
1301, NEW COURT|CS (COMMERCIAL ) 04-10-2025 ICS (COMM)/581/2025 [MS DEEPTI GUPTA VS S AND SSH. VIDIT|9910995011 IA445DEFCOL@GMA R0-09-2025
IBUILDING [ENTERPRISES IGUPTA IL.COM
1301, NEW COURTICS (COMMERCIAL ) 06-10-2025 ICS (COMM)/585/2025 [ELPRON EXCHANGE WATERSH. PRAMODQ871724396 ICHAUHANPRAMOD [23-09-2025
[BUILDING [ENGG PVT LTD VS SH ABDULSINGH 833@GMAIL.COM
'AHID
01, NEW COURTICS (COMMERCIAL) 09-10-2025 [EX. - AWARD BY|[KOTAK MAHINDRA PRIME LTDSH. SAGAR[/053284188 SAGARMISHRA2490p4-09-2025
IBUILDING IARB./41/2025 S HARISH VERMA MISHRA (@GMAIL.COM
1301, NEW COURT|CS/COMMERCIAL 09-10-2025 [EXECUTION JAPOLLO PIPES LIMITED VSSH. SHRIHAR|9548888420 IADVOCATE.SHRIHAR5-09-2025
[BUILDING (COMM.)/216/2025 INIRMAL POLYMERS [TRIPATHI IR@GMAIL.COM
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1301, NEW COURTICS (COMMERCIAL ) 09-10-2025 [EXECUTION ISARAOGI SUPER SALES PVT LTD|SH. VARUN8285672608 IADVOCATEVARUNB[4-09-2025
[BUILDING (COMM.)/217/2025 'S MS SAGAR SELECTION [BEDI [EDI@GMAIL.COM
1301, NEW COURTICS (COMMERCIAL) 10-10-2025 ICS (COMM)/590/2025 [MAHAVIR SINGH VS SURINDERSH. PUNEET9810759570 IADVPUNEETGOEL [19-09-2025
IBUILDING [KUMAR SHARMA IGOEL (@GMAIL.COM
301, NEW COURT|CS (COMMERCIAL) l0-10-2025 [CS (COMM)/595/2025 [MS NEWTRACK INTERNATIONALSH.  DEEPAKI9650335116 [AGARWALANDROY [10-10-2025
[BUILDING JAUTOMOTIVES PVT LTD VS DRKUMAR (@GMAIL.COM

JARUN KUMAR SACHAN IAGGARWAL
1301, NEW COURTICS (COMMERCIAL) [13-10-2025 EX. - AWARD BYDELHI MERCANTILE CO OPSH. ROHIT|9958823185 IROHIT.AN2009@G [22-08-2025
IBUILDING IARB./42/2025 [URBAN T C SOCIETY LTD VSGOSWAMI IMAIL.COM

[PUSHPA DEVI
1301, NEW COURTICS (COMMERCIAL) [13-10-2025 ICS (COMM)/596/2025 |JAKSHAT JAIN PROP OF ARIHANT|SH. VIKAS/9811379676 [VKSBHT6@GMAIL.(R6-09-2025
[BUILDING [TRADERS VS M/S TRENT ARRESTBHATIA OM

ICLOTHING PVT LTD
1301, NEW COURTICS (COMMERCIAL) [13-10-2025 ICS (COMM)/597/2025 [AJAY ARORA VS ANJU SACHDEVAMS. NIDHIj9211117762 [INIDHIGUPTA@GMAJ09-10-2025
IBUILDING JAND ORS IGUPTA IL.COM
1301, NEW COURTICS (COMMERCIAL) 13-10-2025 ICS (COMM)/598/2025 [MIRAJ ENTERTAINMENT PVTSH. ARUN|9045375818 [UPADHYAYARUN13 [08-10-2025
IBUILDING ILTD VS JAI KRISHAN ESTATE PVIJUPADHYAY [7@GMAIL.COM

ILTD
1301, NEW COURTICS (COMMERCIAL) [14-10-2025 ICS (COMM)/600/2025 [NIKHIL GUPTA VS ARJUN KUMARISH. MANDEEPQ823068861 IMANDEEPMBANSA [04-10-2025
[BUILDING IDUGGAR [BANSAL IL@GMAIL.COM
1301, NEW COURTICS (COMMERCIAL) 15-10-2025 ICS (COMM)/604/2025 JASHWANI SETHI VS RAJESH[SH. RAJIV|9999151151 [THAKURALANDTH [06-10-2025
IBUILDING ISETHI [THUKRAL IAKURAL@GMAIL.C

IOM

301, NEW COURT|CS (COMMERCIAL) li5-10-2025 ICS (COMM)/605/2025 [NUTAN GARMENTS VS SATNAMSH.  NAVJOT9899689905 INAVJOTKWATRA@ [10-10-2025
[BUILDING ISHOPPING CENTRE [KWATRA IGMAIL.COM
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1301, NEW COURT]
[BUILDING

ICS (COMMERCIAL)

CASE NUMBER

[16-10-2025
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REGISTRATION

[EXECUTION
(COMM.)/222/2025

OFPETITIONER
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IMS NAV BHARAT ENTERPRISES
[THROUGH ITS PARTNER VS M/S|
[LAXMINARAYANAN FINSOL PVT|
ILTD

ADVOCATE

ADVOCATE
MOBILE
NUMBER

8920260088

ADVOCATE EMAILDATE OF E-
ID FILING

IAKJAIN123 @GMAIL [24-09-2025

COM

1301, NEW COURTICS (COMMERCIAL) 16-10-2025 ICS (COMM)/608/2025 |SHREE BANKEY BEHARI FABRICSSH.  RAKESH|9718565756 IRAKESH.NAUTIYAL [15-10-2025
IBUILDING [PVT LTD VS SILKI GODHA PROPNAUTIYAL 21@GMAIL.COM

ISIVI COLLECTION
1301, NEW COURTICS (COMMERCIAL) 16-10-2025 ICS (COMM)/609/2025 |JAKASH VS ABHAY YOGI ISH. SATISH|9868515197 IADVSATISHKUMAR [13-10-2025
[BUILDING [KUMAR 2002@GMAIL.COM
1301, NEW COURTICS (COMMERCIAL) [17-10-2025 ICS (COMM)/611/2025 |[VLK ASSOCIATES PVT. LTD. VSSH. MANISH|9968466963 IADVMANISHKUMA |i4-10-2025
IBUILDING IDEEPAK KANHAIYALAJKUMAR IR@GMAIL.COM

INAGWANI
1301, NEW COURTICS (COMMERCIAL) 25-10-2025 IOMP (COMM)/12/2025 [SURJIT SINGH MATHARU VSSH. RANDHIR|9350908007 IRANDHIRKALKAL@[15-10-2025
[BUILDING [HARVINDER SINGH ISINGH KALKAL{ [YAHOO.CO.IN
1301, NEW COURTICS (COMMERCIAL) 27-10-2025 IMISC DJ/980/2025 IRAMESH JINDAL VS M/S SUPERSH. SHRESHTH|9871206484 ISHRESHTH@LAWK [17-10-2025
IBUILDING ISMELTERS LIMITED JAIN [IN.INS
1301, NEW COURTICS (COMMERCIAL) 28-10-2025 ICS (COMM)/615/2025 |GIRDHARI LAL SHARMA VSSH. PADAM K9818539988 IPADAMKUMARKHA p7-09-2025
IBUILDING OHAN LAL [KHANNA [NNA@GMAIL.COM
301, NEW COURT|CS (COMMERCIAL) [29-10-2025 EX. - AWARD BY]M/S ABHISHEK INFRA VS M/S D SSH. RIZWAN _ [9643349576 RIZWANOFFICE050 [18-10-2025
[BUILDING IARB./46/2025 PIPELINE PROJECTS PVT LTD 6@GMAIL.COM
1301, NEW COURTICS (COMMERCIAL) [29-10-2025 [EXECUTION IMEENA AND ORS VS ANEESH[SH. DUSHYANT|9810387906 'S_ISODIYA72004@R Ip7-10-2025
IBUILDING (COMM.)/228/2025 PVEWELLERS PVT LTD [SISODIA [EDIFFMAIL.COM
301, NEW COURT|CS (COMMERCIAL) [29-10-2025 ICS (COMM)/616/2025 |SUNIL JAIN VS SIDDHANTSH. PADAM K[9818539988 [PADAMKUMARKHA [18-10-2025
[BUILDING [KHANDELWAL [KHANNA [NNA@GMAIL.COM
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1301, NEW COURTICS (COMMERCIAL) 29-10-2025 ICS (COMM)/617/2025 [LOKESH VASON VS ANURAGSH. S. K0810439195 ISUSHANT.BHAURI p8-10-2025
[BUILDING [UPADHYAYA [BHADURI (@GMAIL.COM
1301, NEW COURTICS (COMMERCIAL) I31-10-2025 ICS (COMM)/623/2025 [SANJAY JAIN VS MAHESHMOHD. 10312157803 IADVOCATESARFAR [8-10-2025
IBUILDING [KUMAR TEKCHAND THADANI ISARFARAZ IAZ@YAHOO.COM
4o IMS. KIRAN BANSAL,/SHAHDARA ROOM NO 208 ICOMMERCIAL 04-10-2025 ICS (COMM)/582/2025 NS INTERIOR CONTRACTS PVTSANDEEP 10205496159 IZISHANALAMSIDD [04-10-2025
[DISTRICT JUDGE, [LTD VS MISTER SCOTCH CO ICHOUDHARY( IQUI@GMAIL.COM
(COMMERCIAL P),
ICOURT)
IROOM NO 208 ICOMMERCIAL 09-10-2025 ICS (COMM)/589/2025 [SHREE BANKEY BEHARI FABRICSSEHDEV 10718565756 IRAKESH.NAUTIYAL [09-10-2025
PVT LTD VS SATISH KUM. A(P), 21@GMAIL.COM
IRAWAL PROP MAHIMA|
ICOLLECTION
[ROOM NO 208  |COMMERCIAL l0-10-2025 ICS (COMM)/594/2025 [DARSHAN POWER SOLUTIONS [ANUBHAV 0811677831 [ADVOCATE.ANUBH f10-10-2025
'S DUBEY AGENCY AND KRISHISHARMA(P), IAVSHARMA@GMAI
JAGRO IL.COM
[ROOM NO 208 ICOMMERCIAL 10-10-2025 ICS (COMM)/593/2025 [CENTRAL BANK OF INDIA VS [KAMAL 10868249232 IKAMAL77MEHTA@ [10-10-2025
JAVED PASHA IMEHTA(P), IGMAIL.COM
[ROOM NO 208 ICOMMERCIAL 10-10-2025 ICS (COMM)/592/2025 [CENTRAL BANK OF INDIA VS [KAMAL 10868249232 IKAMAL77MEHTA@ [10-10-2025
IRAZIA AND ANR IMEHTA(P), IGMAIL.COM
[ROOM NO 208 ICOMMERCIAL 15-10-2025 ICS (COMM)/607/2025 [M/S DEEPAK AUTOMOBILES [KULJEET 10811133477 ICOSACHDEVA@GM [15-10-2025
[THROUGH ITS PARTNER MRSINGH |AIL.COM
INISCHAL SINGHANIA VS SHSACHDEVA(P),
ISATYAVEER SINGH PROP M/S
[ROOM NO 208 ICOMMERCIAL [29-10-2025 ICS (COMM)/619/2025 |[KAWALJEET SINGH VS MINAUANKIT [7827427060 IAKASH321MOURYA [29-10-2025
IDESAL IMEHTA(P), @GMAIL.COM
[ROOM NO 208 ICOMMERCIAL [20-10-2025 ICS (COMM)/618/2025 [MS BRIJ INDUSTRIES VS PYOTI 9999440419 [VIKASHBHATIA280 [29-10-2025
IMAYASHEEL RETAIL INDIAVERMA(P), (@GMAIL.COM
ILIMITED
IROOM NO 208 ICOMMERCIAL 130-10-2025 ICS (COMM)/622/2025 [NANDULI PROPRIETOR OF M SATUL 10555542111 IASKLEGALASSOCIA [30-10-2025
ISANGRAMI CAB SERVICE VS INRAWAT(P), [TES@GMAIL.COM
ISHORTS INDIA ADVERTISING
JAND SERVICE PRIVATE LIMITED
[ROOM NO 208 ICOMMERCIAL 131-10-2025 ICS (COMM)/624/2025 |B L AGRO INDUSTRIES LIMITEDRAJESH 10312400662 [THECALTRADE@G [31.10.2025
VS DEEP SHAKTI NATURAL ISHARMA [MAIL.COM
IROOM NO 208 ICOMMERCIAL [31-10-2025 ICS (COMM) 625/2025 [BANK OF BARODA V/S MANOJ[UMESH JOSHI [9910568669 IADVUMESHJOSHI@R31-10-2025
[TYAGI IGMAIL.COM
[ROOM NO 208  |COMMERCIAL 28-10-2025 EX - AWARD BYJAXIS BANK VS MOHD ISRAQ SHOBHA 0811192158 SRSHOBHAGUPTA |p8-10-2025
IARB/45/2025 IGUPTA(P), (@GMAIL.COM
[ROOM NO 208 |COMMERCIAL [15-10-2025 [EXECUTION [RASTOGI FASHIONS PVT LID VS [MUKESH 0810682372 [SHEKHAWATILEGA [15-10-2025
(COMM)/221/2025 ISANA QURESHI [KUMAR(P), IL@YAHOO.IN
[ROOM NO 208  |COMMERCIAL 28-10-2025 EX - AWARD BYJGANESH DIAGNOSTIC IMAGINGMUKESH 0718264244 IMUKESHBHARDWApS-10-2025
IARB/44/2025 ICENTER VS DR HEDGEW. HARDWAJ(P), 63@GMAIL.COM
JAAROGYA SANSTHAN
[ROOM NO 208 |COMMERCIAL [28-10-2025 [EXECUTION IMOHD ZEESHAN VS  NOORAJAY 9999093759 [VIKRAMSETHILAW 8-10-2025
(COMM)/227/2025 JAHMED NAUSHAD ISHARMA(P), I[FIRM@GMAIL.COM
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[ROOM NO 208  [COMMERCIAL l15-10-2025 MP DMS GOLDEN CHARIOTIDHRUVA lo871387425 [UDDHAVKHANNA.Ali5-10-2025
(COMM)/82/2025 [HOSPITALITY SERVICES PVT LTD [VIG(P), IDVOCATE@GMAIL.
S DELHI METRO RAI[ ICOM
ICORPORATION LTD
[ROOM NO 208 ICOMMERCIAL 04-10-2025 IMISC DJ/858/2025 IM/S SURESH APPARELS VS [BHARAT 10268300000 IBHARAT.GUPTARK [04-10-2025
ISHEKHAR SHARMA [PRAKASH(P), ICA@GMAIL.COM
[ROOM NO 208 ICOMMERCIAL 17-10-2025 IMISC DJ /989/2025 INAMAN JAIN VS IBRAN [PTYUSH 8700925528 IPIYUSHKATYAL98 @[17-10-2025
[KATYAL IGMAIL.COM
a1 SH. SANJAYSHAHDARA [CS(COMM) 579/2025 04.10.2025 [SUKHDEEP SINGH VSSANDHYA GUPTA 0873822121 T 23.09.2025
ISHARMA-II, ISANDEEP MISHRA
[DISTRICT JUDGE,
ICOMMERCIAL
ICOURT ICS(COMM) 584/2025 06.10.2025 IRAHISUDDIN VSMOHD ARIF 0810405873  [uvaish61@gmail.co22.09.2025
JABDUL MANNAN
ICS(COMM) 586/2025 08.10.2025 IRAHIMUDDIN VSMUHAMMAD ARIF 810405873 06.10.2025
IKAMNA KUMARI
ICS(COMM) 587/2025 08.10.2025 BANK OF BARODA VYUMESH JOSHI 910568669 25.09.2025
ISIKHA SADH
ICS(COMM) 588/2025 09.10.2025 [SURENDER BAJAJ VSKRISHAN RANA 10810897276 06.10.2025
[VISHAL JAIN
[EX(COMM) 218/2025 09.10.2025 IDUPLEX CABLES PVTJPARAS AGGARWAL 10810600656 04.10.2025
ILTD VS SSS HARNESS
[EX(COMM) 219/2025 10.10.2025 [M/S SUN SIGN ANDRR K PALIWAL 10313321173 06.10.2025
[TECHNOLOGIES \E
IM/S DEEPIKAA|
IADVERTISING
[EX(COMM) 220/2025 [13.10.2025 IKISHORE KUMARISURAJ GUPTA 19266641386 06.10.2025
JARORA VS M/S ATH]|
INDIA INFRATECH]
[PVT LTD
[EX AWARD 43/2025 14.10.2025 JAXIS BANK VS ARJUNMAYANK MAHAJAN 0873347330 [T 10.10.2025
[SHARMA
ICS(COMM) 601/2025 14.10.2025 M/S UTC MARKETING]PRIYANKA SETHIA 9711251567 10.10.2025
IPVT LTD A%
IBIRENDRA TTWARI
ICS(COMM) 602/2025 14.10.2025 ISURESH GUPTA VSPRATEEK MEHTA 0911886609 [ e 13.10.2025
IRAJAT SHARMA
ICS(COMM) 603/2025 14.10.2025 [CENTRAL BANK OHNKAMAL MEHTA 10868249232 09.10.2025
[NDIA VS ARUNESH]
IKRISHNA TRIPATHI
ICS(COMM) 606/2025 [15.10.2025 [CENTRAL BANK OHKAMAL MEHTA 0868249232 09.10.2025
INDIA VS MUKESH]
IKUMAR & ANR.
ICS(COMM) 610/2025 [16.10.2025 IM/S CLG GROUP VSMUNISH SINGHAL 10810007954 [15.10.2025
[SHARIF AHMED &
IANR
[EX(COMM) 223/2025 [16.10.2025 INORTECHFERRO IRAJESH KHAWARE 319919165 14.10.2025
JALLOYS PVT LTD VS
[TUF METALLURGICAL
IPVT LTD
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DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
[EX(COMM) 224/2025 17.10.2025 ISTATE BANK  OHFDAVENDER KUMAR 9990110440 e ineemicon l15.10.2025
[NIDIA VS NISHANT]
IKUMAR TYAGI
ICS(COMM) 613/2025 18.10.2025 ISTATE BANK OF INDIAJPANKAJ KUMAR 18010812345 10.10.2025
[VS ANITA
ICS(COMM) 614/2025 18.10.2025 [M/S ROLLING STONERAAHITHYA RAJ MISHRA 0899699242 [ meEen 10.10.2025
[HOTELS PVYT LTD V§
IPRET PAL SINGH]
IDHINGRA
[EX(COMM) 225/2025 25.10.2025 IM/S NAV BHARATJA K JAIN 1892026008 24.09.2025
[ENTERPRISES VS MS|
|SIDHI VINAYAK WALL
INFRA PVT LTD
[EX(AWARD) 47/2025 130.10.2025 IKOTAK MAHINDRAJAMIT KUMAR SINHA 190990659331 04.10.2023
IPRIME LTD VS MOHD;
[SHARAFAT
ICS(COMM) 621/2025 130.10.2025 IMUKESH GOEL  VSKASHISH GUPTA 18130383066 18.10.2025
ISUDHIR KUMAR
ICS(COMM) 620/2025 130.10.2025 [TANU VS M/S DEV[SUMIT JAIN 999391995 pevociesumian@gmalcom 29.10.2025
[IMEDICOS
IMISC DJ 990/2025 131.10.2025 IMEENA JAIN VSINISHANT SHARMA 10582987175 30.10.2025
[MOTION INDUSTRIES
Y42 ISH. PAWAN KUMARSHAHDARA [C. NO. 304 ICOMMERCIAL ICS (COMM)/583/2025 04.10.2025 IGAURISHANKAR SHARMA & ANR/PREM RATAN (9717703511 [22.09.2025
[MATTO DJ (COMM- 'S AMAN SHARMA
4)
. NO. 304 ICOMMERCIAL [EXECUTION 04.10.2025 ISH RAHUL JAIN VS IFTIKHARVINEET HANS (9811268978 [HANSVLNEET@YA [26.09.2025
(COMM.)/215/2025 JAHMED [HOO.CO.IN
. NO. 304 ICOMMERCIAL ICS (COMM)/591/2025 09.10.2025 EMBRACE BIOPHARMA PVTSUNIL 10811981142 INEWTONLAWCHA [01.10.2025
ILTD. ISHARMA IMBERS@GMAIL.CO
M
. NO. 304 ICOMMERCIAL ICS (COMM)/599/2025 [13.10.2025 IM/S DARSHAN POW}F{%ENUBHAV 10811677831 IADVOCATE.ANUBH [08.10.2025
ISOLUTIONS VS M/S MAA MAIH. HARMA IAVSHARMA @GMAI
[ENTERPRISES IL.COM
_NO. 304 ICOMMERCIAL [EXECUTION 25.10.2025 IMS NAV BHARAT ENTERPRISESJA.KJAIN 0350838495 JADVOCATEAKJAIN. |4.09.2025
(COMM.)/226/2025 'S MOHD SAHID AND OTHER IASSOCIATES @GMAI]|
IL.COM
. NO. 304 ICOMMERCIAL ICS (COMM)/627/2025 131.10.2025 [RANCHODMAL POONAMJIDHARMENDRA|9650508945 IADVDK.YADAV79@ [28.10.2025
IRATHOD VS GIRIRAJ BANSAL &K.YADAV IGMAIL.COM
JANR.
_NO. 304 ICOMMERCIAL ICS (COMM)/626/2025 31.10.2025 [DR. AMRITA JAGDISH GOTUR VSSACHIN 9975492578 INFO@RECENNSLE p9.10.2025
[UKAR HEALTH CARE PVT LTD. [BAJPAI IGAL.COM
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NUMBER

43 MS. PREETINORTH- o6 ICS (COMM)/687/2025 l04-10-2025 IM/S VIP PLASTICS VS M/S RWBSHUBHANKAR (9999147160 ISUBHANKARSEHGA09-12-2025
IAGARWAL GUPTA,WEST IPLANTWORLD PVT LTD AND ORS [SEHGAL(P), IL@GMAIL.COM
[DISTRICT JUDGE,
(COMMERCIAL
ICOURT) ICS (COMM)/694/2025 06-10-2025 /S MODERN LAMINATORS PVIDR  ANURAG/9810059650 INFO@ASVASSOCIA [12-11-2025
ILTD Vs ASSOCIATEDKUMAR [TES.COM
INDUSTRIES IAGARWAL(P),
ICS (COMM)/690/2025 l06-10-2025 IDARSHANA DEVI JINDAL VS M/SINEERAJ [7678191666 [15-11-2025
JACU IST CHOICE INSURANCEGUPTA(P),
IBROKERS PVT LTD
ICS (COMM)/695/2025 06-10-2025 IMR ANIL GUPTA PROPRIETOR OFJAGRITI [7042312792 ILAWFIRM@UNSOL [13-11-2025
IMS ANIL ENTERPRISES VS MRJAIN(P), [VEDLEGAL.COM
[PUSHPENDER PATE
IPROPRIETOR OF MS SHREE]
ICS (COMM)/693/2025 l06-10-2025 JABHISHEK AGARWAL VS M/S ESH [o711771000 [RAKESH.ADVOCAT p0-04-2026
IDLS HEIGHT INDIA PRIVATEKUMAR(P), IEL8 @GMAIL.COM
[LIMITED
ICS (COMM)/692/2025 l06-10-2025 JIABHISHEK AGARWAL VS |RAKESH [0711771000 IRAKESH.ADVOCAT [20-04-2026
OHAN SINGH [KUMAR(P), [EL8 @GMAIL.COM
ICS (COMM)/691/2025 06-10-2025 [ABHISHEK AGARWAL VS PIYUSH[RAKESH 711771000 IRAKESH.ADVOCAT p0-04-2026
[KHANDELWAL IKUMAR(P), IEL8 @GMAIL.COM
ICS (COMM)/699/2025 l08-10-2025 IMANISH MITTAL VS SURESHSAMRIDHI 10038090848 INFO(@KELELLP.C |01-04-2026
[THAKUR ISAMRIDHI(P), IOM
>S (COMM)/701/2025 [10-10-2025 RADHEY RADHEYHARDIK 0250924093 IADVOCATEVISHAL [26-11-2025
[INTERNATIONAL AN SHRISAXENA(P), IBANSAL@GMAIL.C
[BANKEY BIHARI CHEMICALS OM
ICS (COMM)/700/2025 [10-10-2025 [PRASHANT LAHOTI Vs MSPATIN [0911112828 WATIN93RANA@GM [26-11-2025
IMUDHAR PLYWOOD PRIVATERANA(P), |AIL.COM
ILIMITED
ICS (COMM)/702/2025 [10-10-2025 IM/S PSPR ENTERPRISES PVT LTD [SACHIN 0811962836 I25-11-2025
S R KTRADING COMPANY IMALIK(P),
ICS (COMM)/717/2025 14-10-2025 ICANARA BANK VS ANITA [SANJEEV 111142200 ICHUPRA6791@GMA |08-11-2025
ICHOPRA(P), IL.COM
ICS (COMM)/716/2025 14-10-2025 ICANARA BANK VS JYOTI [SANJEEV [0111142200 ICHUPRA6791@GMA j08-11-2025
ICHOPRA(P), IL.COM
ICS (COMM)/715/2025 14-10-2025 JUNION BANK OF INDIA VS [DEEPA 0312292558 IADVOCATE.DEEPA. fp2-11-2025
ISPARSH DANG IGUPTA(P), IGUPTA@GMAIL.CO
(M
ICS (COMM)/714/2025 14-10-2025 ET AND DRY PERSONAL CARERAKESH 582934967 ILEGUSINTELLECT [08-11-2025
PVT LTD VS LS SHOPEE TIWARI(P), (@GMAIL.COM
[THROUGH ITS PROPRIETOR MS|
ISWARN LATA
ICS (COMM)/713/2025 [14-10-2025 IKRPC ENTERPRISES PVT LTD VS [PULKIT 810077443 IMUKESHKAPOORL [13-11-2025
[HEMANT KUMAR BARANWAL ~ [ARORA(P), [EGAL.2003@GMAIL
.COM
ICS (COMM)/712/2025 14-10-2025 ISUBHASH CHANDER KAPOOR VS |ASHIT (0810200942 l I23-12-2025
IMEHARVAN SINGH [KAPOOR(P), IRK@TRANSJURIS.O
IRG
ICS (COMM)/711/2025 l14-10-2025 IKICX EDUCATION GATEWAY PVTIGAURAV 8797130013 [TATVALAWLLP@G [06-11-2025
ILTD AND ORSS VS TELEGRAM FZJPATEL(P), IMAIL.COM
[LLC AND ORS




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICS (COMM)/710/2025 14-10-2025 IDEEPANSHU DAHIYA VS ZEEANIL 891176191 IANAILPRUTHI25@Gf22-11-2025
I[LAB PHARMACY LTD [PRUTHI(P), [MAIL.COM
ICS (COMM)/727/2025 15-10-2025 INITESH CHHAJER VS M/§ﬁVIIRTU'NJAY 10899184570 IADVOBSRATHORE [1-11-2025
IMADHAV BUILDERS ISINGH (@YAHOO.COM
INAROOKA(P),
ICS (COMM)/726/2025 15-10-2025 INICHOLAS HEALTHCAREPRASHANT 87505-09178 [PROGRCSSIVELAW p1-11-2025
ILIMITED VS CHETAN MEDICOS [SHARMA(P), IOFIKES.PLO((I:GMA|
IL.COM
ICS (COMM)/725/2025 15-10-2025 IM/S RADHEY RADHEY|[TARUN 10999199160 JADVTARUNSHARM [i4-11-2025
[JENTERPRISES VS M/S GOODISHARMA(P), IA24@GMAIL.COMN
IGLAMM GROUP
ICS (COMM)/727/2025 15-10-2025 INITESH CHHAJER VS M/SMIRTUNJAY  [9899184570 IADVOBSRATHORE [r1-11-2025
IMADHAV BUILDERS ISINGH (@YAHOO.COM
INAROOKA(P),
ICS (COMM)/730/2025 16-10-2025 IRAJU DEVI VS THE NEW INDIAMANISH 8077085763 ILEGALAID.SAKETP [06-12-2025
JASSURANCE COM LTD ISHARMA(P), IALIWAL@GMAIL.C
IOM
ICS (COMM)/729/2025 16-10-2025 IM/S S V LEATHER INDIA PVT LTD ANIL  KUMARJ9811277331 ICHHABRANASSOCI [04-12-2025
'S NITIN CHOPRA ICHHABRA(P), IATES@GMAIL.COM
ICS (COMM)/732/2025 17-10-2025 [STATE BANK OF INDIA VS LAXMINAVRUTI 8376043196 INAVRUTITYAGI@G [06-12-2025
IDEVI IOJHA(P), [MAIL.COM
°S (COMM)/731/2025 17-10-2025 ICANARA BANK VS SH UMESHANSHUMAN (9990042642 ISRLANSHUS3@GM [02-12-2025
ISHARMA PROP OF M/S R SSRIVASTAVA(P JAIL.COM
[ENTERPRISES N
ICS (COMM)/736/2025 18-10-2025 ISHAMSHER KHAN AND ANR VS [NEERAJ 10818606997 IADVNEERAJSHAH [11-12-2025
[HDFC ERGO GENERAIJKUMAR (@GMAIL.COM
[NSURANCE ISHAH(P),
ICS (COMM)/741/2025 28-10-2025 "ANARA BANK VS RAM KRIPAL |ANSHUMAN (990042642 [SRJANSHUS3(IDC p2-11-2025
ISRIVASTAVA(P [MATLCOM
ICS (COMM)/740/2025 [28-10-2025 /S RAMA KRISHNA ELECTRO[KUNAL [7503444555 JADVKUNALMALIK [02-12-2025
ICOMPONENTS PVT LTD VS M/SMALIK(P), (@SMAIL.COM
[NDIANA LED LIGHTNING LLP|
JAND ORS
ICS (COMM)/742/2025 28-10-2025 IM/S P S PRINTERS VS M/S 4 GOPALj9953700748 IADVOCATERAMGO [o5-12-2025
[FORMULATIONS PRIVATE[SHARMA(P), IPAL1991@GMAIL.C
[LIMITED OM
ICS (COMM)/743/2025 28-10-2025 [BANK OF BARODA VS  MRPPRATYUSH 10971444643 ISUPRAPARTNERSL p3-04-2026
[BHUPAL KUMAR AND ANR IPARIMAL(P), I[EGAL@GMAIL.COM
ICS (COMM)/745/2025 [20-10-2025 RSPL HEALTH PRIVATE LIMITED ANIL KUMAR|9810134793 IAJ.LIPCARE@GMALI [28-11-2025
S M/S KATARIA GENERALSAHU(P), IL.COM
ISTORE
ICS (COMM)/744/2025 29-10-2025 IPUMA SE VS PRASHANT GARG  |GAUTAM 999093893 IELUDICALION.LEG [06-11-2025
[BHASIN(P), IAL@OUTLOOK.COM
ICS (COMM)/747/2025 29-10-2025 IBANK OF BARODA VS KAPIL DEV AKSHAY 0650501903 IADVHUNNYSHARM fpo-12-2025
[RAJ(P), |A.28 @GMAIL.COM
ICS (COMM)/746/2025 29-10-2025 IBANK OF BARODA VS SUNDEEPAKSHAY 650501903 IADVHUNNYSHARM fo0-12-2025
IGUPTA [RAJ(P), |A.28 @GMAIL.COM




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

ICS (COMM)/749/2025 130-10-2025 ICANARA BANK Vs SALIM[ICHITRA 10212888057 ICHITRAMALHOTRA|12-12-2025
IQURESHI IMALHOTRA(P), (@GMAIL.COM

ICS (COMM)/753/2025 31-10-2025 OHIT GUPTA VS ICICIICHAKIT 0350613613 ILEXCHAKITSINGHAR3-01-2026
[LOMBARD GENERAL INSURANCESINGHAL(P), IL@GMAIL.COM
ICO LTD

ICS (COMM)/754/2025 I31-10-2025 ISURBHI TRADERS Vs M/S|SIDDHARTH  [7903952037 JADV.RAHULSAND @ f20-12-2025
[PINNACLE PILING INDIA PVT LTD|[KUMAR(P), IGMAIL.COM

ICS (COMM)/755/2025 [31-10-2025 [KP DIAMONDS PRIVATE LIMITED AMIT 1086804178 ICLPBHATIAL [28-11-2025

S VRITI JEWELS PRIVATEBHATIA(P), 23@GMAIL.COM

ILIMITED
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ISH.DEVENDER
[KUMAR JANGALA

INORTH-
WEST

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
205 ICIVIL ICS(COMM.)/688/25 04.10.25 ISURESH SINGHAL VS. BEST CITY[NAMAN [7701841949 IPARAMSANTLEGAL [13.09.25
[JESTATE MANAGEMENT (P) LTD. [SINGHAL (@GMAIL.COM
ICS(COMM.)/689/25 04.10.25 [LITHTUM POWER VS. BOBBYNIPUN KR. 10716718806 JADV.NIPUNGARUD [09.09.25
[BATTERY (@GMAIL.COM
ICS(COMM.)/696/25 06.10.25 [DARSHANA DEVI JINDAL VS. M/SSHIVAM 7678191666 [ADVSHIVAMMEHT p9.09.25
JACU 15" CHOICE INSURANCE BROKERS]MEHTA IA@GMAIL.COM
P)LTD.
ICS(COMM.)/697/25 06.10.25 [KHANAK ENTERPRISES VS. ICICIARJUN 0711961568 IADVARJUN11595@G[29.09.25
IBANK [MAIL.COM
ICS(COMM.)/698/25 06.10.25 JABHISHEK AGARWAL VS. SHEELARAKESH KR.  [9711771000 IRAKESH.ADVOCAT [4.09.25
[KUKREJA [E18 @GMAIL.COM
ICS(COMM.)/703/25 l10.10.25 JAVNEET GUPTA VS. M/S OSHOACHIN MITTAL{9811112729 IACHINMITTAL13@G24.09.25
[NDUSTRIES LTD. [MAIL.COM
ICS(COMM.)/704/25 l10.10.25 IMANISH MITTAL VS. RAM[KAUSHIK 038090848 INFO@KCLCLLP.CO |p3.09.25
[LUBHAI [CHATTERJEE M
ICS(COMM.)/705/25 10.10.25 IMANISH MITTAL VS. DEEPAKKAUSHIK 10038090848 INFO@KCLCLLP.CO [29.09.25
ISINGLA ICHATTERJEE (M
°S(COMM.)/706/25 13.10.25 [KARL EDWARD RICE VS. ADAM EIARVIND 1038301753 IGOPAL.ARVIND@G [09.10.25
EGRIST IGOPAL IMAIL.COM
ICS(COMM.)/707/25 13.10.25 IM/S KRISH EDUCARE VS. RASHMINEHA BATRA 8920111892 ILAWNATURALE@G [07.10.25
ISINGH & ORS. [MAIL.COM
ICS(COMM.)/708/25 13.10.25 ISHAL PIPES LTD. VS. ASHOKPRADEEP KR. [9311323423 IANIKETEXCEL@GM|23.09.25
IKR. GUPTA IAIL.COM
ICS(COMM.)/709/25 [13.10.25 [KAMLA DEVI VS. SANJAY NAGPAL [PAWAN KR. 868156947 ISIS_ PAWAN@REDI 04.10.25
IFFMAIL.COM
ICS(COMM.)/718/25 l14.10.25 [TECHNOFIELD CO. VS|VISEWENDRA [9871704611 [VERMAVISHWEND f04.10.25
[BROADWAY LINKS PVT. LTD. ERMA RA@YAHOO.CO.IN
ICS(COMM.)/719/25 l15.10.25 ET & DRY PERSONAL CARE PVT JRAKESH 0582931401 ILEGISINTELLECT@ |09.10.25
[LTD. VS. R.S INTERNATIONAL TTWARI IGMAIL.COM
ICS(COMM.)/720/25 [15.10.25 INICHOLAS HEALTHCARE LTD. VSMS. BHAWNA/9810905600 IBHAWNAADV.17@G [30.09.25
IB. VIJAY KR. JAIN [MAIL.COM
ICS(COMM.)/721/25 [15.10.25 INIKE INNOVATIVE C.V VSJPRAMOD KR{9810481016 IMAIL@THELEGIST. [08.10.25
'WNER/PROPRIETOR ISINGH ICOM
ICS(COMM.)/722/25 15.10.25 JADIDAS AG VS. OWNER PROP. TIKPRAMOD  KR|9718209970 IAASTHA@THELEGI j08.10.25
[TOK FASHION ISINGH IST.COM
ICS(COMM.)/723/25 l15.10.25 ITSB TUBES AND TANK VS|DEEPAK 999980081 IDEEPAKYADAVADV |04.10.25
[TRILOCHAN MANGARAJ 'ADAV IOCATE@GMAIL.CO
M
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ICS(COMM.)/724/25 [15.10.25 IQ-FACTOR FINANCE &J.S JAISWAL 9818085460 WAISWAL1512@GMA}19.09.25
[NVESTMENTS (P) LTD. VS| IL.COM
[POONAM DEVI

ICS(COMM.)/733/25 [17.10.25 PAY KR. TRADING VS. PANKAJANIL KR. SAHU|9810134793 IALLTIPCARE@GMALI [15.10.25
[TTWARI IL.COM

ICS(COMM.)/734/25 [17.10.25 PAY KR. TRADING VS. KAMLESHANIL KR. SAHU|9810134793 IALLIPCARE@GMAL f15.10.25
KR. IL.COM

ICS(COMM.)/735/25 l17.10.25 IM/S DRJ PETROCHEM (P) LTDJAJAY 0811197157 IADVOCATE.AJAYKH|13.10.25
S. MS. FLEXITUFF VENTURESKHATANA IATANNA@GMAIL.C
[NTERNATIONAL LTD. IOM

ICS(COMM.)/737/25 25.10.25 IM/S  WE PRINT VS. M/SPAWAN GUPTA[9818320441 IADVOCATEGUPTA4 [17.10.25
[HERBANICS COSMETICS (P) LTD. 1@GMAIL.COM

ICS(COMM.)/738/25 25.10.25 INEW BALANCE INC VS|JPRAMOD  KR{9810481016 IMAIL@THELEGIST. [17.10.25
JOWNER/PROP. TIK TOK FASHION [SINGH ICOM

ICS(COMM.)/739/25 27.10.25 [SWIFT SECURITAS (P) LTD. VS|SUNIL GOYAL [9310617732 [SUNELGI@GMAIL.Clo2.10.25
[R.G INDUSTRIES OM

ICS(COMM.)/748/25 29.10.25 IM/S RAMAKRISHNA ELECTROKUNAL MALIK[7503444555 IADVKUNALMALIK [24.10.25
ICOMPONENTS (P) LTD. VS. M/Sg& ASSOCIATES (@GMAIL.COM
ILITHION POWER (P) LTD.

°S(COMM.)/750/25 30.10.25 BANK OF BARODA VS. MR[SUMEET 10953154353 ISUPRAPARTNERSL p4.10.25
[RAMESH KR. KALBANDE & ANR. [ANAND [EGAL@GMAIL.COM

ICS(COMM.)/751/25 [30.10.25 IBANK OF BARODA VS. MR/SUMEET 10953154353 ISUPRAPARTNERSL [4.10.25
[PURUSHOTTAM PRAKASHANAND I[EGAL@GMAIL.COM
IGAUTAM AND ANR.

ICS(COMM.)/752/25 30.10.25 IBANK OF BARODA VS. MR[SUMEET 10953154353 ISUPRAPARTNERSL [17.10.25
JADITYA SHARMA & ANR. IANAND I[EGAL@GMAIL.COM
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s ISH. JAGDISHNORTH 303 ICIVIL F I F -
[KUMAR, DISTRICT|
UUDGE,
ICOMMERCIAL
ICOURT
ICASE NUMBER
[EX.COMM - AWARD BY|09-10-2025 JAXIS BANK LTD VS KUMARMAYANK INOT [INOT MENTIONEDINOT
JARB.COMM/53/2025 [ENTERPRISES MAHAJAN [MENTIONED IN|IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
[EXECUTION 09-10-2025 [PUNJAB NATIONAL BANK VSPARAS [NOT [NOT MENTIONEDINOT
(COMM.)/256/2025 IMUKESH KUMAR IAGGARWAL  [MENTIONED INJIN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE 19
RECIEVED
[THROUGH
IMAIL
[EXECUTION [17-10-2025 ISHRI VINOD KUMAR BANGA VSSRIBALLABH [NOT [NOT MENTIONEDINOT
(COMM.)/264/2025 IMS SATKRITI INFOTAINMENTISHARAN [MENTIONED IN|IN E FILINGMENTIONED
[PVT LTD |E FILINGPORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
[EXECUTION 17-10-2025 [MS CIMCO ENTERPRISES VS MSKUNAL INOT [INOT MENTIONEDINOT
(COMM.)/265/2025 ISURYA PAINTS AND ANR [MASIWAL MENTIONED IN|IN E FILINGMENTIONED
14 FILING[PORTAL AS SINGLH]
[PORTAL IPAGE IS
RECIEVED
THROUGH
IMAIL
[OMP (I) (COMM.)/350/2025 Ji7-10-2025 [TOYOTA FINANCE SERVICE INDIARAJESH INOT INOT MENTIONEDNOT
ILTD VS SIRIDI BHAGYALAXMI JANGRA IMENTIONED IN[IN E FILINGMENTIONED
IDORA |E FILING[PORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
THROUGH
IMAIL
ICS (COMM.)/696/2025 [17-10-2025 IRAJESH BHARGAVA PROPRIETORE;APIL KUMARINOT [NOT MENTIONEDINOT
IMS JOLLY ENGINEERING WORKSGIRI IMENTIONED IN|IN E FILINGMENTIONED
VS PUNJAB IRON AND STEEL |E FILINGPORTAL AS  SINGLH
[TRADING CO AND ORS IPORTAL IPAGE 19
RECIEVED
[THROUGH
IMAIL
ICS (COMM.)/698/2025 18-10-2025 IBR GREEN INDUSTRIES PVT LTDPRADEEP INOT [NOT MENTIONEDINOT
S SATACHI GLOBAL PRIVATEKUMAR MENTIONED IN|IN E FILINGMENTIONED
[LIMITED |E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE IS
RECIEVED
[THROUGH
IMAIL
[EXECUTION 25-10-2025 STATE BANK OF INDIA VSPRANSHU INOT INOT MENTIONEDINOT
(COMM.)/267/2025 INAVEEN KUMAR 'ASHISHTH = [MENTIONED INJIN E FILINGMENTIONED
14 FILING[PORTAL IAS SINGLH]
[PORTAL IPAGE IS
RECIEVED
THROUGH
AIL




DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICS (COMM.)/700/2025 l25-10-2025 JAULTEN  DIGITAL  PRIVATEROHAN INOT INOT MENTIONEDINOT
ILIMITED VS DAIKCELL INDIASANDAL [MENTIONED IN|IN E FILINGMENTIONED
[PRIVATE LIMITED |E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
IEXECUTION [27-10-2025 ISHIV BHOLA FILAMENTSSEEMA GUPTA [NOT [INOT MENTIONEDINOT
(COMM.)/268/2025 [PRIVATE LIMITED VS GEETA JAIN| MENTIONED IN|IN E FILINGMENTIONED
14 FILING[PORTAL IAS SINGLH
[PORTAL IPAGE I
IRECIEVED
THROUGH
IMAIL
ICS (COMM.)/701/2025 27-10-2025 JOSHO TRADE SERVICES LLP VSACHIN MITTALNOT [INOT MENTIONEDINOT
ISANIYA INDUSTRIES [MENTIONED IN|IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
ICS (COMM.)/702/2025 [27-10-2025 [ONION BANK OF INDIA VSDEEPA GUPTA [NOT [NOT MENTIONEDINOT
JANTRAM FOODS AND| IMENTIONED IN|IN E FILINGMENTIONED
IBEVERAGES LLLP AND ORS |E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE 19
RECIEVED
[THROUGH
IMAIL
ICS (COMM.)/703/2025 27-10-2025 [UNION BANK OF INDIA VSDEEPA GUPTA [NOT [NOT MENTIONEDINOT
ICHOUHAN FASHION POINT [MENTIONED IN|IN E FILINGMENTIONED
|E FILINGPORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
[CS (COMM.)/707/2025 [28-10-2025 [RAMESH KUMAR GUPTA VSRAJEEVJAIN [NOT INOT MENTIONEDNOT
ISHREE POWER CABLES| MENTIONED IN|IN E FILINGMENTIONED
ICORPORATION 14 FILING[PORTAL AS SINGLH]
[PORTAL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/708/2025 28-10-2025 [SURESH BANSAL VS ARCHITDEVENDRA INOT INOT MENTIONEDINOT
IGUPTA [KUMAR IMENTIONED IN[IN E FILINGMENTIONED
ISHARMA |E FILING[PORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
THROUGH
IMAIL
ICS (COMM.)/710/2025 28-10-2025 [DBI BANK LTD VS NAVEEN [VIVEK KUMAR [NOT [NOT MENTIONEDINOT
IMENTIONED IN|IN E FILINGMENTIONED
|E FILINGPORTAL AS  SINGLH
IPORTAL IPAGE 19
RECIEVED
[THROUGH
IMAIL
ICS (COMM.)/711/2025 28-10-2025 IGEMTREE NATURAL PRODUCESACHIN. INOT [NOT MENTIONEDINOT
[PVT. LTD. VS DULAL CHANDRA| MENTIONED IN|IN E FILINGMENTIONED
ISAHA |E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE IS
RECIEVED
[THROUGH
IMAIL
[EX.COMM - AWARD BY}29-10-2025 IKOTAK MAHINDRA PRIME LTD/SAGAR INOT INOT MENTIONEDINOT
IARB.COMM/58/2025 'S PANKAJ SO PADAM SINGH MISHRA [MENTIONED IN|IN E FILINGMENTIONED
14 FILING[PORTAL IAS SINGLH]
[PORTAL IPAGE IS
RECIEVED
THROUGH
AIL




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
JOMP (I) (COMM.)/351/2025 [30-10-2025 BINDIYA CAPITAL LTD. VS ABDULJBANKE BIHARINOT INOT MENTIONEDINOT
ISALIM ISHARMA [MENTIONED IN|IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
[CS (COMM.)/714/2025 30-10-2025 ICANARA BANK VS PARVESHVARUN INOT INOT MENTIONEDNOT
ISINGLA STORE THROUGH ITSMITTAL MENTIONED IN|IN E FILINGMENTIONED
[PROPRIETOR 14 FILING[PORTAL IAS SINGLH
[PORTAL IPAGE I
IRECIEVED
THROUGH
IMAIL
[EX.COMM - AWARD BY|[31-10-2025 IBIZLOAN PRIVATE LTD. VS OMVIKAS BHATIA [NOT [INOT MENTIONEDINOT
JARB.COMM/59/2025 IPRAKASH [MENTIONED IN|IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
ICS (COMM.)/716/2025 131-10-2025 [IDHARAM RAJ MONGIA VS JAIAMIT POONIA [NOT [NOT MENTIONEDINOT
IKUMAR IMENTIONED IN|IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE 19
RECIEVED
[THROUGH
IMAIL
ICS (COMM.)/717/2025 I31-10-2025 IDHARAM RAJ MONGIA VS MDAMIT POONIA [NOT [NOT MENTIONEDINOT
ZAKARIA [MENTIONED IN|IN E FILINGMENTIONED
|E FILINGPORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
ICS (COMM.)/718/2025 [31-10-2025 IDHARAM RAJ MONGIA VSAMIT POONIA [NOT [INOT MENTIONEDINOT
ISHAHNAZ PARVEEN MENTIONED IN|IN E FILINGMENTIONED
14 FILING[PORTAL AS SINGLH]
[PORTAL IPAGE IS
RECIEVED
THROUGH
IMAIL
46 [SH. RAKESHNORTH 1303 ICIVIL - o F -
[KUMAR-II,
[DISTRICT JUDGE]
((COMMERCIAL)
ICASE NUMBER
[EX.COMM - AWARD BY|09-10-2025 JAXIS BANK LTD VS KUMARMAYANK INOT [NOT MENTIONEDINOT
IARB.COMM/53/2025 [ENTERPRISES MAHAJAN MENTIONED IN|IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE IS
RECIEVED
[THROUGH
IMAIL
[EXECUTION 09-10-2025 [PUNJAB NATIONAL BANK VSPARAS INOT INOT MENTIONEDINOT
(COMM.)/256/2025 IMUKESH KUMAR IAGGARWAL  [MENTIONED INJIN E FILINGMENTIONED
14 FILING[PORTAL IAS SINGLH]
[PORTAL IPAGE IS
RECIEVED
THROUGH
AIL




DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

[EXECUTION 17-10-2025 ISHRI VINOD KUMAR BANGA VSSRIBALLABH [NOT [NOT MENTIONEDINOT
(COMM.)/264/2025 IMS SATKRITI INFOTAINMENTISHARAN [MENTIONED IN|IN E FILINGMENTIONED
[PVT LTD |E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
[EXECUTION 17-10-2025 [MS CIMCO ENTERPRISES VS MSKUNAL INOT [INOT MENTIONEDINOT
(COMM.)/265/2025 ISURYA PAINTS AND ANR [MASIWAL MENTIONED IN|IN E FILINGMENTIONED
14 FILING[PORTAL IAS SINGLH
[PORTAL IPAGE I
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/350/2025 [17-10-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT [INOT MENTIONEDINOT
ILTD VS SIRIDI BHAGYALAXMI JANGRA [MENTIONED IN|IN E FILINGMENTIONED
[DORA |E FILING[PORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
ICS (COMM.)/696/2025 [17-10-2025 [RAJESH BHARGAVA PROPRIETO! PIL KUMARNOT [NOT MENTIONEDINOT
IMS JOLLY ENGINEERING WORKSGIRI IMENTIONED IN|IN E FILINGMENTIONED
S PUNJAB IRON AND STEEL |E FILING[PORTAL AS  SINGLH
[TRADING CO AND ORS IPORTAL IPAGE 19
RECIEVED
[THROUGH
IMAIL
ICS (COMM.)/698/2025 18-10-2025 IBR GREEN INDUSTRIES PVT LTDPRADEEP INOT [NOT MENTIONEDINOT
VS SATACHI GLOBAL PRIVATEKUMAR [MENTIONED IN|IN E FILINGMENTIONED
[LIMITED |E FILINGPORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
[EXECUTION [25-10-2025 STATE BANK OF INDIA VSPRANSHU INOT [INOT MENTIONEDINOT
(COMM.)/267/2025 INAVEEN KUMAR VASHISHTH |MENTIONED IN[IN E FILINGMENTIONED
14 FILING[PORTAL AS SINGLH]
[PORTAL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/700/2025 [25-10-2025 JAULTEN DIGITAL PRIVATEROHAN INOT INOT MENTIONEDINOT
ILIMITED VS DAIKCELL INDIASANDAL IMENTIONED IN[IN E FILINGMENTIONED
[PRIVATE LIMITED |E FILING[PORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
THROUGH
IMAIL
[EXECUTION [27-10-2025 ISHIV BHOLA FILAMENTSSEEMA GUPTA [NOT [NOT MENTIONEDINOT
(COMM.)/268/2025 [PRIVATE LIMITED VS GEETA JAIN| IMENTIONED IN|IN E FILINGMENTIONED
|E FILINGPORTAL AS  SINGLH
IPORTAL IPAGE 19
RECIEVED
[THROUGH
IMAIL
ICS (COMM.)/701/2025 27-10-2025 JOSHO TRADE SERVICES LLP VSACHIN MITTALNOT [NOT MENTIONEDINOT
ISANIYA INDUSTRIES MENTIONED IN|IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE IS
RECIEVED
[THROUGH
IMAIL
ICS (COMM.)/702/2025 27-10-2025 [UNION BANK OF INDIA VSDEEPA GUPTA [NOT INOT MENTIONEDINOT
JANTRAM FOODS AND| [MENTIONED IN|IN E FILINGMENTIONED
IBEVERAGES LLLP AND ORS 14 FILING[PORTAL IAS SINGLH]
[PORTAL IPAGE IS
RECIEVED
THROUGH

AIL




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICS (COMM.)/703/2025 27-10-2025 [UNION BANK OF INDIA VSDEEPA GUPTA [NOT [NOT MENTIONEDINOT
ICHOUHAN FASHION POINT [MENTIONED IN|IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
ICS (COMM.)/707/2025 28-10-2025 IRAMESH KUMAR GUPTA VSRAJEEVJAIN [NOT [INOT MENTIONEDINOT
ISHREE POWER CABLES| MENTIONED IN|IN E FILINGMENTIONED
ICORPORATION 14 FILING[PORTAL IAS SINGLH
[PORTAL IPAGE I
IRECIEVED
THROUGH
IMAIL
ICS (COMM.)/708/2025 28-10-2025 [SURESH BANSAL VS ARCHITDEVENDRA INOT [INOT MENTIONEDINOT
IGUPTA [KUMAR [MENTIONED IN|IN E FILINGMENTIONED
ISHARMA |E FILING[PORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
ICS (COMM.)/710/2025 28-10-2025 [DBI BANK LTD VS NAVEEN [VIVEK KUMAR [NOT [NOT MENTIONEDINOT
IMENTIONED IN|IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE 19
RECIEVED
[THROUGH
IMAIL
ICS (COMM.)/711/2025 28-10-2025 IGEMTREE NATURAL PRODUCESACHIN. INOT [NOT MENTIONEDINOT
[PVT. LTD. VS DULAL CHANDRA| [MENTIONED IN|IN E FILINGMENTIONED
ISAHA |E FILINGPORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
[EX.COMM - AWARD BY[29-10-2025 [KOTAK MAHINDRA PRIME LTD.SAGAR INOT [INOT MENTIONEDINOT
IARB.COMM/58/2025 'S PANKAJ SO PADAM SINGH MISHRA MENTIONED IN|IN E FILINGMENTIONED
14 FILING[PORTAL AS SINGLH]
[PORTAL IPAGE IS
RECIEVED
THROUGH
IMAIL
[OMP (I) (COMM.)/351/2025 [30-10-2025 [BINDIYA CAPITAL LTD. VS ABDULJBANKE BIHARINOT INOT MENTIONEDNOT
ISALIM ISHARMA IMENTIONED IN[IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
[PORTAL IPAGE IS
IRECIEVED
THROUGH
IMAIL
ICS (COMM.)/714/2025 Bo-10-2025 ICANARA BANK VS PARVESHVARUN INOT INOT MENTIONEDNOT
ISINGLA STORE THROUGH ITSMITTAL IMENTIONED IN|IN E FILINGMENTIONED
[PROPRIETOR |E FILINGPORTAL AS  SINGLH
IPORTAL IPAGE 19
RECIEVED
[THROUGH
IMAIL
[EX.COMM - AWARD BY[31-10-2025 [BIZLOAN PRIVATE LTD. VS OM|VIKAS BHATIA NOT [INOT MENTIONEDNOT
IARB.COMM/59/2025 [PRAKASH MENTIONED IN|IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE IS
RECIEVED
[THROUGH
IMAIL
[CS (COMM.)/716/2025 1-10-2025 [DHARAM RAJ MONGIA VS JAIAMIT POONIA [NOT INOT MENTIONEDNOT
[KUMAR [MENTIONED IN|IN E FILINGMENTIONED
14 FILING[PORTAL IAS SINGLH]
[PORTAL IPAGE IS
RECIEVED
THROUGH
AIL




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICS (COMM.)/717/2025 31-10-2025 IDHARAM RAJ MONGIA VS MDAMIT POONIA [NOT INOT MENTIONEDNOT
ZAKARIA [MENTIONED IN|IN E FILINGMENTIONED
|E FILING[PORTAL AS  SINGLH
IPORTAL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
ICS (COMM.)/718/2025 [31-10-2025 IDHARAM RAJ MONGIA VSAMIT POONIA [NOT [INOT MENTIONEDINOT
ISHAHNAZ PARVEEN MENTIONED IN|IN E FILINGMENTIONED
14 FILING[PORTAL IAS SINGLH
[PORTAL IPAGE I
IRECIEVED
THROUGH
IMAIL
47 ISH. RAJ KUMAR,SOUTH- 603 ICOMMERCIAL SUIT ICS COMM. 526/2025 08.10.2025 STATE BANK OF INDIA VSMUKESH 811756351 IMUKESHRAJANAD [22.09.2025
[DISTRICT JUDGEWEST ISUNDAR KUMAR [RAJAN [VOCATE@GMAIL.C
(COMMERCIAL IOM
ICOURT-01
603 ICOMMERCIAL SUIT ICS COMM. 527/2025 09.10.2025 [PUMA SE VS ASHOK KUMAR IGAUTAM 10999306881 I[ELUDICATION.LEG [07.10.2025
[BHASIN JAL@OUTLOOK.COM|
03 ICOMMERCIAL SUIT ICS COMM. 529/2025 09.10.2025 ISTATE BANK OF INDIA VSNIRMAL 0311131978 IOFFICE.NIRMALMI 04.10.2025
INARESH KUMAR ISHRA ISHRA@GMAIL.COM
603 ICOMMERCIAL SUIT ICS COMM. 531/2025 09.10.2025 ISTATE BANK OF INDIA VS SATISHNIRMAL 0311131978 IOFFICE.NIRMALMI [04.10.2025
[KUMAR [MISHRA ISHRA@GMAIL.COM
03 ICOMMERCIAL SUIT ICS COMM. 532/2025 09.10.2025 ISTATE BANK OF INDIA VSNIRMAL 10311131978 IOFFICE.NIRMALMI [04.10.2025
[PUSHPA KUMAR CHETRI MISHRA ISHRA@GMAIL.COM
(603 "OMMERCIAL SUIT °S COMM. 533/2025 09.10.2025 [KSHITI) GOYAL VS. SHREEVISHAL GARG 0810171302 [NOT GIVEN 5936
ISHYAM STEELS
03 ICOMMERCIAL SUIT [CS COMM. 538/2025 [0.10.2025 R K CONTAINER LINE PVT. LTDPRITISH 810264114 [PRITISHSABHARW [03.10.2025
S PROFESSIONAL CARGOSABHARWAL IAL1@GMAIL.COM
OVERS
1603 ICOMMERCIAL SUIT ICS COMM 540/2025 13.10.2025 XVSY IGAUTAM 9099306881 I[ELUDICATION.LEG [09.10.2025
[BHASIN IAL@OUTLOOK.COM|
03 ICOMMERCIAL SUIT ICS COMM 544/2025 [15.10.2025 XVSY IGAUTAM 9099306881 I[ELUDICATION.LEG [10.09.2025
[BHASIN IAL@OUTLOOK.COM|
1603 ICOMMERCIAL SUIT ICS COMM 545/2025 [15.10.2025 [FLYWINGS SIMULATORS[VIPUL _ VIJAY| 011001133 [VIPULVIJAYLAMBA [14.10.2025
[TRAINING CENTRE LIMITED VS[LAMBA (@GMAIL.COM
IMAYANK KUMAR SINGH
03 ICOMMERCIAL SUIT ICS COMM 552/2025 16.10.2025 INETSARANG COMPUTER INC. VSRISHI 8826232692 IRISHI0009@GMAIL 11.09.2025
ICHIRAG KIRIT PATEL IPRAKASH .COM
03 ICOMMERCIAL SUIT ICS COMM 553/2025 17.10.2025 IM/S KRISHNAVI INDIA VS M/SMAMTA (0650993177 IMAMTASHARMAO4 [10.09.2025
JANKUR EXPORTS IGAUTAM 02@YAHOO.CO.IN
603 ICOMMERCIAL SUIT ICS COMM 570/2025 [30.10.2025 [BANK OF BARODA VS. NITINSUDHA 10899913203 IADVSUDHASHUKLAfR4.10.2025
[KUMMAR PHALSWAL ISHUKLA (@GMAIL.COM
603 ICOMMERCIAL SUIT ICS COMM 571/2025 [30.10.2025 IBANK OF BARODA VS. SUNILSUDHA 10899913203 IADVSUDHASHUKLAR4.10.2025
[KUMAR [SHUKLA (@GMAIL.COM
603 "OMMERCIAL SUIT °S COMM 572/2025 30.10.2025 [BANK OF BARODA VS ABHINAY[SUDHA 10899913203 IADVSUDHASHUKLAfR4.10.2025
ISEMWAL [SHUKLA (@GMAIL.COM




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
03 ICOMMERCIAL SUIT ICS COMM 573/2025 30.10.2025 IBANK OF BARODA VS NAZIAMASUDHA 899913203 IADVSUDHASHUKLAf4.10.2025
[KHAN [SHUKLA (@GMAIL.COM
03 "OMMERCIAL SUIT ICS COMM 581/2025 130.10.2025 [SANKALP FIN SEC PVI LID VSNITISH (0953472718 ILEXGENTEX@GMAI[22.09.2025
IMAHESH BABU [SHARMA IL.COM
03 ICOMMERCIAL SUIT ICS COMM 590/2025 [30.10.2025 IDYNAMIC AIR AND SEA PVT LTD/SHIVAM 654545855 ILEGAL@SHIVAMSHp9.10.2025
S JASWINDER SINGH [SHARMA JARMA.INFO
03 IPETITION U/S 9 [OMP(I) COMM. 160/2025  [06.10.2025 IM/S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR [23.09.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
ILTD VS ASHOK KUMAR
03 IPETITION U/S 9 [OMP(I) COMM. 161/2025 06.10.2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[ILTD VS SURESH
03 IPETITION U/S 9 [OMP(I) COMM. 162/2025 06.10.2025 IM/S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCE CO.SHANKAR IG1@GMAIL.COM
[ILTD VS RAMESH KUMAR
1603 IPETITION U/S 9 IOMP(I) COMM. 163/2025 06.10.2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[ILTD VS AP TRAVELES SOLUTION
03 PETITION U/S 9 MP(I) COMM. 164/2025  [06.10.2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCE CO./SHANKAR IG1@GMAIL.COM
ILTD VS JEETENDER H
603 [PETITION U/S 9 MP(I) COMM. 175/2025 08.10.2025 JAXIS BANK LTD. VS PRADEEPAMIT KUMAR [8860939556 IAMITKUMAR.294@ [15.09.2025
[BAFORA IREDIFFMAIL.COM
603 IPETITION U/S 9 MP(I) COMM. 176/2025 08.10.2025 JAXIS BANK LTD. VS GOPALAMIT KUMAR [8860939556 IAMITKUMAR.294@ [15.09.2025
ISHARMA IREDIFFMAIL.COM
03 IPETITION U/S 9 [OMP(I) COMM. 177/2025 08.10.2025 JAXIS BANK LTD. VS VIPIN KUMARIAMIT KUMAR [8860939556 IAMITKUMAR.294@ [15.09.2025
[REDIFFMAIL.COM
03 IPETITION U/S 9 [OMP(I) COMM. 185/2025 09.10.2025 /S CHOLAMANDALAM|RAVI 911883595 JASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[LTD VS NASIR KHAN
03 IPETITION U/S 9 [OMP(I) COMM. 186/2025 09.10.2025 IM/S CHOLAMANDALAMRAVI 10911883595 IASSOCIATESRSGAR [23.09.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[LTD VS RAM CHANDER
03 IPETITION U/S 9 [OMP(I) COMM. 187/2025 09.10.2025 /S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[LTD VS JKNO. 1
03 IPETITION U/S 9 [OMP(I) COMM. 188/2025  [09.10.2025 IM/S CHOLAMANDALAM|RAVI 911883595 IASSOCIATESRSGAR [23.09.2025
[INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
ILTD VS BHARAT RATN
1603 IPETITION U/S 9 IOMP(I) COMM. 189/2025  [09.10.2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[LTD VS SANDEEP S
03 PETITION U/S 9 MP(I) COMM. 190/2025 09.10.2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCE CO.,SHANKAR IG1@GMAIL.COM
ILTD VS YOGENDER R
1603 IPETITION U/S 9 IOMP(I) COMM. 191/2025 09.10.2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM

LTD VS NAVEEN KUMAR




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOC. ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
03 IPETITION U/S 9 [OMP(I) COMM. 192/2025 IM/S CHOLAMANDALAM|RAVI 911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCE CO./SHANKAR IG1i@GMAIL.COM
[LTD VS INDRAJ SINGH
03 IPETITION U/S 9 [OMP(I) COMM. 193/2025 09.10.2025 /S CHOLAMANDALAM|RAVI (09011883595 IASSOCIATESRSGAR [23.09.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
ILTD VS SUMIT KUMAR
03 IPETITION U/S 9 [OMP(I) COMM. 197/2025 10.10.2025 [TOYOTA FINANCIAL SERVICESASHOK 013493108 IADVOCATEASHOK1 [06.10.2025
[NDIA LIMITED VS RAJESHWARIKUMAR (@GMAIL.COM
IDEVI
03 IPETITION U/S 9 [OMP(I) COMM. 198/2025 10.10.2025 [TOYOTA FINANCIAL SERVICESASHOK (0013493108 IADVOCATEASHOK1 [06.10.2025
[[INDIA LIMITED VS RAVI KUMAR |[KUMAR (@GMAIL.COM
03 IPETITION U/S 9 [OMP(I) COMM. 199/2025 10.10.2025 [TOYOTA FINANCIAL SERVICESASHOK [0013493108 IADVOCATEASHOK1 j06.10.2025
[[NDIA LIMITED VS NITESH IKUMAR (@GMAIL.COM
03 IPETITION U/S 9 [OMP(I) COMM. 200/2025  [10.10.2025 [TOYOTA FINANCIAL SERVICESASHOK [0013493108 IADVOCATEASHOK1 [06.10.2025
INDIA LIMITED VS GURSHARNKUMAR (@GMAIL.COM
ISINGH
1603 IPETITION U/S 9 IOMP(I) COMM. 201/2025 10.10.2025 [TOYOTA FINANCIAL SERVICESASHOK 013493108 IADVOCATEASHOK1 j06.10.2025
[NDIA LIMITED VS  JOONISHKUMAR (@GMAIL.COM
[PRABHA SP
03 PETITION U/S 9 MP(I) COMM. 202/2025  [10.10.2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCE CO./SHANKAR IG1@GMAIL.COM
ILTD VS NIVASC
603 [PETITION U/S 9 MP(I) COMM. 203/2025  [10.10.2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[LTD VS KAUSHIUK TRANSPORT
ICOMPANY
603 IPETITION U/S 9 MP(I) COMM. 204/2025  [10.10.2025 IM/S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCE CO./SHANKAR IG1@GMAIL.COM
ILTD VS KRP MINING PRIVATE|
ILIMITED
03 IPETITION U/S 9 [OMP(I) COMM. 205/2025 10.10.2025 IM/S CHOLAMANDALAM|RAVI (09011883595 IASSOCIATESRSGAR [26.09.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[ILTD VS KSRP MINING P LTD
03 IPETITION U/S 9 [OMP(I) COMM. 206/2025  [10.10.2025 /S CHOLAMANDALAM|RAVI 911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[LTD VS VIVIL KUMAR
03 IPETITION U/S 9 [OMP(I) COMM. 233/2025  [13.10.2025 IM/S CHOLAMANDALAMRAVI 10911883595 IASSOCIATESRSGAR [29.09.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
LTDVS SAMAR
03 IPETITION U/S 9 [OMP(I) COMM. 232/2025 [13.10.2025 /S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR [29.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[LTD VS VISHALK
03 IPETITION U/S 9 [OMP(I) COMM. 231/2025 [13.10.2025 IM/S CHOLAMANDALAM|RAVI 911883595 IASSOCIATESRSGAR [29.09.2025
[INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
ILTD VS MUKESH KUMAR
1603 IPETITION U/S 9 [OMP(I) COMM. 230/2025  [13.10.2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR [29.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[LTD VS BALWINDER SINGH
03 PETITION U/S 9 MP(I) COMM. 229/2025  [13.10.20225 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [29.09.2025
[NVESTMENT AND FINANCE CO.,SHANKAR IG1@GMAIL.COM
ILTD VS RAJA RAM
1603 IPETITION U/S 9 [OMP(I) COMM. 228/2025 [13.10.2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[LTD VS KSRP MINING P LTD
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03 IPETITION U/S 9 [OMP(I) COMM. 227/2025  [13.10.2025 IM/S CHOLAMANDALAM|RAVI 911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCE CO./SHANKAR IG1i@GMAIL.COM
[LTDVS SHEKHAR H
03 IPETITION U/S 9 [OMP(I) COMM. 226/2025  [13.10.2025 /S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR [26.09.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[ILTD VS ABID
03 IPETITION U/S 9 [OMP(I) COMM. 225/2025  [13.10.20225 /S CHOLAMANDALAM|RAVI 911883595 IASSOCIATESRSGAR [26.09.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[LTD VS RATTI KHAN
03 IPETITION U/S 9 [OMP(I) COMM. 224/2025 [13.10.20225 IM/S CHOLAMANDALAMRAVI 10911883595 IASSOCIATESRSGAR [26.09.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
ILTD VS KUNALR
03 IPETITION U/S 9 [OMP(I) COMM. 223/2025 [13.10.20225 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[LTD VS MAHAKAAL TRADERS
03 IPETITION U/S 9 IOMP(I) COMM. 222/2025  [13.10.20225 IM/S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCE CO.SHANKAR IG1@GMAIL.COM
[ILTD VS SHAHALAM
1603 IPETITION U/S 9 [OMP(I) COMM. 221/2025 [13.10.20225 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
ILTD VS BABLU BADY MAKER
03 PETITION U/S 9 MP(I) COMM. 240/2025  [14.10.2025 TOYOTA FINANCIAL SERVICESASHOK [0013493108 IADVOCATEASHOK1 [06.10.2025
[[NDIA LIMITED VS AJEET SINGHKUMAR (@GMAIL.COM
ISOLANKI
603 [PETITION U/S 9 MP(I) COMM. 241/2025 14.10.2025 [TOYOTA FINANCIAL SERVICESASHOK (0013493108 IADVOCATEASHOK1 [06.10.2025
[NDIA LIMITED VS KARAMIKUMAR (@GMAIL.COM
ISINGH
603 IPETITION U/S 9 MP(I) COMM. 242/2025  [14.10.2025 [TOYOTA FINANCIAL SERVICESASHOK [0013493108 IADVOCATEASHOK1 [06.10.2025
[NDIA LIMITED VS SURYA NATHKUMAR (@GMAIL.COM
IMAURYA
03 IPETITION U/S 9 [OMP(I) COMM. 243/2025  [14.10.2025 TOYOTA FINANCIAL SERVICESASHOK (0013493108 IADVOCATEASHOK1 [06.10.2025
[NDIA LIMITED VS MUKHTIARKUMAR (@GMAIL.COM
ISINGH
03 IPETITION U/S 9 [OMP(I) COMM. 244/2025 [14.10.2025 [TOYOTA FINANCIAL SERVICESASHOK 013493108 IADVOCATEASHOK1 [06.10.2025
[NDIA LIMITED VS ROHMAJKUMAR (@GMAIL.COM
IQAMUDDIN
03 IPETITION U/S 9 [OMP(I) COMM. 255/2025  [16.10.2025 IM/S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR }10.10.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[LTD VS RAJEEV KUMAR
03 IPETITION U/S 9 [OMP(I) COMM. 256/2025  [16.10.2025 /S CHOLAMANDALAM|RAVI 10911883595 JASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[LTD VS GURDHYAN SINGH
03 IPETITION U/S 9 [OMP(I) COMM. 257/2025  [16.10.2025 IM/S CHOLAMANDALAM|RAVI 911883595 IASSOCIATESRSGAR }10.10.2025
[INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
[ILTD VS SAHIL S
1603 IPETITION U/S 9 [OMP(I) COMM. 258/2025  [16.10.2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
LTD VS SIDHIVINAYAK]
[TRANSPORT
03 PETITION U/S 9 MP(I) COMM. 259/2025  [17.10.2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [10.10.2025
[NVESTMENT AND FINANCE CO.,SHANKAR IG1@GMAIL.COM
ILTD VS OM TRADING COMPANY
1603 IPETITION U/S 9 [OMP(I) COMM. 260/2025  [17.10.2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM

LTD VS AAKASH GARG




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOC. ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
03 IPETITION U/S 9 [OMP(I) COMM. 261/2025 [17.10.2025 IM/S CHOLAMANDALAM|RAVI 911883595 JASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCE CO./SHANKAR IG1i@GMAIL.COM
ILTD VS DAYANAND B
03 IPETITION U/S 9 [OMP(I) COMM. 262/2025 17.10.2025 /S CHOLAMANDALAM|RAVI (09011883595 IASSOCIATESRSGAR [10.10.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[ILTD VS SATNAM SINGH
03 IPETITION U/S 9 [OMP(I) COMM. 263/2025 [18.10.2025 /S CHOLAMANDALAM|RAVI 911883595 JASSOCIATESRSGAR }10.10.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[LTD VS NITIN S
03 IPETITION U/S 9 [OMP(I) COMM. 264/2025 [18.10.2025 IM/S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR }10.10.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[ILTD VS BS CONSTRUCTION
03 IPETITION U/S 9 [OMP(I) COMM. 265/2025 [18.10.2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
ILTD VS SHYAM CONSTRUCTION|
"OMPANY
03 IPETITION U/S 9 IOMP(I) COMM. 266/2025  [18.10.2025 IM/S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCE CO.SHANKAR IG1@GMAIL.COM
[ILTD VS VIKRAM SINGH
1603 IPETITION U/S 9 IOMP(I) COMM. 267/2025 [18.10.2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
ILTD VS RAJAT P
03 PETITION U/S 9 MP(I) COMM. 269/2025  [25.10.2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [10.10.2025
[NVESTMENT AND FINANCE CO./SHANKAR IG1@GMAIL.COM
ILTD VS PAPPU KUMAR YADAV
603 [PETITION U/S 9 MP(I) COMM. 270/2025  [25.10.2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
LTD VS MOHIT LAMBA
603 IPETITION U/S 9 MP(I) COMM. 271/2025 25.10.2025 IM/S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR [14.10.2025
[NVESTMENT AND FINANCE CO./SHANKAR IG1@GMAIL.COM
ILTD VS PAVAN KUMAR
03 IPETITION U/S 9 [OMP(I) COMM. 272/2025 25.10.2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [14.10.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[ILTD VS ASHISH HOODA
03 IPETITION U/S 9 [OMP(I) COMM. 273/2025  [25.10.2025 /S CHOLAMANDALAM|RAVI 911883595 JASSOCIATESRSGAR [i4.10.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[LTD VS RAJBIR
03 IPETITION U/S 9 [OMP(I) COMM. 289/2025 [27.10.2025 IM/S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR [14.10.2025
[INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
[LTD VS SURDENDER KUMAR
03 IPETITION U/S 9 [OMP(I) COMM. 288/2025 [27.10.2025 /S CHOLAMANDALAM|RAVI 10911883595 JASSOCIATESRSGAR [i4.10.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[LTD VS NARVEER R
03 IPETITION U/S 9 [OMP(I) COMM. 287/2025  [27.10.2025 IM/S CHOLAMANDALAM|RAVI 911883595 IASSOCIATESRSGAR [14.10.2025
[INVESTMENT AND FINANCE CO/SHANKAR IGi@GMAIL.COM
ILTDVS SONU P
1603 IPETITION U/S 9 IOMP(I) COMM. 286/2025  [27.10.2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR [i4.10.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
[LTD VS RAJVREER R
03 PETITION U/S 9 MP(I) COMM. 285/2025  [27.10.2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [14.10.2025
[NVESTMENT AND FINANCE CO.,SHANKAR IG1@GMAIL.COM
ILTD VS DEEPAK S
1603 IPETITION U/S 9 [OMP(I) COMM. 328/2025 [28.10.2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR [i4.10.2025
[NVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM

L.TD VS SURENDER KUMAR
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03 IPETITION U/S 9 [OMP(I) COMM. 327/2025  [28.10.2025 IM/S CHOLAMANDALAM|RAVI 911883595 IASSOCIATESRSGAR [i4.10.2025
[NVESTMENT AND FINANCE CO./SHANKAR IG1i@GMAIL.COM
[LTD VS SURENDER KUMAR
03 [EXECUTION [EX. COMM.248/2025 25.10.2025 ISTATE BANK OF INDIA VS REKHA[VINAY (0811134771 IKUMARVINAY.65@ [14.10.2025
[PALIWAL [KUMADR IGMAIL.COM
03 [EXECUTION [EX. COMM.236/2025 08.10.2025 JAXIS BANK LTD. VS TIKA SAWAD [SHOBHA 811192158 ISRSHOBHAGUPTA [06.10.2025
sUPTA (@GMAIL.COM
03 [EXECUTION [EX. COMM.237/2025 08.10.2025 JAXIS BANK LTD. VS RANJITSHOBHA 0811192158 [SRSHOBHAGUPTA 6.10.2025
[BISHTA IGUPTA (@GMAIL.COM
03 [EXECUTION [EX. COMM.232/2025 04.10.2025 [AXIS BANK LTD. VS MITHLESHSHOBHA (0811192158 [SRSHOBHAGUPTA I24.09.2025
IKUMAR THAKUR IGUPTA (@GMAIL.COM
03 [EXECUTION [EX. COMM.235/2025 08.10.2025 JAXIS BANK LTD. VS PRIYANKASHOBHA [0811192158 [SRSHOBHAGUPTA I24.09.2025
ISINGH IGUPTA (@GMAIL.COM
1603 [EXECUTION [EX. COMM.233/2025 06.10.2025 IM/S PLL - PCL (J.V.) VSARJUN DJ9871298532 IADV.ARJUNDSING [27.09.2025
INATIONAL HIGHWAYSSINGH I[H@GMAIL.COM/OF
JAUTHORTY OF INDIA IFICE@QAGVERTIASL
JAW.COM
03 [EXECUTION [EX. COMM.239/2025 09.10.2025 IBANK OF MAHARASHTRA VSSUMAN 10540649131 IADVOCATESSUMAN4.09.2025
[MOHIT BARARIA [KUMAR SINGH 82@@GAMIL.COM
603 [EXECUTION [EX. COMM.240/2025 09.10.2025 [BANK OF MAHARASHTRA VSSUMAN 10540649131 IADVOCATESSUMAN(24.09.2025
[RAVI TOMAR IKUMAR SINGH 82@@GAMIL.COM
603 [EXECUTION [EX. COMM.251/2025 28.10.2025 IM/S GANESH DIAGNOSTIC &MUKESH 10781264244 IADV.MUKESHBHAR27.10.2025
[MAGING CENTRE PVT. LTD. VSBHARDWAJ IDWAJ63@GMAIL.C
THE CDMO, WEST OM
03 [EXECUTION [EX. COMM.254/2025 28.10.2025 IPRIYANSHU KUMARAANCHAL 0654554644 IADVOCATEALOK197}28.10.2025
[PRIYADARSHI VS RAJ KUMAR [BULDHRAJA I5@GMAIL.COM
48 ISH. BALWANT RAISOUTH- 13 ICOMMERCIAL [EX. COMM / 230/2025 l04-10-2025 ICHITRA CONSTRUCTION PVT PRIYANKA 8595897711 INFINITYLEGALS@ [5-09-2025
[BANSAL, DISTRICTWEST [EXECUTION [LTD. VS MTNL IGMAIL.COM
PWDUGE,
ICOMMERCIAL
[COURT-02 13 ICOMMERCIAL [EX. COMM / 231/2025 04-10-2025 ICHITRA CONSTRUCTION PVT.[PRIYANKA 8595897711 INFINITYLEGALS@ [25-09-2025
[EXECUTION ILTD. VS MTNL IGMAIL.COM
13 "OMMERCIAL [OMP (I)(COMM)/275/2025 [25-10-2025 JAXIS BANK LTD VS SATISH |AMIT KUMAR [8860939556 IAMITKUMAR.294@ [15-09-2025
ISUIT [KUMAR IREDIFFAMIL.COM
13 ICOMMERCIAL [OMP (I)(COMM)/276/2025 [25-10-2025 JAXIS BANK LTD VS S P |JAMIT KUMAR [8860939556 IAMITKUMAR.294@ [15-09-2025
ISUIT JASSOCIATE IREDIFFAMIL.COM
1613 ICOMMERCIAL [OMP (I)(COMM)/277/2025 [25-10-2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR [15-09-2025
ISUIT [NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED
VS GYANENDER NAGAR
13 ICOMMERCIAL MP (I)(COMM)/278/2025 [25-10-2025 IM/S CHOLAMANDALAM|RAVI 10911883595 IASSOCIATESRSGAR [15-09-2025
ISUIT [NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED
VS MOOL CHAND
1613 ICOMMERCIAL IOMP (I)(COMM)/279/2025 [25-10-2025 IM/S CHOLAMANDALAM[RAVI 911883595 IASSOCIATESRSGAR fi5-09-2025
ISUIT [NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED
S IKRAMUDDIN
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ICOMMERCIAL [OMP (I)(COMM)/280/2025 [25-10-2025 IM/S CHOLAMANDALAM|RAVI 911883595 IASSOCIATESRSGAR [15-09-2025
ISUIT [NVESTMENT AND FINANCESHANKAR IG1i@GMAIL.COM
"OMPANY LIMITED
VS SHRIBABA TRANSPOR'
13 "OMMERCIAL [OMP (I)(COMM)/281/2025 [25-10-2025 /S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [21-09-2025
ISUIT [INVESTMENT AND  FINANCESHANKAR IG1i@GMAIL.COM
ICOMPANY LIMITED
S ISHWAR SINGH
13 ICOMMERCIAL [OMP (I)(COMM)/282/2025 [25-10-2025 /S CHOLAMANDALAM|RAVI 911883595 IASSOCIATESRSGAR f1-09-2025
ISUIT [NVESTMENT AND  FINANCESHANKAR IG1i@GMAIL.COM
ICOMPANY LIMITED
VS ANILR
13 ICOMMERCIAL [OMP (I)(COMM)/283/2025 [25-10-2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR [21-09-2025
ISUIT [INVESTMENT AND FINANCESHANKAR IG1i@GMAIL.COM
ICOMPANY LIMITED
VS TILAK RAJ
13 ICOMMERCIAL [OMP (I)(COMM)/284/2025 [25-10-2025 IM/S CHOLAMANDALAM[RAVI 10911883595 IASSOCIATESRSGAR f1-09-2025
ISUIT [NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED
VS AJAY KAMBOJ
13 ICOMMERCIAL [OMP (I)(COMM)/274/2025 [25-10-2025 JAXIS BANK LTD VS RAM SARAN |AMIT KUMAR (8860939556 IAMITKUMAR.294@ [15-09-2025
ISUIT [REDIFFAMIL.COM
(613 ICOMMERCIAL ICS (COMM)/558/2025 [29-10-2025 [UNION BANK OF INDIA VS [ARVIND 810618195 IARVINDSINHA1@G [25-10-2025
ISUIT ISHASHI BALA [SINHA(P), IMAIL.COM
13 ICOMMERCIAL MP (I)(COMM)/329/2025 [29-10-2025 JAXIS BANK LTD \ES S P JAMIT KUMAR (8860939556 IAMITKUMAR.294@ [04-10-2025
ISUIT JASSOCIATE IREDIFFAMIL.COM
613 ICOMMERCIAL °S (COMM)/560/2025 [20-10-2025 STATE BANK OF INDIA VS RAM[RAVINDRA 8076466594 IADVRNARAYAN@G [18-09-2025
ISUIT ISINGH [NARAYAN IMAIL.COM
SINGH(P),
1613 ICOMMERCIAL ICS (COMM)/561/2025 [20-10-2025 R K CONTAINER LINE PVT LTD [PRITISH [0810264114 IPRITISHSABHARW [19-09-2025
ISUIT S PROFESSIONAL CARGOSABHARWAL |JAL1@GMAIL.COM
IMOVERS
13 ICOMMERCIAL [EXCOMM - AWARD BY ARB [29-10-2025 JAXIS BANK LTD VS TAPAN [SANJEEV 10717028845 ILITIGATION@SRCS [22-08-2025
[EXECUTION ICOMM/37/2025 [BISWAS [PATHAK(P), ILIGAL.COM
13 ICOMMERCIAL [EXCOMM - AWARD BY ARB |29-10-2025 [AXIS BANK LTD VS AKSHAY[SANJEEV 717028845 [LITIGATION@SRCS p2-08-2025
[EXECUTION COMM/38/2025 [KUMAR CHATURVEDI [PATHAK(P), I[LIGAL.COM
13 ICOMMERCIAL [EXCOMM - AWARD BY ARB [29-10-2025 [AXTS BANK LTD VS SACHINSHOBHA 0811192158 [SRSHOBHAGUPTA 0-08-2025
[EXECUTION COMM)/39/2025 IKUMAR IGUPTA(P), (@GMAIL.COM
13 “OMMERCIAL [EXCOMM - AWARD BY ARB |29-10-2025 [AXIS BANK LTD VS MONIKASHOBHA lo811192158 ISRSHOBHAGUPTA [16-09-2025
[EXECUTION COMM/40/2025 SINGH IGUPTA(P), (@GMAIL.COM
13 ICOMMERCIAL [EXECUTION [20-10-2025 IM / S KARUNA AGENCIESSHIVEN 17838443353 IADVSHIVENBANGA [7-10-2025
[EXECUTION (COMM)/252/2025 THROUGH ITS PARTNER ANGA(P), (@GMAIL.COM
SHRI SUDHIR KUMAI
ALHOTRA VS SMT SAHIDA
(613 ICOMMERCIAL ICS (COMM)/564/2025 [20-10-2025 ICANARA BANK VS VINOD|CHITRA 212888057 ICHITRAMALHOTRA |28-10-2025
[EXECUTION [KUMAR BHASIN IMALHOTRA(P), (@GMAIL.COM
IPROP M/S AVL INTERNATIONAL
13 ICOMMERCIAL ICS (COMM)/582/2025 [30-10-2025 [UNION BANK OF INDIA VS [ARVIND (0810618195 IARVINDSINHA1@G [28-10-2025
[EXECUTION INARESH KUMAR ISINHA(P), [MAIL.COM
(613 ICOMMERCIAL ICS (COMM)/587/2025 I31-10-2025 IBECON PIPE INDUSTRIES VS [SAAKAAR 811600007 ISAAKAAR@SAAKAA [p9-10-2025
[EXECUTION R INFRAPROJECTS AND ANR [SARDANA(P), IRSARDANA.COM
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13 ICOMMERCIAL [OMP (I)(COMM)/342/2025 [31-10-2025 ITOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1f15-10-2025
[EXECUTION [[NDIA LIMITED VS [BHARDWAJ(P), (@GMAIL.COM
[TORNE JITENDRA ASHOK 7364
13 "OMMERCIAL [OMP (I)(COMM)/334/2025 [31-10-2025 [ROTAK MAHINDRA BANK LTD VSRAVI (0958683230 IASSOCIATESRSGAR [28-10-2025
[EXECUTION VIRENDER [SHANKAR IG8 @GMAIL.COM
13 ICOMMERCIAL [OMP (I)(COMM)/335/2025 [31-10-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1f15-10-2025
[EXECUTION [[NDIA LIMITED VS [BHARDWAJ(P),| (@GMAIL.COM
PAWAHAR SINGH 9919
13 ICOMMERCIAL [OMP (I)(COMM)/336/2025 [31-10-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1}15-10-2025
[EXECUTION [[INDIA LIMITED VS [BHARDWAJ(P), (@GMAIL.COM
SURAB KHAN 4916
13 ICOMMERCIAL [OMP (I)(COMM)/337/2025 [31-10-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1f15-10-2025
[EXECUTION [[NDIA LIMITED VS IBHARDWAJ(P), (@GMAIL.COM
[TUKARAM MANSHING RATHOD|
1227
13 ICOMMERCIAL [OMP (I)(COMM)/338/2025 [31-10-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[15-10-2025
[EXECUTION [[NDIA LIMITED VS [BHARDWAJ(P), (@GMAIL.COM
ISUHANA CHAUDHARY 6536
1613 ICOMMERCIAL [OMP (I)(COMM)/339/2025 [31-10-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1fi5-10-2025
[EXECUTION [[NDIA LIMITED VS IBHARDWAJ(P), (@GMAIL.COM
[SURAJ TOURS ANDTRAVELS 1581
13 ICOMMERCIAL MP (I)(COMM)/340/2025 [31-10-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1f15-10-2025
[EXECUTION [[NDIA LIMITED VS [BHARDWAJ(P), (@GMAIL.COM
JITENDRA KUMAR 0873
613 ICOMMERCIAL MP (I)(COMM)/341/2025 [31-10-2025 [FTOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK 1f15-10-2025
[EXECUTION [[NDIA LIMITED VS IBHARDWAJ(P), (@GMAIL.COM

TRITON  FACILITATORS  AND|
ILOGISTIQUE PRIVATE LIMITED|

1613 ICOMMERCIAL ICS (COMM)/588/2025 [31-10-2025 [LALIT YADAV Vs ASHISH|C. 10873469955 IADVOCATESHREYT [29-10-2025
[EXECUTION JAWASTHI [PARKASH(P), IANWAR@GMAIL.COJ
(M
13 ICOMMERCIAL ICS (COMM)/589/2025 31-10-2025 ISTATE BANK OF INDIA VS NITINVAIBHAV 0971336611 [VAIBHAV.YADAV@ [30-10-2025
[EXECUTION [PANT [YADAV(P), [HOTMAIL.COM
13 ICOMMERCIAL [EX. COMM / 231/2025 l04-10-2025 ICHITRA CONSTRUCTION PVT PRIYANKA 8595897711 INFINITYLEGALS@ [5-09-2025
[EXECUTION [LTD. VS MTNL IGMAIL.COM
49 [SH. GAUTAMSOUTH- 14 JARBITRATION [OMP (I)(COMM)/172/2025 [06-10-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [23.09.2025
I[MANAN, DISTRICTWEST JAND FINANCE CO LTD VS [SHANKAR IG1i@GMAIL.COM
WUDGE, ISUMAN S
ICOMMERCIAL
I[COURT-03 14 JARBITRATION [OMP ()(COMM)/173/2025 [06-10-2025 "HOLAMANDALAM INVESTMENTMR. RAVI9911883595 [ASSOCIATESRSGAR p3.09.2025
JAND FINANCE CO LTD VS [SHANKAR IG1@GMAIL.COM
[RAMPAL K
14 JARBITRATION [OMP (I)(COMM)/174/2025 [06-10-2025 JAXIS BANK LTD VS ABDUL MR. AMIT|8860939556 IAMITKUMAR.294@ [15.09.2025
[HALEEM [KUMAR IREDIFFMAIL.COM
614 JARBITRATION IOMP (I)(COMM)/165/2025 [06-10-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [23.09.2025
JAND FINANCE COMPANY|SHANKAR IG1@GMAIL.COM
[LIMITED VS SUBHASHD
14 JARBITRATION MP (I)(COMM)/166/2025 [06-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCE COSHANKAR IG1@GMAIL.COM
ILTD VS JOGINDER KUMAR
614 JARBITRATION IOMP (I)(COMM)/167/2025 [06-10-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [23.09.2025
JAND FINANCE CO LTD VS |SHANKAR IG1@GMAIL.COM

[DALBIR SINGH
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14 JARBITRATION IOMP (I)(COMM)/168/2025 [06-10-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [3.09.2025
JAND FINANCE CO LTD VS [SHANKAR IG1i@GMAIL.COM
IRAGHUVEER SINGH

14 JARBITRATION [OMP (I)(COMM)/169/2025 [06-10-2025 "HOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [23.09.2025
JAND FINANCE CO LTD VS JATINSHANKAR IG1i@GMAIL.COM
[YADAV

14 JARBITRATION [OMP (I)(COMM)/170/2025 [06-10-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [23.09.2025
JAND FINANCE CO LTD VS SUNILSHANKAR IG1i@GMAIL.COM
[KUMAR

14 JARBITRATION [OMP (I)(COMM)/171/2025 [06-10-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [23.09.2025
JAND FINANCE CO LTD VS [SHANKAR IG1i@GMAIL.COM
[KRISHAN KUMAR

14 JARBITRATION [OMP (I)(COMM)/181/2025 [08-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS GHAN|
ISHYAM

1614 JARBITRATION IOMP (I)(COMM)/179/2025 [08-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS HAMENT]
R

614 JARBITRATION IOMP (I)(COMM)/178/2025 [08-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [23.09.2025
[NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS YOGESH|
[KUMAR

14 ICOMMERCIAL SUIT ICS (COMM)/528/2025 09-10-2025 [STATE BANK OF INDIA VS NISHIMR. NIRMAIj9311131978 ADVNIRMALMISHR [04.10.2025
IGAUTAM MISHRA IA@GMAIL.COM

614 ICOMMERCIAL SUIT °S (COMM)/530/2025 09-10-2025 ISTATE BANK OF INDIA VS M/S-IMR NIRMALj9311131978 ADVNIRMALMISHR |04.10.2025
ISATYAMEV ~ SURGICALS  ANDMISHRA IA@GMAIL.COM
[NDUSTRIES

1614 JARBITRATION MP (I)(COMM)/207/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND  FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS MOHIT

14 ICOMMERCIAL SUIT ICS (COMM)/537/2025 [10-10-2025 IMOGLI LABS INDIA PVT LTD VS MR. RAVI9911883595 IASSOCIATESRSGAR [01.10.2025
IDINESH SHANTILAL JAIN PROPSHANKAR IG1i@GMAIL.COM
PAYRISHABH METAL ENGG CO

14 JARBITRATION [OMP (I)(COMM)/213/2025 [10-10-2025 /S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCESHANKAR IG1i@GMAIL.COM
ICOMPANY LIMITED VS SANJEEV|
[KUMAR

14 JARBITRATION [OMP (I)(COMM)/211/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [26.09.2025
[INVESTMENT AND FINANCESHANKAR IG1i@GMAIL.COM
"OMPANY LIMITED VS
ISHRIBABA TRANSPORT CARRIER

14 JARBITRATION [OMP (I)(COMM)/210/2025 [10-10-2025 /S CHOLAMANDALAMMR. RAVIj9911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS RAMESH|
R

14 JARBITRATION [OMP (I)(COMM)/209/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [27.09.2025
[INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED VS KRISHAN

614 JARBITRATION [OMP (I)(COMM)/208/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [27.09.2025
[NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS ANKIT|
[BAISLA

14 ICOMMERCIAL SUIT ICS (COMM)/534/2025 [10-10-2025 [HOSPIDECOR INTERIOR VS MR. 0810779585 ISINGHDHARMEND [08.10.2025
JAMOD KUMAR [DHARMENDER| IRAADV@YAHOO.CO|

ISINGH [IN
614 JARBITRATION IOMP (I)(COMM)/214/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [08.10.2025

ICOMPANY LIMITED VS MAHIPA]
D

[NVESTMENT AND FINANCF’TQHANKAR IG1@GMAIL.COM
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JARBITRATION [OMP (I)(COMM)/212/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [08.10.2025
[NVESTMENT AND FINANCESHANKAR IG1i@GMAIL.COM
"OMPANY LIMITED VS
POGINDER SINGH
14 [EXECUTION [EXECUTION [13-10-2025 [RUCHIKA SINGH VS BHUSHANMR. AMIT}7678656578 AMITKUMAR.204@ [26.09.2025
(COMM)/241/2025 ISERVEXPERT PRIVATE LIMITED [SISODIA IREDIFFMAIL.COM
14 ICOMMERCIAL SUIT ICS (COMM)/546/2025 [15-10-2025 IPORTRONICS DIGITAL PRIVATEMR. SUMIT[9911995000 IMAIL@NAGPAL.LA [10.10.2025
ILIMITED VS SUNNY ARORA INAGPAL W
14 [EXECUTION [EXECUTION [15-10-2025 [ICICT BANK LTD VS MANDEEPMR. MANISH|9892029649 IADVYADAVMANISH [N/A
(COMM)/242/2025 [KUMAR [YADAV (@GMAIL.COM
14 ICOMMERCIAL SUIT ICS (COMM)/548/2025 16-10-2025 ICANARA BANK VS SAURAV [MR. SUBODH[9810840045 ISKJHAASSOCIATES [09.10.2025
IKR KHA (@YAHOO.COM
1614 ICOMMERCIAL SUIT ICS (COMM)/547/2025 16-10-2025 XXXXX VS YYYYY [MR.GAUTAM (9999093893 IELUDICATION.LEG [14.10.2025
[BHASIN AL@OUTLOOK.COM|
614 ICOMMERCIAL SUIT ICS (COMM)/551/2025 [16-10-2025 POGO TECHNOLOGIES VS |[MR. VIBHOR[9717488878 ALCHAMBERS.GUR }15.10.2025
[DWARKA SHUTTLERS JAGGARWAL JUGRAM@GMAIL.CO|
M
14 [EXECUTION I[EXECUTION 17-10-2025 [NDUSIND BANK LTD VS M/SMR. PANKAJ9958732424 [ROY.PANKAJ@YAH [15.10.2025
(COMM)/247/2025 [EXPRESS SERVICES IKUMAR 00.COM
614 [EXECUTION [EXECUTION 17-10-2025 [NDUSIND BANK LTD VS SUNIUMR. PANKAJj9958732424 [ROY.PANKAJ@YAH [15.10.2025
(COMM)/246/2025 [KUMAR SHARMA IKUMAR (00.COM
1614 [EXECUTION [EXECUTION 17-10-2025 [NDUSIND BANK LTD VS M/SMR. PANKAJj9958732424 IROY.PANKAJ@YAH [15..10.2025
(COMM)/245/2025 [EXPRESS SERVICES IKUMAR 00.COM
14 [EXECUTION [EXECUTION l5-10-2025 IM/S SUNDARAM FINANCE LTD [MS. MANISHA[882675077 IMANISHAHARUAH. [17.10.2025
(COMM)/249/2025 S MADAN LAL [BARUHA ILEGAL@GMAIL.CO
M
14 JARBITRATION [OMP (I)(COMM)/311/2025 [27-10-2025 /S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCESHANKAR IG1i@GMAIL.COM
ICOMPANY LIMITED VS SUSHIJ
[LOHAN
14 JARBITRATION [OMP (I)(COMM)/304/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR }10.10.2025
[INVESTMENT AND FINANCESHANKAR IG1i@GMAIL.COM
COMPANY LIMITED VS MUKESH]|
[H
14 JARBITRATION [OMP (I)(COMM)/305/2025 [27-10-2025 /S CHOLAMANDALAMMR. RAVIj9911883595 JASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS ASHISH|
[HOODA
14 JARBITRATION [OMP (I)(COMM)/306/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR }10.10.2025
[INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY  LIMITED Vs
[HITENDER A
614 JARBITRATION [OMP (I)(COMM)/307/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS WALIA|
[BRICKS FIELD
14 JARBITRATION MP (I)(COMM)/308/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVTj9911883595 IASSOCIATESRSGAR [10.10.2025
[NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS ASHISH|
[ENTERPRISES
614 JARBITRATION IOMP (I)(COMM)/309/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS SAVITA ST
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JARBITRATION [OMP (I)(COMM)/310/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR }10.10.2025
[NVESTMENT AND FINANCESHANKAR IG1i@GMAIL.COM
"OMPANY LIMITED VS
INETWORK ROADLINES
14 JARBITRATION [OMP (I)(COMM)/303/2025 [27-10-2025 /S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR [10.10.2025
[INVESTMENT AND  FINANCESHANKAR IG1i@GMAIL.COM
ICOMPANY LIMITED VS M/S
[KHALSA SCREENING PLANT
14 ICOMMERCIAL SUIT ICS (COMM)/555/2025 28-10-2025 IXXXXX VS YYY IMR.  GAUTAM|9999093893 IELUDICATION.LEG p8.10.2025
[BHASIN IAL@OUTLOOK.COM|
14 ICOMMERCIAL SUIT ICS (COMM)/557/2025 [28-10-2025 ICANARA BANK VS AA POLYSTERMS. SARITA[g560812121 IADVSARITAKUMAR [23.09.2025
[THREADS ‘AR I@GMAIL.COM
14 ICOMMERCIAL SUIT ICS (COMM)/575/2025 [30-10-2025 ICANARA BANK 'S NAZMAMS. SARITA[g560812121 IADVSARITAKUMAR [22.09.2025
IKHATOON IKANWAR [@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/584/2025 [30-10-2025 ISANKALP FINSEC PVT LTD VS MR. NITISHj9953472718 ILEXGENTEM@GMA 5.09.2025
IRAM PRASAD [SHARMA IL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/585/2025 0-10-2025 ISANKALP FINSEC PVT LTD VS [MR. NITISH[9953472718 ILEXGENTEM @GMA2.09.2025
JASHISH KUMAR [SHARMA IL.COM
14 ICOMMERCIAL SUIT ICS (COMM)/565/2025 [30-10-2025 [XXXXX VS YYYYY IMR.GAUTAM  [9999093893 IELUDICATION.LEG [8.10.2025
[BHASIN JAL@OUTLOOK.COM|
614 ICOMMERCIAL SUIT °S (COMM)/583/2025 30-10-2025 ISANKALP FINSEC PVT LTD VS MR. NITISHl9953472718 ILEXGENTEM @GMA p309.2025
[RAJESH KUMAR RUHIL ISHARMA IL.COM
1614 JARBITRATION MP (I)(COMM)/180/2025 [16-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND  FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS NEERAJ
[KUMAR
14 JARBITRATION [OMP (I)(COMM)/182/2025 [16-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [26.09.2025
[INVESTMENT AND  FINANCESHANKAR IG1i@GMAIL.COM
ICOMPANY LIMITED Vs
'ASHISTA LOGISTICS PRIVATE]|
14 JARBITRATION [OMP (I)(COMM)/183/2025 [16-10-2025 /S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [26.09.2025
[NVESTMENT AND FINANCESHANKAR IG1i@GMAIL.COM
ICOMPANY LIMITED VS NEERAJ|
ILAMBA
14 JARBITRATION [OMP (I)(COMM)/184/2025 [16-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IASSOCIATESRSGAR [26.09.2025
[INVESTMENT AND FINANCESHANKAR IG1i@GMAIL.COM
"OMPANY LIMITED VS GAURAYV|
IPARASHAR
14 JARBITRATION [OMP (I)(COMM)/215/2025 [14-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/06.10.2025
[[NDIA LIMITED VS BALA GUPTABHARDWAJ (@GMAIL.COM
[7120
14 JARBITRATION [OMP (I)(COMM)/216/2025 [16-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/06.10.2025
[[NDIA LIMITED VS GOVINDBHAIBHARDWAJ (@GMAIL.COM
[LALAJI PRAJAPATI 5903
614 JARBITRATION [OMP (I)(COMM)/217/2025 [14-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 .1J06.10.2025
[NDIA LIMITED VS SANJAYBHARDWAJ
ISINGH 5728
14 JARBITRATION MP (I)(COMM)/218/2025 [15-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUIL8376049807 ADVOCATEASHOK.1}06.10.2025
[NDIA LIMITED VS SHARUKHBHARDWAJ |@GMAIL.COM
[KHAN 0518
614 JARBITRATION [OMP (I)(COMM)/219/2025 [15-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 ADVOCATEASHOK.1j06.10.2025
[NDIA LIMITED A PATIJBHARDWAJ |@GMAIL.COM
ISAMEER SARJERAO 0991




DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME

VSADVOC.

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

FILING

14 JARBITRATION [OMP (I)(COMM)/220/2025 [14-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JOC. 6.10.2025
[NDIA LIMITED VS PARWATI SBHARDWAJ @GMAIL.COM
1347

14 JARBITRATION IOMP (I)(COMM)/234/2025 [16-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1/106.10.2025
[[NDIA LIMITED VS HUKMA RAMBHARDWAJ (@GMAIL.COM
IMURAWATIYA 7674

14 JARBITRATION [OMP (I)(COMM)/235/2025 [16-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 ADVOCATEASHOK.1j06.10.2025
[[NDIA LIMITED VS UDAY SINGHBHARDWAJ @GMAIL.COM
[IDHAKAR 5514

14 JARBITRATION IOMP (I)(COMM)/236/2025 [16-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUI8376049807 IADVOCATEASHOK.1/06.10.2025
[NDIA LIMITED VS KAMLESHBHARDWAJ (@GMAIL.COM
[KUMARI 0347

14 JARBITRATION IOMP (I)(COMM)/237/2025 [16-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 ADVOCATEASHOK.1j06.10.2025
[NDIA LIMITED VS RAVNEETBHARDWAJ (@GMAIL.COM
INAGI 6756

1614 JARBITRATION IOMP (I)(COMM)/238/2025 [16-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/06.10.2025
[NDIA LIMITED VS BHAGVANBHARDWAJ |@GMAIL.COM
IDAS 6043

614 JARBITRATION [OMP (I)(COMM)/239/2025 [17-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 ADVOCATEASHOK.1j06.10.2025
[NDIA LIMITED VS SALASARBHARDWAJ @GMAIL.COM
ICOMSERVE LLP 7881
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509 [EXECUTION (COMM.) 234/2025 06-10-2025 IMS SUNDARAM FINANCE LTD VSMANISHA 8826750777 IMANISHABARUAHLJ|04.10.2025
ISATPAL SINGH AND ORS [BARUAH I[EGAL@GMAIL.COM
509 °S (COMM) 523/2025 06-10-2025 S POOJA TRAVELS THROUGH|N.C. SHARMA (9999926425 ISHARMAADVOCAT [04.10.2025
[TS PROPRIETOR RAJINDER| [E@GMAIL.COM
[PRAKASH SHARMA VS MS VIP|
TRAVEL SERVICE PVT LTD
509 [EXECUTION (COMM.) 238/2025 08-10-2025 [SURYA VIJAY SAW MILLS VSKARAN ANAND|9811867947 JADV.KARANANAND [06.10.2025
ISHRADHA SABURI ENGINEERS (@GMAIL.COM
[PVT LTD
509 ICS (COMM) I524/2025 08-10-2025 [IMS DUSTIN FASHION WORLD VSPUNEET 718302748 IAGOCHIYA2000@G [06.10.2025
INAYSAA RETAIL VENTURE PVIKUMAR [MAIL.COM
ILTD
509 ICS (COMM) I525/2025 l08-10-2025 JOZONE PHARMACEUTICALS LTDSURENDER 0099993833 [SURENDERSUPARN] 106.10.2025
[THROUGH ITS AUTHORIZED[IYAGI (@GMAIL.COM
REPRESENTATIVE SH RACHIT]
IMANCHANDA VS PRAFUL KALE|
[PROPRIETOR OF EPIC PHARMA
509 IM.EX l155/2025 09-10-2025 IGEE TEE TRADING CO THRGH|KSHITIJ 10927020390 107.10.2025
INAVEEN VS SHREE BALAJI AUTOAGGARWAL
[ELECTRIC WORKS THROUGH ITS|
IPROPERITOR
1509 MP (I)(COMM.) 194/2025 [10-10-2025 [TOYOTA FINANCIAL SERVICESRAVI 10958683230,9718 |ASSOCIATESGARGI [09.10.2025
[NDIA LIMITED VS EDVINSHANKAR 222050 (@GMAIL.COM
IGARDIA 4757 IGARG &
IADVOCATES
509 JOMP (I)(COMM.) 195/2025 10-10-2025 [TOYOTA FINANCIAL SERVICESRAVI 058683230,9718 JASSOCIATESGARG1 [09.10.2025
[NDIA LIMITED VS MOHDSHANKAR 222050 (@GMAIL.COM
INADEEM 4144 IGARG &
IADVOCATES
509 MP (I)(COMM.) 196/2025 [10-10-2025 TOYOTA FINANCIAL SERVICESRAVI 19958683230,9718 |ASSOCIATESGARG!1 [09.10.2025
[NDIA LIMITED VS FAUZIYA ASHANKAR 222050 (@GMAIL.COM
635 IGARG &
IADVOCATES
509 ICS (COMM) I535/2025 10-10-2025 [PUMA SE VS ASHOK KUMAR IGAUTAM 10999093893 I[ELUDICATION.LEG [09.10.2025
[BHASIN IAL@OUTLOOK.COM|
509 °S (COMM) 536/2025 [10-10-2025 IM/S HOSPIDECOR INTERIOR VSDHARMENDER810779585 9.10.2025
ISANTOSH KUMAR SINGH ISINGH
509 ICS (COMM) I539/2025 10-10-2025 IMOGLI LABS INDIA PVT LTD VSTARUN VERMA|9871495838 ICSTARUNVERMA@ [09.10.2025
JIAMARJEET GIRI PROPRIETOR| IGMAIL.COM
[KRISHNA ENGINEERING WORKS




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

509 ICS (COMM) I541/2025 14-10-2025 ISHWAS KUMAR VS ASHA RANIR.P. SHARMA [8178635246,9868 [PANKAJRSHARMA2 [09.10.2025
IGORVER 281091 I567@GMAIL.COM

509 °S (COMM) 542/2025 15-10-2025 ISTATE BANK OF NIDA VS ASVINAY KUMAR [9811134771 IKUMARVINAY.65@ [14.10.2025
[TRADERS THROUGH ITS| IGMAIL.COM
[PROPRIETOR SH AMARJIT SINGH

509 ICS (COMM) I543/2025 15-10-2025 [IDHANUKA AGRITECH LTD VSARUN KUMAR/9811104452 IARUN@THEACMEC [14.10.2025
ISRIKAR BIOTECH PVT LTD JHA 0.COM

509 JOMP (I)(COMM.) 245/2025 16-10-2025 IM/S CHOLAMANDALAM|RAVI 958683230,9718 JASSOCIATESGARG1 [06.10.2025
[NVESTMENT AND  FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS SUMITR [GARG &

IADVOCATES

509 JOMP (I)(COMM.) 246/2025 16-10-2025 /S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARG!1 [06.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS VINODGARG
[KUMAR IADVOCATES

509 JOMP (I)(COMM.) 247/2025 16-10-2025 IM/S CHOLAMANDALAM[RAVI 058683230,9718 [ASSOCIATESGARGT1 [06.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS YADAV|GARG
JELECTRICAL STORE IADVOCATES

1509 MP (I)(COMM.) 248/2025 16-10-2025 IM/S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARGI [06.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS SAMYAKIGARG
"HAUDHARY IADVOCATES

509 JOMP (I)(COMM.) 249/2025 16-10-2025 IM/S CHOLAMANDALAM[RAVI 058683230,9718 JASSOCIATESGARG1 [06.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS PARDEEPGARG
[KUMAR IADVOCATES

509 MP (I)(COMM.) 250/2025 16-10-2025 IM/S CHOLAMANDALAM[RAVI 19958683230,9718 |ASSOCIATESGARG1 [06.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS SHRIRAMIGARG
[BUILDER IADVOCATES

509 MP (I)(COMM.) 251/2025 16-10-2025 /S CHOLAMANDALAM|RAVI 10958683230,9718 |ASSOCIATESGARG1 [06.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VSGARG
[RAMCHANDERS IADVOCATES

509 JOMP (I)(COMM.) 252/2025 16-10-2025 IM/S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARG1 [06.10.2025
[NVESTMENT AND  FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS SUBHASH|GARG
r IADVOCATES

509 JOMP (I)(COMM.) 253/2025 16-10-2025 IM/S CHOLAMANDALAM|RAVI 19958683230,9718 |JASSOCIATESGARGI1 [06.10.2025
[INVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
COMPANY LIMITED VS BANTIGARG
[KUMAR IADVOCATES
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NUMBER
JOMP (I)(COMM.) 254/2025 16-10-2025 IM/S CHOLAMANDALAM|RAVI 19958683230,9718 |JASSOCIATESGARG!1 [06.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
COMPANY LIMITED VS JAIDEEPGARG &
M IADVOCATES
509 °S (COMM) 549/2025 [16-10-2025 PYTRA TECHNOLOGY SOLUTIONS[RISHI 8826232692 IRISHI009P@GMAIL [26.09.2025
[PVT LTD AND ORS VS NAGESH|PRAKASH .COM
ELAGA OTHERS
509 ICS (COMM) I550/2025 16-10-2025 STATE BANK OF INDIA VSVINAY KUMAR (0811134771 IKUMARVINAY.65@ [15.10.2025
[PRIYANKA BARAL IGMAIL.COM
509 [EXECUTION (COMM.) 244/2025 17-10-2025 [SURESH KUMAR AND CO IMPEXJARVIND 810680082 IARVINDKAKU@YA [15.10.2025
[PVT LTD VS AMYRA TRADING IKUMAR [HOO.IN
509 IMISC DJ ADJ [706/2025 17-10-2025 [PUNJAB NATIONAL BANK VS MSKANIKA 810980834 IARENESS@ARENES [16.10.2025
[RADHIKA STORES AND DAIRYBAWEJA ISLAW.COM
[THROUGH ITS PROP ROSHNI]|
IDEVI PRAJAPATI
509 JOMP (I)(COMM.) 268/2025 [25-10-2025 ISANJAY SINGH VS MUKESH[TARUN SINGLA|9810202014 [MCLLAWOFFICES@ [18.10.2025
ISHARMA IGMAIL.COM
1509 MP (I)(COMM.) 200/2025 [27-10-2025 IM/S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARG1 [08.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS ANILGARG &
[KUMAR IADVOCATES
509 JOMP (I)(COMM.) l291/2025 27-10-2025 IM/S CHOLAMANDALAM[RAVI 058683230,9718 JASSOCIATESGARG1 [08.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS KAUSHIKIGARG
[TRANSPORT COMPANY IADVOCATES
509 MP (I)(COMM.) 202/2025 27-10-2025 IM/S CHOLAMANDALAM[RAVI 19958683230,9718 |ASSOCIATESGARG1 [08.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS KULDEEPGARG
D IADVOCATES
509 MP (I)(COMM.) 293/2025 [27-10-2025 /S CHOLAMANDALAM|RAVI 10958683230,9718 |JASSOCIATESGARG1 [08.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS SHYAM|GARG
ISUPPLIERS CO IADVOCATES
509 JOMP (I)(COMM.) 294/2025 [27-10-2025 IM/S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARG1 [08.10.2025
[NVESTMENT AND  FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS MINAXI S |GARG
IADVOCATES
509 JOMP (I)(COMM.) 295/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 19958683230,9718 |JASSOCIATESGARG!1 [08.10.2025
[INVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
COMPANY LIMITED VS GODARAIGARG &
[EARTH MOVERS IADVOCATES




DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOC. ADVOCATE ADVOCATE EMAILDATE OF E-
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JOMP (I)(COMM.) 296/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 19958683230,9718 |JASSOCIATESGARG!1 [08.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
COMPANY LIMITED VS SATISHN [GARG &
IADVOCATES
509 MP (I)(COMM.) 297/2025 [27-10-2025 /S CHOLAMANDALAM[RAVI 19958683230,9718 |JASSOCIATESGARG!1 [08.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS SUBHASH|GARG &
[PAL IADVOCATES
509 JOMP (I)(COMM.) 208/2025 27-10-2025 IM/S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARGI [08.10.2025
[INVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
COMPANY LIMITED VS SUMITIGARG &
IKUMAR AHLAWAT IADVOCATES
509 JOMP (I)(COMM.) 299/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 958683230,9718 |ASSOCIATESGARG1 08.10.2025
[NVESTMENT AND  FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS AMIT IGARG &
IADVOCATES
509 JOMP (I)(COMM.) [300/2025 27-10-2025 /S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARG! [08.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS MONU|GARG
TYAGI IADVOCATES
509 JOMP (I)(COMM.) 1301/2025 27-10-2025 M/S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARG1 [08.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS RAHULGARG &
ISINGH IADVOCATES
1509 MP (I)(COMM.) 1302/2025 [27-10-2025 IM/S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARG1 [08.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS KAUSHIKIGARG &
[TRANSPORT COMPANAY IADVOCATES
509 [EXECUTION (COMM.) 250/2025 28-10-2025 ISTATE BANK OF INDIA VS ESSAARTI BANSAL|9971729922 IAARTIMITTAL2016 [18.10.2025
[KAY ENTERPRISES THROUGH] (@GMAIL.COM
[PROPRIETOR SHYAM KUMAR|
IMISHRA
509 MP (I)(COMM.) I312/2025 28-10-2025 IM/S CHOLAMANDALAM[RAVI 19958683230,9718 |ASSOCIATESGARG1 [08.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS DAKSH|GARG &
[LOGISTICS PROP AKASH GUPTA |ADVOCATES
1509 MP (I)(COMM.) 1313/2025 28-10-2025 /S CHOLAMANDALAM|RAVI 19958683230,9718 |JASSOCIATESGARG1 [08.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS ANUJ ARG &
IADVOCATES
509 JOMP (I)(COMM.) 314/2025 28-10-2025 IM/S CHOLAMANDALAM[RAVI [0958683230,9718 |ASSOCIATESGARG1 [18.10.2025
[NVESTMENT AND  FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS KAILASH|GARG &
ICHANDER IADVOCATES
509 JOMP (I)(COMM.) 315/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 10958683230,9718 |JASSOCIATESGARG! [18.10.2025
[INVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
COMPANY LIMITED VS SURAJIGARG &
ISINGH IADVOCATES
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NUMBER
JOMP (I)(COMM.) 316/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 10958683230,9718 |JASSOCIATESGARG! [18.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
COMPANY LIMITED VS RANBIR[GARG &
ISINGH IADVOCATES
509 MP (I)(COMM.) 1317/2025 28-10-2025 /S CHOLAMANDALAM[RAVI 10958683230,9718 |JASSOCIATESGARG1 [18.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS HIMANIGARG
IMETALS IADVOCATES
509 JOMP (I)(COMM.)/318/2025 318/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 10958683230,9718 |ASSOCIATESGARG1 [18.10.2025
[INVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
"OMPANY LIMITED VS SAURABHIGARG
CHHIKARA IADVOCATES
509 JOMP (I)(COMM.)/319/2025 1319/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 958683230,9718 JASSOCIATESGARG1 [18.10.2025
[NVESTMENT AND  FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS AASHISH|IGARG &
[KUMAR IADVOCATES
509 JOMP (I1)(COMM.)/320/2025 I320/2025 28-10-2025 /S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARGI [18.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS NEERAJ R [GARG
IADVOCATES
509 JOMP (1)(COMM.)/321/2025 I321/2025 28-10-2025 M/S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARG1 [18.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS RAMESH|GARG
D IADVOCATES
1509 MP (I)(COMM.)/322/2025 1322/2025 28-10-2025 IM/S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARG1 [18.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS RAM|GARG
"HANDER IADVOCATES
509 JOMP (I1)(COMM.)/323/2025 1323/2025 28-10-2025 IM/S CHOLAMANDALAM[RAVI 058683230,9718 |ASSOCIATESGARGT1 [17.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS DEEPAK R |GARG
IADVOCATES
509 MP (I)(COMM.)/324/2025 1324/2025 28-10-2025 IM/S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARG1 [17.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS SANDEEPIGARG
[KUMAR IADVOCATES
1509 MP (I)(COMM.)/325/2025 1325/2025 28-10-2025 /S CHOLAMANDALAM|RAVI 10958683230,9718 |ASSOCIATESGARG1 [17.10.2025
[NVESTMENT AND FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS ANANDGARG
[PACKERS AND MOVERS IADVOCATES
509 JOMP (I)(COMM.)/326/2025 1326/2025 28-10-2025 IM/S CHOLAMANDALAM[RAVI 10958683230,9718 |ASSOCIATESGARG1 [17.10.2025
[NVESTMENT AND  FINANCESHANKAR 222050 (@GMAIL.COM
ICOMPANY LIMITED VS NAVEENIGARG
[RATHEE IADVOCATES
509 ICS (COMM)/554/2025 I554/2025 28-10-2025 [PUMA SE VS SAKSHAM IGAUTAM 10999093893 I[ELUDICATION.LEG [27.10.2025
[BHASIN IAL@OUTLOOK.COM|
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REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
509 ICS (COMM)/556/2025 I556/2025 28-10-2025 ICANARA BANK VS JMD MOTORS [SARITA 560812121 INFO@STKLEGALL.I [7.10.2025
[KANWAR N

509 °S (COMM)/559/2025 559/2025 [20-10-2025 [UNDER ARMOUR VS ASHOKGAUTAM 10999093893 IELUDICATION.LEG [8.10.2025
[KUMAR [BHASIN IAL@OUTLOOK.COM|

509 ICS (COMM)/562/2025 l562/2025 29-10-2025 [UNION BANK OF INDIA VS M/§E.P CHUGH &8744006090 IANILMISRA@SNLA [28.10.2025
[BALAJI CREDENTIALS AND ANR |ANIL MISRA [WOFFICES.COM

509 ICS (COMM)/563/2025 I563/2025 29-10-2025 [ONION BANK OF INDIA VS M/SS.P CHUGH &8744006090 IANILMISRA@SNLA [28.10.2025
[BALAJI SECURITY GROUP ANDANIL MISRA [WOFFICES.COM
IORS

509 ICS (COMM)/566/2025 I566/2025 0-10-2025 [B2B HOSPITALITY PVI LTD VSNISHANT 631082831 [NISHANTVERMAAD|29.10.2025
[BANERJEE VENTURES PVT LTD ERMA [V4513@GMAIL.COM

509 ICS (COMM)/567/2025 I567/2025 [30-10-2025 [BANK OF BARODA VS MUKESHSUDHA 10899913203 ISUDHASHUKLA@G [28.10.2025
[KUMAR AND OTHER [SHUKLA [MAIL.COM

509 ICS (COMM)/568/2025 I568/2025 |30-10-2025 [BANK OF BARODA VS AMANSUDHA 10899913203 ISUDHASHUKLA@G [28.10.2025
JAGGARWAL ISHUKLA IMAIL.COM

509 ICS (COMM)/569/2025 I569/2025 [30-10-2025 ISTATE BANK OF INDIA VS SEPOY|R.N. SINGH 8076466594 IADVRNARAYAN@G [19.09.2025

AJID KHAN IMAIL.COM

509 ICS (COMM)/574/2025 I574/2025 [30-10-2025 ICANARA BANK VS NIHARIKAASHOK 10560396555 IKAKKARASHOK@R [29.10.2025
ISINGLA [KUMAR [EDIFFMAIL.COM

509 ICS (COMM)/576/2025 I576/2025 |30-10-2025 S SANKALP FINSEC PVT LTD VSNITISH 10953472718 ILEXGENTEN@GMA p8.10.2025
INITESH SHARMA [SHARMA IL.COM

509 °S (COMM)/577/2025 577/2025 30-10-2025 IMS SANKALP FINSEC PVT LTD VSNITISH 10953472718 ILEXGENTEN@GMA [09.10.2025
IGAURAV KUMAR [SHARMA IL.COM

509 ICS (COMM)/578/2025 I578/2025 130-10-2025 IMS SANKALP FINSEC PVT LTD VSNITISH 953472718 ILEXGENTEN@GMA [09.10.2025
JANIL KUMAR [SHARMA IL.COM
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NUMBER
509 ICS (COMM)/579/2025 I579/2025 130-10-2025 IMS SANKALP FINSEC PVT LTD VSNITISH 10953472718 ILEXGENTEN@GMA [09.10.2025
JANAND PRAKASH [SHARMA IL.COM
509 ICS (COMM)/580/2025 580/2025 130-10-2025 S SANKALP FINSEC PVT LTD VSNITISH 10953472718 ILEXGENTEN@GMA [19.09.2025
IDAYA SHANKAR SINGH [SHARMA IL.COM
509 JOMP (I)(COMM.)/330/2025 1330/2025 31-10-2025 [TOYOTA FINANCIAL SERVICESRAVI 10958683230,9718 |ASSOCIATESGARGI1 [30.10.2025
[INDIA LIMITED VS MANVI PRIYASHANKAR 222050 (@GMAIL.COM
1822 IGARG &
IADVOCATES
509 JOMP (I)(COMM.)/331/2025 1331/2025 [31-10-2025 [TOYOTA FINANCIAL SERVICESRAVI 958683230,9718 JASSOCIATESGARG1 [30.10.2025
[NDIA LIMITED VS PAWANSHANKAR 222050 (@GMAIL.COM
[KUMAR 7102 IGARG &
IADVOCATES
509 JOMP (I1)(COMM.)/332/2025 1332/2025 1-10-2025 [TOYOTA FINANCIAL SERVICESRAVI 10958683230,9718 |JASSOCIATESGARGI1 [30.10.2025
[NDIA LIMITED VS JITENDRASHANKAR 222050 (@GMAIL.COM
[KUMAR 0268 IGARG
IADVOCATES
509 JOMP (1)(COMM.)/333/2025 1333/2025 I31-10-2025 [TOYOTA FINANCIAL SERVICESRAVI 10958683230,9718 |ASSOCIATESGARG!1 [30.10.2025
[NDIA LIMITED VS SUBHAMSHANKAR 222050 (@GMAIL.COM
[[NDRAJIT PATEL 5178 IGARG &
IADVOCATES
509 ICS (COMM)/586/2025 I586/2025 131-10-2025 ICANARA BANK VS AMBA LUXURYASHOK 10560396555 IKAKKARASHOK@R [30.10.2025
IMATTRESSES PVT LTD IKAKKAR [EDIFFMAIL.COM
TOTAL 2534
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